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Original Application No.287 of 2024
Abhishek Shukla S/0 Sri Keshav Prasad Shukla, R/O Village Jarar,
P&-Girwan, Tahsil Naraini, District-Banda.

............ Applicant
Versus
Shivarpan Trading Company = e Respondent
L | F RESPO ompliance to
the 2 1 ibunal.

I, Lavlesh Singh Son of Shri Lochan Singh, Resident of Kalukuwa,
Baberu Road, Tehsil and District Banda (UF), the deponent do hereby
solemnly affirm and State on oath as under :-

% That it is relevant to submit harein that vide order daled 26.04.2024
cost was Imposed on the applicant for delay in filing of reply before
this Heon'ole Trbunal and the matter was again posted on
20.05.2024 for further conslderation.

2. That it is worthwhile the mention hergin that on 26.04.2024 in five of
the connecled maller i.e. COriginal Application No.285/2024
(Abhishek Shukla Vs. M/s Ureca Mines and Mineral LLF and
others), Original Application no.280/2024 (Abhishek Shukla Vs.
Sulabh Saxena), Original Application No.295/2024 (Abhishek
Shukla Vs. Kunwar Vinod Ram), Original Application No.297/2024
{Abhishek Shukla Vs. Maa Vindwasini Stone Works) and Criginal
Application No,288/2024 (Abhishek Shukla Vs, Ms AHV.S. ira
LLF and others) arising out of the lead consolidated matter |.e.
W, Original Application no.422/2023 (Abhishek Shukla Vs. Safdar Ali
d others) were finally disposed of with directions mentioned in
e judgment and orders dated 26.04.2024.

It is worthwhile to mention herein that the matler of the
applicant is identical o the above mentioned {ive cases and the

applicant seeks parity of the order of the order dated 26.04.2024
passed |n all the above five cases before this Hon'ble Court and the
applicant prays that the present matter may also ba disposed of in
terms of the order mentionad theraln, A true copy of the one of the
order dated 26.04.2024 passed in one of the Original Applil::aliunt

e
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Mo.285/2024 (Abhishek Shukla Vs. Kunwar Vinod Ram) is baing
filed herewith and marked as Annexure No.1 to this affidavit.

That in compliance of the order dated 20.05.2024; the spplicant Is
bringing on record a copy of the Environment Impact Assessment
Report (ElA) on record. A true copy of the final EIA Report i5 baing
filed horewith and marked a5 Annexura No.2 1o this affidavil.

That certain relevant facts regarding the mining operations of minar
mineral by the answerng respondent whearain tha mining
operations are being conductad by way of cutting of hills, certain
necassary facts which are necessary for the querles regarding
mining operations made by this Hon'ble Tribunal, is being brought
before this Hon'ble Court as mentioned below:-

|, The mining activilles of mincr minerals in the leased area of lhe
answering respondenis are allowed in pursuant o the disiricl survey
report prepared by the mining department after getting |oint inspaction
of Forest Department, Irgation Depariment and other depariments
and cnly after district survey report I8 conducled then onby, the
present leased area was put o auction by way of advertisement.

Il. The mining plan was prepared by the project proponent for scentific
mining activities for conducting mining opérations In a8 scientific
manner which was subject to approvel from Director Ganeral Mines
and Safety Lucknow and &fter such approval was accorded fo the
applicant then only the lease deed was registerad.

. The leasad area of the answering respondent is a pure waste land
having undulating surface sumrounded by barren land which has less
wvegetation of low economic value as such there I8 no loss to
vagetation by the mining operations of the applicant.

Thera ls no eco sensitive zone and eco sensilive area within tha 10
Kms of the leased ares so there is no ecological loss from the mining
operations of the answering respondent.

V. The Emdronmental Impact Assessmant hes been done in case of tha
answering respondent in which all adverse impact and there
mitigation measures have been studied,

Wi, The reclamation of mined out lard will ba given dus importance as o
slep for sound land resource managameant in the form of redaim?,q- 1

_ |
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land and water body. This. activity will act as thé natural rain water
collection pond which will halp 1o reduce the waler orisls of the nearby
area.

Vil. Mining activity will help in the Mation building and developmental
aclhvilles.

Vil Slone mined oul from the mine is being and continuad to be used as
boulders of different slzes for River Anti erosion, Dam construction,
embankmeani works aic.

1x. ARer crushing into different sizes of aggrégates from 8mm 1o 63mm.
the product can be wused in consiruction and road projecis,
infrastructure atc.

X, tisa major source of State Revue genaration.

Xl. Local people getl eamplayment from i 1231

5. Thal it is also relevant to submit herein that environmental
clearance to the applicant was considered finally on 30.05.2023 in
the 734" meeling of the Stale Level Environmental Impact
Assessmant Authority In pursuant to the recommendations by
SEAC to grant the environmental clearance vide mesling dated
11.05.2023 of its 747" SEAC meeting. A true copy of the minutes
734" maeting dated 30.05.2023 alongwith 747™ meating of SEAC
ated 11.05.2023 are collectively being filed herewith and marked

s Annaxure No.3 to this affidavit.
IFICATION:

I, the above named deponent do verify thal the content of my above
affidavit are true to the bast of knowledge and belief and there is nothing
concealad therafrom.

Verified at Bandaon this 2  day of July, 2024.
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Item Mo, 17 {Court Mo, 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
FRINCIFAL BENCH, NEW DELHI

[Through Physical Hearing with Hybrid ViC Option)
Original Application No. 29572024

1. Abhishek Shukia,

8/0 Keshav Prasad Shukla,

Resident of Village Jarar,

Police Station Cirwas,

Tehsil Nareni, District Banda,

Uttar Pradesh. wApplicant

Versue

1. M/8 Kunwar Vined Ram, Gata No. 332,
Khand No -01, Village Badokhar Khurd,
Tehsil Narend, District Banda,

Uttar Pradesh.

2, Btate of Uttar Pradesh,
Through Chicf Secretary, Government of Uttar Pradesh,
Becretariat, Sth Floor, Lucknow-226001

S il SRS AR,

3. Principal Becretary, Environment, Forest and Climate Change
Department,

State of Uttar Pradesh,

17, Rana Prutap Marg, Lucknow, (U.P.}, 226001,

4. Director, Directorate of Geology and Mining, Uttar Pradeah,
Khanij Bhawan 27 /8, Raja Ram Mokan Rai Marg,
Lucknow-226001 Phone No. - 0522-2205904,

Email: dgmupexpigmall.com.

5. Director General of Mines Safety,
Ministry of Labour and Employment, Dhanbad, Jharkhand,
Hirapur, Dhanbad, Jharkhand, 826001,

Email :tlr.sunm@dgn:.;w.in.

5. Titar Pradeah Pollution Control Board.
inrougn Member
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Q.A. No. 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ops,
2
Email : dmbaniénic. in.
Date of hearing: 26.04.2024

o Respondents

LUkAM: HONHBLE ME, JUSTICE ARUN KUMAR TYAGL, JUDIULAL MIEMBEH.
HON'BLE DR. AFROZ AHMAD, EXPERT MEMEER.

Applicant: Mone for the applicant,
Respondents: Mr. Manoj Kumar, Advocate for respondent no. 1-
l-l'a-lJ.'I-ﬂ-ll- --lb-l,l-d" Il-i;'hl-— s P saiaris W whddiss

Mr. Gi. Gi. C. George and Ms. Barkha Singh, Advocates

for Respondents No.2, 3, 5 and 7.
Mr. Mukesh Verma, Advocaie for Respondent No, 4.
Mr. Pradeep Mishra, Advocate for Respondent No.6.

an i on & Jetter recalived by Post
ORDER

1. Abhishek Shukla &/o Keshav Frasad Shukla resident of Village Jarar,
Police Station Girwas, Tehsil Nareni, District Banda, Uttar Pradesh has sent

the present letter petition which was treated and registered as Original

Application No, 422/2023,

- - - - R ] " - - " = m Ll -

- b i L]

been allotted in two hills aftuated in the area of village Jarar. Five crushers
have been established in Village Jarar and Chhaneha Purwa. Mining Is being
done by resorting to illegal blasting which has resulied in damage to the
houses of villagers. The crushers are being operated day and might. The
crushers do not have any boundary wall, There is no sprinkling of water during
operution thereof. The crushers wre causing dust und noise polluton due (o
which the residents are suffering from Asthma and other diseases. Illegal
¥ nating has alzso affected old temples located on the hills. legal mining and
Deting are also adversely affecting the wildlife in the area. The roads to the
e gaid villages have been damaped by the overloaded wehicles used for

Pk
- -y 1 .
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O.A. No. 29572024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors.
i |

tranapartation of excavated minor minerals.

2 The relevant part of the letter petition enumerating grievances of the

applicant is reproduced as under:-

i
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LA Mo. 205 /2024 Abhishel Shubila Va, Kunwar Vinod Ram & Ors.
4

e w1 ar, Hi gl SR v wafe setger e g R

ety apugil amiel) gufen wee @ adardt YRl S0 Juie R
T O & ddy 3 Fut s dan R

= bididim i hEd L LU UT SR WLWT WAL LA, P L R
conatituted a joint committee to verify the factual position and take appropriate
remedial action in accordance with law and submit factual and action wmken

report, The relevant part of the order reads ss under:-

*...d3. Prima facie, the averments made in the application raise
guestions relating to emvironment arising ou! of the
implementation of the enactments specified in Schedule [ to the

4. In view of the averments made in the application, we
consider it appropriate that a Joint Committee be constituted o
Accordingly, we constitule a Joint Committee comprising of

State PCH and District Magistrate, Banda and direct the same
to meet within one week, wndertake wsits to the site, look info
the grievances of the applicant, nssociote the applicant and
represeniative of the concerned project proponenis, very the
factual position and take appropriate remedial action by
Frllaa nm: wlraim wuk lamasi swemal mdiideme skt ml e s
heard to the project proponents. The Committee shall also give
Sactual status on compliance by the Project Proponents with EC
and CTE/CTO conditions and shall also report about damage
coised to the houses of villagers and environment due fo illeoal
blasting and suggest remedial measures, The State PCH will be
the nodal ageney for coordination and compliance.

5. Factual and Action taken Report may be submifted within
one month by e-mail at judical-ngtigow.in preferably in the
form of searchable PDF/OCR Supported PDF and not in the
form of Image PDF..."

o In compliance of order dated 01.08.2023, report of the Jeint Committes

hos been filed vide emnil doted 08.09.2023. The relevant part of the report is

reproduced below:-

“Hon'ble National Green Tribunal, Principal Bench, New
Delhi passed order on dated 01.08.2033 in the matter of
_—-I|_ o




127

O.A. No. 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors.

a3

0.A. No- 422/2023, Abhishek Shukla versus State of Uttar
Pradesh and others. The operative part of the order is as
Sfollows: -

X X X X

2. In compliance of direction issued by Hon'ble National Green
Tribunal following members have been nominated for the said
Joint Committee by the concern departments regarding compliance
af abore Hon'ble Nalional Green Friburneal order: -

Sk Nome Designation Member
MNa naoninated by
! | Shei Umakant Tripathi ADMFR), District Dieteier
= Hand Magistrare,
Banda
2| Shri B. P. Yadov Senior Mine Officer Gealogy and
Mining. Uttar
FPravesh
4 | Shri Rafendra Prasad Regtonal Officer, UPPCE
LLP. Potlution
Control Board,

3. Hon'ble NGT vide order dated 01.08.2023, the Joint Commiliee
is directed to undertake visits the site and look into the grievances
af the applicant, associate the applicant and representative of the
concerned project proponents, verify the factual position and take
appropriate remecial action by following due course of law and
giving opportunity of being heard to the project proponents. It is
also directed to Committee to give factual status on compliance by
the Project Proponents with EC and CTE/CTO conditions and
report about damage caused to the houses of villagers and

environment due (o illegal blasting and suggest remedial
Leg? (AR [T1g /8

4. The nominated Joint Committee Members has carried out the
field survey on 17.08.2023 and 18.08.2023. During the fleld visit/
survey, the committee members interacted with the applicant, Mr.
Abhishek Shukla and representative of the concermed project
proponents of mining lessee and stone crusher.

5, As per information provided by Mining Officer, Bonda, the
gollawing lease mining are allotted at hill of village- Jarar, Girawa
Jamy Pataraha, Tehsil- Naraini, District- Banda on identified place
57 Bopplicant. Annexure-1. The issued date of Environmental

i nce {EC), Registered Lease Agreement (MM6), DGMS
and Consent to Operate [CTO) to lease mining are

!I (5 I - : Lbeluu.!.‘-
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Abhishek Shukla Vs, Kunwar Vinod Ram & Ors.
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OLA. No. 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors.
T
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6. As per information provided by Mining Officer, Banda, mining
lease mention in serigl number — 1, 2, 3, 6, 7, 8 and 10 have
obtained DGMS permission for blasting and rest lease mining
have applied for DGMS permission.

As per information provided by Mining Officer, Banda based on
MM11, out of 05 mining lease on hill of village- Jarar, 04 mining
lease are operational and 01 mining lease {Shivarpan Trading
Company, Gata No. 2450, Khand No. 06, Vill Jarar] is not
operational. Out of 07 mining lease on hill of village- Girwan, 06
rmining lease are operational and 01 mining lease (Bundelkhand
Rocks, Gata No-1876, Khand No- 07), Village- Girwan} is not
operational, Out of 04 mining lease on hill of village-Badokhar
Khurd (Pataraha), @l mining lease are operational The
production reporied based on the eMM11 is given on the basis of
detail provided by Mining Officer, Banda at Annexure l.

7. During the committee visit, applicant raised his allegation that
blasting is carried out any time with 4 inches holes, cracks made
=.in home due to blasting, stone pieces fall in village and farmer

by applicant that due to generating dust during
of stone crusher in vilage- Jarar ([Chhaneha Purwa,

:'snntapemred. Py £

" AR
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LA, No., 205/2024 Abhishek Shukla Va. Kunwar Vinod Ram & Ors,

8

The committee interacted with the applicant & villagers and also
visited the point of concems roised in the application. It was
observed by the committee during the site visit, details are given
a5 below: -

7.1) The main habilation of village- Jarar is situated 135 meters
away from the nearest allotted lease mining on hill of village-
Jarar, but some houses are made near the allotted lease M/s
Safdar Ali S/o Late Shri Farzand Ali, Gata No -24.50, Khanda
No.- 03, at Village-Jarar. Temple is situated 235 meters away
from the allotted lease mining on other part of hill of village-
Jarar,

7.2) The main habitation of village- Ginvan is situated 175
meters away from the allotted lease (Bundelikchand Rocks, Gata
No- 1876, (Khand No.09, Village- Girwan), 36 meters away from
the allotted lease (Sangram Singh, Gata no- 1876, Khand no. @1,
Vill. Ginwan), 139 meters-away from the allotted lease [Bajrang
Road Lines, Gata No.- 1876, Khand No.- 03, Village- Girnwan) and
90 meters away from the allotted lease (Bajrang Road Lines,
Gata No.- 1876, Khand No.- 04, Village- Girwan) on hill of village-
Girwvan but some houses are made near the allotted lease M/s
Sangram Singh, Gata no- 1876, Khand no. 01, Vill Girwan,
Bajrang Road Lines, Gata No.- 1876, Khand No.- 03, Village-
Girwan,

Tempie is situafed 70 meters away from the allotted lease
{.Euﬂdﬁfkhﬂﬂd Rm"“] Gﬂ!:ﬂ NG'IET«E Khﬂnd Hﬂ-ﬂ-gl WIQE‘
Girwan), Temple is situated 53 meters away from the ellotted
lease mining (M/s Sangram Sigh, Gata No. 1876, Khand No. 01,
Vill-Girwan) on other part of hill of village- Girwan. It is reported
by Mine Officer, Banda that mining lease of M/s Sangram Sigh,
Gata No, 1876, Khand No. 01, Girwan, Gata is allotted on
same

hill part where temple is made but mining is not in operation.

7.3) Gaushala is situated 100 meters away from the allotted
lease mining area on hill of village- Girwan.

7.4) The main habitation of village- Badokhar Khurd (Pataraha)
is situated 75 meters away from the nearest allotted lease
mining on hill of village- Badokhar Khurd {Pataraha), Temple is
situated 100 meters away from allotted lease mining Kutwar
Vinod Raja, Gata No, 332, Khand No -01, Vill. Badokhar Khurd
on hill of village-Badokhar Khurd,

7.8) It was informed by the villagers to committee member duri
i welmit EHol blosiing wark (0 looss aren W done (A ARy Hme

4 inches holes by lessee and stone pieces are falling on his home
and effected the animal and human being. But it was informed
by lease holders that blasting is done in allowed time duration
between 2.0 PM to 3.0 PM with one-inch holes and proper safety,
7.6) Crack in home could not been shown by applicant fo
cammittee members,
Fof) During the commitiee visit, stone pieces were not found in
Miculture field and habitant area. The possibility of vibrations
e blasting at nearby houses of villagers and falling the
| pleces in nearby agriculture fleld and habitant area during
ing cannot be ruled out.
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9

good condition due to movement of heauy vehicles
7.9) Wild amimal was not appeared on hill/ lease aren during
committee visit,
7.10} The agricultural lands are surrounded by most of these
mining lease areas and the mining activities in such close vicinily
can affect the crop yield in these areas. Similarly, the boulder
stones can be thrown into these crops during the blasting
operattons for miring.
7.11) 05 s=tone crushers were identified in village Jaror
{Chhaneha Purwa, Raghwapurwa), out of 5 stone crushers 4
stone crushers were found in operation and ong stone crusher
was found under construction.
8. From the detalls given af the annexure-2, i reveals that
Residential area is located 17 meters from M/s Sangram Singh,
Gata no- 1876, Khand no. 01, Vil. Girwan and I1 meters from
M/s Bajrang Road Lines, Gata No.- 1876, Khand No.- 03,
Village- Girwan, remaining all the lease areas are located within
500 m from the nearest residential area, As per the lease is
allotted beyond 50 m from habitant area.
9 The public road is passing through the said mining lease
ared.
1a. One Pond/ Lake is located in adjacent the hll of Girwan.
I, During the commitiee visil, excavated deep pit was fourted
on each mining lease area. It was informed by Mining Offfcer,
Banda and Mining Lessee to commitiee members that mining
has been done by previous mine lease holders before re-
allotment to present lessee on same place.
12, In complinnce of direction issued by Hon'ble National Green
Tribunal, observation of non-compliance of Environmental
Clearance and CTE/CTO are given as below: -
i2.1) The junds earmarked for environmental protection
measures shall be kept in separate account and shall not be
diverted for other purpose. Year wise expendifure shall be
Eo:dmﬁ to the MoEF, Gol, Lucknow, and State, Pollution Control
¢
None of the mine have provided the details about the funds
earmarked for environmental protection measures to UPPCB. It
was informed by mining lessee that expenditure allotted in EMP
head is being utilized in same purpose.
12.2) Sprinkling of water on haul roads to control dust will be
ensured by thepm_ieatpmpnnem
During the visit, it is reported by lessee that arrangement for
sprinicling of water through tanker on haul roads to control dust
is done, Tanker was found on lease mining place.
12.3) Green belt development shall be carried out mn&uder‘mg
EFE:E! guidelines including selection of plant species and in
with the local DFO / Agriculture Department. Herbs
i, shrubs shall alse form a part of afforestation program
es tree plantation. The co shall invelve local people
pntation program. Detafls aof year wise afforestation
n including rehabilitation of mined out area shall be
fecd to the Regional Office, MoEF&CC, Gol, Lucknow every

Abhishek Shukla V2, Kunwar Vinod Ram & Ors,

12
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O.A. No, 29572024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors.
10

been mentioned (n the Environmental Maonagement plans
subrnitied by these mines. However, lo date, no related activity
has been initiated on the ground by any of the minags.

I2.4} Appropriate arrangement for sheller and drinking water for
the mining workers must he ensured at the mining site.
Arrangement for shelter and drinking water has been provicded
by lease mine,

12.5) Maintenance of village roads used for transportation of
minerals are to be done by the company regularly at its own
expenses, The roads shall be black topped.

None of the village road near these mining sites have been
maintained and black topped by the propenents,

12.6) Ground and surface water, if any in and near the core sone
fudthin 5.0 km of the lease) shall be regularly monitored for
contamination and depletion due to mining activity and records
maintained The monitoring data shall be submitted o the
Regional Office, MoEF, Gol, Lucknow and U P Pollution Control
Board regularly. Further, monfioring points shall be located
between the mine and drainage in the direction of flow of ground
water shall be set up and records maintained.

Committee found one pond/lake is located within 5 KM from
these mines. The monitoring of this pond/lake has not earried
out by any of the mine.

12.7) Fugitive dust generation shall be controlled, Fugitive dust
emission shall be regularly monitored at locations of nearest
human habitation {including schoois and other public amenities
located nearest to sources of dust generation as applicable) and
records submitted to the Regional Office, MoEF&CC, Gol,
Lucknow and U.P. Pollution Control Board regularly Monitoring
report have not been submitted regularly to UPPCB. Some
lessees have submitted compliance report and monitoring report
presenitiy.

12.8) Corparate Environmental Responsibility (CER) shall be by
the project proponent and the deiails of the various heads of
expenditure to be submitted as per the guidelines provided in the
recent CER notification No. 22- 65/2017-1A.111 dated
01/05/2018. Work to be executed with installation of five hand
pumps of drinking water, solar light in villages of streeis,
construction of two numbers of toilets at the primary school with
name displayed and address and details of beneficiary and
gram Pradhan along with phone number, photographs should be
submilted to Directorate as well as to the district magistrate /
Chief Development officers.

The details of the activities carried out by these mining projects
under CSR/CER activities are found at ground during the visit. It
was informed by the Mine Office, Banda that CSR/CER aciivilies
is being initinted with district administration and mining lessee.

e
'y

Bajes with tarpaulin or other suitable mechanism so that no

pge of mineraly dust takes place.

Bg any visit of the committee, transportation was not found

tHE site, Hence, the status could not be verified However, in

=ngral, it has been observed covering is not being used by t e apw .
ulthicle during transportation. AT LEN e

Liaws das f-da
-_,_o—'—‘___.} e
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12, 10iHydro geological study of the area shall be reviewesd by
the profect proponent annually, In case adverse effect on ground
water quality and quantity is observed mining shall be stopped
and resumed only after miligating steps to contain any adverse
impact on ground water is implemented.

No such study has been carried out by these mines.

1 2.11)The following conditions are mentioned about blasting! -
12.11.1)Controlled blasting technigques with sequential blasting
shall be adopted. The blasting shall be ecarried out in the day
time :

12.11.2)Blast vibrations study shall be conducted and an
observation report submitted to the regional office, MoE&CC, Gol,
Luecknow and UPPCE within six months, The report shall also
include measuwres for prevention of blasting asseciated impoct on
nearby houses and agricultural flelds,

12.11.3] The blasting will be done only after getting the
permission, from the Mining Department.

The blast vibration study reports have not been submitted by
any of the mine te UPPCB. And as informed by the mining
department, some mines are not obtaining approval for blasting
Jrom them.

12,12} The condition of progressive mine with 6m bench has
been mentioned in the Environment Clearance and mining lease
document. However, on ground no such bench/progressive
mining operations were found in any of the mining project lease
ared.

i2.13) The lease allotment was dene only based on
environmental clearance. Although proponent had not oblamnmed
consent under the Waier (Prevention & Congrol of Pollution), Act
1974 and Air {Prevention and Control of Pollution), Act 1981
before the start of mining operations howewver the all-project
proponent have obtained the consent to Operate (CTO) in present,

X X X X

21, Finding and recommendations;

21.1} The mining department can be asked to restrict the mining
activities in those mines wherein the required minimum distance
criteria are not meeting. [f mining is allowed on allotted near
vicinity of habitant, habitant will be relocated to other specific
place with consultation of nearby villagers/ civil society.

21.2) The mining department can be asked to restrict the mining
=gtivities in part of hill where temple is located. If mining is

..IL F¥] st ﬂftﬁ'mpl'ﬂ.

e mining department can be asked to restrict the mining
through blasting (n those mines who have not iaken
by DGMS for use the blasting and mechanical

tf machine,

Abhishek Shukla Vs, Kunwar Vinod Ram & Ors,
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21.5) UPPCB can be asked to take necessary action against the
storte erusher who have not operated the dust suppression system
during the operation of stene crusher.

21.6) The profect proponent can be asked to maintain the village
road near these mining sites.

21.7] The project proponent ean be asked for blasting will be done
in allowed time duration with one-inch holes and proper safety
arrangement after obtaining the valid permission of the DGMS and
Department of Mines.

21.8] The project proponent of mining lease and stone crusher can
be asked to strictly comply with the conditions prescribed in the
Envronmental Clearance/ consent/ rining lease allotment letter
and submit the stafus to the concerned authorities reqularly.”

6. Vide order dated 03.10.2023 this Tribunal impleaded State of Uttar
Pradesh through Chief Secretary, Government of Uttar Pradesh; Principal
Secretary, Environment, Forest and Climate Change Department, State of Uttar
Pradesh; Director, Directorate of Geology and Mining, Uttar Pradesh; Director
General of Mines Safety, Directorate General of Mines Safety, Ministry of
Labour and Employment, Dhanbad, Jharkhand; Uttar Pradesh State Pollution

Control Board; District Magistrate, Banda and all the 21 (twenty one] project

proponents and ordered issuance of notices to them with further directions
that notices be served on respondents no. 6 to 27 through the District

Magistrate, Banda.

ﬂrdur to avoid duplicacy of names in the cause titles of the cases so
separated, it was directed that in cases so separated name of the Project
Proponent be kept at serial no.l while preparing the memo of parties and

names of other respondents be mentioned at serial no. 2 onwards. The

' I'::_l; ‘ ‘I'l'"[-' ..
| sl 7 :E: = X

15
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Registry was directed to prepare and attach memo of parties accordingly.

9. Accordingly, the cases have been separated and separate O.A. No.
29572024 has been registered against Project Proponent- M/s Kunwar Vinod

Ram,

10. Vide order dated 03.10.2023 the Director General, Mines Safery,
Dhanbad, Jharkhand, Director, Geology and Mining, Uttar Pradesh and the
District Magistrate, Banda were directed to look into the recommendations made
by the Joint Committee in its report and take appropriate remedial steps and

file action taken reports in this regard within one month,

11. Reports/responses have been filed by the Director General, Mines Safety
(DGMS), Dhanbad vide email dated 01.11.2023; by District Magistrate, (DM),
Banda vide email dated 21.11.2023 and by Uttar Pradesh Pollution Control

Board (UPPCB) vide email dated 23.11,2023,

12. The relevant part of the report filed by DOMS, Dhanbad vide email dated

01.11.2023 is reproduced below:-

‘Action Taken Report in compliance of Hon'ble National
Green Tribunal order dated 03.10.2023 in the matter of
Original Application No. 422/2023 Abhishek Shukla Vs
State of Uttar Pradesh and Others

X X X X

tion Taken by the Directorate General of Mines Safety

ifhit of the Mines Act, 1952 and the rules and regulations
>in in mines.

gs/leases listed wnder Annexure-l af the Joint
ige’s Report are covered under the Mines Act, 195Z
pgf, the stone crushers listed under Annexure-2 are not
Hoar ‘under it. Hence, the Action Taken Report by DGMS is
eElricted to Annexure-1 of the Joint Committee’s Report. Further,
as per para No. 4 of the Order passed on 03.10.2023 by the
Hon'ble NGT read with the para no, 21.3 and 21.7 of the Joint

Committee’s Report, DGMS has been directed to take necessarfy. Ty 7

e AT
E__,__th W
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actions and file action taken report,

J. The status of Action Taken by DGMS in respect of the
mines/leases listed under Annexure-1 of the Joint Committee’s
Report is summarised in the table below:

Abhishek Shukla Vs. Kunwar Vinod Ram & Ors.

" Mame of Date of Status of Statuy of permhalon Remarks
MNa. Mine, Submisslon of | Appointme granted
Dwmer B s | Wothe el ntf e —
Locationfar | apaning Parthoriest HEMM with
3] onal mﬂtﬁlp
- Managar bacting ﬁl
E: Kurmaar Vinod | Subemitted, Forerman's | Mot Applied ot Applled | Lettar sam
ata M. 352, | but apadnime an
oo 1, Village | (neomplet nt notice 11.10.2023
Paddokhar (surfncaplan | submitted, 1o [esses,
hurd, Lnase af the ming bt Db B DD
rea-161 Het. | norsubmitied | without for stoppagy
arvd other sppedniting af ming untd
defdencies). | mining compliance
ML, ol the
provishons
msertinned.

.;.

4, The leascholder of the mining leases mentioned at serial no, 4,
5 11,12, 13 and 15
of the above table had neither submitted the “Notice of Opening"
of the mine, as required under Section 16 of the Mines Act, 1952
and Regulation 3 of the MMR 1961, nor appointed manager of the
mineg, as required under Section 17 of the Mines Act, 1852 and
Reguiation 34(1) of the MMR 1961. Letters were sent on 23 &
25.10.2023 to the District Magistrate and District Mining Officer of
Banda district and the concerned lease holders for stoppage of ail
mining operations until compliance of the above provisions.
However, subsequently the leaseholder at serial no. 5 has
submitted Notice of Opening of the mine on 26.10.2023 with
intended date of opening as 26.11.2023, enclosing therewith
notice of appointment of foreman/manager, but online application
Jor manager's authorisation is still pending. Letter has been sent
to the lessee on 31, 10.2023 directing hirm for oniine registration of
mine (LIN & Mine Code generation) and submitting online
application for manager's authorisation. Similarly, the leaseholder
at serial no. 13 has submitted Notice of Opening of the mine on
25.10.2023 without surface plan and appointment of mining
mate. Letter has been sent to the lessee {endorsing copy thereof to
.the Dmtnct Magistrate and District Mining Officer of Banda
strict)] on 31.10.2023 directing him to submit all relevant
ents/ details and thereafter to do online registration of mine
submit online application for manager’s authorisation. He has
e directed to stop all mining operations until compliance of

17
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for stoppage of all mining operation until compliance of the above
provision.

6. The online application submitted by the mine owner at serial
no. 10 in the above table for grant of Manager's Authorisation has
been rejected on 23.10.2023 as the Mate's certificate which was
submitted with the application was not valid, Letter has been sent
to the mine ouner endorsing copy thereof to the District Magistrate
and District Mining Officer of Banda district for stoppage of mining
operation until compliance of the abave provision,

7. Based on the online applications made by the respective mine
owners, the mining leases mentioned at serial no. I, 6 and 7 of
the above table have been granted permission under Regulation
106(2)(b) of the MMR 1961 for use of Heavy Earth Moving
Machinery (HEMM} without deep hole blasting in their mines,

8. Online application was made by the owner of the mining lease
mentioned at serial no. 3 of the table for granting permission
under Regulation 106{2)(b} of the MMR 1961 for use of HEMM with
deep hoie blasting by using holes of diameter 100 mm; however,
he has been granted permission for use of HEMM without d@
hole blasting by using shot holes of depth not exceeding 3m and
diameter nol exceeding 100 mm.

9. Permission for deep hole blasting under Regulation 106(2){b)
and permission for use of SME/SMS/ANFO explosives under
Regulafion 155(1) & 162(5) of MMR, 1961 has not been granted in
any of the mining leases mentioned at serial no. I te 16 of the
above table.

10. Permission under Regulation 164(18) of MMR, 1961 for
blasting within danger zone of 300 m from any permanent
building or structure of permanent nature, not belonging to the
owner aof the mine, by using more than 2 kg of aggregate
maximum explosive charge in all holes fired at one time or more
than 2 kg of maximum explosive charge in each hole where
blasting is done with delay detonators or other means and that
there is a delay of at least half a second betweern SUCCEsSSILE
shots fired, has not been granted in any of the mining leases
mentioned at serial no, I to 16 of the above table. :

11, In the authorisations/letters for manager appointment
issued to the ouwners of mining leases mentioned at serial no. 8, 9,
14 and 16 of the above table, the conditions for prohibiting use of
HEMM & deep hole blasting, SME/SMS/ANFO explosives and
explosives in excess af quantity mentioned under para 10 unless
separate permission under Regulations 106({2)(b), 155(1) & 162(5)
and 164(18) respectively of MMR, 1961 is obtained have been

clearly stipulated.
= 12 above status of action taken s updated upto

evant part of the report filed by DM, Banda vide email dated

reproduced below:~
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civif society.
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21.2

The mining department
can be asked to restrict
the mining activities in
part of hifl where temple
is focated. If mining is
permitted at this place,
the temple and habitant
wifl  be relocated to

N\ | other specisic place with

\| consultation of nearby
Lvillagers/ civil
societyy/priest of temple.

1. M- RN, geda- Al
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The mining department
can be asked to restrict
the mining activities
through blasting in
thase mines who have
not taken permission by
DoMs  for use the
blasting and mechanical
instrument / machine.
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214 | The mining department | TIH- TR R & T8 &1 FAD
can be asked fo ﬂa@nﬁumﬁmmg

provision ~made for| ATl @1 WA faft

construction the main | I T 1 T i

wifage road by DMF iﬁmﬁﬂﬂ'mﬂﬁﬂm

fund fagim

A X X

216 | The project proponent| BTA RIe & WY 5 IC &) Bed
can be asked to| R WH B9 T fum @ig &
maintain  the willage | TIS-834 03.11.2023 §
road hear these mining | U8 WFw Uzl Y& &) Ufa e
sites, T8

217 | The project proponent| SNEET GHNEl HIE-E 3% W), |
can be asked for T S F TEe A,
blasting will be done in 3P ¥ TUS IHWEHE,
alfowed time duration | YIS, WREE BRT WR T¥HA
with one-inch holes and | & 38R @7 §g wfen & &
proper safety |60 @A wwr =miEn @1 &0
arrangement after | Pivifra Tt # 8 @9 (5
obtaining the valid | @4 Rum @@ & 820
permission of the DGMS | EAT& 02.11.2023 B W& wA%
and Department of | U1 YR @ i frar mn B
Mines.
218 | The project proponent | X X X X
of mining lease and
stone crusher can be | T Wi wfaig e R
asked to strictly comply | WM,  JoWo, TR W
with the conditions | Tafarefre wfpf mu Towe wrpwor
prescribed  in the | P @ gRT O wRAlS (o
Enviranmental Clearance | TT9) ﬂﬂ%;lﬂ :ﬁﬁfﬁﬁi Wl &
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\Uttar Pradesh Pollution Control Board response in ‘ = |
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National Green Tribunal, New Delhi in the matter of 0.A.
No-422/2023Abhishek Shukla Vs State of Uttar Pradesh
and Others

X & X X

#. That if is subrmnitfed that as per the Joint Commitiee repori, 16
mining lease of Village- Jarar, Girwan and Badokhar Khurd,
Tehgil- Naraini, District- Banda, were awarded qfter issuance of
environmental clearance. During joint survey, these mining lease
hoiders had not obtained consent to operate [CTO) under the
Water (Prevention & Control of Pollution), Act 1974 and Air
{Prevention and Control of Pollution), Act 1981 before the start of
mining operation. But before submitiing the Joint Commitiee
Inspection report, all 16-mining lease holder had obtained the
Consent to Operate (CTO). Notices are alse (ssued to each Lease
Holder to comply the conditions of Environmental Cleardance and
Consent to Operate (CTO) vide letter dated 14.11,2023. The copy
of Notices dated 14.11.2023 are enclased herewith and markeel
as Annexure- 3.°

15. Vide order dated 24.11.2023 the Mining Department and the District
Magistrate Banda were granted time to file reply and the mining lease holders
were directed to cease and desist from carrying out any mining by way of
blasting without obtaining requisite permission from DGMS, Dhanbad and in

violation of environmental norms prescribing siting criteria.

16. Reports have been filed by DM, Banda vide email dated 04.12.2023 and

by Mining Department, U.P. vide email dated 05.12.2023.

17. The relevant part of report filed by the DM, Banda vide email dated

04.12.023 reads as under;

bs o it e i, 1€ Rt s Moo 042272023 AT
ﬂﬁnmﬂmﬂmﬁammmnﬂmﬁwi’

A X

T TR oieE aroRh @
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ﬂmﬁqlﬁmnms (- 05) g P B m € oo e
R oRER aRl | odte e R A e R e e A o - -
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18. In the report filed by Uttar Pradesh Mining Department vide email dated
05.12.2023 reference has been made to letter dated 04.12.2023 relevant part of

which is reproduced belaw:-
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siftrpw, 7 el g it i Rl 03.70.2023 & famg @4
& I H S TR Tea oAy &g Wi g v seuee
3T / P WA RUIE (Action Taken Report) [Gi® 17.11.2023
Ut fear o 8

me TP Bita sfteTm & gy RAle 07.08.2023 g 1iEE
wfaf g wga @ # Finding and Recommendations 8

farg HEm-27.7 & ©A d WAUg wHE 91 R W 9e aFueE
/G0 B O (Action Taken Report) AE 17.11.2023 %
firg wa-2  oeoe fpwr o & -

am-firal, aedia- T, seue-aE R gl w gu 7999 9wl
T fum gra Tt @ smfre A mh @, fornd om i
anc) fad ¥, wer Ho- 1875, | A0-07 w- el wegeE-
36 o B glt wx R 81 ARl s s e [ v ),
0-1876 WS 40~ 03 7H i), Se0g- afar | 15 He T gl W
| goiAr H arardl ot i1 & eRa sl @) ey e
FriETE o e IfE e 81 i R o e/ @
-Frém e =3 wf o Sy A B gl 7 &
S o o) = =t e v s It wea
| 19 31 55 Ul 9§ HET efama) 50 M08 T w R

SEFTEELE

"No mining operation shall be carried out on at or to any point within
a distance 50 meters from any railway fine except with the previous
written permission of the Railway Administration concern, ar from
any reservoir, canal or other public works, such as public roads and
buildings or inhabited site except with the previous written
permission of the District Officer or any other officer authorised by
the State Government in this behalf and otherwise than in
Sygccordance with such instructions and conditions either general or
Recial, which may be attached to such permission, The said distance
W0 metres shall be measured in case of rallway, reservoir, canal or
i horizontally from the outer toe of the bank or the other edge of
futting, as the case may be, and in case of a building horizontally
Fogh plinth thereof.
flvided that the distance in the case of a village road shall be 10
> #etres from the outer edge of the cutting. *

e At wEve F Poaad-202 F T Rule-d2(e) W IfcwiaT
e & s Savge erdarn S 1 HF Bl

19. Vide order dated 08.02.2024 DGMS was directed to file a complete up=to. % ©
ST AT
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date status report regarding compliance by all the 16 mining leases within one
month and the Director, Mining and Geology, Uttar Pradesh was directed to
take appropriate steps for implementation of the recommendations made by
the Joint Committee and cancellation of the leases granted in violation of the
siting criteria prescnibed in the rules and file action taken report within one
meonth. The Director, Mining and Geology, Uttar Pradesh was also directed to
ensure that mining leases violative of giting norms and also mining leases not
having requisite permissions for blasting be closed and the concerned mining

lesaees be not allowed to carry out any mining in the same till further orders.

20. The relevant part of the report filed by DM, Banda vide email dated

13.03.2024 is reproduced below:-

g ; wio Tta sRE Wit = fwh & At aftoto Ho-422/2023
Sifeier Spren @ Follo S @ o F wifte amew fRATE 08.02.2024
& Srarer & g H

Teeq,

P Iude s we wha iftro, 7% el & it affete
H0-422 / 2023 arﬁiﬂfﬁ;%ﬂmamma‘mﬂnﬁﬁa{r&m
famte 08.02.2024 &1 TR o0 P & -

Ao W g sfievo, 7€ el g ufe ouieg sty Rt
08.02.2024 % 7 T SruTer S fargan Fraaa 8-

1. IR a1 H "o Ao gRy wita ey RAiw 24.11.2023 &

wHH 03 T #mﬂﬂﬁﬁﬁﬂmw%

17112023 ¥ mmm“hﬂm ARG EAR

forre o oY & w7oo watey wo-1047 ; Wftror-so, wey
=== faAt® 30.11.2023 (Heww-01) § W TS O & ¥ WA /
RXaE @1 S ST el 7@ i e T

Wi are # Hio SgREIUETo g uiiva snew Rt 0302023 B
¥ P, yo@ @ afed FRwed, Jollo, TETS: & W HO-

461§T%0 Tosiiod]o 23 fRate o412.2023 -02) W
# Fotlo % (aiER) 2021 @ FOE-42 (g)

et mitur & st wrfarel fad o & P R, Rl _
A F el 1w Ho-245/ WW-30, dfar RAtw 30012024 B (27

g&: gﬂ;ﬂ"’"
——”
—
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A ] A B B W ) S wiE Y o Jua #H
fréfiw frm man) 399 & w1 ° 1t S0P TR Ui B W
# g feale 20022024 &t &) W A S wig awEn Ho-572/
wi-ra-30, ?ia1 8=t 23.02.2024 wea faman man, Foree! wanTa @A Ugl
&0 & e © Fee so Wiew s H o I8 A B SIse 9 i@l
Y& T e afvaee fed @ 2 amem wegn @ T

3, Juddd wE @t W g ewfew oRm wo-
1047/@G-30 dfer ReiE 30.11.2023 ¥R S99 03 W OET &R OF
&/ oitEe &g oW ufnew @) ger §U @iy gy wHo-768/
FFE-30 391 A1 11.03.2024 (HE-03). SO 1A H0-769/
|30 e RBAFE 11.03.2024 (Hew®-04) T FIOEE 2T To-
T70/afE-30 Ble Al 11.03.2024 (HOW-05) T WAITT T &30
g sl & B so Wiex 83 # on @ Yo &) ggwy /) uivERE
Fd g9 59 oW y&F W deiita PEelaniEacy & o & /
ufree s F3 B! aEf veE @t wh

ck: FURIRITTET Sfaver e Ui &1

Abhishek Shukla Va. Kunwar Vinod Ram & Ors,

The relevant part of the report filed by DGMS, Dhanbad vide email dated

14.03.2024 i3 reproduced below:-

“Updated Action Taken Report on behalf of Director General
of Mines Safety, in compliance of order dated 03.10.2023,
15.01.2024 and 08.02.2024 passed by the Hon'ble National
Green Tribunal, Principal Bench, Neéw Delhi in Original
Application No. 422/2023 Abhishek Shukla Vs State of
Uttar Pradesh and Others
X X X X X
III. Action Taken by the Directorate General of Mines Safety
(DGHMS)
1. The Directorate General of Mines Safety [DGMS) oversees the
enforcement of the Mines Act, 1952 and the rules and regulations
made therein in mines.
2. As per para No. 4 of the Order passed on 03102023 by the
Hon'ble NGT read with the para no. 21.3 and 21.7 of the Joint
Committee’s Report, DGMS has been directed to take necessary
actions and file action taken report. The mines/leases listed under
Annexure-1 of the Joint Commitiee’s Report are covered under
the Mines Act, 1952; however, the stone crushers listed under
Anne =.2 are not covered under it. Hence, this Action Taken
éhort by DOGMS iz restricted to the mines/leases listed under
Bxure-1 of the Joint Committee’s Report.

b status of Action Taken by DGMS in respect of the
Rases listed under Annexure-1 of the Joint Committee’s
b summarised in Annexure-A enclosed herewnth,
nermission for deep hole blasting under Regulation
S &y or for use of SME/SMS/ANFO explosives wunder
ation 155(1) & 162(5); or for blasting within danger zone
permanent surface structures [as mentioneéd (n para 4{iii) of

iy 4 —
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section II above) under Regulation 164(1B) of MMR, 1961 have
been granted to any of the mines mentioned at serial no. 1 to 16 of
the table in Annexure-A.

3. The above status of action taken (s updated upte 11.03.2024,
Annexure — A

Summary of the Status of Action Taken by DGMS in Respect of the
Mines/Leases Listed under Annexure-1 of the Joint Committee’s

Report:

"EL | Momeof | Oofesd | Stomwioy | Laraf =T Kemar || Jrtion Taken Report

N | A, Submissl | Appoinmiree | HEMM" HER* s fA TR
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4 The relevant part of the reply filed vide email dated 16.04,2024 is -
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“*REPLY AFFIDAVIT ON BEHALF OF PROJECT PROPONENT

X X X X

2. That the Project Proponent had obtained the approval on the
mining plan from the Director, Geology & Mining U.P. Lucknow
and thereafter oblained the environmenial clearance from State
Level Environment Impact Assessment Authority, Uttar Pradesh
Lucknow “fhereinafter called as 'SEIAA) and thereafter the mining
lease deed was execuled on 01-03-2021 by the District Officer,
Banda in favour of the Project Proponent and deed was registered
on 15-03-2021 in the office of the Sub Registrar Naraini Distt.
Banda.

The copy of the said EC dated 15-01-2021 and copy of CTO dated
28-02-2023 are being annexed herewith as Annexure No.! and
Annexure No.2 respectively.

3. That by way of present letier petition the applicant complaining
about illegal mining blasting and crushing in violation of
environmental norms in villages Jarar, Chhaneha Purwa, Raghwa
Purwa, Ginven. Patraha Tehsil Naraini, District Banda.

4. That the applicant vide complaint dated 12-03-2023 has also
submitted that six mining leases have been allotted in two hills in
the area situate of village Jarar and five crushers have been
established in Village Jarar and Chhaneha Purwa and mining is
being done by resorting to illegal blasting which has resulted in
damage to the houses of wvillogers, the applicant further alleged
that the crushers are being operated day and night and the
¢rushers do not have any boundary wall. There is no sprinkling of
water during operation thereof. The crushers are causing dust
and noise pollution due to which the residents are suffering from
‘Asthma’ and other diseases. lllegal blasting has also affected old
temples located on the hills. Megal mining and blasting are also

adversely gffecting the wildlife in the area. The roads to the above
zaild villages have been damaged by the over loaded wvehicles

used for transportation of excavated minor minerals.
5. That on the application dated [2-03-2023, submitted by the
applicant, this Hon'ble Tribunal vide order dated 01-08-2023
constitued a joint committee comprising of representative aof
Director, Geology & Mining U.P. Pollutaion Control Board,
Lucknow. District Magistrate, Banda to verify the factual position
and take appropriate remedial action and factual and JCV action
taken report may be submitted within one month by e-mail before
thiz Hon'ble Tribunal.
6. That in compliance of order dafed 01-08-2023 the joint
commiltee visited the site from 17-08-2023 to 18-08-2023 and
vide his joint inspection report 30-08-2023 following
-~ _recommendation have been made
. 1) The mining department can be asked to restrict the mining

jties in those mines wherein the required minimum distance
W ore not masting., [f mining (s allowed on aliotted near

of habitant, habitant will be relocated to other specific
ith consultation of nearby villagers/ civil society.
) The mining department can be asked to restrict the mining

',, at this place, the temple and habitant will be relocated
rer specific place with consultation of nearby villagers/ cnri‘..r{,;r-.‘* \

“L S
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society/ priest of temple,

21.3) The mining department can be asked to restrict the mining
aclivities through blasting in those mines who have not aken
permission by DGMS for use blasting and mechanical
instrument/ machine, 1

21.4) The mining department can be asked to restrict the provision
made for construction the main village road by DMF fund.

21.5} UPPCB can be asked lo toke necessary action against the
stone crusher who have nol operated the dus! suppression system
during the operation of stone crusher.

21.6) The Project proponent can be asked (o0 maintain the village
road near these mining sites.

21.7) The Project proponent can be asked for blasting uAll be done
in allowed time duration with one-inch holes and proper safety
arrangement after obtaining the valid permission of the DGMS and
Department of Mines.

21.8) The Project proponent of mining lease and stone crusher can
be asked to strictly comply with the conditions prescribed in the
Environmental Clearance/ consent/mining lease allotment letter
and submit the status to the concerned authorities regulariy.”

7. That in the case of Special Leave Petition (¢ Na.-19628-19629
af 2009, Deepak Kumar etc Vs. State of Haryana and other etc the
Hon'ble Supreme Court vide order dated 27-02-2012 was pleased
to pass following direction ;-

"19. We in the meanwhile, order that leases of minor mineral
including their renetwal for an area of less than five hectors be
granted by the States/ Union Territories only getting environmental
clearance from MOEF."

In compliance of the aforesaid direction dated 27-02-2012 given
by the Hon'ble Supreme Court, the Project Proponent after getting
approval of the Director, Geology 85 Mining U.P. Lucknow on the
mining plan, applied for environmental clearance before SEIAA,
and EC was granted by the SEIAA after conducting Public hearing
vide letter No.-631/Parya/ SEIAA/ 6033-5062/2020 dated 15-01-
2021 in favaour of the Project Proponent.

8. That after execution of lease deed the Project Proponent also
obtained consolidated consent to aperate the mines undear section-
25 of the water (Prevention 85 Control of Pollution) Act 1974 and
section-21 of the Air (Prevention & Control of Pollution) Act 1581
vide letter dated 28-02-2023 from Uttar Pradesh Pollution Control
Board Lucknow which already annexed herewith as ANNEXURE
No.2 to this reply affidauvit.

9. That the Project Proponent is conducted mining operation under
the super vision of Mines Foreman shri Vikash Singh, appointed
by the DGMS Regional Gffice, Varanst vide order dated 18-12-

W That the Director, DGMS Regional Office, Varansi
ecl its report dated 01-02-2024 with mentioning therein
issions for conducting blasting in mines are required (o
ined from DGMS under the MMR 1961 in the following

Abhishek Shukla Vs. Kunwar Vined Ram & Ors.
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with holes more that 3 m in depth), as required under Regulation
106(2Kb) of the MMR 1961,
(il Permission for using explosives in non-cartridge form or for
using more than one type of explosives fother than fuse or
detonator) in the same hole {for example use of ANFO, SMS, SME
with cast booster), as required under Regulation [55{1) and
162(5) of the MMR 1961; and
fiii} Permission for blasting within danger zone of 300 m from
permanent building or structure of permanent nature, not
belonging to the owner of the mine, by using more than 2 kg of
aggregate maximum explosive charge in all holes fired at one time
or more than 2 kg of maximum explosive charge in each hole
where blasting is done with delay detonators or other means and
that there is a delay of at least half a second between successive
shots fired, as required under Regulation 164[18). However, if the
shortest distance from the place of firing to any part of such
building or structure is less than 50 meters, prior permission for
blasting is required to be obtained under Regulation 164{1B} of
the MMR 1961 irrespective of the amount of the charge used.
For blasting in mine under circumstances other than the above, no
permission is required to be obtained from DOGMS under the MMR
1961 and the blasting may be carried out in the mine by
observing the precautions as prescribed under the provisions of
Regulations 153-170 and other provisions of the MMR 1961,
In view of above it is evident that there are no requirement for
obtaining permission for blasting from DGMS If blasting is dong
less than 3 m depth hole which is doing by the Project Proponent.
11, That DGMS Regional Office Varansi vide order dated 06-
02-2024 also granted permission for deployment of Heavy Earth
Moving Machineries (HEMM) to the project proponent.
The copy of said order dated 06-02-2024 is being Annexed as

Annaxure Hb.-l to this reply
12 That DGMS Eﬂg‘hﬂﬂl gffice Varansi vide notice dated 07-

03-2024 informed the project proponent that:-
(1) The side of the opencast on west side was not properly
benched, sloped and secured by the previous lease holder to
prevent danger due to fall of sides. The height of top bench on
west side twas found about 38m, which (&8 more than the
stipulated bench height of 6 m Hereby give you Notice to rectify
the aforesaid contravention within 3 months from the date of issue
of this letter i.e. on or before 06-06-2024.
Weork of removal of dangers shall be subject to the following
conditons being strictly complied teith -
a} Benches of height not more than & m and breath thereof not
less than the height shall be formed by working from top
dowmnweard only,

ome==_ B} No person shall be engaged at the quarry floor or at the bottom

2 anRY e high wall, or on ledges made in the high walls,
,’,..,'1'\. qfr:muuﬁng the dangers, ahall be done In the mine under
b __f---,/f v snal supervision of a duly qualified manager and the same
¥of all e kept suspended whenever the manager is absent for any

swhatsoever.
. proaches to the bottomn of high wall sides and also the top
ges of such highwealls shall be kept securely and a_,{f’ectu-ve!y

R
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fenced so as to prevent any inaduertent entry of persons.

I3. That the project proponenl is excavating the mineral in
accordance with the terms and condition of the E.0 and
consolidated consent issued under Section-25 of the water
{Prevention & Control of Pollution) Act 1874 and Section-21 of the
Air {Prevention & central of Pollution) Act 1981 and DGMS itself
mentioned that sloped and secured by the previous lease holder
and the project proponent is obeying the directions of DGMS. It is
further submitted that the project proponent has already file
reply/ compliance report dated 09-04-2024.

The reply/compliance report dated 09-04-2024 is being annexed
as ANNEXURE No.5 to this reply affidauit.

14, That the committee interacted with the applicant &
villagers and also wvisited the point of concerns raised in the
application. It was observed by the commiliee during the site
visist, deiails are given as below

*7.1) The main habitation of village-Jarar is situaled 135 meters
away from the nearest allotted lease mining on hill of village-
Jarar, but some houses are made near the allotted lease M/s
Safdar Ali 5/0 Late Shri Farzand Ali, Gata No.-2450, Khanda No.-
03, at Village-Jarar. Temple is situated 235 meters away from the
allotted lease mining on other part of hill of village-Jarar.

7.2) The main habitation of village-Girwan is situated 175 meters
away from the allotted lease Bundealkhand Rocks, Gata No.-1876,
(Khand Ne.09, Village-ginvan), 36 meters away from the allotted
lease (Sangram Singh, Gata No. 1876, Khand No. 01, Vill-Girwar],
139 meters gway from the allotied lease (Bgjrang Road Lines,
Gata No.-1876, Khand No,-03, Village-Girwan) and 90 meters
away from the allotted lease {Bajrang Road Lines, Gata No.-1876,
Khand No.-04, Village-girwean) on hill of village-Girwan but some
houses are made near the allotled lease M/s Sangram Singh,
Gata No.-1876, Khand Mo,.-01, Vill. Girwan, Bgjrang Road Lines,
Gata No.-1876, Khand No.-03, Village-Girwan. Temple is situated
70 meters away from the allotted lease (Bundelkhand Rocksa,
CGata No.-1876, Khand No.-09, Village-Girwan), Temple (s situated
53 meters away from the allotied lease mining (M/s Sangram
Singh, Cata No.-1876, Khand No.-01, Village-Girwwan] on other
part of hill of village-Girwan. It is reported by Mine Officer, Banda
that mining lease of M/s Sangram Singh, Gata No.-1876, Khand
No.-0Ql1, Vil-Girwan, Gata is allotled on same hill part where
temple (s made but mining is not in operation.

7.3] Gaushala is situated 100 meters away from the allotted lease
mining area on hill of village-Girwan.

?’#,il The main habitation of village-Badokhar Khurd {Pataraha) is
ed 75 meters away from the nearest allotted lease mining on

o village-Badokhar Khurd (Pataraha), Temple is situated 100
s away from allotted lease mining Kuwar Vinod Raja, Gata
12, Khand No.-01, Vill. Badokhar Khurd on hill of village
Hhurd,
s informed by the villagers to committee member during
W=l that blasting work in lease area is done in any lime with
igahes holes by lessee and stone pleces are falling on his home
gifected the animal and human being. But it was informed by
# holders that blasting is dore in allowed time duralion
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between 2.0 PM to 3.0 PM with one-inch holes and proper safety.
7.6) Crack in home could not been shoun by applicant to
commiittee members.

7.7) During the commiitee wizil, stone pieces were not found in
agriculture field and habitant area. The possibility of vibrations
due the blasting at nearby houses of villagers and falling the
stone pleces in nearby agriculture field and habitant area during
blasting cannot be ruled out.

7.8) During the commiltee visit, village Road was not found in
good condition due to movement of heavy vehicles,

7.9) Wild animal was not appeared on hill/lease area during
committee visit.

7.10) The Agricultural lands are surrounded by most of these
mining lease areas and the mining activities in such close vicinity
can affect the crop yield in these areas. Similarly, the boulder
stones can be throwm into these crop during the blasting
operations for mining,

7.11) 05 stone crushers were identified in village-Jarar (Chhansha
Purwa, Raghwapurwa)j, out of 5 stone crushers 4 stone crushers
were found in operation and one stone crusher was found under
construction”

135, That from the perusal of the recommendations of the joint
committee it is undisputed foct that 75 meter is far from habitation
of village Badokhar Khurd (Pataraha} and Temple is situated 100
meter aweay from allotted lease area of the deponent. It is also
pertain to mention here that the provision of rule 43{e} of the Uttar
FPradesh Minor Minerals {Concession) Rules 2021 is permitted lo
the lessee to do the mining operation out of distance of 50 meters
from any public pleasure ground and the lease of the deponent is
situate to much far distance from habitation of Village Badokhar
Khurd (Pataraha) and all norms are being followed by the
deponent and there are no complaint regarding weorking of the
profect proponent and deponent also submitted compliance report
;nﬂ;-tt; Uttar Pradesh Pollution Control Board Lucknow on 25-08-
16. That in view of aforesaid averment there is no wiolation
which require interference of this Hon'ble Tribunal against the
deponent as per reports submitted before this Hon'ble Tribunal

by the joint committee. ™

None has appeared for the applicant in the course of hearing of the

Application.

Abhizshek Shukia Va. Kunwar Vinod Fam & Ors,
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Baghein River traverse the District from South-West to North-East, Ken in the
east and Yamuna to the North., The District is poor in ground water and also
does not possess major lakes, The District is rich in Minerals and the leased
areas of villages Badokhar Khurd form moderate to high slopes, stony
topography, iscolated small hills which is waste/barren land. The area is
dominated by boulders and in situ cutcrops of Bundelkhand Granite. The
Barren hills and undulated terrains are devoid of soil cover and represent only
morrum on the top of the deposit with no vegetation. The agricultural land is
limited due to topography of the area and about 50% is unirrigated. The
industries and other avenues of employments /livelihoods are lacking in the
area. The Ministry of Panchayati Raj, Government of India has named District
Banda as one of the 250 most Bacloward Districts out ol 640 Districts ol the
country and District Banda is covered under Bacloward Regions Grants Fund
Programme [BRGF]. It is, therefore, of utmost importance that scientific

mining continues in the leased areas in accordance with environmental norms.

26. Respondent No.1 the Project Proponent was granted environmental
clearance by State Environment Impact Assesament Authority, Uttar Pradesh,
Lucknow [SEIAA) vide letter dated 15.01.2021. Mining lease deed In favour of
the Respondent No.l the Project Proponent was executed by the District
Officer, Banda on 01.03.2021. Respondent no. 1-Project Proponent obtained

cqnsolidated consent from UPSPCE under the provisions of Section-25 aof the

allotted mining lease the owner, agent or manager of the mine is required to_ (¢ 1
TN,
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35
submit “Notice of Opening” of the mine at least 30 days to DGMS, as required
under Section 16 of the Mines Act, 1952 and Regulation 3 of the MMR 1961
and the owner or agent of the mine has to appeint a person possessing the
prescribed gualifications as “Manager”™ of the mine as required under Section

17 of the Mines Act, 1952 and Regulation 34{1} of the MMR 1961.

28. Permissions for conducting blasting in mines are required te be obtained
from DGMS under the MMR 1961 in the following special circumstances:

(i Permission for conducting deep hole blasting (blasting with holes more
than 3 m in depth), as required under Regulation 106(2)(b} of the MMR 1961;
(i Permission for using explosives in non-cartridge form or for using more
than one type of explosives jother than fuse or detonator) in the same hole (for
example use of ANFO, SMS, SME along with cast booster], as required under
Regulation 155(1) and 162(5) of the MMR 1961; and

(iif} Permission for blasting within danger zone of 300 m from any permanent
building or structure of permanent nature, not belonging to the owner of the
mine. by using more than 2 kg of aggregate maximum explosive charge in all
holes fired at one time or more than 2 kg of maximum explosive charge in each
hole where blasting is done with delay detonators or other means and that
there is a delay of at least halfl a second between successive shots fired, as

required under Regulation 164(1B) of the MMR 1961.

Mlasting in mine under circumstances other than the above, no

=d to be obtalned from DOMS under the MME 1961 and

30. Permission for using Heavy Earth Moving Machinery (HEMM) in thﬂl"ljgﬁ&"“

,itkl-—; P
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is required to be obtained from DGMS under Regulation 106({2)ib} of the MMR

1961.

31. In his reply respondent no, 1-Project Proponent has submitted that
DGMS Regional Office;, Varanasi vide order dated 06022024 granted

permission for use of HEMM without deep haole blasting.

32. As per DGMS report filed vide email dated 14.03.2024 respondent no.l
Froject Proponent appointed Mines Foreman and suthorization was issued on

18.12:2023,

33. Respondent no.l Project Proponent is conducting mining operation
under the supervision of Sri Vikash Singh, Mines Foreman appointed by the
DGMS Regional Office, Varanasi vide order dated 18.12.2023. It is not disputed
by DGMS that there is no requirement for obtaining permission for blasting
from DGMS as blasting is being done by less than 3 m depth hole by the

Project Proponent.

34, The lease of respondent no.l-Project Proponent is at the distance of
more than 75 meters from habitation of Village Badokar Khurd (Pataraha) and

100 meters from Temple and does not viclate the siting criteria.

35. No objections have been filed by the applicant or respondent no. 1-

findings and recommendations contained in these reports be
¥ with by the #ojef:t Proponent, Department of Mines and Geology

39
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the Joint Committee in its report and compliance report filed regarding the
remedial measures taken/to be taken by respondent no.l Project Proponent

are required to be examined /considered for issuance of appropriate directions.

CER Activities

37, Condition was imposed that Corporate Environmential Responsibility
(CER) shall be by the project proponent and the detalls of the varlous heads of
sxpenditure to be submitted as per the guidelinea provided in the recent CER
notification No. 22- 65/2017-1A.111 dated 01/05/2018. Work to be executed
with installation of five han;:l pumps of drinking water, solar light in villages of
streets, construction of two numbers of toilets at the primary school with name
displayed and address and details of beneficiary and gram Pradhan along with
phone number, photographs should be submitied to Directorate as well as to

the District Magistrate/ Chief Development Officers.

38, In its report the Joint Committee has submittéd that the details of the
activities carricd out by these mining projects under CSR/CER activitics are
found at ground during the visit and that it was informed by the Mine Office,
Banda that CSR/CER activities are being initiated with district administration
and mining lessees but the details of the activities and expenses incurred were

not given in the report. [n lts report the Joint Committee has mentioned that

view that the CSR/CER activities

carried in the vicinity of the project and surrounding areas with ac’r.hrt

participation of the Gram Panchayats of the affected /neighbouring

=
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the District Environment Cemmittee and the budget earmarked for CER
activitles should be meaningfully utilized for restoration/protection and

improvement of environment.

40. The Project Proponent should comply with the Corporate Social
Responsibility [CSR) and Environmental Management Programme (EMP)
atipulated by UP SEIAA while granting EC to the Preject Proponent in letter
and spirit. The CSR/EMP cost estimated /allocated in the EC of SEIAA should
be invested/incurred for Environmental Management, Nature Conservation
and Community Development activities in Banda District in the area where
Mining activitics are taking place and such activities related to Environmental
Management, Nature Conservation and Community Development required to
be undertaken/implemented in the field may include afforestation programme
with native tree specles to be undertaken and Soil and Water Conservation

works to be implemented in the area.

41. Compliance report with details regarding afforestation and rehabilitation
of mined out area shall be submitted to the Regional Office, MoEF & CC, Gal,
Lucknow and UPSPCB within three months and periodically thereafter as

mandated by EC/CTO conditions.

ion was imposed that Green belt development shall be carried out
B guidelines including selection of plant species and in
ﬂh the local DFQ/Agriculture Department. Herbs and shrubs
é%l a part of afforestation program besides tree plantation.
ddﬁii{r;l shall involve local people for plantation program. Details of
; afforestation program including rehabilitation of mined out area shall

be submitted to the Regional Office, MoEF&CC, Gol, Lucknow every year. %.-a

e
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43. The propesal for tree plantation and green belt development is stated to
have been mentioned in the Environmental Management plans submitted by

the mining lease holders.

44. In its report the Joint Committee observed that to date, no related

activity has been initiated on the ground by respondent Nea. 1,

45. Respondent no.l is directed to carmy-out development of green belt
during forth coming monsoon season as per EC/consent conditions
considering CPCB guidelines including the guidelines regarding selection of
plant species in consultation with local DFO fAgriculture Department and also
by involving local people in the plantation program. Compliance report with
details regarding afforestation and rehabilitation of mined out area shall be
submitted to the Regional Office, MoEF & CC, Gel, Lucknow and UPSPCE

within three months and every year thereafter.

Maintenance of roads

46. Condition was imposed that maintenance of village roads used for
transportation of minerals is to be done by the project proponents regularly at
their own expenses and the roads shall be black topped.

-

47. In its report the Joint Committee has mentioned that none of the village

jartment be a;ked to make provision for construction of the main

main village road can be ordered to be constructed by meeting the

1 District Mineral Fund (DMF).

5‘-

enses from DMF but the haul roads and roads to the mining leases have to (=7 ©

fﬂqﬂm-,h a%="
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be maintained and blacktop by the mining lease holders including respondent

no. 1.

49. In his report filed vide email dated 21.11.2023 District Magistrate, Banda
has mentioned that Executive Engineer, PWD, Provincial Division-1l, Banda
was in the process of preparing the detailed project report and that letter no.
834 dated 03.11,2023 has been written to the mining lease holders to maintain

the haul roads to the mining sites.

50. The respondents no. 2 to 4 and 7 are directed to take requisite measures
for construction of main village road from DMF within gix months.

51. The respondent no, 1 is directed to blacktop and maintain road to its
mining lease site at its own expenses and to blacktop and maintain haul road
shared by other mining lease holders by sharing the expenses with them.
Respondent no.1 is directed to emsure that the road to leases and haul road ia

blacktopped within four months.

52. Compliance report be submitted by respondent No.1 in this regard to the

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within six months.

A/
Liremss =atid U.P Pallution Control Board regularly. Further, monitoring points
shall be located between the mine and drainege in the direction of flow of

ground water shall be set up and records maintained. Hydro geological study of

¥
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the area shall be reviewed by the project proponent annually. In case adverse
effect on ground water quality and quantity is observed mining shall be
stopped and resumed only after mitigating steps to contain any adverse impaet

on ground water is implemented.

54. The Joint Committee found that one pond/lake iz located within 5 KM
from the mines. In its report the Joint Committee has mentioned that
monitoring of the pond/lake has not been carried out by respondent no.1 and
other mining lease holders and that no Hydro geological study of the area has
been carried out by these mines.

55. Respondent no. 1 is directed to comply with EC condition regarding

Monitoring of ground and surface water and Hydro geological study of the area,

56. Compliance report be submitted by respondent No.l in this regard to the

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCE within six monthas.

57. The lease areas form moderate to high slopes, stony topography and
isalated small hills known as Wasteland/Barren land. The water table in the
hillocks are deep and does not include seasonal perennial drainage. Inspite of
this, mining drainage need to be implemented to ensure that it does not carry
particulate materials generated from mining to natural streams /waterbody or

in the plain area of Jarar village. The hillocks located at high
mining will'be undertaken have ground water in deep aguifer in

ey y view \’f‘ de, topography and geo-hydrology of the hills. Though the water
Yy
L"T l{gﬁ‘ﬂ- sap on the hillocks whers mining is undertaken, monitoring of ground

T

water on regular internals as precautionary measure needs to be ensured also

by Ground Water Department of U.P. Government so that, there should n%h&
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any adverse impact/ interception of ground water during mining operation.

Control of dust pollution

58. Condition was imposed that fugitive dust generation shall be controlled.
Fugitive dust emission shall be regularly monitored at locations of nearest
human habitation (including schools and other public amenities located
nearest to sources of dust generation as applicable) and records submitted to

the Regional Office, MoEF&CC, Gol, Lucknow and UPSPCB regularly.

59. In its report the Joint Committee has mentioned that monitoring reports
have not been submitted regularly by mining lease holders to UPSPCB. Some
mining lessees are stated to have submitted compliance report and menitoring
report ‘presently’ but copies of the same have not been attached with the report
of the Joint Committee. Ambient Air Quuality Monitoring was not done by the

Joint Comnmittee by drawing samples and getting the same analyzed.

60. Respondent no. | is directed to ensure that effective safeguard measures
for prevention of dust generation and suppression are carried out in areas
prone to air pollution such as haul road, loading and unleading point and

ensure that the Fugitive dust emissions from all sources are regularly

controlled by installation of required equipment/machineries and preventive

thro covered vehicles.

et
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62. Condition was imposed that transportation of minerals shall be done by
covering the trucks with tarpaulin or other suitable mechanism so that no

spillage of mineral/dust takes place.

63. During its visit the Joint Committee could not verify compliance with
the condition but has made general observation that covering is not being used

by most of the vehicles during transportation.

64. Respondent no. 1 is directed to ensure that transportation of minerals
shall be done by covering the trucks with tarpaulin or other suitable

mechanism so that no spillage of mineral/dust takes place,

65. Compliance status be mentioned by respondent No.l in this regard in
report to be submitted to the Regional Office, MoEF & CC, Gol, Lucknow and
UPSPCB within three months and periodically thereafter as mandated by
EC/CTO conditions.

Blasting operations

66. In its report the Joint Committee has observed that the blast vibration
study reports have not been submitted by any of the mine lease holders to
UPSPCB. The condition of progressive mine with 6m bench has been

mentioned in the Environment Clearance and mining lease document.

Hﬂr&?cr. Oy, ground no such bench/progressive mining operations were [found

i nﬁ“ i.
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68. Respondent no. 1 had sent reply dated 09.04.2024 undertaking to
construct a strong berm to restrict entry to the area ensuring that no work is
conducted without proper safety precautions and working on proper benching,
sloping and securing the benches of the mine to prevent any potential dangers
from falling sides. Respondent no. 1 also mentioned excavations pointed out to
be old working. Respondent no. 1 further stated that it has engaged services of
the professional surveyor who is assisted in accurately demarcating the
danger zone from any structure not belonging to the mining owner,
Respondent no. 1 has also stated in its reply that it has prepared a list of
workmen who require the initial / periodical medical examination and finding a
qualified doctor to complete the medical examination and sought 45 days time
for this purpose. In its reply respondent no. 1 also mentioned that it is in the

process of arranging vocational training for its workmen.

69. Respondent no. 1 is directed to get its workmen medically examined and
provide requisite vocational training to them as undertaken.

70. Blasting in the mine be undertaken only by suitable/permissible
explosives with due permission/approval of Chief Controller of Explosive and
after following all necessary rules, regulations and procedure required for the
purpose. All the precautions suggested in MMR 1961must be strictly adhered

t no. 1 is directed to ensure that blasting is carried out by
intimation to residents of the locality and blowing siren and the

72. Compliance report be submitted by respondent No.1 in this regard to the

a7

Regional Office, MoEF & CC, Gol, Lucknow, UPSPCB and DGMS periodically ... FE“ #".
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thereafter as mandated by EC/CTO/Blasting Permission conditions,

73, HKeeping in view the ground realities and to ensure Sustainable Mining
Operations, livelihoods and ecologically Sustainable Development in the area,
we alse direct the concerned Departments/Instrumentalities of the State to
ensure that the Mining operations are carried out strictly in the sanctioned
leased areas demarcated/earmarked with boundary pillars by Revenue &
Mining Department as per geo coordinates mentioned at the time of
sanctioning of lease by wusing GPS and to strengthen, Mechanism for
monitoring/securing compliance with EC/CTO/Blasting permission conditions.
The Director, Geology and Mining Uttar Pradesh is also directed to ensure
installation of weighment bridge by the mining lease holders and compliance
with guidelines issued by MOEF&CC and CPCB,

74, The present original application is disposed of with the directions as

mentioned above leaving the parties to bear their own costs,

75. A copy of this order be forwarded by email to the Member Secretary,

Uttar Pradesh State Pollution Control Board, Directorate, Mining and Geology,

Uttar Pradeah, Director Mines and Safety, Varanasl Divislon and respondent

_no. 1-Project Proponent for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

"

April, 26%, 2024
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Annexué@\% 2

Fram,

Mis Shivarpan Trading Company

Propenent: - Shri Laviesh Singh, Sfo-5hri Lochan Singh,
Rfe- Muohalis- Kalokuvwan, Baberu Rosd,

Tehsil- Banda, District- Banda (L.P)

Pin Code=2 10001

To,

The Directar & Secreiary (SEAT)
Directarate of Environment,

Government of Uttur Pradegh

Dr. Bhimrao Ambedlkar Parvavaran Parisar,
¥ineet Khand-I1, Gomti Nagar,
Lucknow-226010

Uttar Pradesh.

Date: DEAS 2023

Subject: Submission of ELA report for proposed Building Stone, Khandas & Gitti, Boulder
Mining Project ot Gat Mo, 2450 Khand No.-06 (Arex 2.0 Ha) in Village Jarar, Tehsil

Maraini & Ddstrici- Banda, Uttar PFrodesh

Dear Sirf Madam,

Kindly find the EIA report which has been prepared for the above mentioned Minor Mineral
Building Stone, Khandas & Gittl, Boulder Mining Project at Gata No, 2450 Khand No.-06
(Area 2.0 Ha.) in Villnge Jarar, Tehsil Narnini & District- Bandn, Uttar Pradesh,

It is my humble request to consider this project and precede it for the process of Environment

clenmnoe,

Thanking You Enclosad as Annexure:

Sineerely, = Leiter of Intent{ O}, Proponent 1D . TOR Letter
s Approved bMinng Plan

Nt %‘ o Public Hearing Advertisement & Leter
CE i s Khasra Map
= o Clustering Certilicale

Lavlesh Singh * District Survey Repont({DSR)

(Proponent) *  Mou Between Era & Project Proponent
= Al Google Mop With Gps Coprdinaics
# Lab Certificals OF Acerediation
s Lub Scope OF Acereditation
s Moniioring Lab Repon
¢ Queslionnaire

50



Environmental Management Plan
(EIA REPORT)

Gata No. 2450 Khand No.-06
{Area 2.0 Ha.)
Village Jarar
Tehsil Maraini & District- Banda, Uttar Pradesh
Production Capacity 20000 m* per year

M/s Shivarpan Trading Company

Project Proponent: - Shri Laviesh Singh, $/o-Shri Lochan Singh,
R/o- Maohalla- Kalukuwan, Baberu Road,
Tehsil- Banda, District- Banda (U.P)
Pin Code-210001

ERA

Prepared By:-

Environmental Research and Analysis, Lucknow (U.P.)
Ap 150 POOLIAIS Cavtified Orgmalseiion
QC-NABET Accradited Organiration,

Certificate No. NABET/ 1A/ 1921/RA 0200{Rev01)
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EIAEME CHAPTER-1- INTRODUCTIOMN

CHAPTER-1
INTRODUCTION

1.0 FURPOSE OF THE REFORT

Environmental Impact Assessment (ELA) i3 a decision making tool 1o the authorities, which brings forih

the foctun| pesition ahout o project that ennbles them in arriving at on approprate conchision for the

proposed projects. o netsdn them i enviromuentally soumd, sd reject if found baving deleteriouns
overall mmpoet, EIA identifies the extent of the emaronmental, soeial and sconomic impoets of o project

prior o decision-moking. ELA svatematcnlly cxamines bath beneficial ond: mlverse impocts of the
propostd project over ind above the prevailing conditions of environmeantal parnmetecs sl eisure (hat

thess impneie re tken into sccount during the projeet destgning stzge imelf ond Ahe valies of the
coambined impocts are pever allowed to excoed ard remain within the statbory poms,

Environmental [mpoct Astessment nepart s prepared o comply with ihe Terms of Reference (TOR)
received from SEIAA/SEAC vide Letter no. - 468/parya/SEACIS043/2019 an dated 13-12-2019 under
ElA notification of the MoEF {Feb, 2010) and also the EIA Guidance Manunl for Mining of Minerls of
MoEF, Govi. of India, for seeking environmenind clearsnce for Building Stone Khanda, Gini, Boulder
Mining Project which applied mining lease anen &5 2.0 hectares falling under category "B17. The e
area lies nonr Willmge: Jarar, Tehsil: Nomini District: Banda, Uitar Pradesh.

LI IDENTIFICATION OF PROJECT PROPONENT

The projest of s Shivarpan Treding Company 18 proposed by She Laviesl Singh Sfo- Shri Lochun
Singh, The EIA/EMP repait i prepared us per the TOR granted under the ElA MNotification, [n order o
nssess the lmpact on environment due 10 proposed mine, it is necessary to ascertain present san of
oawvironmint prevailing ot the project gite end ideification and nssessment of fmpacis on (b
environment of the proposcd operutions,

1.2 BRIEF DESCRIPTION OF PROJECT

The proposed project (s Bullding Stone Khands, Ginl, Boulder Mining Project and e estimated project
cost is Rz 98,00,000%, The proponent has applicd for mining lease for Building Stone Khanda, Gani,
Bauilder Mining Project over an area of 2.0 Hectore of Village: Jasar, Tehail: Maraini Distrect: Bando,
Litiar Pradesh.

PROJECT NATURE, SIZE & LOCATION-

Nuture
The proposed project i# Bailding Stone Khonds, Giti, Boulber Mining Project,
Sz
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—
It has been propased to prepare 20000 m'/Year of Bailding Stone Khanda, Gitt, Boulder annually nver
amarca 2.0 Heciare,

Location

The mining project area is located in Gala No, 2450 Khand No-06 in Village: Jarar, Tehail: Kamin
District: Randa, Uttir Pradesh, The mining lease { propoded project area falls in Survey of lidia

Taposhee! No. 63C/7. The mine lease aren ix locited betwsen s follows:

63

Prajeet Site co-ordinates | Points, Mo, | Latitude
A 25 18R4T RO* 2 -i-.'.‘,_!I
Al 25*18'52.87" e IEEER
] 230 IR S233" B 3| 446"
Bl 25°18'51.19" BUF2145.05"
B2 23°18°50.28" B°2145.51"
Bi I571840.28" B2 1d6.02"
[ 25" BdR.40" B2 146.42"
Cl 25T 48 ™ V758"
] 25°1 B4 51" 2072148.7%"
[4]] 25°] B50.24" HOP2 14849
D2 ST ESLIT BOF2148. 19"
E 25 |8'51.5° B0 2147427
F 257 18'54.01° Bir 2| '48.96™
Fi 5% 854, 90" 8071 ]"48.52"
G 25" 1 §'55.807 BO® 21748047
Gl 251855107 | 80314661
2 2571 8'54.62" BOF2145.20"
3 25° 1854007 BIP2143.51"
viinerals af mine Bualding Stone, Khandee & Giwi, Boukfer Mming
. = Project Mining Project
Menareat Ballway Statlen Dinpwaohl Railway Station about 12.5 Km North
direction fram the project site.
Nearest Afrport Kanpur Airport is 120 Km tewands Nenth dineetion,
- - — =
Nearest Mationnal/State Highway MDR-11E shoul 3.1 3km towards West diretiton

Project’s importance to the country and the region

Building Stone, Khandns & Gini, Boulder Mining Project being used for congtruction material snd other
various constructionnl projects.  There is large dermand of Gitti- Boulider For mods, milway tracks,
buikding construction etc. As per requirement of Giiti-Boulder resource is available under permissible
limits, Such mining projects boost up the jocal as well as the economy of state because of rapid and
cost effective infrastructural develapment. '

This project eperation will genemte employiment 1o the poopls residing in vicinity for ahoul 250 doys
annunlly and spprocdmately 28 peoples employed will be beneflied diecily and indirectly from the

Page-2
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1.3 REGULATORY COMPLIANCES & APPLICABLE LAWS/REGULATIONS
al There is go bejal cose agaimst the project ind propect propos,
b} There is no any natiomal park / Sanctuary within 10 Kms mdius from the project site.

1.4 SCOFE OF THE 5TUDY
The Expent Appridsal Commines (EAC) for imining projects conssdercd tie project during i meglig,
Bazed om the information contamed iv the documents submined amd the presentafion mde, fhe
SEIAASEAC-Unar Pradesh preseribed the Terms of HReferance (TOR) vide Lever no:
68 porya/SEAC/SH43/ 2019 an dated 13-12-2019,

1.5 POINT WISE COMPLIANCE OF TOR
The points have been rmiged by the SEAC-Utar Prodegh in the TOR ond 1= complionee given us onder:

B N,

Cin

FoTe TOR

All pages of technical  documents/
EIAVEMP ete, shoukl be signed by the
consalint and project proponent both,

mpllanee |
All the vechnicnl documents which is requisite
aml part of EIA will be signed by both
consultnnt and project proponent af the tme of
final report submission,

Copy of all the analysis reporis signed by
amalyst spproved by MABL or MoEF&CC
shall be anncxed with ihe ELA ropon and
original nnalysis reports  should  be
preseated af e time of presemation.

Copy of Tab report will be submitted with E1A
report and originals will be  provided during
the time of presentaiion.

MOLF signed between the project propansn
and the consultnnt hould be subimnined.

It will be attached with the EIA report

The project proponent sloll oblain  the
forest clearance and permission of Central
ind State Government as per law under the
provisions of Forest [conservition] Acl

1980 and submit along with EIA

The land of the Mining lease aren i
Government land on the Stoay wrea and this
arén fg fiee from any reservation of Fores:
Dreparimient Lletnr Pridesh Gevernment.

Henee il isnet npplicahle,

The lense aren, v addrss and production
e annum slould mateh with es mentioned
in DR and LOL In cose there s ony
difference clanfication’ amendmants lether
from competent awhority shall be
submitted along with EIA. EIA and public

hearing ghall be conducted the fease
aren it address and .:l;ﬂplrunm

mentioned in DSR and LOL

Each and cvery detail s mstclied in all the
doguments [tke LOIL DSIL

T lense wrea, address, production per annom
in DER & LOL Also identical with DSR.
Public hearing was conducted se per the degail
given in LOI & DSH.

There are ro cha difference in LOI
tﬂl!.f changes or nny n

LOT (Copy) & DSR s attuched a3 Annexure |
& V1.

Project propanent should bring KML fike ai
tha time of ElA Eon.

Yenr-vwige production details sinee 1994
should be given. cleurly sinting the highest
preduction achieved in any one year prior
to 1994, It may nlse be cwlegoricelly
informied  whether there had  been fnv
increasa i production  after the EIA

Motificntion, |99 cama inlo force w.rt the

| presentation, e e
LOI has been issued by DM Banda, U.P vide

It will be prescnted with fnal  EIA
EHO,

Lemer Mo, 4074 <30, Banda Dote -
WD32019 in favour MY Shivorpan tading
vompuny Proprictor Shei Laviesh Singh S
Shri Lochan Singh R/a Moholla- Kallukuwon,
Baberu Road, Tehsil & Districi- Banda

Page - 3
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highest production schieved pricr fo 1994,

Mining 20,000 ' year.

A copy of document in support of fact that
the proponent is the rightful lesses of the
miine sliould be given

LOI has been issoed by DO Banda, LLP vide
Letter Mo, 4073 <30, Banda Dale -
DEDATI0NY in favour Mia Shivarpan trading
company Propricior Shei Lavlesh Singh S0
Shn Lochan Smgh e Mohollo- Kallukuwan,
Huberu Rosd, Tehsil & District- Bandas

for muntng of Buikling Swenc (Sand Stone)
Mining 20,000 mY yesr.

Al documents inchading appaoved mine,
EIA and public bearing should be
compatible with one and other in tome of
the mime lense area, production level, wisle
generation and e managemeant uvd mining
technology efe, and should be in the npme
of lessee

Mining Plan snd Progressive Ming Closune
Plan of proposed mining lease arca has heen
approved by Directer General of Mines and
Genlogy Departatent, Lucknow (LLP.), vide
Letter Mo, 95301} Hip B0 | 2016 on dited
470N, Appeaved Mining Man {Copy) s
nttached s Anmexure 1.

Al eomer eoordinates of the mme lense
arca, superimpoeed on o High Resalution
ImaperyToposheet,  topogmphic  sheet,
geamarpliology and geology of the diould
be provided. Such. sn Imagery of the
proposed nrea should cleasly show the land
uge gnd other ecological features of the
stuady area (core and buffer zone).

All eomers of the eoordinates of ML mres gre
superimposed on survey of Indin Toposheet

Mo, G307,

Coordinates of the mine lease aren o8 given

helow.

Pomts | Latitude(N) Longitude(E}

A 25° 18°53.47" 80F 21'324.37"
Al 251852 87" RO°21'43.49"
B 25" 18 52.33" 207 21" 4445
Bl | 25"18'61.19" BO*21'45.05"
B2 | 75*18's0,28" a0*21'45.51"
B3 25°18'45,28" BOc21'a6.02"
< 25%18'48.49" 80"31'46.42"
£1 | 25*18'48,96" BO"21'47.58"
D 25°18'49,51" BD"21'48.79"
D1 25"18'50.84° BO"21'48.49"
02 | 28%18'53aT BO®21'48.19"
E 25% 1B'53.56" 807 21'4T 82"
F 257 1B'54.01" 807 21'98.96"
Fl 25°18'54.90° BO"I1'4B.52"
G |25"18'55.80" | 80" 21'48.08
E Is - [ ] L] 1}
G | 25"18'54.62" BO0"31'45.20
G3 | 25°18'54.06" BO"21'43 81"

Imagary of the proposed area ¢learly shows the
land wse and other ocofogical festures of the
study area (core and buffer zone) for Land se
und High resslution [magery FOC mips wre

prepored with use 8 RS—GIS technique.

11

Information should be provided o sirvey
of Indic Toposhest 1:50,000 senle
indicating peological map of the oren,

geamorphology of lendlform of the one, |

Key plan is enclosed as plabs no. [

Geomarphology of landform of the aren i
given in Chapier po 3 of EIATMP report as
per 1:50000 seale,
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existing minemals angd history of the anes,
important woler bodies, stremins wmild rivers

Iz

13

andd 2ol charngieristica.

Details sbout the land proposed for mining
nctivities should be given with information
a5 1o whether mining conforms o the nd
uge policy of the sale; land diversion for
mining should have approval from sale
landd use board or the concerned auibarity,

Yes, mining will be done as per the guideline
of central / state povl. Policy,

It should be clearly stated whether the
proponest company has o well laid down
Erviromment policy spproved by its Board
ol diveciona? 1 s, it may be speli aut in the
ElA  seporl  wilh description. of  the
prescribed operating process/pracedured Lo
bring inke foous iy
Infringement/devistion/violation o  the
enwvirenmental of forest norms'conditions?
The bigrarchical system or adminisirative
order of the company to denl with the
environmenial mmwes and  for - ensuring
comphiance with the EC condhitions may
also be given. The system of reporting of
non-complinnees’ violations of
environmental norms 10 the boord of
Directors  of the company  andior
shatcholilers or stakeholders at large miny
also be indicated in the ELA repart,

Yis, lessee has & well Inid down Envirswment
Palicy,

Fellow-up envirommeninl awarencss among
the empliyess and encourge them bo wark in
un envirsnmentally Responsible Mimner.
Triiwed, educate and inform our eimphivecs
about environmental management issuss thal
rmay pud affect thetr work and Howhb,

Where required by legislation or where
significant  health, safety or ehvirenmental
hazards  exist, develop and - maindaim
appropriate emergency and spill response

OO ETRITINES,
The Company zhall be owore sbhow
eevironmental  dssued o Hrsuring
compliances and conditions which applicalile
Tiar e prroiject.

14

Issues relating to mine safety, including
subsidence study in case of underground
minkng and slope stady In case of open east
mining, blasting amdy ole should  be
detailed. The proposed safeguard measures

in gnch ease should also be provided,

hdining i being done by opon cist mining =0
no subsidence sudy I8 reguired, All the zafe
puards - measures shall be provided whose
detalls are given In Chapter No-4,

The sty area will eamprize of 10 km #one
around the ming lease from the leasc
periphery and dota contained (n the ElA
such as waste gencrmtion efe. should be for
the life of mine / lease period.

Waste penersted  are  ordinary  doily  use
materinl ke smchet, newspapers, food waste,
dizpossl materinl, pocking materinl e, shall
be generated and ir shall be stored in dusibing
and this wnsie disposed in low Innd [lling
arca.

Suidy nrea comprizes of 10 Km mdius anounsd
the mine leaze boundary, Topogrmphic Map
showing 10 Km radies sround the ML anes bas
been furnished in the ELA report,

All the data contwined in ibe EIAVEMP Repornt
are for lease pesiod of ming

Sikly area  sclected  for  monatoriig
ercompassss the arcalocation mround |0 Kms

He

Certificate from Mining Clicer thal there is
ne other mining aren exit within 300 m

{netial) rodius,

Cluster certificaie no 4311/Khanij=30, Bunda
Erated 02, 04.2019 shows project fhils unde
B cafemocy,

periphery.
CER.

individual

CER detalls niach Cl R

Page - 5
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leace.

An imimation regnrdimg  eowducting the
monioring o be sent o concomoed [iatric
Mngistrate/State  Pollution Contral Board
olTlice/SELAA

Intimacion later starmg the projoeet moniorng
sengons is submitted w UPPCB offics,

The lab conducting the analysis should be
authemticaied and registered.

n

Ulira festing wnd wesearch Labarniory B an
NABL approved lab,

Public hearing to be -:mhninlupu’ElA
Notification, 2006

public hearmg was donc @k per (he FIA |
notification 2006 an 28032023,

il

A copy of document in support of fer thet
the propomcnl 18 the mghtful lessee of the
mine shouid be given.

Copy ol LENm stasing the lessee detnils will be
submithed during ElA presentation

a2

Lond wse of the stady area delinsating
farest ares, agricultural land, grazing land,
wild life sanctuary and matiomal park
migratory roade of Toursa, water bodics,
human setilements and . other  conlogical
features should be indicated. Land use plon
of the mine lease orcs should be prepured o
encompass preopertional, operationil and
post openttional  phoses  and submitied.
T, i neny, of course of laml wee should
be given

Lond wse patter and -olher rebevam data are
incorpormted in Chapier 3 ond 4.

2]

Iz of the land for any Ohver Burden
Cummps outside the ming lease, such a3
extent of land arep, distance from mineg
lease, its lond upe, RER issues, F any
should be given.

Some of over burden shall be removed during
mining setivity and this eyver burdan i used for
fitling of the pits after the mine alosurs,

The mining lease arca is Government land and
&8 per the Socio= Economic Survey, there b no
Project AfTectied Person (PAP) by the proposed
mining eclivies. Hence. no R&R Plan s
erivisaged; as there im0 displicement of
people from their respective areas.

A Certificate from the Compeotent Authority
in the State Forest Department should be
provided, confleming the involvement of
fogist lon, iF any, in the-project area. In the
event of any contrary cleim by the Project
Proponent regarding the status of forests,
the site may be inspected by the Ste
Foreg: Department along with the Regional
{HTiee of the Ministry to-ascertain the stits
of forests, bused on which, the Certificate in
thiz repord s mentioned above be issped,
In all such cases, it would be desirable for
representative  of  the  Stale  Forest
Department to assist the Expert Approizal
Coimmiilees,

The Mining Lease nrea does nol invelve any
forest land. The land of the Mining lease anca
is Government land (Stony area).

Henee it is ot applicabl:.

Satus of forestry clesrnee for the broken
up urea and virgin forestlind invelved in
the Project including deposition of ne
present value (NPV) omd compeonsatory
offorestation (CA) should be indicated. A
of the clenrance should also

The lund of the Mining lease arca is
Ciovernment lond on, the Stoay oren and thiz
ares i3 free from ony reservition of Forest
Department Uttar Prodesh Jovernment.

Henee it is nol applicable.

Page - &
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be fumished.

Implementation  status  of recognition ol

forest mights under the Scheduled Tribes

ond ofher Tmdiional Forest Dwellers
{Recognitbon of Forest Rights) Act, 2006
ioiild be indkicated

a1

There & no mvolvement of forest land in the
project anea Hence i in not nppliczhie.

The vegetation in the RF! PF oreas in the
shudy ores, with necessury detnils, should
bt givan.

Prefoct mrea  not ﬁll_llﬂu,: ander Raserve
foreatProtected Forest in the core zond arca.
Mot applicable

a8

A study sholl be got done 1o meertin the
impeet of the Mining Projoct on wildlife of
the study arca and details furnished, Impact
of the projeet on the wildlife in the
surrounding and any other profecied anca
ond  aceondingly  deiniled  mitigative
metaunes requiired, should bo worked oud
with cost implications i submitied.

The study oreas hove No any  Wilkdlife
senctanry within 10 K= Radies, Therefore,
Mot Applicable.

Location of oationnl parks, snctunrics,
biosphera reserves, wild lile comidors,
Mamsar  siec  tgesfelephont | reserves
{existing ns well as peopored), (T ooy,
within 10 km of the mine lease should be
clearly indicated supporied by 6 lospiion
map duly authenticated by chief wild life
varden, Mecessary clesrancs, 0s may be
applicable o such projects due o ihe
proximity of the ecologically sermilive sreas
ns mentioned above, should be obtadned
from the standing commities of nationel
board of wildlife and copy furnjshed.

There 8 no ‘MNotional Porks, Sonctuames,
Bicsplere Reserves,  wildlife  Corsidos,
Tiger'Elophant, Resérves  within 10 Kms
wathin ihe progosed mine lease drgs,

A demniled biologien] sudy for the study
wren feore zone ond buffor weng (10 km
radiug of the pariphery of the mine lewse)]
aball be maried out. Detadls of Nora and
finp,  endongered, endemic and RET
Spevies duly asthenticated, separmely for
core and buffer zone should be furnished
bazed on such primary ficld survey, clearly
indicoting the Schedule of the [(ouna
present. In case of any scheduled- 1 faina
found in the study ansa, the neccssary plan
along with bodpstary p-u-vi:um for thewr
consgrvation  should prepared.  in
consulintion with State Fm'u't nnd Wildlite
Depaniment  and — detalls  furnished,
Mecessary  allocation  of  funds G
implementing the some should be mede as
fibe L

al

to Arcas decinred as “Cri
Folluted® or the Project arcas likely to come
usider the *Anvali Range’, (attracting courl
resfrictions for mining operations), should

A detailed Hological study (of 10 Kins radius
study aren) waa conducted by Ecology and
Biodiversity Expert and  the delzils  yee
tricorporated in the EIAEMP Repor,

The detailed biologioul study in the 10 Kms
periphery hos been described in Chnpler 4,

The praject site s neither falling m proximity
aren declared ns Critically Pollued nor falling
im Arawali X

The valid and loveflal O of this project site

also be indicated and whene o recuined,

has been gronted to the lease holder by the |

Page-7
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cleamnee ceriimentions from the presenbed

Mining Dept,

Mining Depariment of U.P. Government i

Az

Authontees, such as the SPCB. gr Seade | enclosed 65 Annexure-1,
Should be secured and

furnished 10 the effect thor the proposed

mining activities could be considensd,

Similarly, for constol Projects, A CRZ map Mot npplable.

duly nuthenticated by one of the mithorized
ngencies demarcating LTL, HTL, CRZ
nzen, locntion of the mine leise w.r.l CRZ,
coastsl fentures such oz mongroves, |7 sy,
should be furnished. (Moler The Mining
Projects fulling under CRZ would also need
1o abiein approval of the concermed Coastal
e 1A 5

33

R & R plan/compensation detnifs for the
projeel aifected poople [PAP) should be
furndshed. While preparing the B & K pln,
the relevani Stite Matonnl Hehabilittion
i Reseitlement Policy shoald be kept in
view. In respect of SCs /STs and other
weaker sections of the society in the study
arca, o need based sample survey, Family-
wise, should be undoriaken 1o assess their
requirements, and action  programmes
prepaned  and  submived accondingly,
integrating the sectoral programmes of line
deparimenis of the Swele Governmeni, Tt
may be clearly brought owt whetler the
villages(s) located in the mine lease arca
will e ghilfted or not . The lesues relating 1o
shifting of villnges including their R&R
ind  socio-gcopomic  mapects  ahould  be

discussed in the reparl.

There will be ne significent Project Affected
Peraon. (PAPY by the mining
activities. Honoe, there i no need of REK Plan
study.

Not applicable

One seagon [(Non Monsoon) (e Mamch =
Mauy (sumimer senson); Octobes-December
{post  momoon);  December-Februncy
{winier senason) primary baseline dsta on
amblent  olr  quallty e per CPCB

Notifcution of 2009 water gualify, nodse.

level, soil end flom and fauma shall be
collected and the AAQ mnd cther data 5o
compiled presented data-wige in the EIA
mnd . EMP  ropor Sie —specific

I daa  should alsa  be

meteorologica
collected. The location of the monitoring

sintion should be such as 10 reprosent whole
of the study arca and justificd keepsng in
view the predominant dewnwind direction
and locstion of sensitive recepiors. There
siould be at least one monitoring sietion
within 500 m of the mine lease in the
predominant downwind direction.

The minemlogica]  composition  of

One  seasan (Non Mansoon) primary bagelme
ian on ambient nir quality (FMys, P, S0x
and MOw), water quality. nodse level, sodl and
flora and fauns monitoring wis earded in the
moniloring shes of 10 Kms pedphery wherces
manitoring  #ite near lease ares wos  also
gonsidercd as site within 500 m mdive. The
moniloring wos dong fromm 01 October, 2020 o
31 Decomber, 2021 by Ulim Testing Rescarch
Labortory (MoEF & C©C npproved
Laboratory). The details have been given in the
report where requered snd e (5! repons are
attached a5 Annexore ¥,

Page -8
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PO particudary for free silics, should be
given

s

Air quality modeling showld be camied o
for prediction of impact of project on the air
quality of the srea, 1t shoold also take o
pecont the imgact of movement of vihicle
for tneportation of mineral. The details of
the model used and inpul parameters s
for modeling should be provided. The air
quulity contours may be shown on @
lepcation mup clearly indicating the lecation
of the site, location of sensitive recepion, if
any. and the habitmtion, The wind rose
shewmg pre-doninant wind direction moy
o he indicated on the mog,

Adr quality modeling was earried ol impact of
Adr quinlity has boen incorponsted in Chapter 3
of ETAEMT repirn.

Wind Rose Dingram shovn in Chapler 3.

i

The woler requirement for the project, s
availability &nd gource 1o be furnighed,
Fresh water requirsment for the project
shauld be indicated,

The Total Water reguireemend In ihis project
g 18 approx, 5,08 KLD which consumed for
wrrio purpose as follows-

Druat Suppression= 2,7 KLI3,

Plantation= 2.0 KL,

Domeatic Purpose= 0,38 KLD

The weier requirement for the projes? 15 grven
in Chapter 2,

b

Mecegsary clearance feom the Competant
Authority for drawl of requisite quantity of
water for the project should be provided.

Mot Applicable
Water will be taken fromy near villages through
tunkers,

Details of woter conservation  measures

proposed to be adopted in the projecied
should be given

The Tease period is of 20 years ofier
completion of bease persod, lease shall Be
handaver o the Jocal ndministrative auhorty,
the pli shall be used for min water hatvesting
unit onsl other purposes by the govemnmment,

Water wall be progured from nedr

willngesdocal authirilics :hm@ tmnkers.

Details of imwater harvesting proposed, il
any. should be provided.

The lense period 8 of 20 years aflor
completion of kmse period, lcase shall be
handower to the local admindstrative puthority
JThe pit shall be used [or rafin water harvesting
uinii nnd olher purposes by the governmeni.

Imgract of the praject on the waler quality
boali surface and groundwater shouold be
mssessed end neccssary safeguard moasures,
iff uny required should be provided,

Sorface Water

There 4 no  significant #dverse impact on
surfice waler due Lo project Belvily,

Cround Water

The ground water duality will not be offected
e bo mining setivity,

a1

Boged on the actual monitored duta, it moy
clearly bo shown whether working will
intessect growsdwaler,

The maximum working depth of mining will
be bench wise width o m, height 6m in Stone,
So mining depth will not interseet the graund
water tnble. Hence permigsion i3 not required
Trom COWA

42

Mecessary datn and documentation in this
mepard mny be provided, In ocase the
working will imersect groundwnter table, o
detailed hydro gprological ssudy should be

Croundwater will not be disturbed by s
mining aetivities of the proposed project, The
mEximum working depth of mining will be 6m
in n iod.  Groumdwmter will not be

Page -9
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undertiken nnd report furmshed, The report
imterfaid, shall inelwbk:  details. of the
pquifers present und impact of mining
setivitiea on these aquifers. Necessary
permizsion  From Central Ground - Water
Authodty for working below grownd water

end for pomping of groundwater shoukd
Blan be obinined and famashed.

43

disturbed by the mining sciivities ol the
proposcd project.

The maszanen working depth of mimng will
b bm i oplan poriod. S minkng depth will ot
intersect the ground woter mble Henee
permission i mot requined fom COW A

Wiler requirement will be met by tinker

sapply by locul sellem

Details of ooy stremm,  seasonnl  or
olberwive, pussing through ibe lease aren
undl modification fdiversion proposed, of
any, and the impoct of the same on the

_E'tul shonld be brought oot

There is no dny streaim, seasonal or ofherwise,
passing through the lease e andd
modification, diversion modification required
to cangl stream,

Bhon on st elevation, working
depih, ground waler tnble cic, Should be
provided both in AMSL and bgl. A
schematic disgram may also be provided
for the same.

43

The highest and lowest point in the |easehuld
is |B095 mRL wowsrds Soeth-Wesi direction
aod 114900 mBL  towinds  Nomb-East
direction.

Working Depi 6im )

A time bound Progresaive  Greenbolt
Dievelopment Plan shall be prepared in &
imbulor form (indicating the linear and
time frame) and  submitted, keeping in
mind. the snme will have to be executod up
fromi on conimencement of the project,
Phuge-wise  plan  of plosation  and
compensatory  afforestation  should be
chorted ¢learly indicating the aren 1o bo
covered under plantotion and the specles to
be plenied. The detalls of plantstion already
done shonld be given, The plani species
selected for green belt should have preater
ecdlogical velee and should be of good
utitity value 1o the loca! popalation with
emphasis on lowal and notive species and
the specles which are lolerant 1o pollition,

46

Tomal 2008 Saplings will b planted i haul &
in grom samaj land.

Sapling shall be done on the both side of haul
road and nearby the proposed lease, Before
planning of the sapling ion demarcited
spoes for pits {distance between two plunis)
pits were digeed ouf wsing Earth auger with
drill bil upto depth of 5 feet aid width of pit
2.5-1 foet. All stony =oil digged out and pit
filled with one-par apriculeal figld soil and
second pert Mycorrhiza & addition of cssential
mutrlents for bewer survival of plants, The pht
soil wetied with pdequute woier, efter one
week sciccted species of sapling  planted
faliowed by iree guards [br protcction. Then
irrigmted timely with monitoring.

Impact on local trensport Infristnsciure due
o the project showld be incicared. Projeeicd
increase in truck trRilic as o result of the
profect. n the present road  nebwork
(including those outside the project area)
should be worked oul, Indicating wivaiher ki
1 capable of handling the incremental Toad

Armngement  for  improving the
infrastreciure, if contemplated (inchuding
action to e takien by other ngencies such s
Sue  Government)  should be  covened.
Project Proponent shall condict impact of
Transportation study a8 per lndisn Road

[mpact an logal transport Infrastructuse doe o
the project has been assessed. There will not so
mich mnpact on leeal frapsport.

47

“Details of the ongite shelier wnd focilities 1o

be provided 1o the mine workers should be
Ineheded in E1A Repert,

f-:rmum-y ahelter along with temporany toilel
conneciod to the seak pit of conain distance

and drinking water from the mining lese oo

Page - 10
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will be provided o the ming workers:

Conceptunl post - mining  lond  use and
Reclemation and Restoration 'of mined o
mren (with plars and with adequate mumber
ol sections} -should be given in 1the EIA

FEpi.

The mined o lease area i 8 w00y scb
Afler mining the permancot  pit - shall be
formed, it shall not be reclsimed & restoration
is not pogsible. Only the mined ool pht shall be
used &5 raigwaler harvesting unit, pisticuliune
e, with ihe  consaltnisen  with  local
nifmirastrative muthonty, 5o no Reclimation
and Rehabilitation is shall be requined.
Copeeptual  post  mining  land  wse 13
inporporated in Chapter 8 of tie ELAEMP
Report,

The-soil & also gencraied from joints cracks
due 10 mining will be stocked In o emporary
stnck yurd will be wad for Lond Filling
PUIpERC.

Cecupntionu]  health  impast  of - projoct
shouild  be  onticlpated  andd  proposed
proventive mensures apelt out 6 detils,
Deinils of  pre-plocement  medical
examintion  nnd  periodical  mediep)
examinntion  scheduled  showld be
incorporated in the EMP. The projoct
specific  Occupational  health  mirigation
measures with required Mcilies proposed
in the mining area may be detailed,

All Helevasd  Personal  Prodeciive mepsures
provided to the oll workess, Pre-medical
exgmiration  oand  perodical  medical
pxamiration schedules have been fumishied
the managenient plan of EIAEMP Report,

budgetary allocations

Public health implications of the project
sl relaped activitics for the populntion in
the impast #one should be systemetically
evalated amd the  proposed  remedial
niogsures - should be detniled olong with

|

The proposed sitc is away from the nearcst
habitat and there is not adverse health inipact
over fhe loeal people 8 anticipated, oven
though periodically health check-up camp will
be orgonized under the EMP activity,

Mensures of social-ceonomic significunce
ind Inflience 1o the focal community
proposed  fo  be providoed by projcod
proposent should be indiented, As for as
posgible, quantimtive dimensions may be
Eiven with time frame for implementation.

Socio cconomile mensures for the bocol people
hove been proposed under the component of
the Envircnmentnl Monagement Plan along
with the budgetary allocation have been
incorparmted in the EIA/EMP Report,

Proposed projeet will provide the anploymaent
opportunity o the local nmmllr henee
project will have positive impact on (he
surmounding local comminity,

An amount of 11,78:257- will be allocaiel for
EMP activities and developmentnl budget is Rs
4000000 af the ol
Dctoiled break up & incompomred in the
ELAEMP Report.

Detmiled caviromnental management plan
(EMP} to mitigaie the environmental
tmpacts which, should intes=nlin Include the
impacis of chonge of lind wse, loss of
agriculturs] land and grosing lend, iF any,
geoupateonnl health impocts beside other

impacts specific 1o the proposed peojects.

Environmental management phn to mmp[c
the environmental impocts which inter-olia
imclinded  the impects of change of lond e,
logs of il wnd groging lued, is
dhiscussed and given in Cheper &,

Page - 11
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53

Public  hearing  points  rised  and
commitinent of the project proponent on th
dame along with the lime bound netion plan
with budgetary provision to implement the
samw phould Be provided and also
incorpocated in the fimal EIAGEMP report of
the prajean,

The Publie henring was conducied od all the
supgestions el comimbiments were

incorpomted in ELA seport

Details of litigion pending agninst the
paefect, ifany, with direction ¢ order pasied
by any Court of Law against the project
should e given,

There 15 po litigation  pending wgains his
project,

The cost of the projoct (capitol cost and
recurmng coal) &8 well as the cosl lownnds
implementatioa of EMP should elearly be
spelt oul,

Proposed  detilled capiial cost ond recuming
cost fior the project is discussed (n Chapter 7,

Budgetary provision hag been given in EMP
Chaptes 5.

iy

A Disaster Monagement Plon shall be
prepared nnd included in the EIA/ EMP

EE!‘L

There 15 no gugh rizk due o this, mining
activity Mo suach Dizsster Managoment Plon is

requined.

37

Bepelitt of the project if the Project s
implemented should be spelt out. The
benefits of the Project shall clearly indicane
enviranmental, sncial, COOMOMIE,
employment potential, ele,

The proposed project is  beneficid  for
availabiliny of building material, green beh will
develop, ond cmploynent  gonerstion  and
constrniction mutenal will be svailoble. The
project benefits have been discuksed in datails
in Chapter 7,

58

The company must hove o ogvitem of
reporting of nencomplisnee/violutions of
ervironmental nomms to the Boand of
Drectors of the company and! or
shareholilers or siakeholders a1 large. This
meporting mechanism should be dotniled

Tl company is bound 1w complisnee of all
conditions 18 noms,  The reporting
mechanism 8 explained in Chapter-7 of EfA
report.

EIA reports.
Consultant shoold bring raw det ot the
tme of preseniEim.

Tt will be complied Guring ELA presentation.

2

In surface water quality oguaiie suely of
ton and niki

Surlice waler analysis report 15 dscussed i
1

The bascline datn should be signed by
mauunamccummnw

Uflira testing ond research Laboraiory & an
MABL approved lnb.

=

The meteorological datn should be sie
specific,

I s belng complied.

&

Details of Kucchs Beul road 1o be made
Mcternbde, Phim shiould e sibmatied,

As suggesied m EMP (hat project proponcnt
will msintnin houl rond sd cegulor serapeg of
mineral from roads will be done to contimuee
smooth imospostation,

Details of the mirastructure facilitics (o be
provided for the mine workers should be
included in the EIA report.

Tempomary shelter along with temppmey tnilel
connected to the soak pit ot comain distance
and drinking water from the miming bese ares

will be provided to the mine workers,

report s Elnplnr 4,

Repart
All documents to be properly referencad

| of -

with index and eantimsols ntimberin
Where dala_arc_presented in e Repor

73



192

EIA/EMP CHAPTER-1- INTRODUCTION

aspecially in Tulles, the pertod in which the
ahatn were collecied wnd the soorces should

be indicated.

Project Proponent shall enclase all the

pnalysistesting reports of water, air, suil,

noize elc. wing he MoEF&CCMABL

sceredited  Inbormtoces. ANl ongmal

nnalysisiesting repons should be availuldle
sl of thie

Faclosed

Where the documents  provided e in
Inngunge other than English, an English
irmnsbiation should be provided,

Provided

The Questlonnalre  for  environmental
eppradanl of mining projects a3 devised
caglier By the Ministy' shall be flled and

submiting,

Enclosed

Wiile, preporing the ElA  repon. the
imstructions G the propopenis.  ond
instructions for the Consuliants issued by
MOEF & ©CC wvide OM. No, I-
003 E2008-1A10 (1) deted dth August,
Zﬂﬂ'?.?'lhl:hmlvndhblun the website of

Fallowed

thi H;_ull.nlr?g, shoyld be followed.

Changes, i any made in the bexsie roope and
project porometers (a5 submitted in Form-1
und the PFR for securing TOR) should be
bresght o the attention of MoEF&CC with
rensons  for  suech  changes ond  the
permiasion should be sought, ak the TOR
may also have 1o be oliered, Post Public
Hesring changes In structure and conlznt of
the Final  EIAEMP  {other  thon
madifcations arising out of the PH.
processl will enmil eondocting the PH
npain with Useroviped docwenmiation.

Ne Modifications

As per the eireular Mo, J-1T011E1872010-
IALIKT) dased 30.08,2012, centified report of
the sistus of complinnce of the condition
stiputated in the environment clearance for
the existing operations of the projects,
shiould be obisined from the Regional
OMTice of Mindztry of Environment, Foresi
and Cl e, s may be applicab

Mat ﬂmﬁunﬂc

Tho EIA repont should also include (i)
surfince plan of the aren Indicating contours
of main tpograplic features, drainnge and
mining srén, (i) peological maps end
wections and (ii) sections of the mine pit
ind externnl dumnps, i any, clesrdy showing
thi Iand features of the adjoining ares,

LR E Y
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CHAPTER-2
PROJECT DESCRIFTION
2.0 GENERAL

Environmeninl Tmpaci Assessment repdrt Dis beon pospared in tesmy of ELA sotificstion of the MolEF
daed I4th Sept 2006, o amended on 150 Dee 2009 & dib Apeil 2011 and the 14 Guidanee Manunl fur
Mining of Minezals (Feb, 20100 of MoEF, Gove. of Indiz, for seeking environmenial oleatmee,

L] DESCRIPTION OF THE PROJECT
The estimated project cost is Bs 48, 00,000¢- The proponent bas applied for miming lease over an area of
1.0 Hecwre m villoge- JTamr, Tehsil: Namin & District- Banda, Uisr Pradesh,

1.2 NEED FOR THE PROJECT

Building Sione Khsndn, Girl, Boobder s used for construction material and in other wvarious
infrostrocturs] profects, There {8 lorge demand of Giti- Boulder for rood, milway raek, boblding
ponsiruction s, Abondant Gitti- Boulder resourse 15 avatlable under permizaible limies, Such mining
privects boost up ibe local s well ns: the cconmmy of snle becnuse of mpid wwl cost effective
infrastructural developmint,

Letter of Intent: The Letter of Tntent {LEO1) has bom issued by the District Mapisimte, Banda, LLP.
side letter no. Letter No. 4073 Khanij=30, Banda, doted 06-03-2019 in fivour of Prop. - Shei Laviesh
Singh Sfo- Bhri Lochan Singh, for mining of Building Stone Khanda, Gitt, Boubdes (Copy of LOL has
been enclosed a3 Annexure-1},

Lesse Porlod: 20 Years

Mine Plan and Progressive Mine Clesure Plan:

Mining Plan and Progressive Mine Clesure Plan of proposed mining beuse aren luis been apgroviad by
Diirector Genoraol of Mines and Geology Deparment, Lucknow ULP, Vide Letter No. 953 (1M line
plan/2016 on dated 04092019 cnclosed os Annexare-11.

The totnl leass Bfe of the proposed projgect s 20 years and the mineable depth of the lense is 42 m from
the tip of the bl wo below the ground, The highest & lowest mBL of the mining lease is 1RO 5m &
149, 10m respeotively & surfece mel s 160m, therefore the toml helght from the surface o tip of the
lease will be 20.95m & the proposed total depth for achicve mincable quontity for the 20 yeurs i 458 m.

Mg por the npproved mining plan from the UPDGM following process will adapt by the project
Proponent 83 post mimng activity=

= Alter completion of mining the outer periphery of mining pit shall be fenosl

Pagn 14
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= Planiation shall be dore Houl rosd 240 sapling shall be planted a1 2 dfstange of 3 meter during

mung glosure plan.

*  Six monihly complisnce repon according EC letter condition issued by DOE(UP.)
& As por the approved mining plen the otal catimated haght of the top of the hill 5 (K095 m

Ax per the MMCR 2021 of the completion of the lease pervad lease holder will Bl il oll post mming
activiths and handover the loase again o the District magistrate for e-tesder cum e-ouction,

1.3 LOCATION DETAILS

The mining project aren is locaied in Galn Mo, 2450 Khand No~06 in Village: Jarar, Tebsil: Mamini,
District: Bamala, Uhear Pradesh, The mining lease | proposed project aren Talls in Survey: of Tndi
Toposheet Mo, 6307, The mine lease area ix located between as follows:

Prajeet Site co-ardinates

Paints. Latitude Longitude
Nao,

A 250 185347 B0* 214237
Al 29‘1“1&?" 0214349
E !E!!ﬂﬁg !Ep .21- [
B1 25°18751,19" BO"21°45.05"
B2 25°18'50,28" B0214551"
B3 25515 40.28" B0 2146.02"
C 25° 1R 4BA9" B0214642"
c1 25°184896° | 80214758
D 25°18'49.51" B021'48.79"
D1 25°18'50.84" B0"21'48:49"
D2 25° 185217 B0"21'48.19"
E 25+ 18'53.56" BOn 21°47.82"
F 5+ 18'54,01" B0e 2048.98"
F1 25%18'54.90" 2021 4&

G 25 18'55,80" | B0 21'48.04"
Gl 25°18'55.19" | B0°21'4661"
G2 25 1A 5462 B0°2145.20"
(3 25*18'54.06" A" 21'q3.81"

Minerals of ming

Bullding Stone, Khandes & Gid, Boulder Mining

Project Mining Project

Nearest Railway Station Dingwahl Railway Statlon about 12.5 Km North
direction from the project site.

Nearest Alrport Kanpur Airport is 120 Km towards North direction

Nearest Highway/State Highway MR- 118 about 3.13km towards Waest direction

Page <15
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= — Toposheet No: 63C / 7
Figure 1.2 Toposheet Map of Project Site
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2.4 LEASE HOLD AREA
The entire lease hold arce of 2.0 ha les in the rock of Buldng Stone, Khandas & Gioi, Boulder Mining
Profect. The breakup of the laned wse for ancillary feature around tlve mining area b given below: =

78

&r, Land use Agricaliure lnnd | Forest Land | Waste land Grazing
Mo, {ha) (ha) s Lomd {hi)
|| Mining pits Qunrry - - 0432 .
i | Appronch Rond - - 0,001 =
é =1 - - - -
4 %ﬂ, shi Sholer eic. . = = -
5[ Bulunce undisturbed land - - 1367 -
Tatal - : 20 .
L5 TOPOGRAPHY

The district largely comsisis of iregular uplands with outcrops of rocks intermangling mostly with

Low lands, frequently under wiler during rainy seessn. The Ken River troverses the district from south-
wgdl f mortleenst, The trael lying 10 the nght of the nver is-aviersectod by numeoous samaller rver amd
vividlets, but to i Tefi i s ot exponse, most part of which s mace up of Mar and Kabor soils, eroded
andd converied into mvines akong the banks of the mvers Ben end the Yunuina,

L6 GEOLOGY OF THE AREA:
The general slope of lease area I8 from South-West o North-Exst dircction, No seasonnl & perennial
drainage exists within the lease arca. Due 1o past mining the lease is degraded by mining pit & depth of
it varies 3mte S The highest end bowest point in the leaschold i 14980 mRL 1owards South-Wesi
direction und 145 10mRL towards North-Ense direction. Bands district lies between latinde 257 00°00™
and 255900 nonh end longitude $0°06"00™ and 81°00°00™ east. Tolal geogriphical srea of the disidet
is 4460 5. km, District headguarier is o1 Banda having 04 wchsils and 8 blocks, As per the 2001 consus
the disrlct hns population of |S016I0 of which E07320 males and 694290 fomales. Schochuled coste
population is 311660, Literacy rate of the district is 54.2%.

Geologically the area comprises Precambrisn Bundelkband granites unconfinmably overlain by
Vindhyan are quaternary alhrvium. The main and major drainage of the district ure Yamuna, Ken and
Boghain which are part of Yamuns niver system,

PMhiysiographically the ares can be divided into three plysiographic wnits-

(1} Alavin] Plain

(2 Merginel Aliovial

{3) High Lond { Hord rock) aren.

Apriculture is the main source of economy of the disrict Both surfoe and ground witer ere used for
irrigation. The net irdgated anea = 153804 Ha and the pet fres sown i 336000 Ho, which shows that
A5.77% area s irrigated by yround waler and e suribce water while the rest depends on minfail
Length of camal network in the district is 1193 Km. and the number of government fubewells is 4540,
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Banda clistrict i3 drained by Yamunn, Ken and Baghain rivers. River Yamuna bifurcates the distric
Banda from Fatchpur in north and flows frop west o east o e cntire district. River Ken nieeis
Yamuna at Chilla. River Baghain also bifircates Banda from Chitrakoot in sowtheast,

L7 GEOMORPHOLOGY & SOIL

a) Geomorphology:
The district is choraeterised by nlluvinl, burd eock s well v marginol allrviom. The disgict can be
brondly clnsaified inte three phyaingraphic units, () The alluvinl Pluin, (@) Marginal Alloyvisl, (i)
High Lond Aren.

b} Sotl;
In Bands district Jooge sedimenis ps wall os block cotton soil is fourst; Black cotton spil & promineni
in the central pan. Four major type of satl a) Rakor, b) Mar, ¢} Kabar ond ) Padue ore dominant in
the districl.

28 HYDROGEOLOGY

On the basiz of hypdrogeslogical information ground waler occurs in unconfinad comditions in shal o
depths and confined condithons in deeper depth in alluvium. The thickness of alluvium varies from
A5.00 o 200.00 mbgl in the district. Genites (Bundelfichand) has nlso good potentinl and yield ot
eoonomical discharge. Groumd water oequrs in fmctires and joints in the hard rock. The potential
fracoures are encosntéred from around 2800 1o S6.00 meters in some places,

Depth to Water Level:

As per the cepth o water level dotw of 27 permnent ground water monitoriong stottons (o (e year 2009,
pee monsoon water level moges Moo 2.75 mbgl (Khurond ) (o 26,95 mibgl {Bhitar Kerdem), In the post
mionsoon period, depth to water bevel varies from 0.95 mbgl (Girwan) to 22.50 mbgl (Pailan), Wates
level fluchontion veries from (.0 in Rolyhdyajoe to 802 m s Nareini. [0is observed that e hilly and
rociy ares thy Muciuntion i kigher than the plain, Fluctustion i mome where |ess order sireams are
fovind

Long Term Water Level Trend:

Lang term watar lavel trend records in the orea from 27 National hydrographic stations {2000-2009) in
ten years show that (except Mataudh) all other wells are showing declining tremd, The falling trend
ranges (rom 00979 m'yr {Girwan) 1o L5087 mfyr sl Paprenda,

Hainfall & Climate:

The aversge annusl minfall is H2.00 mm. The climate & typical subtropical p:rl:lt:lliﬂ by long and
miense summers, About 8% of tve onnoal rainfall i oreceived from south-west monsoon, May s the

hotiest month with mescury shooting upto 47.0°C. With the advance of mousoon by mid-June,
TR SIS dESPRERiNg: Junusry B ususily the solses montn with tersperatire going upin 4,8,
The relatrve bumidity s highest in Auwgust absout 85% and lowest in April.

Page -18

79



198 %

FIAEMP CHAPTER-2- PRIMECT DESCRIPTION

2.0 MINING:
Proposed Mintiwg Methaod: The progoascd mining meshod will inelide the foltowing steps

It ghnll be openenst semi-méchanined mine. To meel required production wagon drbling with deep hole
blasting shall be coarried out, The blasied materinl will be handelled with excavator & foaded brto
dumpers, The height & width of bench shall be kept 6m with face slopes 70°. Sceonidary blusting with
jaekhommer drilking shall be carricd ot if required.

Indieate quantum of development & fonnage & grade of prodhuction expected pit wide ns in tble below:

z Overtairdin ROM Gitty, | Saboable Gatty, S1ib grode Mineral Ore o
air (e Klhangda, Ehanda, S rifect uv-.-m_m.'-m
e Boulder feum) | Bookler {cum) miio
1] il 20000 20004 Mil il Ml
2md hiil 20000 20000 Hil Mil Ml
ind i RV 20000 Ml Wil il
dih il 20000 20000 Mil il "h'r!
| Sth il N0M i 11 ] Mil Nil il
Taodal 1 (KKK L]
Dirillimg:

The-drilling will be dong with the help of compressor and jackhommer, In this mine (e dinmeter of hale
will be 32-34 mm and depab of ole will be kept from 0.8m 1o 3.3m in s single hole.

Blusting:

The hobe will be blasted by using ANFD,

[*fmmendum Mitmie Fuel O Explosive (ANFOY means an explosive mixture of ommonium nitrote
imed Fael gil which is not cap sensitive, but does not include emuision or slurry explosive o die mixed
explosive (SME)

Loading nnd Transportation:

Looding of stone block will be done with help of the winch and crane ot bath fice and on truck. Small
sone bleck (prtiz) @ Ioeded in truck with the help of Excoveter. The trueks will ba used for
iramapartation of stone block and Klhandes from mine site 1o destination.

(e =Masiiug shall e eorried o affer the permission of Disoicl Mugistrote, Sande (LOR)
Directoraie General of Mives Safaiy, Gwaliar (UL P}

Blasting shail be done wnder the supervision of baser and necessary preventive measures shall be
dakiew ar per the guidelines of Directarare General of Mines Safen. Galior (LLEN

Mo, of Trucks Required {(maximum):

Total copacity of mine : 20000 m® per year
Total oo, of working days - 250 days
Building Stone., Khandas & Gini, Boulder extmcted in a day . B0 ¢um

Building Stope, Klandas & Gini, Boulder extracted none truck 1 13 cum (approx, )
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e g =

Py, of track regquired per diy . Approximalely =7
Truckftippee

Rostrietion of mining;

The torget lesting and advenced singes of explorntion roquine lorger feld comps and the use of heawy
equipment ol the workaite, Cnly tmined workirs or authonred vizitors shall be pormitied onto worksites
where hewvy equipment s opemtlng,

Gnly properly Hoensed ond mained personnel shall operste hemvy equipment, Workers dhall be
congtonily vigilant and never approsch beavy equipment uniess they are certain the operior knows
where ihey are, what they intemd 1o do and where they intend to go.

Crews ahnll be fully troined for the job, They shall be provided with sppeoprinte personal protective
equipment (e.g.. bard hats, steel-totd bools, hesring pratection, gloves, pogples and st raakd) Drill
rigs shall comply with ol safery requirements (e, puands that cover all monving pars of mochinery,
high pressure air hoses seeured with clamgs and safety chains)

2.10 GENERAL FEATURES:

Yehleular Traffic Density:

The roads connect from the mine site to MD#-1 1B about 3.13km towards West direction. So, n pass
way s every 100 m distance will be provided 1o fecilitate easy and smooth movemnent of henvy duly
trucks

The Siate Highway hos traflle dengity less thon 67 tricks per day, On these Higlivary tracksfsolleyn ply
regularly and these will engkly accammodate additional trockstippers por day.

Tewnship:
Sinee (hix minbog 15 intermittent and liboner emploved would be mostly from: sdjoining wreas, no
permnnent estnilishment of o cobony is proposed,

Power, Water Supply and Other Infrastructore Requirement Power:

All e eetivities will be carmied out manually Le, cxtmotion and loading by the working people, only
during the duy time. Hence there is no power requirement for the project. Howeer solar power panels
will be provided for lighting in the sheller ot the mining bench for the puneds in night time.

Witer Supply:
In the projects there s as such no noed of water 16 camry owt operations. Water will be required for

drinking purpose and dust suppression. The number of working people is 28 so the water regquined for
drinking purpose for the workers will be around 038 KLD, for Planiation will be 2.0 KLD & for the
sl suppression will be 2.7 KLD, making i 1ol waler requirement will be 5.08 KLD. This water will

e supplied from the nearby area.

Page -20
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F e,

Doy witer demand

SR ELD

g ST
/’L\ . /L'\

Drinking Purpose Dust Suppression Frar Plartatisn

038 KLD LTHELD 20KLE

Infrastructure (Site Services;

The workers nre mostly locals Hving in the close proximily of area and will work n shifls during day
timw only thus there 18 no requirement of meajor infrastructaral facilities st the site. The following
infradtmucture facilitics will be made avadlable for the workers,

Thidite services |ike fompovary sbelter, first aid booe, diiiking water and pongble wiless fcilities will
be provided io workers at the mine site.

n) Mansger's (MTiee; The activities shall be supervised by one compelent pereon as overnll
monager. In addition, one mining mate cum blaster is proposed 1o supervise the drilling and
hlu'sllng operttion. Main adninistrative office is proposid fo be se up in nearky locality on
rental nccommodation. However, at sit¢ ona office of Monager is proposed of about 5% 3 s
Size which shull alse provide necemmodtion for key supervisory siadf os well,

b} Canteen -cum-rest shebter: In order to provide the rest shelder For the persomnt] working in the
miine and also o provide eafrefreshiment gic. as par the Mines Act, 1952 The arangement shal
be made to jnstall 8 rest shelter<cum-canteen a3 ghown in plate no.d and shal| be utilized by the
workers, The rest ghelter will be for baving rest during the lunch hours by the operators’ lnbor,
The size of peit shelter shall be about 15 x 3 meler to accommodate the working lobor.

¢)  First Ald Foom: To provide the et aid for any son of injuries encountened during the mining
operation, ona smoll first aid room will be provided at mine site, First aid kit and sufficient
siock of materiml'medicings needed for first aid will be provided a3 per requirement, As the
Mining EagineesManager and Mining Mates are qualified first nides, they can provide finst aid
to thie kabor on the spotl,

i) Créche: Al present provision of créchi i not provided, however in future i women workers
nre ernployed, arrangement for o small eréehe shall be made & per the requircinent,

&) Water Supply: The water supply lor drinking purpose propesed will be made ovailohle by
hired tanker. The water will be taken from the village Public water supply which is just 1.0 Km,
wway from the mine site ond @8 controlled by the public health deparmment of the sinke
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Governmeni, The witer fonm supply tube well i used for e entine village Bandn, Therefore,

the same nrranpgemend gholl continue for the mines as well,

fI Store: Since the mining operation will involve heavy sinth moving machinery. o smull
strreroan will by provided for day 10 diuy opénitions. No provisions Tor n sepiernte workship ane
being made as the heavy repeirs will bo corned out elsgwhere,

Manpaower Requlrement;

The manpower requiremant for the proposed project will be aroimd 28, Apan from these the local
monpower may  also. be required for  excavotion, transportation and  leadingfunbonding  in

dumpergirucks'trolleys.
5. Ma. Calegory Mombers
L Mining Enpineen{Full time) 1]
2 Geologis{Full time) i
3, Mines mate / Blaster il
4, Drivers 7]
5. Supervisor i
6. Tirme Ketper f
T Offiee AssistantDhispatch i
Supervisor
B | Compressor opertor ol
b Wagon Dirill opertor 4]
0. | Piece rofed workers |5
TOTAL 28
il ol o ool ol e

Page -22

.éi—\}

frarim AT >

Je-atd



BUILDING STONE, KHANDAS & -:.rlg @Qnm MINING PROJECT OF
DISTRICT BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

CHAPTER-3
DESCRIFTION OF ENVIRONMENT
30 INTRODUCTION

This sectfon contains the deseription of boseling studics of the aren within 10 Km radius. ssmounding
the Building Stone, Khondss & Gind, Boulder Mising Project, Amzi Mo, 2450 Kland Mo =06,
Village- Jfarne, Tehsil Moraini, District Bendn, Utnr Peadesh, The stedy was wedertoken  for
prevailing environment in respect of lind, ale, woter (both ground and surface), soil. noise. bological
{both Mo end fauna). The dote collected hos been usied to undonstand (he existing environmen
scenario anound the proposed mining project kgamst which the potential mopacts of the proposed
project can b assessed,

L1ISTUDY AREA AND PERIOD
Studees of various environmemial porometers bave been done within 10 km radins aren of e

propaased project site. The inmpact identifieation ahwiys commences with the eollection of lascline
data sech a8 Ambient Air Qunlity, Meteorclogy, Ground and Surface Water Quality, Notse levels,
Soil Quality, Lond use pattern, Biological Environment and Socio-seonomic nspects, within the
study 2ong of 10 km, radiss

3.2 LAND ENVIRONMENT
LAND USE PATTERN

The land use patremn will maknky deal with the lomd use and lamd cover siudy within project soe wmd
surrounding buller area. Land use réfers (o Man's activity and vartous uses which are carmied out on
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lrmal, Lamid cover refers o natumd physical chameteristies of enrth surfisce like nnturnd vegetation,
water hodies, rock/soil, amificial cover and others eesult to land transfarmation,

Land use and land cover are bnterchangeable process due 1o men’s activities interference.

10 km radius study bufTer arca lins taken for preparntion and analysis of land use patiem.

Adopted Methodology

Data Uised

* Satellite Impge- Resourcest-1
o Hensor- LI5S 11

*  Bond Combination- 2,3,4

¥ Aneillary 301 Toposheet and other reference neip

Salienit feansres of the adopted methadology for lond wse maps prepamdion of Mudy anen sre given
bedaw:

L 3 ]
Satcllite Data Acquisiticn Ancillary Duata ns SO
Topo map and Google daa
; +
Satellite datu enhancoment and Creo- referensing of
classification of study orea nnciflary data
L

Land uwe and lwsd cover mup preparation with
S Inyers jpenermtion usivg DIP aod Visunl
Interpretation

Gronnd Truth Survey

!

Rectifications of land uesland cover maps
ond penerats study area statics

L

Final Mop Composition at
150,040 scale

Mine Lease Arza: 2.0 Ho.




86

BUILDI NG STONE, KHANDAS & {il'l'Q QA‘DHR MINING PROJECT OF
DISTRICT BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

ANALYSIS OF LAND USE PATTERN

LAND USE PATTERN MAP OF 10 KM RADIUS STUDY AREA

Buddiveg, Suore, Khavaies &
Geini. Bedler Wiy Project
o Onin Rha, 2450 Rheed Hie-

DB | Arwe T2 Hn, | by Wl

lnrne, Tebal| Marmind &
SHwrrt- Dasvis,

s Fhlsdrpan Treifay

Gy
Py Kb Lndesh g
Mg il Lok Sagh

Table 3.1 Land Use/Land Cover Area Stntics of Bulfer Zane
2.0%% B 0. 360

Pie Chart of LULC 10 Km Radius Bulfer Study Arcea
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Google Map showing Monitoring Locations

13 AIR ENVIRONMENT

Selection of Alr Quallty Meonktorng Stathons

Ambient air quality monitoring smtions were selected prinanily on the bagis of surfoce influence,
demogrophic influenes and metesrologial influgnce. From the meteoralogical data already nvallabie
it the near-most site the fregueney and durslion of wind & preliminary: determined, from wlich ghe
likely wind rose dingrm is first drawn, Gt of four, two moslordeg stafons wens selected In the
directzon of the most preduminant wind direction | Up wind): one m the downwind sde, one closer 1o

the prajeet site.
19 hourly monitoning was carrsed out for S02, NO2, P25 & PM IO pwice & week ot ench station Tor
nstady period of 3 months (Monitoring Pertod = 1A1M2021 b0 3171272021 )
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ftafwoha Wirdrme Disgmm
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a8 s " i Eod
R !
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I
Fig- 3.1 Wind roze Diagram
X201 Wind Speed

Wind speed and wind direction deta recorded during the stedy period is wseful |n ldentifying the
nfluence of metcorolowy on the nir quolity of the area. Based on (he colbected metcoralogieal dain,
relative percentage frequencies of different wind directions are ealculnted and plotted a8 wind roses
of Sixteen directions viz, N, NNE, NE, ENE, E, ESE, SE, 85E. 5, 35W. SW, W5SW, W, WNW,
WW and WRNW for eight hourly and twenty-four-hour durations’ respectively, The obiserved wind
patiern during the study period 15 described balow and i ploted for e study period, The
pradomirnnt aver st wind patterns for the study period is from West to Baet direction,

Methods for monitoring -
The Centml Pollution Control Board (CPCE) has published comprebonsive decument on emission

busilng regulations (“Emilsslon Regulnttons Pur-3, 19857) Those procedures relevant fo the
particulate monbtosing ane summarizeéd in Tabde 3.2(1)

Table 3.2{i): Methnods adopted for PMos Phe, S0 sod MOy {as NO:)

Pavameters Techmigque Technieal Protoesl Mhﬂmmrmnunbh
PMas Gravimetric method | US EPA Method 5
PM Gmavimetric method | 1S 5182 (Part-XXI11) 5
Sulphur Dioxide West and Gacke 15-5152 (Part-11) 4 (pg/m”)
H'@@ Oxide | Jacob & Hochheiser I5-5182 (Part-¥1) 7 (pg/m’)

i. Particuiare Marer (PM): =
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The CPCR method and 15 5152 (Fan- XX adopt n very similar approach to particulote sampling.

There ore some difforences i the expresions used, W dbey are genemtly: of oo peeciical
significance. It s recommended that CPCH method is adapied.

1. Egju

ipment calibration;

For nceurate testing of emdssion sources, the compenents of the sampling trmin [s calibmted by
autsgurce and supplier (Master Calibrator) stondards and solutions ore wsed, calibroted under
ecertified reference material,

Diedail of Alr Mulﬂlnrl‘n! Locaiions

Btation | MName of the station | Approx. Distunce of Sampling GPS Coordinates
Code location from the project site
AQl Jarar {0, 28kms towards East 25185356 "N AN°2156.15"E

A2 Barokhar khurd 1.69 kms towards North-East | 25"19'34.65"N B0°22°28.32"E
AQ3 il rwran 2,34 ks towards East 25"18'43.T4"N BO°23N0E52TE
A lithangivabad 106 kimis towards South Z5°18'23.69"N B0P212610"E
AQS Barokhar buzurg 67 kms towards North 2502119 71N B0 E24201E

The ambient nir quality primary dats were collected to find the existing emiasions [ conditions. The
dnta is given in Table No. 3.2 (i) and the ambienl air quality Secondary data s nsed. The data is

given in Table No. 3.2 (i)
Tahle 3.1 {ii}- Ambient abr quality Primary data monitoring stations
LOCATION: AQ-1 JARAR

Particulate | Particulate Sulphur Nitrogen Carbon Silica
inther fnner II!Iinnnav:Jv:h*J DIM.'I:]:‘ manogide (g /m3
& No Data WTI!!!II:II;;M FMIE..II?IE S0 (ug m'l | MOk (ag fm" E?H':’TE }
1S:3182(Pan- | 153 1K2(Pan- | 15:5182(Pari- | 15:3 1R2(Part | 15:3182]
13 24 4] ] Pirt=X}

1 01-10-202 1 T4 41.42 1183 21.30 .58 3.19
[ 5= 0-202 1 BO.2T 32.84 1430 2415 .56 3
1 04-10-2021 7860 | 35.13 11.63 2146 .55 3.15
4| 1z-10-2021 B0.76 41.03 1331 2323

3 15-10-2021 7941 40,14 10.41 20.60

6 | 19-10-2021 239 | 4158 12.08 2255

7_1 22.10-2021 £1.29 43.03 14.45 24.7]

8 | 36102021 | %036 .53 1344 2349

9 | 20102021 | 8316 42,01 11.29 21.80

10| 02-11-2021 RL61 40,59 JEE 2132

L1 | @5-11-2021 TE.68 19,54 13.30 2361

12| 09-11-2021 815 4349 12.09 22.35

13 [2-11-2021 B2.3% 15,48 13,56 2346

14 161 1-2021 7oAl 3800 10,50

15| 19112021 79,36 40.53 12.38

16| 23-11-2021 B1.13 an.14 10,69

17 i=11-2021 7875 41.74 13.18

I8 30-11-2021 R0.52 362 13.88
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B ] 03-12-3031 £0.97 $0.27 13.40 23,30 (159 3.24
0 | 07-12-202] £1.53 4225 | .98 215 060 3.26 |
[ 21 | |0-12-202) 79,70 1942 10,61 20,82 (.59 3,19
| 22 | 14-12-2021 #1.49 42.24 11.96 2154 (1,55 3.26
[ 23 | 1712203 82,56 4171 13.59 2351 0.50 3.30
4 | 21-12-3021 B1.43 4331 4,18 44,38 0.58 3.35
Mininsum 78,65 38.00 1041 20,60 0.54 315
Maximum 4381 1445 24.71 0600 3.35
Average &0,75 40.50 1259 11,57 0.57 3.23
987 Percontile 8342 43.50 14.34 24.56 0.60 3.34
MNAAGE For 24
M‘ﬁ*mmh! 100.0 60.0 80.0 80.0 4.0 =
LOCATION: AQ-2 BARDKHAR KHURD
Parisculoie Parficuloie Sulphur Mitrigen Carbon silica
Matler Matler Dinn.in:g : ""'“‘"’,m,, lﬁuﬁdr g
5.No Dute I"H!I:lg-;p; Pz 5 lr“_ S (g fm") | 0 duyg ,I.EJTI Jm3 |
[ 1S:5182(Fun- | 15-5182(Pari. | 15:5182(Pan- | 55182 Pon- | 15:3182(
2 24 2) 6 Pack-X}
1 O1-10-202 | £0.41 4127 10,68 2234 .55 3.22
2 0510202 1 T9.98 40.42 12.75 2220 0,56 3.20
3 8-10-202 | B1.84 4242 LT 20,45 .53 3.27
4 | 12102021 £2.13 43.43 10.65 2127 0.54 3.29
5 I5-10-2021 $4.28 43,43 8.97 1E.84 0.56 337
6 | 19-10-2021 K157 39.70 1336 2016 .59 3.76
7| 22-10-2021 ¥3.16 44,61 13.43 2349 060 | 338
8 | 26-10-202) §0.13 1728 12.57 22.3] 0.5% 3.21
5 | 29-10-2021 INE 40.57 10.13 20,32 a60 | 335
10| 02-11-2021 BOA1 4297 5.70 1938 0.59 322
11| 05-11-2021 77.58 41,12 B9 2060 0.55. 3.10
12 =1 0-2031 79.56 35.99 §.29 1846 .58 3.18
13| l12-11=2031 78.84 3700 11.03 21.87 0,60 3.15 |
14| 16-11-2021 §2.54 4340 3.03 22.82 (L6l 3.30
13 | 19-11-2021 B04D 39.99 0.84 21.92 0.56 .22
16_| 23-11-2021 2,13 4171 9.25 1566 0.55 3.29
17 | 26-11-2021 79.27 39.85 1213 21.57 0.54 3.17
18 | 30-11-202 8181 4297 12.34 22.70 0.58 3.35
| 19 03-12-202 £4.07 44.78 13.08 23.64 {).55 335
20 | 07-12-2021 8040 4125 10.97 20.46 0.53 312
[ 21 | 10-12-203] T9.41 3843 9.74 18.8 0. 3.18
| 22 | 14-12:2021 82.11 4340 10.95 19.94 052 | 328
23 | 17-12-2021 79.98 38.72 9.29 17.72 0.5 3.20
[ 24 | 21123020 B1.67 42.52 11.39 20.64 .55 337
Minimum 7758 37.28 8.7 17.712 052 3.10
Maximum £4.28 44.78 13.83 23,64 0.61 337
.M.mgg 81,12 4133 11.69 2087 | 056 3.24 |
98" Percentlle 84,18 44.70 13.61 21.87 0,40 337
NAA r24
mnmﬁﬂmm! 100.0 6.0 ]0.0 800 4.0 =
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LOCATION: AQ-3 GIRWAN

Papcitlarg Purtulite Sulphar Milrugen Carhish Eilica
Matter Wlater [Hoxuie I icke e lde b
S.No Date "ﬂr":',fus Pﬂﬂuu 500 g fem') | MO fing /'S c%m.; A
15:51H2(Pars- | 1S/ S1RZ{Pars- | 1S5 1B2(Pari | 15:31R2(Pan | 155183
13 24 2} &1 Eart-X)
1| 01-10-2021 77.90 36.41 897 19,29 652 | 332
2 | 0s-10-2021 79.16 40.23 7.31 20.79 .53 3.17
3 | 08-10-2021 Bl 42.21 .86 21.27 .55 3.24
4 12-10-2021 #0.27 455 1155 22.60 01,56 3.21
5 | 15-10:2021 53 3548 1031 20.59 0.58 3.18
fi 19=10-2021 7815 3 1159 20.49 .58 313
7| 22-10-202 71.57 3740 1202 2244 056 | 3.0
8 | 26-10-2021 76,43 39.2% 10,02 19.52 0,55 3.06
9| 20-10:2021 30,30 4165 9,79 18,63 058 | 321
10_| 02-11-2021 52.13 40,64 7.7 18.37 054 | 329
11 | 05-11-202 79.73 37.12 825 19.58 .52 319
12 | 09-11-202 B1.28 4023 10.62 20.57 051 3.25
13 [ 12-11-2021 79.73 3880 L8l 22.01 .54 3.19
4 | 611302 76.57 36,38 1.58 2147 053 | 3.08
5 | 19-11-302 TRAO 38,50 G.51 20,56 0,54 3.15
16 | 23-11-2021 BO.KET 40.63 10.60 19,68 .58 3.23
17_|_ 26-11-3021 79.62 30,50 1165 2254 0,54 | 3.18
18_| 30112021 79.50 36.10 1228 20,76 056 | 318
19 3=12-2021 TEE 1781 1164 21.69 0.53 3.14
20 | o7-12.2021 76,63 3641 8.55 19,63 052 | 307
|21 10=12-20 1 TE.58 39.08 1033 2012 05l 3.14
| 22 | 14-12-7021 8044 41,49 4.66 K18 0.53 322
B | 17 BLT A1 .06 10.62 947 0.3% 3,27
24 | 21-12-2021 82,1 4231 1213 2145 DSE | 328 |
_’m@g 7944 3028 1045 2054 0.54 ENE]
Percentile Bri2 4126 12.77 2257 .54 3,28
N, For 24
Hn‘rﬁ:'umm! 100.0 60.0 80.0 80.0 4.0 =
LOCATION: AQ4 JAHANGIRABAD
Particulsic | Pariculsic |  Swiphar Nitrogen | Corbom | ifica
Hn:u Matker Dioxide Dhioxide mosoxide | C
SNo| Date mr:llﬁm PM2S g S04 (ug /') | NO:(ug /') | CO(mg ) | o,
1551 1S3 1R2(Pan- | 15:3 (B2(Pari- | 15:51K3(Parts | 15:81830
23 A 3 5) Pany-X)
|| 02-10-2021 | R1.43 4235 10.32 20.34 0.56 3.26 |
[ 2| o6-10-2021 B0.70 39.71 11.97 22 600 0,58 3.23
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3| 09-10-2021 B34 4182 .70 20,30 0.59 3.35
4 | 13102021 B211 4552 1065 20,67 .61 318
5 | 16-10-2021 a5 44,40 1254 206 .62 338
6 | 20-10-2021 E0.13 40,28 14.24 15,18 .59 a2l
7| 23-10-2021 B2 4143 13.73 21.83 0.55 330
8| 27-10-2021 B2.11 4169 1040 19,38 0.58 3.28
9| 30-10-3021 83.73 43.50 9.79 22.713 0,59 3.35
10_| 03-11-2021 8322 44.36 11,8 21.08 (.60 333
11| 06-11-2021 B1.67 40,83 12,21 23.20 0.56 327
12 [ 10-11-2021 | 8069 4098 10,88 2181 0.54 3.23
13| 1311200 B1.69 4169 1234 23.07 056 3.27
4_[17-11-2021 | 7500 39.71 1345 24.19 0.58 3.16
5| 20-11-2021 B1.53 41 40 1528 24.19 0.59 338
16| 24-11-2021 | %3126 4312 12.10 2.97 0.6 333
17_| 27-11-202 §4.66 45.10 1009 2178 0.2 339
18_| 01-12-202 5233 41.82 1101 20,16 0.60 3.30
19 | 04122021 | 8096 40.69 10.54 2093 0.59 324 |
20 | 08123021 | T84 39.29 11.29 22.54 0.55 319
21 [ vi-1z0r | 8270 41,56 13.13 23.80 .53 331
| 22 | 15122021 | 8491 43,93 1225 22.36 0.53 3.40
23 | 15122021 | 8309 44,109 16,51 20.03 0.58 331
24 [ 22.12-3021 | 8351 41,68 10.29 19.73 0.60 3.30
Minlmum 79.00 39.29 9.70 19.38 0.53 116
Maximum #4.91 45.52 15.18 15.29 .62 3
_ﬁ;_l‘__.-"'-"ﬂ'l | 8132 41.30 11.59 11.01 0.58 3
Percentile B4.80 4533 14.80 24.78 0.62 339
Bt bt | 1908 60.0 80,0 80.0 40 -
LOCATION: AQS BAROKHAR BUJURG
Pacliculsie | Porticulste | Sulphur Nitrogan | Carbos | giica
Matier Matter Dicide Diasile | monexide | © o
S.No- Date PMIO{ug PMEIS (g | SO5 (ug/m?) | MOz (pg im’) L‘?.:‘l;q: Jmd)
TS5 162(Parl- | 15:5182(Pari- | 18- 1R2(Pan- | IB:S182(Par- | 15.5182
23 24 2) &) Part-X)
1| 02-10-2021 | 8083 4168 9.60 19.54 0.59 333
2 | 06-10-2021 B2.96 43.40 1081 21,60 0.58 332 |
3 | 09.10-202) 79.70 40,70 B9E 18.39 0.55 3.18
4| 13-10-202] 7843 37.73 9.95 20,05 0.53 314
5 | 16-10-3021 31 42,12 1248 34 0,55 325
& | 20-10-2021 ﬁ% .99 13.91 FENT 0.56 | 3.23 |
7| 23-10-2021 79.70 13,88 14.24 24.35 0.53 318
8 |27-102021 | 76.73 37.73 13.12 22.99 0.52 3.07
9 | 30-10-2021 | 7841 40.7 1103 21,38 0.53 314
10| 03-11-2021 79.56 40.83 10.97 20.09 0.55 318
11| O6-11-2021 BO.96 43.21 1121 22.75 0.58 3.24
10112021 | 825 g e
13 | 13-11-2021 | 8225 3.4 857 1747 0.59 339
14 | 17-11-2021 | 79.14 41.25 10.70 2046 .60 3.17
P‘age-!ﬂ
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EIAEMDP CHAPTER-3 DESCRIPTION OF ENVIRONMENT

e S
15 | 20-11-2021 78.72 8T 13186 22.28 0.5% 315 |
16| 24-11-3021 §1.60 4042 1345 74,37 056 327 |
17 | 27-11-2021 K267 4282 12,30 21,15 0.53 3.31
18 | 01-12-2021 7746 38.73 11,66 22.28 .54 3,10
19 | 04-12-2021 76.50 3762 .54 21,58 0,55 3.06
20 | 08.12-2021 B0 39.57 [EL 18.81 0,57 1123
21| 11-12-2021 B1.98 41,42 11.69 1186 0,59 328
22 | 15-12-202] R2.09 43.78 1344 23.20 0,56 3.28
23 | 1B-12-202] §2.18 4267 11.29 20.34 0,58 3.30
24 | 22-12-2021 79.28 39.43 11.35 20.38 0.59 317
Minimum Th.50 37.62 8.57 17.47 0.52 06
Mnximum HL96 43,78 #.24 1437 0,6l 12
A 8028 40.86 140 11,20 0.56 321 |
98 Percentile 82.83 43,60 14.09 24,36 1.6 331
NAAQS, For 24
Hauiy Manitermg 100.0 0.0 800 8110 4.0 -
Tahle 32010 Amblent Alr Cruabity Stnfus
I"artinbnte
Partioalsty MNitrogon | Carbon
Mattor Malter ?BLF:::I:' Dioxide | monovide | g o
PMIE (g | PMLS g S0: (jig foa") NOa {pe Co) {mg
SMo Date e iy ] | e ) nﬁ%}
(525182 (Part a5 B2 (Farl- B85 1A2(Port] 15:5182(Pa | I8:5183(
3 4 2} =) 'Firlv.‘ltr
Minlmum 78.65 18,00 10.41 20,60 0.54 ERE
o Maximum §3.65 41.51 14.45 24,71 {1.60) 335
Bldmer Average BO.75 40,80 12.59 21,57 ns? | an
98™ Percentlle | £3.42 43.50 14.34 24.56 .60 334
Mininium 77.58 37.28 8.97 17.72 0.52 310
Aga Maxdmum 4,28 4474 1383 23.64 .61 337
Boerokiar
Khurd Average 81.12 41.33 1109 20.87 0.56 3.24
98" Percentile | 84.18 44.70 1361 23,57 {160 3.37
Mindmium 76.43 3634 7.73 18,18 51 306
AD3 Maximum 82,13 423] 1292 22.60 0,58 3.0
Glrwan Average 7944 1928 10,45 20.50 0.54 318
98" Percentlle | 82.12 4236 1277 22AT 0.5% 328
Minimum 79,00 1939 9,70 19.38 0.53 3.16
AQ4 Maximum L9l 45.52 15.28 2528 042 340
Jahangirabad | Average §2.22 4230 11,80 22401 58 329
98" Percentile | R4.80 4533 14.80 2478 0,62 139
Minimum 76.50 17.62 8.57 1747 052 106
AQS Maximum E2.96 4378 14,24 2437 060 132
RS Av 50,24 10,86 1140 2129 | 056 | 321
B"fm \H‘IE ? ! -
O8™ Percentile |  K2.83 43,60 14.08 24.36 {600 331
Page -1
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BUILDING STONE, KILANDAS & -::112. Mnm MINING PROJECT OF
DISTRICT BANDA

EIA/EMP CHAFTER-3- DESCRIPTION OF ENVIRONMENT

Obsgrvations;

Ambient Air Quality Monitoring revends that the minimmum & maximom concententions of PA 10 for
all the 5 AQ monitoring smtions were found to be 76,43 ipfm’ to 8491 g’ & PM2.5 for all the 5
location were found 1o be 36.38 pp/m’® 1045 52pug/m® regpectively.

As far ns the gaseous pollatonts S02 and WO are concerned, the prescribed CPCE limit of 80 pgfm®
for residentiol aml rurnl nreas has pever surpassed ol sny station. The mosinum & minimum
concenimtions of S0y were found (o be 07,73 pgrm’ & 1528 pp'm® respectively, The makimam &
minimum concentrations of MOx were foond 1o be 1747 pgm’ & 2528 pgin’ respectively. The air
environment sround this gres is also affected by agriculiure activities in the nri,

Free Si0::

The NAAQ standants pregeribed for Indugtrial, Residentinl, Rural ond othor oreas do mot define
limita for standards of frec silicn in pmbient air, Silico isa componeal of PV 10, standards Tor which
ore: prescnbed ander thie NAAQ, Crystalline silica & composed of 5102 whereas 5102 in the pure
fiorm (not cambined with cofions) is firee sifica

Rock quarries, sand /minerals mining and rock crushing are potential crysialline silica sources. The
slze of crysilline silica particles is smaller than € pm (PM4). There are no generally sccopted
methods of monitoring in ambient M4 air,

Inbnling finely divided cryetalling sihes dust in very smull quantities overtime can lead o silicosis,
bronehitis or concer, The American Conference of Govermimental Industrial Hygéenists vecommends
0.1 mg/m’ (10 pg/m"y erystalling silico os respirable free silica as exposure Timits.

Free silica content should net exeeed 5% o prescribed by Directorate Generl of Mines Safaty.

34 WATER ENVIRONMENT
14.1 GROUND WATER

Ciround woter ssmples were collectied from the study arca, The location of sampling points i shown
I Table 3.4.1 (1) end the physice-cliemical nnilysis of the water samples is givan In the Table 341
{iik

Statlan Mume of the Distance of Sampling GPS Coortinaies
station location rrnnlﬁﬁ%slh
Ewl Jarar A 25" IR'S5.85°N BP21'ST35"E
GW2 Girwan 2,43 kms towards 25°16'41.29°N 80°23'1223°E |
__lshangirabad |  0.87 kms towards South 25'18'28.15°N BO"2131.06°E
GWit | Barokhar buzurg 4.92 kms towards North 25" 21"25.99°N BPE2ITOIE |

Table 3.4.1 (i} Ground water sampling locaiinns

Pago -34
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BUILDING STONE, KITANDAS & -::l11251|5£n MINING PROJECT OF

IMSTRICT BANIDA
EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

a7

MONITORING DURATION 18/8/202] (o 23 1042021

Hesulis Accepin (Permlasiie L
RNo Farametm Tt Methad Loention LR bl I el Abmees
Wl Wl Limit | Alrernale Soure
I | pH IS3025(Par-11) | 7.24 728 . B,5-H.5 -
2 | Colowr IS 3025 PartdM) | =50 <50 Hazen 5 15
3 | Oxdour 15-3025(Poge-05) | Apgrecablc | Agrecabhe . Agremable]  Agrecnble
A | Taste BM025Par-07) | Ageesble | Agreeuble . Agrecable]  Agrecuble
5 | Tushadiny IS-3028(Pant-10) | <8 <03 NTU [ 3
6 | Towml Handoecs ; =
{35 CoC00) f.mﬂhndn 212 124 mpd iuu H00
7 | Calciumios Ca) ES3025(Pan-40) | 6080 0730 | ol 7% 0
§ | Magnesiumiss M) | I59025(Pand6) | 14.5% 13010 mp T i)
| Chinridefas C1) ISJ025(Par-22) | 17025 23,01 mpA 250 1on
10| Ironiss Fa) IS3025(Par-5d) | 0073 0.095 il N | No Relvaten
11| Fluatideios Fy E5:3028) 024 A% mgl | LS
12 | Pre !l.mgiun.'l 152025 Pan-26) - 2.1 mijg! 02
iMum: |
13 | Total Dissalved TS0 Part- 1] g
Salid 368 piis e 000
14 | Phenalic Compound | 15: 3025 (Pan- .00 s
(a3 CBOM) o <0001 <0001 mg 4 0.002 Mux
15 | Ankonke Doiergends | Annex K ol mgl
(s MBAS) 5 13428 <l 04 1 o
16| Sulphete (28 504) | ISI025Part-24) | 2542 234 mgi T 200
17 | Nitrote (us NO3)  |15: 3023 (Pani-34) | 344 84 mgi s o Relnvation
1% | Alkalimityias 15 a mg
X0 13860 | 11484 20 &0
19 | Chlaramines {as CI2) | 15:3025(Part=26) | <10 <18 myg/l 4 Na Relaxation
20 | Codmium {asCd) | 1S-3008(Pari41) | <0000 <0001 g 0003 | No Reluxaisn
21 | Lead [ us P IS 2023 Part-AT) [ <00 =011 gl Aol | Mo Reluxation
& Th;“"c'rf”"’“""“ BI0PeSy | oo | <ot | ™ | nor | we el
33| Copper fas Cu) IS5 {Part-42) [ <ol <0 mg/] 0.03 S
24 | Totnl Ammosia [5: 3025 (Pam-24) | 0.5 <IL5 g %] N Reliauton
25 | Bulphide (ns HIS) [B:3023{Part-29) | <005 L] g/l 0,015 M Relnxation
26| Zine (a5 2n ) 15: 3025 Pari-49) | 0.26 =N % s 15
77 | Manganese (sa Mn) | FR:VOES Part-59) w | 0,1 7] (]
28| Boron (as B) S0P STy | 02 | <02 | mgl 0.5 0
2% | Scicnium (5) IS3025 Part-56) | <001 <101 gl O | No Relaxation
0 | Arsenic (os As) 153005 Part-37) | <001 <l mg/l 0.1+ [T
B.No | Parameter H‘EL" i Units Requirements
Wl W-2 . h
1 | Exoli 151622  |Mot Detected] Mot Detected | ECob! (00m] | Sholl not be detzciehle
(=<2} [=2) In1( ml snmple
2 |Toml 15-1622 Absent Absent | MPN/I00mI | Shall not be deteciable
Coliform in 100 ml sample
Pape -35
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BUILINMNG STONE, RKHARNDAS & GITI%:)LQI:H MENING FROJECT OF

NISTRICT BANDA
EIAJEMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT

— =
Hesilis 1rermlasiivle
SN Location Accepta LAendr In thie
2 Parpmeter Test Mothod Unlts bite Abssenes of
Wl W Limit Altermaie
- » s o Bairee
I | pH IS0as(Par-10) | 7,47 T.20 - 585 .
2 | Caleur RSO35S Pant-04 <50 <50 Hiicoers 5 13
3 | Chlour I5-3025 Pan-03) | Agreeable | Agrocable - Agrecable | Agrecable
4 | Tastc IS 25 Part-07) [Agresablc | Agreeable + | Agreeable |  Agtecalbe
5 | Turbidity I5-J025(Pani-10) | =05 <% NTU | 3
6 | Totsl Hardneas
(1 CaCOy ISJ0asPan21) | 232 188 el 111-: 600
7 | Calclumias Ca) I5:3005(Fari40) | 7.0 51,20 mgi 7 300
8 | Magneslum{ns Mg) | IS3025(Pari46) | 1361 438 | mgd 30 100
9| Clilaridefes ISI025(Pan-32) | 3322 3479 mg1 250 | B
10| Tron(es Fe} IS3028(Pan-33) | 0.067 0,082 gl 81 | Mo Relacation
11| Floonide(as F) EE L [E]] e | ]
12 | Free Regicual 1S3025(Pan-26) e/l
chlocing : <.l <l 02 (
I3 | Total Dissolved 15 M2 Part-16) mei
Sk 514 474 00 S5
14 | Phenolic Compaund |15: 3025 (Pan-43) 0,001
{38 CuHiOH) - 000 | <noal | mgA i 0,002 Max
15 | Andonle Dotergems | Annex K of gl
(xs MEAS) s 1348 <1 <0.1 (1% lf
16 | Sulphate (ns 504} | [5:3025(Pari-24) | 3551 2810 | gl L] A
17 | Witmio (as BOX} 1S, 3025 (Pan-34) | |95 37T sl 4% | NaoRelacathon
1% | Alknlinityias 15303 5 Pari-23) g
cacon) ) 400 L6004 00 ailHl
19 | Chlommines (as CI2) | 153025 Perte2f) | =< 1.0 <0 my/ ] Na Relaxation
0 mium (s Cd) | 1S-3025(Fart-a1) | <0001 | <0001 | mgl D007 | Mo Relcation
| ‘?ﬂﬁ:::i IS:3025(0en-AT) | <001 0,01 | 0,001 [ Mo Relaxation
‘ Eﬂ::-'!':‘] e BN R it bl (YT am | ™ | nos | NoRetacasion
23 | Copper jas Cu) [53028(eri-42) | =0l 0,01 ) 0,05 1.5
24_| Towl Auasorla___[15: 3025 (Pas34) | <05 <03 | mgd | 05 | Mo Relaxation
29 | Sulphide (o8 H25) | 1S:3025(Pan-29) | <0.0% <005 | myg 05 | No Relasotion
L] [ 0.0 0,23 ml.ﬂ- ] [E]
Fil _II&EEM% 15:3025(Pan-39) | <0.1 =01 i [ [
I8 | Boron (ss B) 1S:3025(Par-37) || <02 <01 gl s ]
29| Selenbum [Se) 15:3025(Pant-56) | <0.01 =00 | mgl | 001 | Mo Relanation
30 | Amenic (m As) IS3025(Pan-37) | <001 <0l ) ol 0,08
SNo | Parameter | TSt Bnnin Unis Requircments
Y - W-3 W4 il e
| E.coli I5-1622 | Not Detected | Mot Dotected | EColif 100ml | Shall not be dotectabls
[ =2) =2y inl00 mi sample
2 | Totl TS~ 1622 Abaent Ahsent MPR/ID0M | Shall not be delectable
Collform inl 0 mi sinple
Page-36
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BUILIING STONE, KHANDAS £ GITTL BOULDER MINING PROJECT OF
BISTRICT BaNDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

99

MONITORING DURATION - 1971172021 to 231172621

Resadin Permissibile
Locutlon Aecepis | Limdi b the
S lNa Parnmeter Test Mlethad Limits e Almence nff
Wel Wal Wit Altermaie
= o = Hmree
T o 15 3025(Fam-1 1 730 7.4 - X -
2 | Colour 1SS0 23( Pai-04 <50 <5D Hazen 3 ]
1 | Odour 5= 5 Pan-{15) il.,-!muhlz Agreeable - ..'l.!rmb]t Agrocable
4 | Taste IS5 S(Pan-07) | Agrecable | Aprocable - Agreeable | Agrecabie
5| Terbidity iS-3025(Pan-10) | <05 <035 NTU i 3
¥ TIMEIWEE S305Pan2l) | 204 08 mgd | 200 00
[ 7| Calcivmias Ca) 3025 £5 6 ID0RD | mg) 75 300
il ] ] IS A0S (Pan-A6) | 10.44 1361 g i) 1060
9 as 3025 (Pars- 17807 6066 | g 150 1000
10| lroniss IS3025(Pan-31) | 0,107 0073 g 03| Mo Reluxation
1 el @ IS:3005(Fan-60) | 032 .46 gl 1 1.5
17 | Fres Residual 153025 (Pum-26) ]
chloring l < 0.2 |
1} | Tulal vod 153025 Pars-11i) : gl
Mo 590 461 340 1000
14 | Phenalic Compoand | 15: 3025 { Par-41) DA ma
N <1 <000 | mg : 0002 Max
[E3 %Ew Amtiex K all <] <l gl 0.2 1.4
(s MBAS) 1S 13428 : : :
16| Bulphate (a1 S04) | 19:3025(Pan-29) | 38.15 2038 | myl | 300 4
17| Wltate (s HO3) | 15: 3035 (Pari-34)] 4,04 S5 | mall 45| N Relanniien
] ::E-h;mn EH2IP | eian | tiama | ™ 0 &
19| Chioramines (ns Ci2} | 18:3029{Pari-26) | = 1.0 <10 | ol 4| Ho Relaxathan
20| Codwiam (as Cd) IS-3025(Fan-41) | <0.00] <0,001 il 0003 | Mo Relasnilon
31 | Lzl { s Phy) 15:I025(Pari=17) | <001 <fk i1 my| [T Mo Roloxoilon
— ﬂfhm'““‘ w2l | opn | wmr | ™ | oes | e retesation
23 | Copper (as Cu) 15:3023{Pan-47) | <001 <001 gl 05 1.5
24 | Towl Ammonin 15: 3023 (Pom-34)| <05 <013 g 0.5 | No Rehaxntion
23| Sulphide (s HIS) | 150025(Pari-29) | <008 <05 | 005 | Mo Relsation
[ 26 | Zane (avdn ) 153025(Part49) | 0.2l E ] 5 13
37 | Manganesz {ms Min) | 1520025(Pari-39) | =0.1 .| ml [ 0.3
2% | Boron (s B) 15302 5¢Parl-57) ()2 =2 gl 5 .
29 | Selenlum (5¢) 153025(Pan-56) | <001 <0.0] mel 001 | NeRelaation
30 | Arvenic (as A 1S 3028(Par-37) | <0 <00 gl 001 n05
S.MNo | Parasmeter Test i Units Requirements
Peleihad Wol W3
1 | E.coli 15-1622 | Mot Detected | Not Detected | B.Colvi00m | Shall not be deteeinble
{<2) =2} in 100 mi sample
2 | Toaml 6= 16322 Absunt Abssnt BIPTI00mI | Ghall nol be delamable
Califarm 0D mil ample
Page-37



BUILDING STONE, KHANDAS & EITTZK;IJ&“ MIRING PREOJECT OF
IMETRICT BANDA

EIA/EMP CHAPTER=3- DESCRIPTION OF ENVIRONMENT

Teesales PFermissible
Accgptn | Limbt o the
5. Ma Parpmeter Test Methad L rion Linlin Isle Abzeove ol
W3 W T lmmid Abternnte
Souree
1 | pH 15:3025{Par-11) 747 42 - [ -
7 | Colow 15: K5 Par-04) <54y <510 Hacrem 5 15
3| Odour 15-3025(Pert-05) | ke | Aprocable | - | Aprooable]  Agreesbic
4 Tt 153025 (Par-07) | Agneeabie | A - Agrecable]  Apmesble
5 I-rllidilr 153025 Pat- | 9 <5 ] N 1 5
| Toinl Hasdness i
| (a1 Ea00) 15: 2035 (Part-21 ) i 196 mgi 2K i
7| Caliuin{as Ca) 15 MI25{Pari-40) | 8430 46.40 | mw 13 200
8 | Mingnesiumias Mg) | 15:3025(Pari-46) | 14,54 1944 | gl 30 100
8 | Chioxldens Cl) IS:!EE!E"!H-H} AK.52 56,75 113&-'1 'Erﬂ 11HI
| foafagFe) 153005 Fan-31) 07 0,072 g 1.3 Mo [elnxation
11| Flooridear 1) 1530 Pam-f0) 52 ih.25 g I .5
i3 | Free Rosidual 15:3025( Mari-26) myl
hloding =11 =i, 0z "
13 | Total Diszaived 153025 (Pan-10) gl
Solid 330 S0 00 3800
14 | Phesolbe Compauad | 15: 3025 (Fan-43) 0,0 1 ma
(28 C.H,0H) =1,001 = gl 5 0002 Max
15 | Amionie Detergents | Anmes Kool gl
fasMBAS) |15 10428 i ‘mi “‘_’ il
16| Sulphato {as 504) | 15:3025(Pan-24) | 3763 2477 | mgh | 300 Al
17 H’mﬂr_;_l:u MOa) 15 M025 (Pan-34) 206 A50 I!ﬂ 45 M Reluxaties
I8 Alkﬂh'ﬂr{tlﬁﬂﬂ IS:MI‘FIH-I".E_J 12410 T4k M!.fl 200 GlHl
19 | Chloramines (e C12) IE:EEEH‘;H&E& = 1.0 < 1.0 gl 4 Ma Relnxaiai
il ﬁqd:nimjn: td) 15-3025(0an-41) | =0.00 <1, M) mgd 0003 | Mo Relaxaiwn
| 21 [ Lend s PhY 15:3025(Par-47) | <0iD D01 | mgh | D0 | No Reluxateon
= E‘gf"’m"" IS300SPuSD) | gor | <ot |V | s | o Retanstion
21 | Copper (e L) 150028 (Part-42) | <001 <001 | mgl LS 1.5
24 | Total Ammonia 15: 3025 (Part-34)| <05 <fh.5 rnEJ'I .5 Mo Relaxation
35 | Sulphide (us HIS) | IS:3025(Pan-25) |  <iL05 <0.05 | mgl | 005 | Mo Reluxation
36 | Zinc{mZn) 15:3035 010 020 | mgd 3 15
37 | Mangancse (as Mn) | 15:3025(Pan-59) <.l i, | mgil 0.l 03
2% | Boron (os B) 15:3025(Pan-57) | <02 <03 | mgl | 05 i
29 | Sclenium (24) 15: 302 5(1"an-55) L= 12| <ol m!.!l [l.E_i Mo Relaxalion
30 | Arscnsc (an As) 15202 5{Pen-37) “lh,0 =501 m!ﬂ 0.4 O
SMo | Parameter Mr:':;ud i Unlts Requiremenis
N Wl Wod i
1 | Exali 151622 | Not Deteoted | Not Detected | E-Coli/100ml | Shall not be datectable
{<2) [ =2] in 100 mi sample
2 | Totl IS-1622 Absen: Absent | MPN/I0OmI | Shall not be detectable
Coliform In 10 il sample
Page -38
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HUTLENG STONE, KIANDAS & I:IT'ZI“LQF.E MIMING PIOJECT (0F 101

TS THICT BANDA

ELA/EMT CHAPTER3- DESCRIPTION OF ENVIRONMENT

MONITORING PERIOIN < 137122021 1o £512/2021

Permissililu
s Avceptn | Edusit in the
B Farmmeicr Test Methoil Lacnthon Lty hle Abgence ol
Limid Allernnie
Wl W-2 Haure
1 i PR32 5 Pait-11) 714 70 - T .
I | Colowr IS 3025 Furt-(hk} <50 «5.0 Haren 5 14
| Seloar 15-3025(Port-05) | Agreeable | Agrecabl = | Agresible | Agrecable
4 | Tomie [5-302MParri7) | Agresable | Agroonble = Agregable | Agrweabls
i | Turbidity 15- 30025 Pat= U1 =[5 <15 NTLI | 5
G| Toasl Hivdaisas ; e i
] ; 15325 an-21) 208 g mg'l i) L]
1 | Caloiwmias Caj 15:2025{1%n-40) A LM 60 | 75 00
L Mn_.Enmrln‘I:.; i-.-12_| 15 HE2 3 Pari-A8} |63, 52 |2 Higil M (ALK
4 | Chiordeiss 1) IS 32SEPar-30) | 16 1404 rgl 150 L
10 | Iranjes Fel 15:3025( a5 11 i | L7 gl i3 M. Rellaxntisen
11| Fluorsiins F) 183025 an-60) 23 i mg | i L5
12 | Free Residunl 153025 Part-21) N mg|
chlorine i e = il ha I
13 | Totn| Drzsilvesd 183025 (Tari-116) vigll
Solid >4 4 540 2000
| Plenoke Compound | 152 W25 {Pr-23) Z 11,06 iwa
b '|:-'r||1-'[:|1u =ik RINATRD mgfl x (1KY Mo
15 | Amionic Dedergenta | Anmox K of mal
(s MBAS) 15 13428 e 4 Ad Jn
6 | Hulplube (s SCME) 159035(Pnei-24) 2543 20,38 ing Hin 40
17| Milme {as MO3) 15: 325 (Pun-341) 363 ] ] gl 45 Mo Relaxation
15 | Alkolinityns CaCONy| 153033 (Pac-23) | (3k6E 132. 70 mg| Hin [
1% | Chilprsmiines (as CIZ) | 1S:3025(Pun- 26 < i =10 il 4 MNi Ralasutisin
20| Codmiom (a5 Cd) | I5-023(Pan-41) | <0001 | <0000 | mgd | 0003 | Mo Relaxution
21 Liad ! irs Pk 15:3005[Port-d 7} Al ] mgil L1} Mo Relaxution
i T|:: "r_".:?"""’“l""“ ISI0ASPRSTY [ w00 gl 005 | Mo Relasaiion
|33 | Copper fag Cl ISR S Fari=12} <0l (kA mzil {LiK5 1.5
24 | Tolul Ammimia B3 3035 (Par-3)]  <li5 =0.5 il .3 Mo Belaxion
25 | Sulghide dos HIS) 5302 5(Por-29) L] =i /] 005 Mir Ralasation
6 | Zime {psEn ) 53023 Part-44) 0,14 =0 mg 5 L5
IT | Manganese dos Mol | 183025 Par-59) <tk 1 = mg! i 0.3
28 | Boron (sa A TRiANEEPan-57) <02 «f).2 gl PR |
3 ' i I | 01| o Relasaiiun |
e & s : aris ﬂl %ﬂl m 1
SNo | Farnmeter MT;I::H Resui Linits Hequirements
Wal W2
1 | Ecali 15-1622 | Mot Detecied | Mot Derected | ECol'W0ml | Skaoll not be deteewnble
(<2 [ =2} in L 08) ml sample
2| Tots I8-1622 A Alasend MPMAMHnE | Shill net e detedable
Coliform m Al spmpls
Resulis | Permissine
5. Parwmuter Teat Method Lucagion Units M‘m:l:u i iw the
Ww-1 W-4 2 Alsenee af
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HUTLIMNG STONE, KILANDAS & €

ER MINING PROMECT OF

METRICT BANDA
EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Alernpte
—— Semree: |
I ph 1523025 Pani-1 1) 735 .20 i 54,5 E
£ | Calowr I15: 3025 PPart-04) <341 <% Hazen 5 15
3 | Cdaur I5-3025(Pon-03) | Apreeable | Aprecpble - Apresahle calble
4 | Tasty I1S3025Pant-07) | Agrssable | Agrzenble - Afresable | Aprecable
5 | Turhudiy I5-3028(Purt-40) | <05 <03 NiU I bl
6| Towl Herdeess ;
las CoC0,} 183008 Pare-21) 64 144 ] 20 B
| Codeismins Cn) II0ES(PariAD) | R3I0 | 4480 | wal 75 200
Magnesiumiss My) | 15:3025(Pact-460 | 1361 I'7.50 mgl 0 [{E]]
'9‘ Ehleride{as 1) 153025(Pan-32} 08 54,70 rrrEi'l 250 LA
10| troniss Fe) 15-MR25iPart-53) 0.062 A7 mgl .3 Mo Relaxarion
11_| Fluoride(ss ') 15:3025(Pant-60) | 052 0.22 /] | 1.3
12 | Froc Reaihunl 15-3025(Par-26) mg)
chloring =, <. 1 i "
13 I'u?l Drsadilwed 153025 Part-1 6} s08 A%0 mgfl o) 006
14 | Phenoli Compound | 15: 3025 (Part-23) 0,001 ma "
ety _ <0001 | <0000 | mgl 3 0,082 Max
15 | Anidwsic ﬁlrpmll Annex K oof mgl
{as MBAS] 5 13428 <, «<ii 0.2 K]
16 | Sulphte (as S04) | 153025(Par-24) | 37,85 26,20 mg 200 00
17| Nisw (as NOJ) | I5: 30235 (Part-3a)| 2.2 117 mg 45| No Relanation
18| Abkalinity(as Col033 53025 Furt-2 1) 1.EH) 150,00 g 20 _ oD
g mex (ny 15 3025(Port-26) | < 1.0 <LD_| mgi 4| Mo Relanation
s LI =hLh ) =R <11, 001 mg IR LR M ation
21| Leod { as '} 13025(Pan=a7) | =001 0] mgil .01 Wa Relnzalion
23| Coppar (as Cu) 15:3035(Purt=42) | <0.01 <iii] mg! [.03 15
24 | Toial in 18: 3025 (Fa-34)] 05 1.5 m 0.5 Mo Relagation
a5 I : <i,05 <0415 fig .03 a Relasatlon
26_| Zing us 0,19 0,20 Mg E :;
27 | Munjmncre {as bn L =ik =01 g g1 0.3
28 | Boron (s H) L5302 5 Pan-57) <(}.2 =03 mal it i
20 | Selenimm {Se) 153025 Pan-561 | <00 =001 gl o Mo Relasatlon
30_| Amerie {as A} 15:3025(Part-37) | <00 001 g’ 0. [T
S.Mo | Parameter HI:::H Rty Uniits Reguiremenis
W W4
1 [Ecoli 15-1622 Mo Mol EColw 100ml | Shall not be detcetable
Detected | Detected in 00 ml sarmple
— e (=) | (=2
2 | Toal 15-1622 Absent |  Absent | MPM/I00 | Shall not be detectable
Coliform ) inl 0 ml sample
Table X310 (1) Physico-chemical prapertics of ground water Study Area
BDL: Below Detection limit.
Dbservatlon:
Amalysts of resulis of ground water revents the following: -
ngprm Page -40



BUTLEMME: STONE, KHANDAS & -ﬂl1'2.l2ll1]lm MINING PROMECT OF 103

MSTRICT BANDA
EIA/EMPE CHAPTER-3- DESCRIPTION OF ENVIRONMENT

—_— -
* nH was found to he ranging betwesen 652 o 7.47,
¢ Total harcdness vancs froan 184 o] 1o 324 ml.
v Total dissolved solids vary from 460 mg'l o 5540 mgd.
The grovund water from all sources remaing suitable for drinking purposes 5 all the conatituents arg
within the limits prescribed by drinking water standards promuliated by Indian Stondands 15: 10500,

342 SURFACE WATER
surfzce woter samples were collecied from the study anen. The bocition of surfice water samples ia
given in Toble 3.4.2 (i), The physico-chemicel annlvsis of these samples are given in the Table

342 (iv)
Tabie 3.4.2 (1) Surface water sampling locations

Statlon | Name of villoge Distance af village from gata Latitude amd fongitede
cwde
SWI Jarar 1.14 kins towards East 25°19'14.05°N B0°22'19.68°F
W2 Glrwan 234 kms towards South East Z5°1848.BI°H BOPI3'07.54°E
SW3 | Barokhar buzurg | 487 kms towards North East_ | 25°21'25.72°'N B0P2220.78°E |
SW4 | Barokhar Khurd L.6T kms to towards North 25"19°26.67°N B0°12'32.83°E

Monitoring duration - 18/10/2021 To 23/10/2021
LOCATION SW1 Pond Near Jarar Village

Talerance Limit as per 15:2296
5.No Parameter Test Method | Results | Unts | Clags | Class | Class | Class | Class:
A 1] c L E_
H pH [8:3025({Pari-11) 168 - - | &5- | BS- | 65 | B5-
? g5 | 85 | 88 | 88 | 85
2 | Temporature [8:3025(Par0¥) | 323 e - - . - -
3| Tuebldiy TEa0as(Fan-10) |_j02 | NTU | - = - : >
4| Conductivity 1S:3025(Par-14) | 0 [ watem | R [P
5 T-E:hﬁ Suspended | IB:3025(Pat-1T7) [ 49 med | = : = =
6 | Towl Alkalinity | 18:3025(Pare23) | | mgl | ] : ; 3
| (s CacOn)
7 |Biclogicnl Oxygen | 15:3025{Pan-44) me/l
Derand (Max.) 7.00 2 1 3 = -
1 270C for 3 " -
(a% O} Min.
9| Calcium(as Ca) __| 15:3035(Pani-40) | 30.40 | mgN | 80 | - - - -
10| Mognesium(os Mig) [ 1S3025(Fari46) | 1264 | med | 24 | - | - | - | -
11 | Chioridelas 15: 3025{Par-32)
1), Max 6364 E‘"__ %0 | - 2 - | o0
12 | tron{ns Fe)Mnx | 15:3025(Pan-53) | 057 | mgd | 03 | - | 50 | - 2
13| Fluorido{as F},Max | 15:3025(Pan-60) | 038 | mad | 1.5 | 1.5 | 1.8 - -
Page -41
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BUILIMNG STONE, KHANDAS & GITT
DISTRICT BANDA

EIANEMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT

Qﬂ MINING PROJECT OF

14 | Total Dissolved FS:3025(Par-16) | 400 mel | oy = 1500 T
Salid z #

15 | Totl Hordness ES:3025(Part-21) mel a E - o
{ag CaC03) s *

16 | Sulphate {as 15:3025(Pant-24) mgl . s

. SO4)Mu 41461 400 40 L1

17 | Phosphate (as P) | IS:3025(Par-31) | 244 | mgl = = -

I8 | Sodium (as Na) IS:3025(Part-43) | 3162 | mgl -~ - 2 5 5

1% | Manganese (as Mn) | ES:3025(Pant-39) | <0.) mgl | 0.8 - -

21 | Zine (s Zn) 1S:3025(Par-49) | 025 | med | 15 = |5 =

22 | Potsssium (as K) | 19:3025(Pan45) | 636 | wgd 3 5 =

23 | Mitrate {as £ 3025 {Pari-34) mgl i ~ _
NO) Max .07 0 50

24| Cidminm {ns Cd) FE'J'MEE_PM-"!} =1, mefl | 0.0 - 0,441 = -

25 | Lead ( ns Pb) 1S:3025(Part=4T) | <01 | wgl | 0. = 0.l &

26 | Copper(saCu) | 15:3025(Pari92) | <001 | mgd | 15 | - | 15 | - ”

27 | Chemical Oxygen | IS-3025(Part-58) | o o0 | gl = = P g 2
Demang (as02) :

28 | Arsenic (a8 As) IS 305 Pari-371 | <000 gl | 003 | 02 0.2 -

T Tolerance Limit as per [5:22%6
SNo|  Parameter ! | Results | Units | Class | Class | Class | Class | Chass
i o ! i
1 Tedal Coli Form | 15:1622 P00 § BT 1 il ] S SEHI = =
CATION 5W2 Pond Mear Girwan Village
Tolerance Limit as per 15:2296
Mo Parcmeter Tese Mothod | Results | Units | Closs | Cliss | Clags, | Class | Class
= A | B c | p E__

1 1S:3025(Part-11) a 64 | 65 | &% | 65 | 65
pH 740 g5 | 3 | b5 | &5 | %4

2 Tempemture IS2025(Part-08Y | 22 e " - . - -

3 | Turbidily 1S:3025(Part-10) | 9.2 NTU 5 = i - =
Eﬂﬂdlll:ﬁ'l'i.}' 15%3“"‘“' I‘} "ﬁ&.l ftin"l.‘.l'ﬂ. - - = tmn zm
@sC iexm il

5| Total Susponded | [S:0025(Par-17) | | [ _ ] )
Solid ¥

G | Total Alkalinity | 1S3025(Pact29) | (oo | wed | _ | _ 5
fas CaC0)

7 |Biological Cerypen | 15:2025(Pan-44)
Demand (Max.) 4.50 2 k] 1 = .
ol TI0C for 3 daysl

& | Dissolved Oxygen | [5:3025{Pari-38) ing/]
{us O] Min, 4 0 - "' A

¥ | Calcium{as ©C8) [5:3025(Pan=at) | 1920 | mgl | 0 Z F z I

0| Magnesium(es Mg) | 15:3025(Pari-46) | 1264 | mgd | 24 | - | - | - -

IT | Chioride(ns [15:3025(Pari-32) | 52070 | mpd | 250 | - - 3 o0

Page -42
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105

DUILING STONE, KHANDAS & FIT‘QHEJBHR MINING PROJECT OF
IMSTRICT BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

1 Muox
12 | jromins FepMax | 15:3025(Par=53) | 0,27
13| Fluoride(as F)Max | 1S:3025{Pari-60) | 6 21
14 | Towl Diesolved | 15:3025 Part-16)

0.3 . 0 . -
L3 1.5 1.5 - -

il
il
mu/l
Solid 59 S0 | - Jiso0| - | 200
15 | Tobal Hordness 15:2025( Part-21) mg
fux CaCO13) 100-00 kel SN T :
16 | Sulphnie {as 15: 3025 (Port-243 gl .
S04)Max 2355 A0 . 400 00
17 | Phosphnte (ax ) IS 302 5(Part-31) | 1.94 myl = E - » =
I8 | Sodium {as Na) | IS:3025(Parta5) | 2760 | mgd | - = = 3 -
(] Mungnnese {us Mn) 153025 Part=59) | =01 mgl {5 = = . =
20 | Totnl Chromiun | 15:3025(Par-52) 'l o o : .
fas Cr) =105 (05 s 5
21 | Zine (=5 Zn) IS:3028(Pan49) | 012 | mpl s B 15 - =
22 | Potassium (ns K} | 15:3025(Pan-45) | 552 | mgll . - - = -
23 bt (s 15: 3025 (Pan- gl i z
| | NO3)Max 34 340 &k | = |
24| Codmium (as Cd) | 15-3025(Pan-41) | <001 | mg [ 001 | - [ o001 | - -
25 | Lead (a3 Ph) 1S3025(Pan-47) | <001 | mgA | O1 | - | 01 | -
26| Copper (ss Cu) | 15:3025(Poni42) | <001 | mp | 15 | - [ 45 | - | -
27 | Chemical Oxygen | IS-3025(Part- | o0 | mef | . = 5 =
Deinand (us02) | 38)
28 | Arsenic (as As ) (53025 Pan=3T) | <001 | mpd | 005 | 02 | 02 -
Test Toleranee Limil ns per 15:22%6
SNo | Parameter S |Reswlts | Unlis [ Cluss | Class | Closs | Class | Class
Methnd A B p s o
T | Tolal Coll Form | 18:1622 680 | MPN/I00mI | SO | 500 | s000 | - ]

LOCATION W3 Pond Near Barokhar Bojurg Village

Tulerance Limlt as por IE‘IHI
5.Mao Frrameter Test Method | Results | Units | Class | Class | Class | Class Class
A B L C LB E
I s SI02S(Pan-11) | o - |85 | 65 | 65 | 65 | 6.5
- : 85 | 85 | 85 | 33 | &S
I Tmmm SLJ-mIFM-ﬂD] Hj ﬁ-c - a - - -
3| Turbidity S3025(Pan-10) | 85 | NTU | - 3 = - -
4 | Conductivity 51025 Purt-14) e,
@25°C 916 - . - D00 | 2250
5| Toial Suspended  |S305(Pari-1T) | oo | mgd | _ 3 x s -
i
6 | Total Alkalinity  J5:3025(Pani-23) | ., | mefl | _ - . =
{as CalC0y) el
T |Biological Osygen §S:3025({Pari-44) /1
Dumd{Mn] 3.20 2 3 3 - -
at 270C for 3
3 qul{:-:m 0zs(Part38) | o [mel | . | s | 4 | 4 .




BUTLENG STONE, KHANDAS & [:ITIQE

DSTRICT RANDA

B MINING PROJECT OF

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

—
% | Caleiumias Ca) F!_i‘..'!EI'EST;HH-dU:I 280 | mgi b - -
10 | Mognesiumias Mg) J5:3025{Par-46) | 275 | mgl | 2 -
Il | Chioride{na §5:3025(Pari-32) |
3618 150 - - Ao
C).Max -
12 | tron{es FelMox S 3025 Part-51) til g/l .3 = ) 5 T
I3 Fluoride(as F),Max 15:3025(Part-60) 024 rgl L5 1.5 I.5 5 i
Solid = . E
15| Total Hurdneas.  J5:3025(Pan-21) g i i
(as CoCO3) . M= | =
16 | Sulphate {as 453025 Pan-24) ]
SO4 Mk i 638 U = 400 B DM}
IT | Phosphate (as ) |5:3025(Part-31} .26 m!ﬂ = Z = 5
18 | Sodiom (as Na) _ J5:3025(Part-45) | 1683 | mgl | - : 2 = ¥
1% | Monganese {ns Mn) |S:3025(Part-59) | <01 | mgfl | 0.5 - - . -
20 | Total Chromdun  §5:3025(Pert-52) gl
[H E ) =005 065 | oS | 008 - =
21 | Zinc {ns Tn) |5:3025(Part-49) B34 | mgi 15 - 15 - -
22 | Potassium (as K) 15:3025(Pan45) | s36 | mpl - - = - =
3 [Nitrate (o j5: 3025 (Pan-34) | o0 | mBt | 5 | - | 50 | - :
NO3 ) Max ¥
| 24| Codmium (as Cd) J8-3025(Pari-tl) | <001 | md (0o | - Teor | - | -
25 | Lead [ a5 Ph) S:MR25(Pan-4T) | <0 migl i1 - 01 -
2 rlasCu)  J5:3005(Puni-42) | <001 | mgl | 15 | - | 15 | - -
27 | Chemical Oxygen  J5-3025(Parl-58) 40,00 mg'|
il (@ } 3 1 i = =
28 | Arsenle fon As)  JS:3025(Fart-37) | <0l | mg!l | 005 | 02 | 0.2 -
et Tolernnce Limit ns per 15:2296
B.No | Parmmeter M:u:hml Results | Units Clags | Cluss | Class | Clags | Clnss
. A B c D E
1 .:..:r:: Call [5:1622 440 NP kil 00 SO0 - -
LOCATION 8Wd Canal Upsirenm Near Barokhar Khurd Village
Toleramee Limit a3 por [5:2296
A.MNn Parnmeter Test Method | Resolis | Units | Class | Class | Class | Claas | Clies
T A B [ [ E
1 15 [Part-11) = 6= | &F | 63 | & LB
pH 767 33 | &8 | &s | &3 | &s
2| Temperature 1S:3025(Part-09) | 20.1 N% ) E TR RO R :
3 ?MF ISGMﬂPIﬂ'I—ID] 106 - B - = -
4 | Conductivity 15:3025(Part-14) pslem. | 5 7
@25°C 5387 1000 | 3250
3 | Total Suspended 15:3023(Part-17) 17 mgll - = = £ a
Solid __ .
& | Total Alkilinity I5:3025( Purt-23) 12 mgfl =
GO a = F 2
T |Binlogicenl Oxygen | 153025 Pant-44) 3.90 mg/l 5 3 3 o 2
Diemmnd {Max.) -
Page -44
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BUILDING STONE. KHANDAS & mrlzalﬁﬁﬂ MINING PROJECT OF
DISTRICT BANDA

EIAEMP CHAPTER-D- DESCRIPTION OF ENVIRONMENT

— ——
(a1 270C for 3 days)
§ | Dissolved Oxygon | 1S:3025(Part-38) | . [ mgd | o 5 1 4 >
(s Oz} Min, :
9 | Colciumins Ca) | 1S:3025(Pan-40) [ 24.00 | mgd | 30 = =~ g g
10| Magresiumgas My)| 1S:2025(Part-46) | 1458 | mpd | 24 = - = =
11 IChloride(ps CI),Max| 1S:3035(Part-32) | 61,71 | med [ 250 = - . HiM)
12 | trondas Fe)Max 1S:3025(Pari-53) | 0.23 mgfd | 0.3 - 1] . -
13 | Fluonde(ns FY.Max | 15:3025(Part-60) | 028 | md [ 05 | 15 [ 15 | - -
14 | Towl Dissolved | 15:3025(Pari-16) mgl
Saiid 13 500 1500 2100
15 | Total Hardness [5:2025(Pari-21) el
(as CACO3] = 120,00 o | - .
16 | Sulphate (2 15:3025( Part-24) gl
SO04)Max 2213 don | - | 400 | - 1000
| 17 | Phosphate (us P} | IS:3025{(Part-31) | 320 | mpd | - - - - -
18 | Sodium (as o) I5:3025(Part=45) | 32.71 | mgd i - % T -
19 | Manganese (as Mn)| 15:3025(Par-59) | <. mgl | 05 - - - -
20 | Total Chromiun | 15:3025(Part-52) ] . _
(a5 1) <t 0.05 | 008 | 005
21 | Fine {as #0) 15:3025(Part49) | 025 | mgl 1% - 15 . -
22 | Polassium (ss K) | 15:3025(Pan-43) | 654 | mpd | - - - . -
23 |Nitrate (os 15: 3023 (Part- gl B i
NOZ)Max W 531 20 50
24| Cadmium (as Cd) | 15-2025(Pan41) | <p01 | med [ 001 | - | 00l - -
25 | Lead ( ns Fh) 15:3025(Pan-47} | <001 | mgd | 0. - | 01 -
26 %Ecr (a5 Ol IS:3025Mon-42) | <001 | mei L5 - 15 = -
27 micul Dxygen | 15-3025( Part-38) mingyl
b | (ma2) 28.00 . . . - .
28 | Arsenic {ps As) | [S:3024Part-37) | <000 | med [ 00s | 02 | @2 | .
Tt Tolerunce Limit us per 15:2296
SNo | Maramoeter Method Rosults LUinits Chiss | Clasy | Cluss | Class | Clasa
s A B c L] E_
| g::!‘ Coli 15:1622 942 | MPNAOOmI | S50 500 | sooo | - .

Maonitoring duration - 19/11/2021 To 2371172021
LOCATION SW1 Pond Near Jarar Village

Tolerance Limit as per 15: 2294

5.No Parnmeter Test Method | Results | Units | Class | Class | Class | Class | Class
A B ] 1] E

1 pH 18: 3025 Part-11) 734 - 6.5 | 6.5 | G5 | 65 | 65
{ 835 B35 ) 8.3 8.5

3| Tempemiure m-%;mm 185 | oC : - » . -
3 | Turchidity 1S 3025(Pari-10) | 108 NTU - = - - -
4| Conductivity IS3025(Part-14) | o o [wlom | | e

@IS°C
5| Toul Suspended | S30n0wein] 31 | mad - | - 1 - | - | -
A 1 A
5 .:-_C'_ k. Page -45
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BUILDING STONE, KHANDAS & GI’I‘QQL@EH MINING PROJECT OF 108
DISTRICT BANDA
EIAEMP CHAPTER-Z- DESCRIFTION OF ENVIRCNMENT
— B— =
[ [Sod 2
& | Totwd Alkatinity 15:3025Part-23) [ o gl S =
fis Caf0:) 3 :
7 |Biological Oxygen | 13:3025(Pari-44) gl
Dheiwand {Max.) 550 2 3 3 - -
{at 2HC for 3 dnys)
8 | Dussobved Oxypen | 15:3025{Pari-18) 68 migd] 6 5 i 4 )
{3 ©) Mim, !
9 | Calejomiss Ca) 15:3025 Pan-40) | IBA0 | mgi Hib - - - =
10| Mognesiumias Mg)| 1S:3025(Pan-46) | 1166 | mpf 24 * - = =
11 | Chloridefas 1S3023Part-321 | oy | M8 | Seq . z r &
LM
1Z | Trom{ns FajhMay 15:3025(Par-53) | 060 | mgd | 0.3 - 50 - *
13 | Fluoride(ss FjMax | 15:3 .44 mgl 1.5 1.5 1.5 - -
1% | Towd Hordmess IS:.’!EH{T"m—II} mgsl _ -
us CaC03) 144.00 100 S -
I Eg:hm fns IS:3023Par-24) | 4o 40 | MBI | Loy : 400 - 1000
17 _EME{E Pl | IS3025(Part-31)| 253 | mgl | - - - -
% | Sodom {ns Naj A025(Part-45} | 3664 | mp . . - -
9 I s (ms Mn)| 15:3025(Pan-59 ¥ med | 0.5 - -
1] ;I;:u{!ﬂ[‘hmnn 1530025 Pari-52) <0.05 mg/l 005 | oos | cos . =
21 | Zinc {ms Zn) IS3025(Part-49) | 022 gl 15 = 15 = -
22 | Powmssinm (as K) [ IS:3025(Part-43) | 7.33 ma/l - = = = 3
23 |Mitrate {as 15: 3025 (Pan- | o, | m@l | oy = 0 | - .
NO3)Max L) 5
24 _ | Cedmium d 417 <001 | med | 0.0 - .01 - -
28 | Lend { as Pb) 15:3025(Part-47) | <0.00 | mgd | 0.1 . W, 1 -
26 _| Copper (as Cu} I5:3025(Part42) | <0.00 | mgd | 1.8 . 1.5 - -
27 | Chemionl Oygen | 15-1025( Par-58) 6,00 gl
Demnned (23012} - = : 0 i i
28 | Arsenic (is As) 15302 HPart-37) | <001 | mgpd | 005 | 03 | 0.2 -
Test Talerance Limit ns per 15:2296
S.Mo | Paramoter Method Resulis Linlis Clazs | Class | Class | Class | Class
_— il -l
Vo poatColi e | 1av0 [mennoowt | so | s00 | soo -
LOCATION W2 Pand Near Glrwan Village
Tolernnce Limit as per 15:2296
5.Mo Parameter Teat Method | Resulis | Units | Claggy | Clase | Cluss | Class | Clns
e A ] C n s E
1 18:3025{Part=1 1} f5 | 65 | 6.5 | 65 | 63
e 2 TR las ss les las|es
2 | Temperniore 15:3025{Part-0%) | 177 oc - - - = -
3| Turbidity 15:3025(Pan-10) | 9.6 u . . - = 5
4 | Conductivity 15:3025( Part-1 4} pafem. -
@isC 440.3 = - 1000 | 2250
Fage -46
O —
7 Y
A frardm 3 o
e |
| il mygat, s da-atu
%



BUILDING STONE, KIIANDAS & ﬂl'l'lazl?ﬂliﬁ MINING PROMECT OF
HSTRICT BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

109

——
3 | Towl Suspended | 15:3025(Part<17) 24 g/l

Solid 2 = 5 5 g
6 | Total Alkulinity 15:3025( Puri-23) fisd mal ] ) ]

 ns fﬂm'll_l
7 |Biologieal Oxygen | 1S:3025(Pari-da) mg'l

Bemuondd (hax,) 550 2 3 3 - -

a ZNC for 3 days
B | Dissolved Oxygen | [5:3025(Pari-3%) 72 | ™ | : - " E

{05 Oy) Min. : !

9 | Coleiumias Ca) [5:3025(Pan=40) | 2240 | mgd | 80 . - . -
0| Magnesiumios Mg)| 15:3025(Part-46) | 1458 | mgl | 24 E i 2 7
i1 | Chioridefas 153025 Part-31) mgl . .

CljMax ) 50,78 . 250 M)
12| tronfss Fe)Max__ | 1S:3025(Part53) | 033 | mgl | 03 | - | 350 -
13 | Fluoride{as F)Max | 1S:3025(Part-60) | 0,34 mg/l 1.5 1.5 1.5 -
14 Tm:: Dissolvd | 183025(Part-16) | 5.0 | mell | o0 —" 2100
I5 | Totl Hordness | I8:3025(Par-21) g/l .

(35 C3C03) = = 116.00 : ki1 - .
b6 | Sulphate (az 15: 3025 Part-24) mg/l
17 | Phosphate (as P) | 1S:3025{Pan-31) | 220 | megf | - -~ - - -
18 | Socdium {as Na} [5:3025({Pari-45) | 3168 | mal - = - : .
9 |m (ns Mn}| [5:3025(Part-39) | <01 | mad | 0.5 - - . .
20 E‘:ﬂéfgﬁmm{wn 15:3025{Par-52) 05 | ™ | oas | oos | ois _

]
21| Zin {as Zn) 153025(Por 493 | 019 | mgh | 15 | - [ 15 ] - | -
| 22 | Powmssium (as K) | 15:3025(Pan-45) | 634 | ol | - B B : =
25 | Nitrate (a8 B3028 (Pan- | Lo | mgl | o0 w | -

MNO3 ) Moy a4 : 3
24 | Cadmilum (as Cd) | 1S-3025(Parf-d 1} | <001 mg 001 - .41 = =
35 | Lead (s Ph) I5:3025(Part-47) | <0.01 | mgl | 0. T
26 | Copper (as Cu) 15:3 <001 | mgl | LS5 - .5 - -
27 | Chemical Oxygen | 1S-3025(Part-58) | . o | mgl | = 4 i .

Diemand (6s02) b | Tt
28 | Arvenie (o5 Aw) | 15:3025(Pant-37) | <0.01 | mgl | 005 [ 02 | 02 | -

Tt Talerance Limit as per 15:2106
5.Ne Parameter : Resulis Units | Class | Closs| Class | Class | Class
i P I [
T | Towl Coll Form | 1S:1622 680 | MPNiitomi | S0 | 500 | so00 | - -
LOCATION SW3 Pond Near Barokhar Bujurg Village
Talerance Limit 15:2296
5.No Faramcicr Test Method | Results | Units | Class | Class | Class | Cliss | Clasd
A B c | D E_|
1 18:3025(Pari-11}) - 65 | 65 | 5 | 45 5=
pH s 85 | &5 [ 85| a5 | 85 |
3| Temperature [S:3025(Pan-09) | 184 | € | - g : 3 ;
3| Tuarbidity. 15:3025(Part-100 | B9 T - - - - -
Page -47
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BUILDENG STONE, KHANDAS & EI'I‘zzaRﬁ MINISG PROJECT OF
DESTRICT BANDA

EIAEMP CHAPTER-3 DESCRIPTION OF ENVIRONMENT

4 | Conductivity 15:3025(Part-14) | pesfem. -
@25°C 76.4 . . - | 100D | 2250
5 | Totsl Swpended | 15:3025(Port-17) 6 gl E 5 = B -
Soliak
6 | Towl Alknlinity | S30(Por20) | o | @80 | _ | . | . | . .
das Cat0,) —
7 |Beological Dxyeen | 15:3025(Partdd) mg/
Demand (Max, ) 340 2 i 3 . .
{{n1 3T0C for 3 days)|
§ | Dissolved Oxvgen | 15:3025(Part-38) 69 mgi 6 ; 4 4 2
s Chy) Min.
9 | Cabcium{as Ca} 15:3025(Pani-40) | 5280 | mgh | %0 - . . .
:(II ?hwhﬂuml} L'E::I{l:jLPut-d-ﬁ] 169 g/l 24 - - - a
b F5: 502 5(Pan-32) mg
0 Max 2 10646 250 - - . e
2 | brondax FelMax | 1S:3025(Pan-531| 015 | med | 03 . A0 - .
3 | Flaoride{as FlMax | 15:3025(Pare-60) | 027 | eygod | 15 | 1.3 [ . .
4 ;ﬂ Dissolved | 1S3025(Part-18) | 0 | " | oo | - | 500l - | 2100
]
15 | Towl Hordoess | 15-3025(Part-21) mg/l
(a8 C2C03) i : 176,10 300 - . . .
16 | Sulphato (as 15:3025( Part-24) gl
sm H“ ﬁa I_; m £ .'m = "H'D
17 ps Py | IS:3025(Pars-38) [ 137 | mgdl - . . - .
18 | Sodium (as Nu) | 15:3025(Part-43) | 2164 | wgl | - . - . -
1% | Muanganese {as Mnj| 15:3025(Fan-5%) | <0, mgl | 3 = = - -
20 | Fotal Chromium 15302 5( Par-52) <005 gl ans | oos | nos 5
fus Cr) ; } 1 ;
21 | Zine (osZn 15:3025(Part=49) | 0.36 | mul 15 - |5 - .
23 | Potassium (a3 K} | 15:3025(Pan-45) | 374 - . - i a
"i% rﬁmu {"'!”_‘ 18: 3025 (Pur- | .., ﬁ s | 5
MO Max | 34) _
|24 | Cimium (ug Cd) | 15-3025(Pare-41) | <000 | omwd | 0.01 . 0l -
25 | Leod (o5 Pb) | 1S:3025(Pare-47) | <0.00 | mgd | 0.1 . 0,1 -
6 art42) | <000 | mgd | 1S | - 1S | - -
27 | Chemical Oxygen | 1S-3025(Part-38) | 0y | Mgl | - E - .
Domand (a502) W
28 | Arsenic (s As ) 15302 Par-37) ) <001 | mgd | 005 | 03 [ 03 -
ey Tolerance Limit as per 15:1296
5.Me Porameter M;I:uf.l Results Units Class | Class | Clvs | Class | Clasa
T A B_| C D E |
1 Totnd Coll Form | [5:1622 450 PP D0l 50 S00 S000 = -

LOCATION 5W4 Canal Upstream Near Barokhar Ebhurd Yillage

S5.MNo Parsmcier Test Method | Resulis
2 Vﬂﬂ_@g_ﬁﬁﬂlﬂjmm 173
3| Turbidity [8:3025(Part-10) | 109
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LI IINE STONE, KILAKDAS & EYFQQI&EE MINING PROJECT OF
DSTRICT BANDA

EIAEMP CHAPTER=3= BESCRIPTION OF ENVIRONMENT

e
4 %én;d‘:'nwily 15302 5{ Pari-14) sgs |Msem| _ i 1000 | 2350
5 [ TowlSwpended | 1S:3025(Pan-17)| o, | med = i
Solid i
6 | Totnl Alkalinity 15:3025(Part-23) | |4 ity . . 5 "
{as CaC0y) » 5
7 |Biological Oxygen | 15:3025(Par-44) gl
Demand (Max. ) 5.50 2 3 3 - -
o 2NC ford
(s O5) Min. :
& | Calciumiss Cn) 15:3025(Par-40) | 27.20 | mgi B - . - -
10| Magnesiumiss Mg)| 15:3025(Pari86) | 1458 | mgd | 24 | - | - | - | -
T gxlmdﬁn 15:3025( Part-32) 71.35 mgl 250 ) ) ) 6040
12 | iron{es Fo)Max | 15:3025{Pan-53) | 034 | mgl | 03 - 50 - -
13| Fluondeas Fl.Max | 1S;3025(Pan-60} | G35 | mpl 1.5 | L5 | 13 - -
4 E&ﬁmwd IS 3025(Part-16) | 45 mgl | onn ) iso0 | - 2100
15 | Towl Hardness | 15:3025(Pars-21 ) g/l
(a3 CHCO3) 128.00 00 - . - .
16 | Sulphate (as 18:3025(Pari-24) e N -
| So6Max 29,74 400 A Y]
7 | Phoaphate{as P) | 15:3025(Pan-311| 3.62 | mg/ 2 - - =
8§ | Sodium {as Na) 1S3025(Par-45) | 3782 | myy] - - - - -
£ a3 M| 1S5:3025(Pare-59) | <01 mgd | 0.5 - - - .
20 | Towl Chromium | 15:3025(Part-52) ]
(ns Cr) ={),015 (05 | 005 | 605 - .
21| oo (s Zn) 15:3025(Pan-d9] | 0.41 gy 15 - I5 - .
22 | Pomsglum {ns K} | 15:3025(Par-45] | 7.58 m - . - - .
23 | Mitrate (g= 15: 3025 (Fan- gyl
NOZ),Mix 34) 6.00 20 . S0 . .
24 | Cadmium (as Cd} | 15-3025(Part-41) | <0.01 | mgl | ¢.01 = | GOl - -
25 | Lead { as Ph) 15:3025(PartdT) | <00 mgl | 0.1 - 0.1 -
26| Copper (3 Cuj 15025 Part=42] | <00 o] [.5 - [ = =
21 | Chiemical Oxygen | 13-3025(Pan-38) | ., o | W01 = " 5 . :
Demani (ns02) ol
28 | Arsenic (as As ) IS:3025(Part-371 | <001 | mjd [ 005 | 03 | 0.2 -
et Talerance Limil s per 15:2206
S.Na Parameter g Results Unirs Clngs | Class | Clags | Class | Clugs
Method A B | C 0 o
|| Tetsl Coll Form | §5:1622 gi4 | MPRIO0mE | S0 Sty | S000 - -
Monitoring durntion - [312/2021 To 18/12/2021
LOCATION SW1 Pand Near Jarar Village
ﬁll‘ll'l&l Limit ms per 1512296
5.Mo Parameter Test Method | Results | Units | Class | Class | Class | Class | Class
i A B & 1] E
(] 3025 Pani-11) - 6.5 | 6.5 | 65 | 65 | &5
| e Bs | 85 | &5 | &5 | &8 |
] s | C : ; : R

Fage 29
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BUTLDING STONE, KHANDAS & m‘%ﬂlﬂﬂmmﬁ FRONECT OF
MSTRICT BANDA

EIAJEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

e
3 | Turhidity £:3025(Pan-10) | 127 [ NTU | - : = =
4 | Conductivity B:3025(Part-14) psfem.
E25C 1.9 - - - | o | 3350
5 | Totad Suspended  J5:3025(Pan-17) g | ™eft
6 | Total Alkalinity ~ §S:3025(Pact-23) | .o | mel | . - 1 .
s CaCQ
7 inlogical Choygen 15 3025( Prrt-34) gl
Demamd (Max.) .50 2 L] L] -
a1 270C for 3 da
R | Digsolved Oxygen J§5:3025(Port-38) 7 mgl | o s 4 4 -
{ns D1 Min,
9 | Calcium{as Cs) 025(Par-40) | 3200 | mgl | 8O -
10 | Magncsiumius MghfS:3025(Pun-46) | 1264 | mgl | 24 | - = | =
11 | Chloride{as §5:3025(Purt-32) mg|
£1) M 6943 250 - B0
12 | fronfas FejMax  JS5:3025(Pan-53) | 050 | mgl | 03 - 5 - "
13 | Fluorideias F).Max }S:3025(Pan-60) | 038 | mg/l | 15 | 1.5 | 1.5 - -
14 | Total Dissolved  [5:3025(Pari-16) mg'l
Snlid EL 00 1500 - 21040
15 | Totnl Hordness | 5:3025( Pari-21) ]
(a8 CaCO3} 132.00 300 - - = =
16 | Sulphate (ns | 5:3025( Part-24) mg'l
S04 Max 41.96 40 | - | 40| - | 1m0
17_| Phosphate (ss P) §5:3025(Pan-31) | 288 | mgl | - =] - .
18 | Sodium (as Na)  J8:3025(Par-45) | 3471 | mg/l . - - Z =
19| Manganese (25 Mn‘llsﬁﬂiﬂl‘lrhigj =0, | mgll | 0.5 - =
20 | Total Chrondum  18:3025(Part-52) g/l
8.Ct) =005 oos | oos | oos |- =
| 21 | Zinc (s Zn) IS3025(Part-49) | 031 | mgl | 18 | - | 18 | - -
21 | Potmssium (ag ) [IS:3025(Parc-45) | a04 | mpd | . " . .
23 | Mitrate (ae 1S: 3025 (Part-34) il i R _
NO3) Max o fhtd o =0
24| Cadmium us Cd) |S-3025{Pan-41) | <001 | mwl | 0.01 0| - -
25 | Lol (o Ph) 153025 Fart-27) | <0.0] gl i1 i1 =
26 | Copper(asCu)  IS:3035(Por-d2) | <0.01 | mpfl | 15 5| - -
27 | Chemical Cuygen [IS-3025{Part-58) | o000 | mefl | | E E R
|| Demnod {asO2) g _
28 | Arcsenic(as Az)  E325(Pan-3T7) | <001 | mgd | 05 | 02 0.2 -
Test Tolernnce Limlt ns per 15:2294
S.No Parameter Mothad Resulis Linlts Cliss | Cliss | Class | Class | Class
— B | & | b |8
1| Tenal Coslid i
Form 18:1622 1450 | MEN!00m] oo | so00 5
LOCATION SW2 Pond Near Girwan Village
Page -50
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BUILDIMNG STONE. KHANDAS & ﬁIT1233II1‘1-F.Ft MENING PROJECT OF
ESTRICT HANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

n Tolerance Limit ay per 15:2296
SN Prirmmuter Tost Method | Resulis | Units | Closs | Clogs | Clagg | Clags | Chiss
A B e i E
I I5:3025(Pan-1 1) f, 5= I, 5 5. .3~ .5+
i . Lo g5 | ws | s | 45 | xs
2 | Temperature [5:3025(Pan09) | 147 [ "C - . -
3| Turbidity 1S:3025(Par-10) | 109 | NTU P .
4 | Consestiviey 18:3025¢Pari-14) Hs/em, ;
arsec 4629 : oo | 2250
| Totnl Suspended | 152025 Par-1 7 a8 gyl
Solid -
1 Total Alsalinity 153025 Port-23) 104 migel B
£ns CatOn)
T [ Biologseal Cygen | 15HG S Pare-44) gl
Demnnd (Max, ) G000 rl 3 3 -
. Mot 370C for 3 daye)
B | Dhssolved Oxygen | [S/3025( Par-15) mg|
(5 O4) Min. i v [ A
9 gﬂﬁmﬂau Ll IS 3025(Part-41) | 2080 migrl s - - - -
1] Ha.im;iunim Muh[ IS:3025(Partdt) | 1652 | mpl 24 = . .
11| Chborsde(as (5 3025 Part-12% |
E.‘];.Man 5978 250 - - - Bk
12 | lron{is Fe) M IS: 025 Purt-53) [ 0,29 mpd | 4.3 - in = =
13 | Fliri sl F Sodnx | [SI025(Par(-60) | (.32 ml 1.5 1.5 1.5 - -
4 ;m Divsolved | IS02S(PUn-TO | s | ™80 | so0 | - | 1500 | - | 2160
15 | Total Homdness (53025 Part-2 1} mgl
tax CI:LE'OHJ 12(L00 A0 - & a
16 | Sulphate (o8 [S: 3025 Pori=24} mg/l
S04 M 26,38 A [ - Ao | - | 100
17 | Phosphaté (as P) | |S:3025(Pari-31) | 204 | mpgl - - - -
13 | Sediom [pz Me) 5302 Port=43} | 3168 mg/ - - - - %
19 |Manganess {ss Mn) | [S:3025{Part-59) | <0.1 a4 5 = - = -
20 | Total Chromdumy | [S:3025(Part-52) | g
(sCr) RS 005 [ 045 | 005 | - -
21 | Zine {as Snk IS:3025 P9y | 032 | mpl 15 - 15 - -
&2 | Patassium {as ) | 183023 Pan=-45) | 634 mpl . - - - -
23| Mitmate (an |5 3125 {Parl- 471 ingl 30 50 =
NODMax | 34) : g
24 | Codminaim fas Oy | [8-2035(Purt-417 | =(L0} mg/d | 041 - it - .
23 | Lend (as Ph) [Gi30R5(Par-07) | <0 M .1 - i1 -
|20 | Copper (1 Cu) 15:3025(Parl42) | =00 g 1.5 = I3 = 2
27 | Chemiical Oxygen | 15-3025(Purt-58) digo | ™
Domomd (Es02) ! - - - )
I8 | Arsenic (nsAs) | 15:3025(Par-37) | =001 | wgil | 005 | 02 | 02 | -
it Tolerance Limit as per 15:2206
SMe Tarameter Mothod Meagilts Tinity Class | Class | Class | Clase | Class
, A B C L] E
! Eu“":; Coli 18622 674 | MPMaDoml | 5D S0 | S060n g

LOCATION SW3 Fond Near Barokhar Bujurg Village

PFage -51
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BUILDING STONE, KHANDAS & Gilgalzmﬂ: MINING PROJECT OF
DISTRICT BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

S E— e =
[ Tolerance Limit as per 15:2296
5.Ma Firmmieier Test Method | Resulis | Unlis | Class | Cliss | Closs | Chiss | Cliss
A [} C i E
1 15302 5(Fari-11) - 65 | 6.5 | 6.5 | b5 5=
’:'_' L B5 | 55 | 85 | &5 | &5
2 | Temperture ‘Tﬁ:sm:hb-u?_] 143 " % = = . i
3 Turhidity 53025 Farr-10] ) MWL - - - - =
4 | Conductivity BS:3025(Pari- 14) psfom
M 92]'13 = ® = Iﬂm 1:”
S | Towl Supended  JS3025(Par-17) | o, | mel
Solid - = g 5 .
6 | Totnl Alkalinity  §5:3025{Pari-23) o | met
(as I'.“l{."l.'.ll: = 3 3 B B
T 513005 Part-44) mgfl
2.0 i 3 i
Dissolved Oxygen §5:3025(Pan-38) 65 magfl P 5 4 4 "
fmg Ch) Min,
& | Calcium{as Ca B3RS Pan-40) | 54.40 | mpdl B0 - s - -
10 J025(Part46) | 1166 | mpd | 24 | - - % =
iz Mi ! s Fo i J5:3025(Pan-33] | 0.16 03 | - | % | - -
13 | Fluoride{ss M025(Pan-6G0) mg| -
)M E 028 15 | 15 | &5 -
14 ;’-n;::: Dizsalved (MRS Pare-16) 510 mgl 5040 . 1500 . 2100
5 Ti:lll Hlﬂi;m 15302 5(Pars-21] 184.00 mg M . . N -
16 | Sulphnte (as IS:3025(Part-24) mgll 3
SO41Mas 68,72 a0 | - | 409 10400
7 138 | mgh | - . - .
I3 1030 | mgll - . = o B
K] _ i <, 1 mo'l 0.5 - - = -
20 T;l:_iri:hnmmm IS 3025(Part=52} 0,05 mg'l 005 | oos | oos . :
| 21| Zinc {as Zn) J3:3025(Part49) | 044 | magl | 15 s 3 = =
22 | Potmsium (s K) IS.J-{IE{PM'H} 658 | mgl | - - o - "
23 53005 (Part 3 | 5 10 | ™0 | 20 | . | s0 | . -
[ 23] <001 | mgl |00 | - o001 | - | -
29 |1 =00 mgll 1 - i1 -
26 <001 | mgl | 1.5 = 1.5 = =
2z 52.00 mgll £ - . = .
28 | Amsenic (s As) - 15:3025(Pan-37) | <001 | mgd [ 005 | 02 | 02 | -
— Tolerance Limil as per 15:2296
5.No Parameter Resulty Uinits Class | Class | Class | Class | Class
M o I e e D
! i;‘:“ﬁ 150622 | 4vm | meewrcomi | g0 | son | so0o
LOCATION $W4 Canal Upsiream Near Barokhar Khurd Village

Pags -52
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BUILDING STONE, KHANDAS & GI‘I“233ER MINING PROJECT OF

MSTRICT BANDA
EIAEMP CHAFTER-3- DESCRIPTION OF ENYIRONMENT
e
Tolerance Limit as por 15:2296
LMo Parameter Test Method | Resully | Units | Class | Class | Class | Class | Class
£ 18 1'e'l | B
1 1SS Past=1 1) - G5 | 65 | b5 | 65« fi. 5-
pH i 2s | #s | 85 | ws | &3
2 | Temperature IS3025(Pant-09) | 150 | C . - - - .
3 | Turbidity | 15:3025(Pan-10) | 11.4_| NTU . =
4 | Conductivity @25°C | I5:3025(Part-14) | 5355 [psiem.| - . - | 1000 | 2250
§ | Totol Suspended 15:3025 Part-17) 1" mg/
solid r 2 : = &
6 | Totnl Alkalimary 153025 Pan-23) 120 mg/l
{as CaCOy) £ 2 E :
7 |Biological Oxygen | 1S:3025(Pan-44) mgl
Dot (Wax) 5.00 2 3 3 - <
(ot I70C fior 3 days)
8 | Dissolved Ooiygen [5:3025{Pari-38) mig/l
E“ﬂﬂ Hiﬂ._ = 7.4 i & 4 4 -
9 | Calchum{as Ca) FS:302HTan-40) | 25.60 | m ] 5 E - &
10| Magnesium(as Mg) | [5:3025(Part-46) | 13.61 7] . e s
11| Chlorideias Cly,Max | 15:3025(Par-32) | 6171 | mgl | 250 | - | - | - | 60D
12 | lron(as Fe) Max 15:3025(Part-53) | 0,29 mg/l | 0.3 - BT = .
13 | Fluoride(as F)Muex | 15:3025(Pari-60) | 0.8 mg/l 1.5 1.5 1.5 . .
14 Eun:.r.} Dizzolved 15:3025(Part-16) 132 mg/l 500 5 500 = 2100
15 | Total Hordness 15:3025(Part-21) mg/l 7
{as CaCO3) 200 i
T |Sulpliate (as 15: 3025 Prurt=24 ) imig/l
SO41M 3275 40 - A0 10
17| Phosphate (a5 I') 15:3025(Part-31) | 138 - - - = F
1 Sodivm (ns MNa) 15 3025(Pari-43) | 3271 gl = - - = X
19| Manganese (ss Mn) | 15:3025(Pari-59) | <1 | mgl | 0.5 - 3 .
20 TC:;JI Chromium {as | 15:3025(Peri=52) <0.0% mgfl o.0% | o.0s 0.0% . =
21| Zinc{es Zn) 15:2025(Pari49) | 0.4] gl [ e [ - |48 [ = -
32 | Pomsshum (isK) | IS.0025(Pan45) | 654 | mgl | - | - | - | - | -
23 | Niirate (s S:3025(Pan39) | oo | ™9 | a0 | . | s0 ]
NO3) Max 5
24 | Codmivin (s Cd) [5-3U25(Part-41) | <001 mgl | .01 - 0.1 - -
25 | Lead {03 Ph) IS3025(Pari47) | <001 Er gt (= 170 F =
a6 | Copper {os Cu) 15:3025(Pan-42) | <0.01 L5 - 1.5 - 2
27 | Chomical Oxygen  JS-J0Z5(Part-38} | 5.0 | mg/l = s z S
Demund (802} = e A
26| Arsenic (ns As ) [S3025(Pan-37) | <001 | mgn | 005 | 0.2 | 02 | -
Test Tolerance Limil as per 15:2206
S.Na Parnmeter Resulis Linits Class | Cliss | Class | Chess | Chass
Method
A B C I E
i e I5:1622 989 |mpnioomt | 50 | so0 | seon | - S
Table 3.3 (iv) Physico-chemical propertics of surface water
Orhservation:
The anabyiis resules mdicate that the pH renges between 7.4 o 7,67, Dissolved Oxyvien (DO was
Page -53
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RUILDING STONE, KHANDAS & GH’QIB-AER MINING PROJECT OF
IHETRICT BaNDA

ETA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

—
observed in the ronge of 6.6 10 7.6 mgy] sgaingt the mininnwm requirement of 4 mg1 BOD values
wire observed 1o be in the mage of 320000 60 mp'l. The chlorides and Sulphaies were found (o be
in the range of 3971 to 10646 mg'l and 22,13 to 68.72 mg/l respectively

Bacteriologicn] examination of surfuce wiler sumples revenled the presence of lolal colifonm in
range of ddi BN O0m] o 1450 MR 1 00ml.

Based on the resulis it is evident that most of the parsmeters ol the samples comply with *Cinegory
"B stndards of CPCB indicating their suimbility for Cutdoos Buthing.

Conglusion:

The surface water quality of the study arca found sgreeable mnge. The waler qualily parameter like
D, BOD and other parmmeters are within the mnpe of permissible it for irdgstion, aguatic life
survival and other purpose.

Swrfince water guality criteria for difTerent uses
{spocified by CPCB, 1979 and the Buresu of Indlan Stardands, 19832)

B3 Water quality ChiaractersTic of waler Body
P s a2 g | o TNF
1 - g L E E] El ¥
BHL [l v 5 - _
3| votst Cottorm pegactems ** | 50 = ] E=3
7 VR Gl B (YOG ——
5 == - [ - ]
- 2 e
R b R =
BRI e — =t
R — A —— - Iz z
" = %]
; I. I . . - ii H 'y F‘-_
e W - - !: re
TR s e ﬁ L B > -
Mota: ™ Classes of waber use:
g mwmmm treatrment folicvesd by disinfsction.
B mmmﬂmwﬂ-

i

3.5 5OIL ENVIRONMENT
Soll may be defined &5 a thin layer of corih’s crest, mediom for the growih of plams, The sl
characiaristics ineludes both physical and chemical properties. The sodl survey and soll samplés wers

Fage -54
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BUILDING STONE, KHANDAS & EITQ%EE MINING PROJECT OF 117

DISTRICT BANDA
EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRODNMENT

—
carried oul | collected (o pssess the goil chamcterisiics of the study orew. Soil samples wene collectail
from 4 locations [propect $ite, one upstream & one dovwnsireom: side) s shown in Table 14300 and
analyzed as per CPCH norms,
The physico-chemical chamctenistics of these soil samples are given i Table Mo BA0TL

Station code Nanre of village Dixtance af village frons g Laitwdde awd longitude
5Q1 Jarar .29 kes towards East IS I51,52°N B2 156, 75°F |
§Q2__ | Girwan 2.24 ks towands South East | 25°1842.45"N 80°2305.41°F |
gga Jahangirabad 0.77 ks towards South 2RI LR N 802131 32°E
Barokhar Burirg 4 84 ke 1o \owards North 25%2123.97°N 8027 M 32°F
Tablile Ne. 3.5 (i) Deseription of oil sampling locations

ANALYSIS DURATION = IB/11#2021 1o 22710/2021

Hevuhi
ENe Parnmcter iinits Location Test Method
801 50)-2
] , Sand

Texture g 7 g'l_.; u SOIL/S0

Sond a 40,85 44.K1 UTRLAABISOILSOMDS

Clny [ 3278 37132 UTRL/LAB/SOIL/SOMOS

Silt Y 17.33 1567 UTRL/ALAB/SOIL/SOPS
i | pl{1:2.5 Suspension) - [E] T.78 I5: 2720 {Pari=26),1 947
3| Electrionl Conductivity | pmhosfem | 300.0 5.6 18: 14767
4 | Pomssium { s K) migficg 13056 | 11638 UTRLALABSOILSOMIT
3 | Sodium (as Na} gy 17704 23B.55 UTRL/LABISOIL/SOPGS
& | Calelum (s Ca) mpkg 4093.07 | 453334 UTRLLARISOILSOFOS
7 i (s Mig) mgkg B37.15 | 400.96 UTRL/LABR/SOIL/EOPOR
] um Absorption 5 066 0.87

Ratio ' UTRL/LABISOILISOM |4
7 | Water Holding

Capacity | B | N6 | urmutAmisolsomitt
10| Total Kjeldah]

Nitrogen " 0086 | 0089 | urmuiamisomsors
1| Phosphorous m/ka TT.14 T1LRD UTRL/LARISOIL/SOMOS
12| Bulk Density gmvee 128 1.23 UTRL/LAB/SOILSOP 10
13 | Orgunic Matter i 096 L.15 15: 2720 {Pari-23)

14 | Porosity e 43.168 43,15 UTRL/LABSOILSOR T
Resule
5.MNo Parameter Unins Lacatlon Tast Meihod
H0Q-3 G
[ :
Texture . s | UTRLLAB/SOILSOPDS
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e
Sand % 4R.0% 4631 UTRLLAESOILSOP0S
Clay [ 33.49 1884 UTRLLABSOILSOPNS
Silt % 14,43 1455 UTRL/L ARSI S0P 0
2 | pH{1:2,5 Suspension) - [ET) 786 18: 2720 (Pani-26), 1987
3 | Electrical Conductivity | pmbosfem | 316.8 1HIR [%: 14767
4 | Pomassium { as K) mgky 11292 116,64 LTRL/LARSOILSORG?
5 | Sodium (ss Na} may/ks 186,01 | 210,74 UTRL/LABSOILISOP A
4 | Caleium {as Cn} mphe | 382665 [ 435437 |  UTRLLABISOILSOPIA
T | Magnesium (as Mg kgt 591141 AR0.30 UTRL/LAREOIL/SOP DR
# | Sadiam Absorption 074 0.67
Ratio r ; : LUTRL/LABISOILISOR 14
| Water Holding
ity i e | UTRLAAB/SOILSOMN 1
18 | Toial Kjcldahl
Nitgogea o AW | 097 | UTRLLABSOISORNS
|11 | Phosphorous mgkp T 7029 UTRLALARSOILBOR
12 | Bulk Density gnce 1.24 1.26 LUTRL/ALARSOILSOP 10
13 | Organic Mater b L17 1L 15 2730 (Pan-12)
14 | Porosity [ 4438 A1 3 UTRL/LARSOILISOP T

Table 3.5 (i) Physico-chemical propertizs of sofl

Observations:
Menltoring dats shows that the taxture of s0il ot sll locations (s Saody Loam. The monltoring sites
have sond moging from 46.31 % to 4989 % in s0i] samples, Silt content varies from (445 % w
18.43 %, while Clay conten viries from 32.78 % 1o 3884 %6 in the soil samples.
®  The dma shows that value of pH ranges from 7.78 10 835 wt Project Site indicating that all
soil-samples are Basic in nature,
= Megimum conductivity of 2R2.8 pmhas/em, minimum condustivity of 3198 pmhos'em,
»  Mngnestum values ranges from 409,98 meg/ 100 ax lowest 837, 1 Smeq/ 100 os highest.
*  The averge concentration of Phesphorus and Potessium |nothe soil samples varies from
703910 7714 mpthg and 11292 10 130056 myflg.

L6 NOISE ENVIRONNENT
The nodse levels within the study aren were reconded wsing Sound Level Meier and noise monitoning
results were compared with the Ambieni Modse Cumlity Standord notified under Environment
Protection Act, 1986, The noize level monttonng locations are shown in Tabbe 3.6 (1) and the levels
recorded me ms stated in Teble 3.6 (i),

Table 3.6 (i} Noise quality monltoring sfatiens

Ktansien Namre af villzpe Distance af village from pai Latieunde and lomeitnde
e
Hﬁl Jarar 11,26 Ems townrds East TEE(EE ] 00T RO R 00

Page -5&
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N2 Harokhar K hurd 179 kms towards North East | 25°19°27 48"N §0F2237 B0°E
ND3 Girwan 3 34 kms towaris South East | 25" 1845.25°N 802309, 14°E
MO Tahn 077 ke oo sowmrds Souoth 25° 130,05 N 802 134,928
NO5 Barokhar Buzurg 4,98 ks to townrds Noth 25°2130.70°N S0P 2240 6°E. |

ANALYSIS DURATION — 191 1/2021 Ta 2001172021

Olserved Viahae Leg Limit s per CPCH
S.No Location o i1 Zone
Day® | Night* | Day/Night | Day*® | Night*
I Jarar 5.9 | 415 | 518 | 558 450 Residential
2 Burokhar Khurd 523 | 400 5.6 55.0 450 Residentinl
3 Girwan 302 393 45.9 55.0 45.0 Residential
] _Jahangirabad 521 | 4001 | S5 | ss0 | 4s0 Residentinl
S | BarokharBujurg | 524 | 398 | 517 | S50 | 450 Residential
*Diny Time Leq(6.00AM TO 10.00 MM)
*Nigh! Time Leq( 10.00PM TO 6.00 AM)
Table Mo. 5.6 (i) Noiee level siatus
Resules
Resldential Aren

In residentinl aren, nodse level & ranging between 50.2 dB (A) to 524 dB (A) recorded during day
timwe whereas 393 dB (A) recorded 1o 415 dB (A recorded near project site during nighl Lime,
During daytime and night time noise level within the residental aren ore well within the preseribed

Hmit,

There arc several ether sources in the 10 km radivs of study area, which contributes to the kel noise
lewel of the aréa. TrafMie activitios as well o activites in nearby villages and agriculmral ficlds =dd
to the mmblent nedse leved of the area.

Table 3.6 (ili): Amblent Noise Quality Standurds in of Nuolse
Arca Code Category of Area 1 Mulse dI3 (A
d ﬂh! thme®
A Industrinl Aren 75 70
] E.'urrm;mml Arca 65 b
e nmmr Arcn 55 a5
D Silence Zone 50 40

Mate: Duytime fram 6.00m to 10,00 pon ond Bight time from 10,0 Opm o 6.0

Sikence xone 15 defined os srea up to 100 meters around premises of hospitals, cducational institetioos
and courts. Liee of vehiche hivers, bowd speakers amnd bursting of erackers e binned in these soRes,

16 THE TRAFFIC STUDY
The least iren is conmected (o MDR-118 about 3.13km towards Wit direetion from the projeet site.

Page -57
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S — —— — — — — |
These roads are wide enough to faeslitale ensy and smooth movement of ey duty trucks.
The Dewiled traflic study has been discussed under Chapeer—4,

During mine aperation

Proposcd Production of mike 20,000 m*iyesr

Na. of working days 250 days

Per day Production of ming HO miday

Per Truck capacity 13 cum

Mo of tnucks deployed Appron. 06-07 mucks

Working hours per day 08 howrs {During daytime only)
Mo, of trucks deployedr 1-2 trucks {Approximately)
Insipense in PLIC T 2 trucks (Approxmmaiely)

Al present the trafTic losd af highway is less than 2 trucks per hour, in partieular. Due o the propased
project there will be addition in the existing trucks having the capacity of 1314 cur load that s (6.
07 trucks'hr, henee the changes will be at small level and wAll not affect the existing enviromment.

17 BIOLOGICAL ENVIRONMENT

Binlogical environment of nny anes constitute all Hiing beings of that area, i1 |8 an imegm] part of the
envireament. Hence, sny clange la the surrounding environment could enusz loss of speciés or
decrcas in bivdiversity of (he ares, Therefore, the present study is propesed 1o gisenn the impuet of
the proposed projects on biclogicnl enviranment of the projeet site and surrounding aeh within
10km adius, Aceordingly, mitigation measures are evolved lo sustain the biolegiea] divessity. [n
general, binlogienl environment 15 represented by Morn ond funa, Flors congtinges the hoebs, shba
onal trees g funa conatitules the mammils, bieds, reptiles, arthropods, amphibians, fabies o,

A1 Status of Flora

Taxanomiec Status of plant species:

STUDY AREA: The floral species in Jarar mine lense (2.0 ha.) study area covering 10 km madius is
reporied as listed in wksle.

Core Zene: The core zone comprises of bamen stony waste land, where mining operation b
proposed, Shrabs on the mining gite are naturnlly occurring but are very fowe tn number, Most amonyg
them nre weeds. Mo ceologically sensitive plant species hns been reported from this area, The faunal
variety is rather poor,

Buller Zone: Buffer zone of the proposed project fs mainly agriculiural lond, The Nora of buller
zone comprises of plants growing on the edges of agricultural land. village woodlots and trees
plonted along the roads. Many tree gpecios ane plantcd in the: nrea becarse of their usefilness,

Poge-58
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econemic and aesthetic valees. Mony imponant species such as Neem (Azadirechir infical, Sisam
(Db sixson), Ternimaia fomentorg (T, clliptico); and Khair (Acocia ealechu) witly alliar
assicinted tree species like Palnah [Buren imanosperma), Sombar ceiba, deple murmnelon, Adine
enrdfolin, Sysiglum custinl, Azodfrechie fidiea, ebe, The area e also characterkicd by, Ll grosses
Itk Saceharun sponfanmm and Perbere sieanioedes, Inowaste land and aloag the ronil aide weeeds
like Argearone mesicane, Connabiy gnive, Semefirns ooy, Nererspopor contrrtien, Parificaivm
Fyitrapliariy, Sle, dre Very Gommon.

Overall taxonomic siatus of Flora in the study nrea

S, | Batnnlcal Name Commen Nume Fumily Name
TREES
I aleweta wifatica (Willdy Babool Fubecene
|2 Adarin cateck khair Fabewens
3 Adina cordifolia Kudam Rublaceae
4. Aegle marneluy Bae} LIS
5 Ailizia lehibeck {Bensh) Kala Sims Fabaceac
| 6. | Asadiachia indica A. (fuss) Neem Melincese
7. Bombax ceiba Sesnal Bombscaccac
B |  Dalbergla sicsos (Roxk) Shisharm Fabacess
9. Flens benghialensis Bargnid Morceag
18, Fleus religioga (Linn) Pipal Moraceac
11, Flacnurtta fudice (Bunn F) Merr, Kakar Solicoceae |
12 Pithecellabium dulos{ Benth) Jangnl Julchi Fabaceau
13, Shavea robitsta Sal D
14. Syeiginm crmind Jumun hlyrineond
15, Tevurimali tomentosaW. & A Arjun Combreticene |
16, Tevminalia bollirica beher Combretceae |
17, Toana eifiate (Reen), Tun, Mliscrne
L3 Ziziphucy sylopyva (Rete.} Willd, Katber Rhamanceac
HERBS AND SHRUBS
L Aeipramiher s, Chirchiti Amurmnthsceue
L Berburis spp. Kinjora Barberidocene
Adk A tor
3 Calotropis procer R.Br, I St Eﬁ;{:ﬂ
4 Cassie alara(ling), Doclmari Fabscese
5, Casxla pvcidentulis (Linn). Chakunda Fubscese
b Cleradendron viscomum (Vent) Bl Verbenacoor |
1. Lantana camara (Linn} Kourd Verbenaceac
8. i sawrumy (Linn) Tulnsi Lomiscose
9, Sunitax prodifera Ratndaton Lilincene
10, Zizyphusmurmlgria Surm £ W & A Khorbair Rhamnacene
CLIMBERS
L dlsparitgns e (WD) Satawar AsprragareLe
2 Caerpipinia decapetola Alni Falwscen
Page-59
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3 Coceinva fndive W, & & Kundani Ruhineene

3. ConfrgtumdcintdermRoxh) Kl bl Comhralsoe

5 CrypinstogiagrandifonmRonb.) R.Br Chabukhori Apocynnccie

b Cvanhogagon wartini (Roxb.) Nlahar Posgeae

L Phragmiteghiarka(Trin) Bovnsa Poceae

B Snilax prolifera [Roxb) Rarndatn Smilcaccae

9 Vitis vapnly W, & A Pamibed Vitogeas

10, Lizplopus oeoueplfaMilTL. kot Rimmnacese

LCRASEES

L Cenchrus clifaris (Limn). Anjan Posceae
2. Chrysapagen fitlvus Kush Pusceat

3 Churbppogon miain (Roxk) Snidar Panceat

4 Cymodon dirctlon (Lina.) Parp, Dub _Posgeas

-3 Ehetrmuitovhie bipinmtt (Stapd), Db Pomcean

b, dmperatn eylindriea (Linn} P Beouy Sy Postene

1, Soechiorun munfo (Roxh) lesweit, bdung Pooccac

8. ___ Saccharum sponigneunm (Linn) Kanga Peaese

8, Sehing nervosms (Rotti) Stapf. Sain/Setn Ty

10, SesorioglavcaiLinn} P. Besuy. Vindra Posceae

1. | Sporbofusmarginatsitiochst). ex. A. Rich Usari Poscea

12. Vetiveria zisnmiofdes {Linn) Nash _Khas Posceag

BAMBOD

L Dendrocalomus steiciog (Rosb) Bans Poutene

3 il i ilid Burma Pongeny
STATUS OF CROP SPECIES

Brarus of agricuiture crops wos assesed only in the buffer 2one covering outkide the sanciuary mm.
The st of species wos prepured based on the cusl observation while collecting dato in o around
the agriculture habitat, Based on the survey o total of 36 crop species were reported in the smdy area
of Jnmr mine lease aren and based on their use value they have been grouped imo four categories.
Among the species list B species fll under grain crops, |0 species fruit crops, | 1 vegetable crops wd
i commencinl erops of the study arca. Within the grain crops, Bajr, Juwar, Mnkal and Arcnida were
cublivated extensively. Though, 10 fruit viekling spegics were repomeil, tey grown mosmnadl exuent of
arcas along the agriculmrl hedges and mainly for locl use and markes, All 1he six commerncial crops
cullivate extensively end they for major income of the locel sgriculiunalisis.

List of cash crops in the study area

5. Mo, Botnical Name | Family |  LoowMame | Hsbi
in
| Ponnlsonum typhoider A. Rich, Puacese Hujrn Herb
] Sarghum oy {L..} Moerch. Praceae Jewir inss
3 Crfeniniy eunfentt (1.1 bl Fabacem: Pijgeon pen Tuver Herb
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4 Triticim avativum L Poaceie Wheut Cirass

] Vipna radiole (L pwilczele Vor, rodiate Fabaceas Lidad Huetb

L Ricine conmmnix L, Euplothincenss Avrandn, Thvel Shrub

1 Vigna trifabata (L) Venleourt Fabaceoz Melumye, Wiath Herb-

H e prerp 1 Poogene Mk ni (i

Frult craps

1 Al ] Annonscenc Siendh Smull Tree
3 Patiafiarm guaiawe L, Myriess Jamp ]l Trec

4 Clrrus anrpntifilla (Che.) Swinghe Rugngen: Kagt Ji Miby__| Small Tree |
5 Lintaniy slemanum (Core)Panigmhi Rutizene Kothn Trew

6 " Burm, { Rutaceae Nibu Shialy

7 Mniget paeodisiocal L. hlluisncuse Keln Sl Trew

[ 5 Punicogranatuml, |  Punieneese |  Dadum | Sl Tree |
g Pyl gnbelicn | Euphorbiacea Amula Sl tree
1] dforns atha L, Muorscine Shatur Trex
Vegeiable Crops

I Abelmrosehie excalenius (L) Moetch Malvicens Blrinds, Bhindo | Under Shrub
F Capiiewm aumnimn L. var aounninim Solanacens Marchi Heity

3 Kakadi Climber

i Duidhi Herb

5 Chana Herb

£ Karela Climber

7 Alifuns sativam vineale Liliaceas Lusun
g e g Lame Maringicens Mitho vl Tree

4 Lveaporsfvon {poapeaticio (L) Karst, Solnnacone Tumaiar, Herh

10 Solaniun melongena L. | Solmagere Ringang, | Under Shrut
11 ek cavi L, varsalia Aplageae {dajar Lincler Shiuky

Cash/Commercial crops
L S harnim el Lo Poacens Shuredi, Channa (s
F Gossvpiin herbaceum auct. Non L. vas, ilaluceas Kapns,Desi Kogas|  Shnub
awieifinfium (Cuill, & Perr.) Chevilier
3 Arachiy hypogen L. Foacene Magptul Herb
4 Cocus mucifera L Arecacene | Neriel, Tarafoo Tree
31.7.1 Statos of Fauns

This section includes the discussion of mojor faunal groups ke amphiblons, reptiles, binds
(terrestrial and squatic) snd mammals. Among the groups, due 1o ioxn specific piture of life, direct
sightingz of herpetofounn and mommalian founa are always lower than the ovifoune which s
comparatively more netive. Therefare, siatus of herpetofiuna nnd mammal’s groups were discusscd
ir species richness und sbundance levels predominately based on indirect evidences for mainmals
reparted within the zample area.

STATUS OF HERFETOFAUNA:
TAXONOMIC STATUS-AMPHIBLANS:

Fage -61

123



BUILBING STONE, KHANDAS & GITZAT%ER MINING PROJECT OF 124
INSTRICT BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

—
During the study period enly thres specics of amphibians were reporied from the study area. They
beleng to three genus under single Gmily, Within buffer zone fhe arca falling insidis the sanctunry
had thise species. Due to the absence of peronninl water respurees within the core zone resulied no
umphibiun spegies within the proposed mine lwse area. Below mble representd the st of the
Amphibaans in the study ores:

Status of amphibian species in the study arcs

X Fonlogieal name Cmmen Name | WL Act, 1972 |ﬁ_min-h‘l.'rn1 [[ep——
L] wa Pame Buffer fome |
|, | Ewphiictic coanphficiis | Indian skipping fmg v - v
: Fgevarn (fmmincfuris Cricket frug w P \
1. | Hapisharakur specfane Indian ball fiog v = \

TAXONOMICAL STATUS - REPTILES:

Sions of Repliles i the sindy arco shows modemte specics richness with overall 10 species
belonging fo 08 genern and 05 familics. Core zone area identifies only two. reptilion species.
However, all 10 species wene reported from the buiTer zone. Hemidactylus favivindi, Calotes
versicolar, Mabuya corinata, Mebuve maculnris, is some ootmmon reptiles of the arsa. Detniled st .
of the repiiles ix given i the table below,

Stmmus of repiles in the study anen

| 5.No. Eovlogicel neme Commion Mame WL Aet, [Presence In [Presence
1972 | Core Zone (in Buffer
Schedule | Zane
1. Calates Sp. - ¥ z of
|2 | Coloter versicolar Indian parden fizard * - i v
& Ciiapadiog Sp. . - ~
4, Echis ciuatug Indfian saw seabed vigar v -
5 | Hemidechdws fovddlvielis Yallpwgreen house pecko® - - N
B, M cannata Keeled grass skink * - ¥ ¥
7 Mihuya maulerio Conimon bronge- back skink “ - ]
B Mafer niyfor Specacied cobm 1 - W
I
9, Py mureosa Indian mat snake I - v
I
10, Siteana pontiveriana Fan-throated lizerd - v
STATUS OF AVIFAUNA

The study aren covering both the core and buller zone represends a total of 21 bird species under 21
genern, Ot of these 21 species, 05 were reported from the core area during the survey.

Stamz of avifaunn reported fram the study ares

TN Zoalogical pame Comman Name Fresence in Presence in
Core Zone Bulfer Fone
L. Acridotheres iristis | Common Myna J L
Page 62
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2 Alewde aithin Small Blue Kingfidher 5y
i Amas sirepera Cindwnll W
i Caliumba i Rock Pigeon y
| 5, Dendrocgra lavanica Lesser Whistling DPuck N
b | Ewdvnaings icolgpaced Asian Koel :
1 Francaling ponaiesrhn Cirgy Franzolin y
|8 FILE gried Comiton Crans X
8. A g | White-throated Kinglishee .
(10 | Lewiwsscheek | Longeiled Shrike 1
1l Lo ca Indizn Sitverbill ¥
iz Meraps arientaliz Green Beo-galer y
13, M{lvus migrams | Black Kite i
| 14, | Nectarinie asiatics Purple Sunbird v
15 Pasxer domesticns |  Howse Sparrow h
16, Pave eristuns Indian Peafow] +{
17, Ploceus philippinuy | Bays Weaver hl
1B Prcundtbis papillosa Blnck Fhis W
19, Pyittula kramery Parakes! v
[ 20 | Premonotie cafer Red-vented Bufbul L
11, Upupa gpops Comemon Hoopoe ol
STATUS OF MAMMALS

Stotus of psnmmalion funs in the stody area shows modermite level of species richngsy with goverall @
spocies under 9 geners and 8 Tumilies. The core zone shows comparatively less no of species
richness than the buffer sren. It s six specees under six penern and six families. The Hst of
mammalinn gpecies 13 given in the fellowing whie.

Status of the mammalian species in the s

AL Loological mamie Comman Name WL Agt, 1972 | Presencedn | Presence in
o Seheclule | Core Zone | Buffer Zone
E, Buaselaphustragoca melie Nilgani * i} - o
2 Canis gurens Jagka] i = il
3 Felis chaus f ' I . v
4, Frimmombnfres Five-gtriped Palm w v All pround
peinant Squirre] *
5 Herpester edwardsi Comman ™ -
mongoose”
T Hyserix fnafice Porcupine v - ¥
A Regrss afgricallis Indizn Hare * v - All around
8. Rursunr rattus Honse Rt * I ] Al around
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CHAPTER-4

ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION MEASURES

4.0 GENERAL

All development projeets whether new, under modernization or renovathon, do have an impaci
on the natural sct up of the environment. This impact may be bepclicial or adverse, dopendmg
on the improvement or the deterioration it brings about change in the status of air, water, land,
ecology, nitural systems, socio-cultural life styles and economics of the population. Depending
an the nature of activities and huseling enviromment status, the tmpeets are sasessed for their
imporiance. On the basis of the impaet analysis, the mitigeting aetion and fulere monioring
requircient are fogused in the Environmental Management Plan for countering or minimizing

the impastd,

Keeping in mind, the environmental baseline scenaro as detailed in Chapler 3 and the proposed
mining activity deseribed in Chapter 2, it is attempried to azgess the likely impact and its extent
on variows environmental parameters and likely mitgation measures o be adopted.

4.1 LAND ENVIRONMENT

The Mining and allied activities involved the rocky siones. The clearance of averburden such
ns weeds and other sccumulmed matter like wood end crops, animol bones and those
intentionally thrown garbage, other than soll, gravel and pebbles are cause of pollution smd
result in environmental degradation. Time takes eare of it and once pgain gets wmed o o
changed ecology of the region. As the time passes it tumns into a place of shelter, foed and of
reproduction of many life forms. The disturbance to the new form of bints and 1o the riparian
habitar by man originated mining nctivities lead onee again to the environmenin] degmdstion.
Impact on Sofl

There i generation of gritty soil is negligible as the area is not covered by top soil cover hence
few rejects will be developed which is used for lease boundary barmer plantation and huul road
dressing,

Impact on Land Use

The aren is having undulnting surfhee surrounded by barren land, The aren is partially coversd
by olfuvial soil, The proposed ares wnd surround areas -are mostly private lond owned by
Individual. Presently the existing quarry lies in 2.0 ha area. The potential adverse impact off
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opencast stone mining will be in the form of change in land use patten. So reclamation of
mined out land will be given due imporiance o5 2 step for sound land resource munagement in
the form of reclaimed land and water body.

Mo scverse fmpoet & anticipated on land vse of bulTer sone associated due o the existing stone
mine projict, o ol the notivities will be confined within the project gite only. Stong mined nut
from the mine s being and continued te be used nz boulders of different sizes for River Anti-
erasion, Dam construction, embankment works ete. Afier crushing into different sizes of
aggregates from 6mm to 63mm, the product can be used in construction and road projects.

4.2 WATER ENVIRONMENT

4.1 Impact on Surface Water

Al present scenario there is no any seosonal or perennial source of water is passing through the
lease aren. During the mainy season, thére may be sccumulation of surfooe water, which is
proposed to be pumped ot to keep the working arca dry and it is being utilized for dust
suppression.

The stone mineral found in the aren is non-toxic in nature;, There will be no oulside dischacge of
lgquid efMuent from the mine sive. Tt is, therefore, apparent that there will be negligible impici
of mining on the surface water regime,

4,2.2 Impaet on Ground Water

Ground water pollution con ke plece only if the mining rejects contnin foxic substances,
which get leached by the precipitaton water snd percolate fo the ground water wable thus
polluting 6. Any nearby wells or other sources of water can be rendered unfit for drinking and
even for industrinl use,

This is not the case with this deposit as the mineral or topsail does not contain any hanmiful
ingredients. Moreover, stone constitutes of fairly inert ond chemically non-reactive ingrodicnis

1t s noticed from nearby dug wells and bore wells that the ground water tnble iz availuble
below 3 meters of the normal surface level. As the mining operation has been propossid to be
carried out much above the ground woter table there would nol be any adverse effect on the
ground waler.

The ground waler available in the nearby well, borewell is analysed and it i found within the
proscribed standord of CPCHE and it i also bedng and will be continued 1o be adopted the
remedinl measures o keep the water quality within the preseribed standard,
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4.12.3 Midpation Measures for Water Environment

*  Adequate control measares are being snd will be continued 1o be ndopted 1o check not

omly the wash-off from soil erosion bul also uncontrolled flow of mine watar. The
meazures 1o be sdopted are-

s Gorland drain will be provided al the toe of the dumps, to channeliee the rancdT wiler
from dumps inte the water reservoir (e, mined oul pits) & around the aelive pils o
restried miny waler from entering in o the working pil.

= Retaining walls having water holes will be provided slong the toe of the dumpy to avoid
the soil wash out & around the notive pit to prevent fall of hwmen/animal in 10 the
working pit.

s  Dumps slopes are being stabilized followed by plantation to avoid soil erosion,
= Mo wasie water i being discharged from the mining ectivities.

4.3 AIR ENVIRONMENT

Anticipated fmpacts and cvaluation

Information on air quality was studied and verious modeling techniques predicied that the
mining activity is not likely to affect the air quality in g significant munner, However, loading
of Granite, Khandas & Girtl, Boulder, its transportation and unloading operations may cause
some deferiormtion in alr quality due o handling dry materials, In the present cose, only wef
materials will be handled, thus elimineting problems of fugitive dust, Also, the collection and
lifting of mingrals will be done mamally without any blasting. Therefiore, the dust generated is
likely t0 be insignificant oz compared to mining processes involving drilling, blasting,
rmechanized loading elc.

Air Modeling

In general, mining operations gencmie substantinl quantitics of airbome Respirable dust, which
muay lead to the development of impairment of respiratory system of mine workers. The
increasing trend of mining leads to release of huge amount of dust. These air bome dust
parlicles, generally below 100 microns in s6ee, dre nuisance particutates and couse health
hazerds as an ill effeet of mining activities. Extraction activities like drilling, blasting, material
handling and trensport are a potential source of air pollution. Therefore, a detuiled study on
emission sources and guantification of polluant concentration by menps of dispersion
modeling iz required to nccess the environmental impact of o mine. On the basis of the
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-predicted increments to air pollutant concentrations, an effective mitigation and environmental
plan can be devised for sensitive orens. In ense of Gitty/Poatthar & Pohndi Mormum mining.
blasting and drilling is fvolved activitics, the impacts may also be caused by material handling
and tansportation sctivities of mostly wet Giny/Tanhar & Pahadi Mormum Mine and the same
fre minimal.

FUGITIVE DUST- MODELING

Air quality modeling was done uging line source model as published by USEPA “Waorkbook of
Dispersion Modeling” by Tomer, fof transportation though roadsand the empincal emissien
fzctor squattons from USEPA. Emisgion fictons to be used in Ling Souree Dispersion equalion
1= ndopted from formula ns given bolow,;

E= k% (L7) * (s/12) *(S/M48) * (WIT)MT* (wid)** * (365-p/365) kg/ VK Terememeeemneennee (1)
Whese

E = Emission Rate (kg/VKT)

k= Particle size multiplier = (0,36}

5 = Silt Content of the Road surface material (%) = 10%

5= Mean Vehicle Speed (kmfir) = 20 km/hr

W=hiean Vehicle Weight (tonnes) = 10 tonnes

we= Mean numnber of wheels = 8

p= Muniber of days with al least 0.254 mm of precipitation per year = 60
f= frequency of Vehicle movement in no per hour =2 vehicles / hour
Thus using equation (1)

E=0.61766 kg/VET

E=0.0003 glsec/m

Concentration of the fugitive dust was calculnted using the empirical equations for unpaved
roads published by USEPA- AP42. The Concentration of the Mugitive Dust is given below:

C=@m" (E/azv) Exp- [(h%) / (2 o)) x 104 @
Where
€ = Hourly Congentration in microgram/ m’

E = Emiszion Rate = 0.0003 glsecm
Page - 67
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i = Wind Spesd =4 mds
h =0m

Hﬂdﬂling was done for an mbnite line source pssuming unpaved moad. For conservative
coleulntion wind was sssumed 1o blow at a velocity of 4 mds perpendicular to the road. The
resilis for 24 hourly concentration values are piven inthe Fig. 4.1:

Mitigntion measures
The only nir pallution sourees ore the road tmnsport netwerk of the trucks'dumpars. The dusi

suppression measores like the following will be regeried:

= Water sprinkling will be done on the roads regularly. This will reduce dust emission further
by 75%.

® Cnre will be tken to prevent spillage by covering the carryving vehicles with tarpualin and
sprinkiing of water, if dry.

o Fornightly scraping of road in order to keep the roads almost leveled. This will ensirg
smoth flow of vehicles and also prevent spillage.

o Owerfonding will be leept under eheck by piving prior awareness,

® Proper Tuning of vehicles to keep the gas emissions under check.

o TPlantation of (rees along the road sides helps 1o reduce the impect of dust in the nearby
villages.

4.4 NOISE ENVIRONMENT

Dray ond night sound pressure fevels Leqg s often wsed o describe the community nolse

eaposure, which includes 10 dB (A) night time penalty.

The monitored noise ievel during the base line period within the core zone and buffer 2one has

been found ta be within the preseribed CPCB standards which will also be confined within the
limit by undertaking more plantations within the mining orea especlally in the direction of

habitation 1o act 85 n sound barrier.

4.4.1 Impact due to Ground Vibrations

Ground wibeation, fly rock, air blast, noise, dust and fumes are the deleterious effects of
blnsting on envirenment, The explesive encrgy seis ap o seismic wive in the ground, which cin
conge significant domoge o structures mnd disturbance to human ogeuponts, [E couses major
ilnmnges to the pit configumtion oo,
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When an explosive change is fired inside the blast hole, it is instantly converied mio hot gases,
which cxert infense pressure on the blast hole walls, High intensity shock waves propagie
fadically in oll directions and cause he rock perticles to oscillate. This oscillation is el os
ground vibmtion. The proposed mining operations using decp hole deilling and blasting using
dilay detonators are bound 1o produce ground vibrations,

Ground vibration from mine blesting is exprossed by amplitude, froquency and duration of
biaat, The variables, which influence ground viliratiens, are contridlable and non-controllable,
The non-controllable variables molede general surfrce termiin, type and depth of overburden
and wind, Similarly, the controllable varinbles felude tvpe of explosives, charge per defuy,
dely interval, direction of blast progression, berden, spacing and specific churge and coupling
rutec,

The oseillation of rock particles s called Particle Velocity and its maximum value & called
Penk Particle Velogity (PPV), which is measured in millimeter per second.

As the distance increases, the PPV value is likely to reduce. The ground vibrations generated
by blasting during the mining operations will be well within the standards prescribed by DGMS
by controlled blasting, Ground vibrations are not likely to affect the structures in the vieinity of
mine lense area,

By ndopting controlled blasting, the problems will be greatly minimized at mines. The impacts
are also minimized by choosing proper detonating system, optimizing total charge and
chinrge/delny.

4.4.3 Measares for Minimizing Adverse Impacis

* MNolse Conirol Moasures

s The following control messpres are being and will be continued to be adopted to keep the
ambient noise levels well below the limis:

* Drilling is being carried out with the help of shamp drill bits which will help in reducing
noise.

s Sccondary blasting is being totally avoided and Hydraulic rock breaker is being used for
breaking boulders.

= Conirolled blasting with proper spacing, burden, stemming and optimum charge/delay is
beeing maintained.

= The blasting is being carried out during favorable stimospheric condition and less human
ectivity timings:
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* Minimum quantity of detonating fuse is being consumed by using aliematively Excel non-
elecirical initmtion system;

* Proper maimtennnce, oiling and greasing of machines at regular intervals 15 being done (o
reduce gencration of noiss,

= The prime mover's/dicsel engines are properly maintained;

* Provision of sound insulated chambers for the workers deployed on machines (HEMM)
producing higher levels of nodse;

# Proper designing of plant & machinery by providing inbuill mechanism like silencers,
mufflers and enclosures for nokse generuting pans and shock absorbing pads at the
foundation of vibrating equipment,

o Cireen BeltPlantntion is being developed sround the mining setivity srea and along haul
roads, The plantation minimizes propagation of noise,

= Personsl Protective Equipment (PPE) like ear muffs/ear plugs ix being provided m the
operators of HEMM (Heavy Earth Moving Machinery) and persons working near HEMM;
= Reducing the exposure time of workers to the higher noise levels,
» Periodical monitoring of noize will be done,
b Measures to Contral Ground Vibration
The blasting operations in the ming i carred out by deep hole drilling and blasting using delay
detanators, which reduse the ground vibrations. The measeres that are generally followed and
currently proposed for abatement of ground vibration, air bissy end fiy rocks are detoiled below:

»  [ropér quantity of explosive, suitable stemming materials snd oppropricte delay system
are being adopted to avoid overcharging and for safe blasting,

s Adeguate safe distanee from blasting is being maintuined.

*  RBlasting operations is ewrrigd out only during day tinke,

*  The charge per delay is minimized and preferably more number of delays is used per
biasts;

*  During blasting. other activities in the immediate vicinity is temporarily stopped;
=  Drilling parsmeters like overburden, depth, diameter and spocing is properly designed o
give proper blast.
4.5 BIOLOGICAL ENVIRONMENT
Ecological Impaets
Mining which leads 1o the ramaoval of channel substrate, re-suspension of strepmbed sediment
end stockpiling on the sseambed, will heve ecological impacts. There impacts may have an
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effeat on the direct [oss of stream reserve habatat, disturbances of species nitached tw sirenmbed
deposits, reduced light penctration, rtoduced prmary production, and reduced (eeding

opporunities,
'_IllhlE 4.1 Impact Prediction & Mitigation Mensures — Blological Environment
Environmental | Aspects | Potentin]l Impact Mitigatinn Mensures
Parnmeter
Biological [ TTET] Dhist deposgition on | Truck will be coversd. Sprinkler
Environment emission | vegetstion &  Agriculture | will be installed a1 erusber foading
duc to|crop around periphery of | & unloading point; regulor water
mining | ML arcs may retard the | sprinkling within the mining area
netivity | photosynihitic activities of | and also on haulage road will be
plants  subsequently may | camied out.
redyce the erop productivity
specifically within  500m | Extensive plintation will be corried
from mine fease mrea. out around safety 2one,
The waste material/OB will be
stacked on the opposite of the
sloping face of the designoted
locatiai.
Plantation along the Safety Zone
Plantation along the periphery of the exising {nonoperational} mine developed as fallows:
Sr.No. | Scientific Name Local Name Quantity
¥ %ﬂmm indica “Aam 500
L. ‘sctonagrand Sagon 504
3 Psidium guajevn Ammrood 500
4. izium cumnini Jomun S0
Tatal 2000

At the end on life of mine Turther plantation shall be carried out in samié area (0220 Ha and also
b haul rosd as per mine plan, Avoond 2000 saplings within the safety zone (7.5 m) will be
plonted 1o the end of life of mine.

Selection of plant specles with special reference

Sr. Now | Plant species Purpese of plantation of species
Aegle marmelos Pollution Tolerant Plants
Aihizzia lebbeck
Buiea frondosa - =
Alstania selalaris Bost dust fillering capacity Plants
Ailanihus excelso
Fleus '3
Azmadivachna indica Automobile Exhaust pollution Contral Plants
Casrla fistuia .
Delanivregiu
Phvllanthus embiica Medicinal value Planis
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Terminalia arjina

Azadiracta indica

Tectona grandis Economic value Plasts

Pongamia pinnara

Sharen rabusti

Combapagan martin Soil Conservalion Plints

Ziziphus jigfu Fruit bearing Plants

fe
Pridighum guava

'EEEEI"’” ctrr il

Mangifers indice

Dalbergia sisso Witregen Assimilation Plants

Cassia siemea

Cassia fistula Acsthetic beautification Plants

Palyaithio longifolia
Delonix regiu

It is 1o be noted that preference will be given to indigenous plant species. Mixed planiations
will be done keeping optimum spacing between the saplings.

Impact on Local Transport Infrastrocture

Adter getting the EC, when the mine will be in opération stage, the excavated stone will be
transported to adjacent crusher outside the lease area (50 mir distance) where as a distance ol
950 mir {approx.) will be covered by the lippers within the mining leage arca over the houl
roads,

The disiance coversd oulside the mining lense aren iz since only 50 mir, Appros, noed the road
will be the dedieated one for exclusive use, the existing transporiation infrastructure will o al
oll be used,

The movement of excavated and sized stong from the crusher will be through MDR (16
approach read covering a distance of 3.0 km. along with other traffic. The incremental trafTic
is expected to be 4 nos. Per hour which is also expected not ¢ause any significant impact either
on existing roads or in the pollution load.

Impact on Soelo - Economie Aspecix

The existing project would creste cerain impacts with beneficial as well as adverse effects on
the zocio economic environment. The likely impact due to mining are desgribed below:

Impact on emplayment pattemn Employment is main aspect for enhance the quality of life in
any region. Employment opportunity is being and continued 1o be given 1o only loeal people in
the form of skilled and unskilled labor, Mining activity will gencrate some indirect jobs and
business opportunitics as hotel, small shops kiosk etc. It will help to reduced poverty and
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improved living standard fo the sudy area. It will help to impreve economic eondition of the

study nrea,

Impagts on socio-economic envirnnment and mitigation measures

Impnet

Mitigntion Measure

Die o mining ond transportation of slons
will generale the small shops, dhabas,
garage, restmmun, vogolable shops ele. akmg
the road and genermte direct employment,

Posiive Impact

Mining activity will generate  dinest
employment by recruiting 28 people which
will be emmpleyed Jocally ind peeference will

be given to local people;

Pasitive Impact

Such whops along (he ropds will penerate
solid waste and waste water which will have
ndverss impact on human healih,

4 pok of Corbage bins will be provided for proper
dhispmal of solld wasle,

The munscipal wastewaler will be disposce of T inio septic
tanks and soak pit.

"Extraction of stone resulant generation of
Fnghtive dust caase workers of the mine 1o
suffer from occupational harmrds like skin

ollergies, eye and respiritory prolblems g

Dusi mask will be provided io the workers engaged ai
dust generation points like excavalion sl loading polnis.
Regulor waler sprinkling on unpoaved roads (o svisid dust
generstion,

T mined out area will be conven into waler reserir
and harmicade with wire fencing.

This creates seripus (hreal to rexidents in the
aren who depend: an river water for their

"ﬂumhii:e 1 plomne in non-mgnconn sensons only,

Mujor source of socio-bealth [mpacts of
Iransportation will gonerate from truck, dust
gte. Tncrente in accilents as o resull of rsh
driving of dumpers camrying mineral trough
the roads may be possible,

It I proposed to plunt 2000 No. of local speckes per year
with consulisin of Forgar depanment with some frun
bearing and medicingl rees, along the haul rosds, ouler
periphery witlin the mining arcs i control the dust,

Planning transportation routes of mincd materfal 5o as w
resch (he nearest poved romis by shortest route
{Mimimizr transporiation owver unpaved  road).
Alvernatively, gravelled rond may be construcied betvesn
mine keiese ma and nearest paved ol connestivity; The
speed of irikcks plying on the haul road should Hmiled 1o
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ol generation of dust; and Covering of mpteal during
LrareRarLation on (ks 1w prevent spillage of siane (rom
the trucks. The trucks will be covered by trpauling
Overloading will be wvoidel.

Reguler water sprinkling on unpaved mods o ovold duse
genemtion during transporiation,

Impact on population growth:

The existing mining project will ciise migration of outside people also in search of their food,
shelter and livelikood due to which there will be positive impact on population growth of the
study area,

Impact on lilfestyie:

The study nrea is mainly tribal dominant. Increéased economic activities in the project arca can
bring addictions. In the mbal aress the ethnic people moy also et offected by additional
ncldictions.,

Impact on quality of life:

Due 1o mining sctivity siudy ares would progeess in terms of develop housing, eduention,
medical, health, spnitafion, power supply, clectrification and transport in the arca, which may
improve the quality of life in the region. Existing project is expecied 1o contribute improvement
of quality of life in the region it may help to improve human index of the study aren.

Impact on human settlement:

The villages and their inhabitants in the buffer zone will not be disturbed from their settlements
due to the mining operations. There is no inhabitation within the lesse arca, Therelore, neither
villages nor any part of village or any hamlet will be disturbed during the entire life ol the
mine, As the mining operations will not disturb or relocate any village or settlement, no adverse
tmpact is anticipated on any hieman settlement,

Tmpact alter mining:

Mine pit of mining area after excavation will converted into a water pond and used as i natural
water harvesting system for colleetion of roin water. In sddition, fishing sctvity con be
performed through lisherman in water pond, it will generate employment opportunity.
Mitigation Measures:

In order to mitigate the adverse impact likely to arise in social, cultural and cconomic aspects in
the surrounding region certain ling nrlctimLiu_hfing and continued 1o be adopred related 10:
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Ensure that roads are properly signed, vehicles are well maintained and drivers sre well mmaimed
ond safely conscious.

Cobesive relation should be maintained with the concemed community so that in future any
mishap may not disturh the harmony of the region.

Enhancement of community development through smplementation of development programme,
which will ensure the provision of basic facilities that are lacking and improvement of existing
ones,

Oecupational Health (Impacts und Mitigation Measores)

EISC) (Enzymadic Indicators of Salt Quality) has concern and 1akes full responsibility for the
protection of the workers agoinsd sickness, disease ani injury arising oot of their employment
and have adopted cemain principles with regard (o occupational health services, like
esinblishing end maintaining o safie and healthy working enviconment which will facilitae
optimal physical and mental health in relation to work.

Impacts an sceapational health and safery

h a
Impnet i | tion Mersure

The mining of stone (minor
mineral} can cause the lung discase
it resplmiory disocder due i@ dust
ER O,

Duyt mmks will be provided ns addithennl personnl  protection
equipment (helmeat and safety shoes) (o the warkers workmg in the
hast prone aren. Regular water sprinkling will be done and dust
masks will be provided to the workers.

Duz o nolse exposure, headng
disoidder may be reselicd,

Ear-mmuffs will be provided 1o the workers and pood mintemince
ol wehicles will b poovebdocd

The sccidend nt the site due o | Workers ame informed, kel awarc and mained about possible
mining  opertion  mdy  be | accidents during the mining openition and persona profective
nricigrated. equipment’s will be provided wz gloves, safety shoes, dudl mask.
salety jockets, helmet ¢te. In addition to, the pwarensess about the
pocupational health hazsrds due to minfag activities w avoid any
incident will be provided to the workess Pre- plecement bbb
chick-np will be mede mandatory snd peslodic hemh check-up will
e done quarierly

The following occupational health measures shall also be adopted: -

Identification mnd nssesament of the risks feom health hozards in the workplace;

Surveillance of the fsctors in the working environment and working practices which may affect
waorkers' health, including sanitary installutions, canteens and housing; and Advice on planning
and organization of work, including the design of workpleces, on the choice, maintenance and
aondition of maghinery and ather equipment and on subsianoes used |n work.,
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[dentifleation of Waork Related Health Hazards
Details of the principle environmenind and ocoupational risks that-are likely to be created are given in

Toble 4.1,
TABLE 4.2 WORK RELATED HEALTH HAZARDS
Sr.MNo. | Hazasdous Activities Type of Hazards Sevenity of Injury
Expased to high level of Moige Hearing impainment
1 Drilling Exposed 1o dusty enviromment Dust related discises
Siruch by fly rock Serious Physical injury
Exposed 1o dusty environmen! Dust reloled disenses
Exposcd to high lovel nose Hearing impinment
F Bilasting Exposed 1o excessive vibrtion
Senous nury, and
Struck by rolling big boulders equipment damage
3 Lowding Srruck by fall of objects Serbous Physical injury
Accidental mmaway of vehigle
Fall af vehicle from height while Serious injury, anl
o reversing cquiprment d!rmE:
Exposed to high lovel notse Hearing impairment
4 Trasporiation " Fire In engine due 1o aver heating Serbous ]-’hysi-.:nl injury
Stoeage of oil, | Fire & vigerous chemical
¥ lubrican Lenka and spills reaction
Battery maintenonece
b haretling Aeid spillage Ackd BuTtne
” High pressure opemtion
Lisefrepair of hydraalic 0] spilloge
7 Jucks & pumps Rupture of hydreulic hoses Physical injury
4.6 IMPACTS ON HYDROLOGY
Tmpnct Midgotion Meagure
The mining in the mine site area | The water tble will not be jniersected during mining & depth of
moy cause the pround woor | opil
contemination due to intersection | Proper sonlysisMionitoring will be done o check the ground snd
of the waler table. surfuce water quality,

[Change the topograptiy will divert
the witter Mow,

There is no propoasd of any stream modificationdiversion duwe. b
this mining seilvity hence there will be no any impact on Mow of

witer.
4.7 IMPACTS ON GEOLOGY AND MITIGATION
Impact on Measure
Degradathon of lnnd Adopiing methods thal are less wosteful, use of tochnologies that

are uzer and environmentally friendly.

Tl:gjwhrlun of stone reserves

Rehabilitation of quarries after we,
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Cecomarphic impacts and’ or visual | Mininizing geomorphic disturbance by maximizing aione feseroes

inpusian, through decp quarrying amd avoidance of estahlishing small and
lphureardly Tocssd quarties that comribule 1@ edvinnmentl
deprodoiion,

4.8 TRAFFIC ANALYSIS

TeniTie annlyeis iz camied ow by enderannding e existrag earrying copacity of the roods near o e
praject site and the connecting main muds m the eren. Then depending on the caposity of the mine, the
number of trucks (hat will be added 10 the present seenario will be compared to the camying capaciiy.

Table 4.3 {1): Eﬂuﬂng Tm:l'l'il: sm-ﬂpa LOS

Road In PCU/M) P bt R
Unmnﬁiﬁmﬁﬁg ]25 ISI;HII [ ﬂ:‘H B

Rood

MDR-11B 187 W 0.2] B

V= Volume In PUC str & Cs Capacity in PUCS/ hr

The existing Level of Servies (LOS) at Mear Village and at highway is “A™ i.e. excellent, as per
elaszilewion.

“Encellent

'I]n.ﬂ ‘-ﬂ-z.

A
3-04 B Yery Good
GA-08 C  Good £ Averngs/ Fair
0.6-08 D Poor
0.8- 1.0 E Very Poor

Nole: Capacity # per IRC: 106-1990
M, of Trucks Reguired (maximum)

Total capneity of mine 3 2000 ? per pear

Tatl no. of warking duys : 130 days

Girnnite, Khondas & Giti, Boulder extraeied in a day - A0 cum

Granite, Khandas & Gilti, Bonlder gxiracsedd in ane truck i I3 cum {approg )

Wi of ruek required per day : Approsimitiely 6-7
Trucks/tippers

Tllﬂt 4.3 {if): Modifled Traffic Sﬁmun & LOS

MDR-11B 187 G 021 B
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Resulis

From the above analysis & can be geen il the VAT ratio i likely 10 chunge to 0.2 and 25 with LOS
bath being “B" which means *Very Good" o5 per classification. So the additionnl load on the camying
eapacity of the concerned roads i not likely 1o have any signifionnt adverse eflect.

4.8 STATUTORY REQUIREMENTS
M is pecepied thot effective resounce management connel be done in seletion. The Deparmen therelore
vignrously pursues appronches towands coordination and imegration where possible, %o o8 fo bead to
coordinated regulatory systems,
A regulatory gvetem consiRls of both sinleiory and non-stntutory components. In the Sectoril-specific
strtegy for prospecting and mining, the Department participaics within an imlegrates] envirosmenial
mnagement system which ks adoinistered in e of the Acts and Bules. Other Acts dealing with
matters relafing fo the conservation and prodection of the environment and which o holder of & mming
puthorizetion must alss toke cogniznce of, mclude inter alia, the followings:

*  The Mincs Act, 1952

*  The Mines and Minera! {Development and Regulation) Act, 1957

*  Mines Rules, 1955

®  Mineral Concession Ryles, 1960

= Pineral Conserention and Development Rules, 1988

®  Sigte Miner Minerl Concession Bules, ULP, 1963

= The Waler (Prevention and Control of Pollution) Act, 1974

#  The Afr {Frevepston and Comirol of Pollution) Act, 1941

»  The Environment (Protection) Act, 1986

¢ The Forest (Coansoevation) Act, 1980

*  The Wikdlife (Protsction) Aet, 1972

o
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CHAPTER-5
ENVIRONMENTAL MONITORING PROGRAMME
50 INTRODUCTION

Suceeds of wny poal-praject environmental monitoring progrmmme depends upon the elfigiency of the
arpanizanonnl set up responsible fir the implemeninton of the programme. Regular moniioring of the
wmrious - environmental pammoters: is also neccssary 1o evalunte the effectivencss of the monagament
irogrmme so that the necessary comeclive melsdnes con be mken in cose there are some drowhocks in
the proposed progrmmme. Since environmental quality pammeters at work zone and surrounding areas ane
mmportant for mainiaining sound operating peectices of the project in ling with conformity with
mvironmental regulations, the posi project monitoring work, therefore, forms a part of EMP,

§.1 PROPOSED SET UP
Keeping the utilily of monitoring results in the implementation of the environmental management

aroggram in view, an organizational chart has been proposed, headed by General Manager as shown in Fig,
L1
T'he said teamn will be responsible for:
n. Collegting water and air samples from surmounding aren and work zane monitoring for pollutants.
b, Analyzing the water nnd nir samples.
€. Implementing the control and protective mensures,
i, Co-coordinuting the environment rofired etivitics within the project 08 well a8 with outside
agencies,
. Collecting statintics of health of workers and population of surrounding villages.
I Monitosing the progress of implemenintion of environmental management program. Greenbolr
development, ete,
The Inbarntory will be sultably equipped for sampling/esiing for vardous environmental pollutanis.

Page- 79
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L
ENVIRONMENT Implementation of Control Measures
MANAGEMENT CELL >
Review with General Manoger
Report submibssion and comrespondence
with concerned Stote/ Contral
I e e i
Emvironmental Monltaring I
* Environment Budgets &
Head Environment »{ fonctions

» Review Implementobion

» Liaisan with MOEF/ASPCE
» implementotion of EMP
= Aliptment of Datly fobs

Environmental Officar *

®. Bl wisies
*
Senlor Chemist # = Analysis of samples-A
water, solly et
k
Lab assistant

Fig. 5.1 Organization for implementation of Cantrol Measures

52 MONITORING SCHEDULE AND PARAMETERS

Air Quality Monitoring

Adr Quality monitoring is essential for evalustion of the effectiveness of sbatement programnies and 10
develop sppropriate control measures, The project propansnt will moniter ambient air quality in and
around the proposed Gitty/Patther & Pahadi Morrum Mining Project at a frequency mentioned in the
monitering schedule for varicns prrameters and take appropriate nir polhation control measures inonder 1o
ensure that the concentration of FMay, PM s, 30z and NO; are within limite.

Water Quallty monitering

Water quality monitoring invelves periodical assessment of quality of surface water and the ground witer

near the mining project. Surface water samples will be analyzed for all the parameters as per EPA, 1986
amil ground water samples will be analyeed for all the pirameters.ds per 15-10500,

Page- 80
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b =
Nobse Level Manitoring
Norse level monttoring will be dome for achieving the following objectives:
2) To compare sound levels with the values specified in noise regukations
b) To determine the need and extent of noise control measures of various nodse generating sources
Noise level monitoring will be done at the work sone 10 assess the octupational noise exposure levels,
Mois2 [evels will also be monitored ot the noise generating sources like mineni] hondling ermngemants;
wehincle movements and also nearby villages for studving the impact due to higher noise leviels for taking
nzcessary control measures at the source,
Tahle 5.1 Monitoring Schedule and Parnmeters
8 Mo | Deseription of Parameters Schedule and Duration of MonitoringExecution
i Adr Quality: 24 hourly samples twice a week [or one month incach
a) In the vicinity of the mine SEASON EXCEP MONSOON Senson
) In the vicinity of the transporotion
Metwork
< D sipyiession aaoads Regularly in nom- MODeo months: and whenever
aecurrence of fugitive dost tkes ploce
iy Seraping! bulldoxing of rond to shift
aceumulated dust o the sides Fornightly
2 Water Chuality near or around the sie: Once in & scazon for 4 scasons in o voar
aj Burface water quality
b} Crogundd water quality
3 Aumbient MNoise Lavel Twice a year for two vears & hon once o year
4 Soil Cuality Omce in two years on project monitoring aren
3 Inventory of Florntree planttion, Onee in two yerrs on project monitoring arcn
survival ste) & Fuuse
& Sotio-goonomic condition of lecal, Once in 3 years
population, physical survey
EL AR LR LT T
Page- 81
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CHAFTER-6
ADDITIONAL STUDIES

PUBLIC HEARING & ITS PROCEEDINGS

The news reganding the public hearing was published on 24022023 and 25022023 in newspapers The
Timez of India (English) and Dainik fagron LLP Jharsi (Hindi), after ane month which Pobtic hearing
wad condecied on 28/03.2023 in Sablingar Bandn, Tehsil & Disinet- Mahoba, ULP. a5 per the EIA
nolification 2006 organized by Utiar Pradesh Pollution Contral Bonrd, Regional Office, Bands) in the
prosence af Shei Ashish Kumoer Shakfo (Moyeb Tehsibdar) Bands, M Maorsf Kiorar (Surveyior,
Minmg Dopariment, Marning Banda ), Shel Ram Doz (vyagyanik Sahoyak, UPPCH, Banda), Siod Skl
Kumpar (Additions] Enginecr, UPFCE, Banda) Shed Lovlesh Singh (Proponent) und M. Manfushn
Tripatii (Environment Consultin, Exvironmental Resenrch ond Anslysis, Lucknow) and Losal peoples
of the Village from the surrounding village were prosent ot the venoe.

The presentation was given by the énvivonment consuliant before the villagers, consultant invited 1o
local peaple present, o mise queriesmyggestions ond it problem due (o the proposed mining nctivity
under the buffer area (10.0 Km). Moin queries mse reganding the dust suppression, reduce usage of horn
umnecessandy, tree plastation, emplovmen! genemtion and other development indicalors, Hovever, in
fagt mimstes of public hearing, project proponent comnmitied to fulfill all the commiiment/quzmics-
meplies reised during public hearing and if it is mondstod to cover ander the EMP plan {given in ELA

reponl
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Advertisement of Poblic Hearing —
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Point Wise-Ouacries & it : i pe

5 Mo

Query

weEwew i i (oD, 300 sowr B At o mw HE R T
HIEI W SR g MR S B o, o v S it S, s
wow, # ol oo ool wfgeen dmm wwO0 1531 REw 14 faae 2006 &
SeEr W R o wreell e A geers ofisn & ansre areonfee B B o
we i W SN W OF 3090 AT T afen #t s el
TR i 3 el Seh W R e wid b

B MU (W), SoWo WEWWT fe @, a1 @M e awvr amm, e
AT, FA 0wy g A, e e, A Rl g anh st e
0N 1533 T 14 Py, 2006 & st e ek & gaew & Rt 30 g
weer Raremm whd, wfer ger feiee 22022003 i 25.02 2023 o v s oSt
WE: O T M witwm v R s reerEedte wiEl # womii oy o o
e e | g | e RiE s fr @ @ 30 B & e st BR T
o I e aefl & W i/ gene  afea o At g b S ofe W
TRy & afPuR swmEn W e B & o W i et st gEm
o A gt gt & dne Bear

wiF gy @ wnandy W wh we g dhaee & apues oo P goed S
s Red vvn gafafim, mees & o gd daw ok gear s
wor v i ofteter & ouree ga sfvdeer @ e goterelir wlE SERi
v gEETelE W e g T E fer o b oaee wfteeer @ et
yaliEReir Wi e of ol s S AR & 30w wewer Frden @ ot
e o omn ae W uReE o Iee aefte sftgeer & effta ofnest &
yapEr it & ofew rumirndes & wer & e, gwmn Rrow od S freah
Al e B T W g

weafis wriEe wemr oftter & wew b e, Remfieedn ofer
{af@er arp) & w4073/ affe-30, g Ra 06.03.2010 g MnvRr oF wir fem
n §| Plww apprs ol afest e, 3eue wfte s guas R oOwis-053( | e
SRU2016 e (40920019 T ST o @ B omm B B o
s o o el oo wne Pire aifteeor 3R sow0 & awge &
OYE 09 dem-eRmal oW faEer H 5043 7 2019 R 13022000 e Al

fretrm (2w fer o

el ZAN WA WU T RR AeSiRe GEAdS SN O7 W W PR st
wemied ¥ Bene op 20wt & fov wfpm b ofpdoen o dedeamte WERT We-
3,09,000 vd §ormedte foy Wwifte wE #0 61.80,000 )

The entire: procesding was recorded and o copy was made avaclable 1o the regional office, UPPCE,
Bandn, Head Olfice, UPPCBE, Lucknow and Direclonste of Environment, Uitar Pradesh, Locknaw, ULE,
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The tetalls ane described in Annexure | along with annexed UPPCE letior, advertifement copy and copy

of pubhe henring |efter,

Conchsion- The Public Hearing conducted without any ebjecticn in the presence of Shri. Ashish Kumay
Shukdu (Maynb Tehsildar) Banda, dMr. Muona) Kumar (Surveyor, Mining Department, Noralnl Bonda,
Shri Ram Das (vyngynnik Sahaynk, UPPCR, Banda), Shri Sushil Kumar (Additionn] Engineer, UPPCR,
Bonda) Shri Loviesh Singh' (Proponcnt) ond  Ms. Monjusha Trpathi (Environosent Consuliant,
Emwvironmenial Resenrch nnd Analysis, Lucknow) md Locul peoples of the Villoge.

All the commitments macde by the project proponent will be provided by photographic evidence during
thi submission of first complisnce repon.

Advertisement Copy and Public Hearing Minuies are attsched as Annexure [

Th details ore deseribed in Annexure [ along with onnexed UPPCE fener, mdvertivement eopy wd sopy
of public hearing letier,

6.1 HAZARD IDENTIFICATION AND RISK ASSESSMENT METHODOLOGY

A} RISK
sk concems the deviation of ane or more results of one or more fidure events from their expecied value,

Rizk retated to the
considered hazard

T
15 a "lunction” al

¥
Severity of the
pissible harm that
can result from the
considered hazard

'

PROBABILITY OF OCCURRENCE OF THE

. P ,

Frequency and Probability of Passibility of
duration of occurrence of avolding or
EXTOFUTE hazardouns event limiting the harm

Talerabie rivk: Rizk which is aceeplod in & given contiext bosed on the current values of sociely

Protective measure: The combination of risk reduction strategies taken to achisve ot least the tolerable

risk. Profective measures inchsle risk reduction by inherent safily, protective devices, and peronal

protective cquipment, information for use and installation and taiming.
Page BS
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Severity: Severity is used for the degree af something undesinible.

Risk Analysis: A systematic use of availoble mformntion 10 determine how often specified cvents may
wecur and the mogminds of their likely consequencea.

The different steps of risk asscssment procedure are as given below:

Step 1: Hazard Identificntion

The purpose of bnzend identification s o dentify end develop a list of hazards for coch job in the
nfpanizntion thil are remoaably likely 1o expose people o injury, iliness or disesse iF not effectively
controlled, Workers can then be informed of these hoeands snd eontrole put in place to proteet warkers
prior o fhem being exposed (0 the scound hagmed.

Siep 11: Rivk Assessment

Tigh nssesEment i the process wsed to determine the: Ikelibood that people exposod 10 injury, illness or
disense in the workplace anging from any situntion identified during the hazard identification process
prior to considomation of implementation of control measurss,

Risk oceurs when o person i3 oxposed to o hozard. Rigk is the Hikelihood thot exposare 10 8 hazaed will
feod 1o injury or health tsans. 11 is a messure of probnbility and potential severity of hami or Joss,

Step IT1: Risk Conteal

Risk conrol is the process used 1o identify, develop, implement and continunlly review all practicabile
meaures for eliminating or redueing the likelibood of an ingury, iliness o diseesas in the vaorkplace.
Step IV: Implementation of rlak controls

All hazards that have been sssessed should be dealt in order of prioeily in one or more of the following
higrarcly of contrals

Thsa most effective methods of comnl ang)
i Elimination of hazards

ii: Substitute something safer

fii. Ulie enggimeering'design controls

iv, Use administrative controls such as safie work procedures

¥, Protect the workert 1.2 By ensuring competence through superviston and training, ctc.

Each mensure must have s designated person and date assigned for the implementation of controle, This

enmieres thir all requined salfety messures will be coinpleted.

Step V: Monitor ond Review

Hazard identification, risk assessment and contrel are an on-going proccss. Therefore, regularly

ravicw the effectivences of your havard assessiment and control measures, Make sure that you umdenabe
Page BG
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pr—
o hageneel and risk assessment when there i5 change 1o the warkploce mcluding when work sydétenn, tool s,
machimery or cquipmenl chinges. Provide addifional superagion when the neiw emplioyess with reduced

kill levels or knowledge are {ntroduced to the workplace.

B} RISK ANALYSIS

The nsk assessment portion of the process mvolves deee levels of sie ovaluonon:
o} bnitia | Seie Evalunteon,

k) Detailed Site Evadualion,

) Priority Site Investgations and Recommendations,
The risk assessment criteria sl for gl] Ievelz of site pvaluation tnke o account b lssic fioiors;

* The exisimg siteconditions
& The level of the tmyvelling public’s exposune o those condilions,

The Intial Site BEvalustion and Detajled Site Evilustion both apply weighted criterin to the existing
Iinformation . information obiuined from one sie visit, The Initial She Evaluntion subdivides the initial
imvenlory listing of sitcs into 5 risk assessment site groups. The Detniled Site Evaluation risk assesement is
then performed on ench of the threa highest rsk site: groups mn order of the proup pricnty level of falk,
The result of the Detailed Site Evaluntion procsss is o priotized listing of the sites within eich of the
three highest risk sife grougs.

Risk nnalysis is done for;

*  Farecasting my unwinied siuation

#  [Dstimoting damoge potential of such situation
* Decisgion making to control such sitwation

*  Ewvplunting eiffectivensss of control mcasures

C] ACCEFTABLE RISK

Risk thut is acceptable to regulntory agency nnd also o the public is called seceptuble risk, Thers an: no
formally recognized regulmory criterin for sk to personnel i the mining industry. [ndividunl
arginiadions bove developed criterin for employee nsk and the concepts originally orising from
chemogal process mdusties and ol and pas industries. Becouse of the wneertaintica linked with
probobilistic risk analysis vsed for quemtification of the risk levels the general guiding principle i that
the risk be reduced 1o 8 lovel considerod pa Low as Beassnably Procticablo (ALARP) It can be deon
ihat there ane three lers:

8. A tolerable region where risk hag been shown o be oeglingible and comparable with everday rishes
such s vavel o wark.

Fage 87
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b. A midkdle level where it is shown the risk has been retheced 1o as Low as Ressonably Practicable level
and thet further risk redisefion s either fmpractionble or the cogt is prossly disproportionnie o the
Improvement gamed. Thisis nefemed s the ALARF region.

& An intolernble regron where rsk connol be justificd on any grourds, The ALARP region s kot
safficrently extensive (o allow for Mexibality in déci=ion making and allow for the pesitive mansgenent
initintives which may not be quamtifiable in terms of risk reduction.

=The risk neceptability eriteria are given in fallowing ialile:

1 [ Risk un acceptance and must be reduced. The actions may
inclode equipment and poople o Il'wﬂll.ﬂ:ll imcasures, I sk Intoterable Region
cannol be rediced o ALARP level, operating philosaply must
be fundsmentally reviewed by the manngement
2 | Efforts must be mode to reduce risk furiher and to as fow as ALARF Region
reasonably practicable, withowt expenditure that is grossly | (As Low us Reasonably
disproporiionnie to the benefit goined Pructicable)
3 | Risk level is so low as o nol require actions to reduce its
Talerable Reglon
mingnitwhe further,
TADLE = 6.1 Risk Likelihood Table for Guldance
Step 1: Assess the Likelthood Btep 2: Asvess the Consequences
L1 | Happens every time | Almodt Common or | C1 | Fatality Catastrophic
W opersle Certwin | repeating
ECCufrence
L2 | Hippens regulady | Likely Known to hove | €2 | Permanent Major
{often) poourrad Phas disabality
happened”
L3 | Has tappened | Possible | Coold occur or | (€3 | Medicalthospit | Moderite
(occesionally) "heard  of W il or lat e
happening”
LA | Happens imegularly | Unlikely | Mot likely o | €4 | First aid or no| Minor
{almost never) oeCur e i
L5 | Improbable {never) | Rare Pructically €5 | Mo injury ks g Fecmnt
impossibbe
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—
A logical systematic process is usually follovwed durng n qualitative risk mesiment o idenily the Key
risk events omd to Bssess the conseqiences of the evenls occurring aml the likchhood of Usir oecarmence
(TABLE-6.2)

Rigk Hank L1 L2 L3 L4 L5
| Likelihood 3 Consequence Almost eertain | Likely | Pessible | Unlikely Rare |
E:l.mﬂh 1 2 4 T 1
ra)
i 3 5 8 12 1
&)
“m 6 9 13 17 20
- |
Minor (1] 14 18 a1 k|
c5 s 9 2 24 35
Insignificant
RISK RATING;

= HIGH RISK 16
* MEDMUM RISK 7-15
= LOWRISK 16-25

1 POTENTIAL HAZARDE & *ALARP CONDITION

Mindng and allied activities are assacinied with ssveral poteniial bigards and risk (o bath the ermpliyecs
and the public st large. A worker in oo ming shouild be oble 0 work under “ALARP" conditions (g5
sinfed nbavel, which are mdeguately safie and healthy, Al the same time the environminial conditicns
should be such as not 1o be bripair his working efficiency. This is peesible: only when there 13 adequate
safely in mings,

3 RISK PRIORITISATION BASED ON HAZARDS
There are vardous fuctors, which con create unsafe working conditionshazurds i mining of minor
minerals from Gitty/Patthor & Pahndi Morrum mining
The key risk (hazrd x probability) event rating associated with Gitty/Patthar & Pubadi Morrum mining
and 1o nssess its consequences ol such evenis oceurring and the Nkelihood based on above Table-2 are
81 s
The Risk rating of such hezards 15 na follows:

- Immﬂl'rin?!ﬂwdiun {C1 xl3=dj
»  (uick Granite Klrsds & Ginl, Boukler Conditton {C2 x L3=8)

& Drowning. {C5 xL5=25)
o Accidemt die to vehicilor movement. (C3 xL.3=13)

Page 89
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= Accidont during blasing, leading, mnsporting and domping, ate,
B4 ADDITIONAL STUDIES
B0 Crecuprilonal Health nne Safcty

For nny industry, where multiforious activities are fmvelved  during consiruction, encclion, lesting,

commissioning, operation and maintenance; the nen, materisls ond machines are the baske inputs. Atong

with the boons, indesnalizetion generally brings seveml problens hke occupational healib aml safery.

Mining Industry is nog an exception anid above also holds good.

Therefore, proper plan and steps are requived io be ioken 1o minimize the impoct of mining and for ensarng

appropriats occspational health and sfety duning the constrectional and opertional phises.

6.4.2 Occupational Health

Oceupational heahh needs meention diring construction, operation nnd mine decommissioning phases,

However, the problem varies both in maprimde nnd variety in the alove phases,

#  Constrociion

The occeupntional health problems envigaged ol (his stage can mainly be due o comtructional sceident and

notes, To overcome these hazards, in addition (o arangements to reduee it within Threshold Limi Values

{TLV s}, necessnry proteciive egiipment will lave 1o be supplied o workers,

In the instani cose the mine s cxisting bul non-opemtive and hence this plose as sueh g not applicalile,

¢ Operationnd

The protlem of oceupationnd health, in the operation phase is peimarily dus to dust and noise which eould

it brewthing and hearing, The necessary pecsonnel protective equipment will have to'be given to all the

workers working the dusty and nokse areas, The working perdonne] will be given the following sppropriate

Beuipimet,

v Industralsafely helmet

*  Face ahiold with replacement serylic vision;

v Ffero power goggles with cul type [liers on both sides and blue color glasses;

*  Eor muffs;

o Bafety beltline mun's safety beli:

*  Leather hand gloves:

" Industrial safety shoes with steel e,

*  Personal Dust Masks:

All working persormel will be medically emmined ns per provisions of the Mines Act. This will be in

wddition to the pre-employment meidical examination.

6.4.3 Safety Plan

In-1s envisaged thot all safety preciwtions during the mining operations. posting of sufficient number of

stnlulory officials and persons, disaster management, ele sholl be undertaken, for which suflicient funds
Page 50
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whall be provided 1 daal with all snfety provisiens, An efTective organization of the mine shall be
prepared and implemented ns per DGM Guidelines! Carouloes.

Mining 15 n hamsrdous ndustey sl hence, necessary measures shall be:taken wo prevent socadent due to
Tolhowing anticipuied hazardous/nsk prone netivities.

& Slope feilure;

*  Handling of explosives;

o Fly-rocks during blasting:

= Movement of HEMM;

®  [Inumdabion dic o sarfuce water;

Dt hoeords;

#  Harerds msocmted with use of electncity! Diesel Cieneralor Seis; and

*  Flooding of lower benehes

6,44 Statutory Rules

Dieploymment of HEMM in sny mine for excavation of wone / OB needs planning of various activities in
confirmation with the prevailing stetutory provisions as per Mines Act 1952, Metaliferous: Mimes
Megulation 1957, various DOMES otrculars & bye-lvws,

All npplicable stotwtory rules, regulations, bye-laws-ete. and stafuiory requirement related o Govt,
lienses, worker's compensation, insurance, e, including minimem wsage not for waekers emploved by
the outside agency shall have 1o be adhered. Amy other mie mmposed by lecalistnieicentml mihorities
shall nlso be complied by user of HEMM ¢quipment and then shall have to supply various protective
equipment viz, helmets, shoes, safety goar for welding, working at helght, electrienl apparabs handling,
ate. fo the workmon a1 thelr cont.

fi.4.5 Bafety Aspects for HEMM/ Equipment and Workers

Special preceution shall be tnken in cose of outsoursing the HEMM and workes in the ming, Some of
the major safety nspecis before outsouming of workers & HEMM (o the miine are enumeniloed i
follows:
{A) For Workers
= Mo worker sholl be deploved unless he is skilled enough to ke up the designmed assignment
and eradned at VTC:
# Records in Form- B and Form- D shall be maintnined;
# Records of vocational tmining certificate seod driving leense of operntors shall be kept by
HEMM outsourcing agency and shall be made neadily availoble for inspeciion by manigermen;
» Mo persons sholl be employed unless person holds VTC cortificale and management s
informed. A record of it shall be maininined;
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Adequate supervision shall be maintnined by qualificd competenl perions;

Chtside agency shall follow safety goidelines and safety instruction from projoct authorities;

All drivers shall obey tralMies miles prepased by the managensent; and

Before deploving workers, they e be tmdned and briefed about safely aspoctl i opencast
ming, However, dunng course of cxccution of the work, 1f any accident oocums, whether major
or minos, the matter shall bave to be immedEaiely informed W the mine manigemsnt so ilat
nofices of accidents: in & occordance of (Rog® of MMR 1957) and Section-23% of Mimes Act,
1952 may bo given and oter necesary steps may be tken in accordance with the Mings Act,
1952

{B} For Machinerics nz Recommended by DGMS Clreular (Tech.) 1 of 1990

All manchineries to be deployed in mincs shall be checked before deployment by competent
mnhority;

Regular checking of machines deployed shall be done. Mo onll machine shull be deployed
before the defect ts rectified,

A proper reeord of repaic and maintenance along with inspeciion done by manngement and
dofect pointed out shall be maimained and sigeed by authorized peeson;

The HEMM shall be provided with audio visval alarms, proper Hght For use ol night and period
when notural light is not sufficient. Also pudio-visual slarms tor reversing of HEMM sholl be

provide:d:
RTO cemificate pholo copies of all vehicles shall be submitted 1o manager;

Itegulnr inspection of HEMBM shall be done by the agency’s mechanic s direcied by the
MANnEEmen;

Muchine manufacturers shall be asked 1o give risk annlysis details in respect machines deployed
by ouside agencies,

Suitwble fire extinguishers shall be provided in every mochine;

Trangport system will be deployed in such o way g0 o2 to minimize palhsion in the mme and
keep the environmenial stafus a5 recommended under the npproved EMP

fi.4.06 Stability of Benches, Quarcy High Walla and Spoll Dumps

During quarry operations, it i necessary to adopt suggpested  mining: paramieters for the atability of
bemches, high-walls and spoil dumpa. It i alzo mandatory 1o examing sysiematically the fercing of ming
wiorking, landslides and cracks betwiésn beaches. 10 s required to meainmin well graded and wide rodids
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or benches keeping the widhh of working orens sufficient for spreacing of blagied rock and movemant of
the mining and transpaet eguipment,

Draring notunl mining eperation, systemalic observations ond regular moniloning of the condition of
benches, high-wall slopes and spoil dumps shall be carried ot and the dimensions shall be modilied if
necessary, o sul the local conditions.

6.4.6 Precautions against Danger of Inundation from Surface Water

s A egrefl] psserment shall be moade against the donger from surfoce water boelore the omsgt of
rainy season, The necessary precautions shall be clearly laid down und implemenied, A garlind
draln will be provided (o diain nwioy the sucfice min water from eoming into the mine. Garand
ilrdn ghall be provided pround working mines io course the rin water fomaln streonis:

= Inapections fov nny scoumilstion of min waber, abstraction in normal deeinnge;
# Seanding onder for withdrmwal of working persons in cose of apprebended donger;

* During heavy rain, inspection of valnerable points is essential. In case of any danger. persons
wre o be withdrown to safier places;

4.7 Prevention of Flooding of Equipmeni Deployed at Bottom Horlzons

During the heavy moasoon persod, the mining operation in the lower-mos benches gl be stopped.
Addequate pumping eapacity on the bosis of hisiorical dats of maximum rainfl] and distribaion of
rainfall has to be degigned. But in case of unprecedented rainfall, machineries shall be withdrawn from
lower benches teniporarily snd redeployed after dewntering in the lower benehes smin,

.48 Dust Suppression & Dilutdon of Exhawst Fumes

The following measures shall be adepted for dust suppression at all quarry working places, dump, haul
ronds, and niesr other pusiliney mining opemtions:

& Water sprinklers shall be deployed in hiul road,

»  Spraying with water on oll working fces,

» ‘While drilling holes, drills with necessany dusi extraction armngement shall be used,
e Leveling of spoil dump surface.

# Malnteining the engine and exhausi concditionens properky, 30 a8 to keep einlision gases within
limits and regular checking of extinust and recording the same.

6.4.% Fire Fighting and Fire Prevention

In niddition to statutory provisions, the mensores for firefighting and prevention of fires will be &s
follovwes:
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o Provision of fire extinguixbers and fire fenders.

= [Emscrgency arpaniztion shall be formed to deal with emergency during fire. The argantion
ihall huve names of responsable person abong with their wlephone numbers: Their duties shall
e ¢learly specificd and (he persons shall be properly trmined. Mock — rehenrsals shall be held.

G 10 Messures during Deilling and Blasting
Following measures shall be taken while driflmg and blasting opertions in the quoimy;

I. Drilling nn biating in quarry shall be done in sccordance with the provisions af Mines Act,
rules and regulations;

2. Adequete zafery mespured will be taken dunng blasting operotons inothe quamy so that
men/machines are nol affociod,

3. Ground vibmiion due 1o blasting will be controlied by following:
o  Reducing the explosive charge per delay.
s Spacing and burden are 1o be optimdasd by the Masting engineer.

Reducing the amount of exploaive charged per bilust,

®  Proper sontrolled rock movement during blas by using suitable mititing sequence msxd
deliy.

6.5 RISK ASSESSMENT AND DISASTER MANAGEMENT PLAN

Hazurd enalysis involves the identification and quarification of various hezards (unsafe conditions) tha
exist in the mines. On the other hand, risk analysis denls with the identification and quantificatson of rsks,
mining equipment and personnel are exposed to, due 1o sccidents resuliing from the hazaeds present in the
e

Risk onnlysis follows an extensive hozard onnlysis, 10 foealves the identifieatson ond asacaament of risks the
neighboring populations oo exposed to as o resall of azerds present.

In the sections below, the identification of various hamnds, probable tisks, moamum credible aeadent
onalysia, and consequence analysis ore oddrossod which pives o-broad identifiention of risks fwwodved,
Based on the riak estimntion dissster manngement plan has o be prepaned.

The complete mining will be carried out under the management control and dircotion of a qualified
Mine Manager holding & first class managers certifiente of compeiency. The DOMS have been
regilarly issuing standing ordiers, model standing orders and -circulars to be followed by the ming
management in case of disasier, if any, Morcover, mining staff will be sent to refresher courses from
time to time 10 keep them slert. However, following astusal/industrial hazards may ocour during nommal

operation:
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=" Accident due 1o explosives,
& Accident due to henvy mining equipment; and
o Sabotnge in ense of magarine.
In arder 1o take care of above hazardidisasiers, the following control measares will Be adoped:
» Al salcty precoutivas and provisions of the Mine Act, 1955, and the Mines Rules, 1953 will be
strictly followed during ol mining operatiods;
*  Entry of unauthorzed persons will be prohibiled;
¢  Firelighting and [irst-sid peovisions in (he mines afTice complex and mining arew;
# Provisions of all the safety appliances sich as safety bool, helmets, gogghes eic, will be made
avellable 1o the employees and regular check for their s
v Tmining and refrosher eourses for oll the employess working in hazardous premises] Under
miites rules all employees of mines shall hove tounderge the taining a1 o regulor interval;
* Working of mine, ns per approved plans snd regulasly updating the mine plans:
# Handling of explisives, charging and blasting will be carried out by competent persons only;
*= Provision of magnzine s 8 safe ploce with fencing and pecesary seourity armagement;
* Regular maiatenance ond testing of oll mining equipmend as per munufaciuner's guidelines;
# Suppression of dusl on the howlaj: romwds;
* Adequole safcty equipment will be provided ot explosive magnzine; ond
# Incrensing the mwareness of safety and disaster through competitions, posern and other sunilar
drives,
w51 Sterage of explosives
An explosive Magazing s established in an area that kas provided for clear safoty o3 per the nomis of

exkplosive depaniment. The magnzine has sioring capacity about 95 kg of conventlonal explosives, nbout
750 m ol detonating fuse, 7,300 m of Safcty fuse and aboul 5000 detonaton (onfinary detomitors). The

capacity of the-magerine will be as follows,

Clasx 2 Nitrste Mixiure . 95 kegs.
Clsss & Division | Safety fuses - 7500 meters,
Class 6 Division 3 Detonutor . 5000 ras,
Class 6 Divighon 2 Detonating Fuse - 750 m.

The mugazine is 6z per the design lald down in Indian Explosives Rules and safcry distaness ww
maintnined as per the above rules,

Precautionary mensures during hiagting
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() Although the mine is for dwny firom any popolation, precaution will be aken 1o avinimize
nuisnnce coused by blasting. AN necessary safety procaution i= being taken in nocordance witl
the explosive acl. Precailion ane olso tnken &8 per permisdon given onder MMR 190 10623
i) by Dincetor of Mines S;I‘s;t;.r for decp hole drilling & Blasting and waige of heinvy carth
moving machinery,

b} Drilling ond blosting opzrations will be camicd on strictly a5 per the provisien

of MMR, 196] under the sirlet supervicon of qualified persons. For storage end issue of
explosives, the relevant provisions of Indinn Explosives Rulkes, 1983 will be followad, Blasting
fime is penemlly fixed ot lonch intorval o after the working shifi-taking. Al requined

precautions, like marking the donger zone with red flags, use of warning signnls and providing
binsting shelters cie,

Measures to Prevent Accidents due to Trocks and Dumpers

= All transportation within the main working area would be carmied out under the direct supervision
and control of the minagemant;

*  The vehickes will be mintoined in good repairs and checked thoeoughly ae least once o week by 1
competent person sothonized for this purpose by the manngement;

»  Brood signs would be provided of goch end every wrning point speeinlly for the guidanee of the
drivers;

&  Towvowu domgers while reversing the vehicles, all areas ag-far a5 possible, will be made mon free,
ainil

* A stpiutory provision of the fence, consiont cducntion, traiming ete. will po o loog woy in reducing
the incidence of such accidenta,

652  Ohbjectives of Disaster Monagement Plan

The disaster manegement plan is simed to ensure safety of ife, protection of environment, profection ol
installation, vestoration of production and sslvage operstions in this order of priorities. For effective
implementation of the disasier management plan, it would be widely circulated omd personne] treining
through relearsalsfdrills.

The objective of the disoster manegement plun is 1o meke vse of the resources of the mine and the outside
services o achieve the following:

1, Effect the resouc aod medical treatmmit of casualties;

2, Bwfegunnl other prople;
3, Minfmize domige to property and the environment;
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4. Initiily conmin and ulimately bring the incideon under comrol;
5 Tdentify any dead,

6. Provide for the nesds of rebatives;

7. Provide amhonimtive information fo the news media;

8. Seoune the safe rehabilitntion of affected wres, and

%, Prederve relevand records amd  cquipmernt for the subscquent oury imte the couse nmd
circtimztnnces of the energency.

In oftect, it i3 to- optimize operationn] efficiency {0 rescie rehnbilitotion and render medical help and o
restone norminky.

# Emergency Organization (E07

It is recommendecd to setup an emergency orgmization. Thie Mine Mannger who hag contral over the affair
ol the mine would be heading the emergency orgnniztion. He weald be designated ns 2iie Controller nnd
Ineident Controller.

Imgichent Controller shall organizne 0 eam respongible for controlling the incidence. Shilt In-charge would
be the reparting officer, who would bring the incidence to e ntice of the Incidence Controller and Site
Contratler.

Emargency coordinators would be appointed who wauld underiake the responsiiities like fefighting,
resenie, rehabilitabion, trandpont and provide essential and suppost serices. Foe s purpases, Scearity in-
churye, pesonned department, cssaifind services personnel would be engaged. All these personnel would be

desiimaied as key persommel,
66 SOCIAL IMPACT ASSESSMENT

The impusts of the mining preject an socio-ceonomic conditions of the people of survounding villages
are assessed based on intermetions with EIS0) or its representatives and local population. 10 s anticipaied
that the existing project afier siart of operation will further bring following benefits to the people of the
surrounding viilages:

»  Generafion of employment and improved standard of ving:

»  Increased revere oo the Siace by way of rovalty, taxes ond duatics;

#  Supérior communicmion and iransport faoilites ete.

[n addition to above, due to increase in purchasing power of local habitanis, there will be significant
change in the socio-zconmmic scenirio of the anea,
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The existing project willl enlince the prospects of employment, Recruitment for the wnskifled and
semigkilled workers for the piven prgect will be from the nearby villages, The simmgthening
fdovelopment of the basie amenifics viz. improvemend of roads, transpoctation, elecincity, dinking
waler, proper sentation, educational institntions, medical focilitics, entensinment, ete. will be amied
oatt ns far a8 possible ond requirement throngh the Gram panchayvat. Overall the project after starl of
operation will change living standands of the people sad improve the socio-economic comditions of the
e,

6.7 REHABILITATION & RESETTLEMENT ASPECTS

There oo RER activiry will be requiresd to be ondentaken since it i5 sn existing bul non operative mine
without any sddivonal lang.

6.8 SOCIAL TMPACT ASSESSMENT, REHABILITATION & RESETTLEMENT
(R&R) ACTION PLAN

Thierg will be no resettlerent or rehalsiliation invobved in the praject being on meandering eouwse of e

river. However, a detniled Socie Econombc Asscssment has besn performed, which is given below:

INTRODUCTION

In this section of the reporl en attempt hos been made 10 medssoe Socio-coonomic impoe of the
proposed Projeet. The various siiribates that lave been mken o account ane population compasition,
employment generation, occupational shift, household income, consumption pattern, cthmic ssue and
taw & order problem. The key objective of the study is (o assess possibde impact of the progect on secia-
eeonormic life of the people in the neighborhood kiown-as sdy area,

The objectives of the socie-cconomic impect assessmoent are o8 follows:

o) Toeollect baseline dnin of the shedy arep.
b) To know the soclo-coonomic status of the people Hving in the study area of the propased
CHineyParthar & Pahadi Mormam mining project.
¢} To aaseas the poesible rmpact of the project on soci-c¢oonomec nspects 10 the study aren.
d} T mensure the impaet of the project on Quality of Tife o the people in this sty anen.

APPROACH & METHODOLOGY

a) A mixture of bath quantitative and gqualitative approach has been adopted in the corment =ogio-
soonomie study,

bl The study hos boen conducted based on primary and secondary datn. While primary data hod been
eollected through o sample survey of selected households in the sady area, the secondary dom has
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been collected from the adminisirative recards of the Government of Utenr Peacdesh, Cenenn 2001,
ihistnct hond bookd and foom the Uttar Pradesh Govemment porial.

The details regarding population compasition, number of literates, workers cic. have been collected
from secondory sonrces and analyzed Alse villagelcityhown wise details reganding amenitics
ovailable in the study aren have been collected from scoondary sources Diloe Cenmus 2011, and
annlveed.

Two stage sampling design bis been adopied to seleat the sampling wnibe The find soge minis ane
censs. villoges in the ruml oress and towrnatcitied in urbon sreas, The ultimnte stoge units wre
households in the aelecied villages and tovnesfoities.  Probability sompling has been adopied 1o

setect the sampling units,

Estimation of various pommetery Bus boen made based on sample dam and bartom top appreach
lsas been adoptesl.

On the basis ol a preliminary reconnalisance survey, two questionnaines wene developoed 1o make It
subtable to MGl the objectives of ihe stwly. The questionnuires contained both open ended and
close ended questions

The data collected during the above survey was analyzed 10 evaluale the prevailing socio-ccommic
profile of the arca,

Based on the sbove dola, impacts due te mining operation on the commismity hove been assessed
and recommendations for improvement have beon made.

CONCEPT & DEFINITION OF TERMS USED

n)

b

Study Aren: The study aren; also known as impact area hes been defined as the sum totl of core
area and buffer wren with o mdius of 10 Kilometers from (he periphery of the praject sie, The study
arcy inchedes all the land marks both matural and mspmade, falling therein,

Qual: The Quality of Life (Qol) refers to degres to which a person enjoys the important possihilities
of hister [ife. The *Possibilithes” result from the opportunities and limitations, ench person has in
hiwher lifie and reflect 1he interacton of personal and environmental fctord, Enjeymeant has two
components: the experience of sutisfection and the possession or achievement of some
characteristic.

Houschold: A group of persans who normally live together and take their meals from n common
kitchen are called a houschold. Persons living in a househoki may be related or unrelated or a mix
af boll. However, ila group of relied or unrelated persons live in o house but do not take their
meals from the eomimon Kitchen, then they are not part of a common househald. Each such person
#s trented ns o separote household, There may be coe member houscholds, two menber houscliolds
or matltl-meniber hovseholds,
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d)  Sex Ratio: Sex ratip ix the ratio of females 1o moles in o given population. It i expreseed ne
‘nimmbier of females 863 per 1000 males’,

) Literates: All persons aged T years and above who can both read and write with inderstanding in
any inngeope are tiken ag literate. It ks nol secessacy for g person (o hove recaived any formal
educition of passed any mintmtnm eduentiong standord for boing treated as litcmte. People whe are
blind bt cnn read n Braille are also ivested as Hiermes:

N Literacy Rate: Litemcy mie of populsiion i defined as the percentage of liemies o the waal
popitlation oged 7 veors and abowe,

g) Laboar Force: The lobour forcr & the number of poople eroployed imd unernployed 0 &
geographionl entity. The size of the labour force is the sum lotal of persons employed and
unemployed. An unemployed person s defined ns 8 pesson not employed bt actively seslkdng
work, Mormnlly, the abour force of @ country consiats of everyone of working age (commencing
from 14 10 16 yenrs) and below retiremient (aroind &5 years) that arc participaling workers, thot iz
people actively emploved or sceking employment. People not counted under labour Toree e
students, retived parsons, stay-at home people, people in prizons, permancently disabicd persons and
dizcoureged workers,

hl Wark: Wark is defined ns pariicipation in any economically productive activity with or withou
comgensition, wages or profit. Such participation may be physienl omdlor mental in sature, Work
imvolves not only actunl work but afsn includes effective supervision and direction of work. The
work may be part time or il time of whpiid work in & e, Gmily emterprise or in any other
ceonomis activity.

iy ‘Worker: All persons enpaged tn ‘work' are defined ss workers, Persons who are engnged in
guitivation of lind or milk production even salely for demestic consumption e nlso freated as
workers.

jy  Main Workers; Thess workers who hed worked for the mujor part of the reference period (ie. 6
muonths of mare in the cose of & year) are termed 15 Main Workers.

kI Marginal Workers: Those workess wha did nol woeek for the majer pant of the reference  periesd
(i.e. less than & manths} are ermed as Marginal Workers.

Iy Wark particlpation rote: The work participation rate i the ratio between the labour fovce and the
overal] gize of their gohort (national populntion of the same nge mnge), In fhe present study the
witk porticipation mte is defined as the pércentige of totml workers (main and manginal) (o il
Jrspubiaths,

FINDINGS OF THE STUDY
The Meld investigation has revealed that the entine study area of the proposed mining project s locsted
in Banda district, Uttar Pradesh. The Sub-district (Tehsil) falling in the stody area. The siudy aren

comprizes of 15 identificd villages and there is no urlan are
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BASELINE DATA OF THE IMPACT AREA

Table 6.2 Demographic Pariculars

SN, Description Numibier r:’;';"l::ﬂ::;‘
1 | Total Populition (THstrict) 74861 100
Mule 40501 10
Female 34360 45,00
2 | Sex ratia {No. of females per 1000 males) 863

3 | Total Literates 41514 100
Male 261 3,0
Female 15343 36,96

4 | Owver all Literney Rate 6,37
Male 76,88
Female 5381
5 | Gender gap in literacy rate - BA.06
& | Total Workers 24020 _1111]
Male 18377 Th4a1
Pemale 5673 2159

Total Maln Workers 16706 100
7 | Male 14968 B0
Femnle 1738 10,40

Tortal Mir!hll"ﬂ'm'hﬁ Tid4 LT

& | Male 3409 46,42
Fennle ﬁ!; 53,58

Total Agricultural Warkers 12639 1M}
Cultivators S624 44,50

9 | Agricultusal Labours 7015 35.50
Male workers in total agriculium) workees 8724 65,02
Female workers in total agriculiural workens ELTES 10,98

Total Houschold Industrial Workers 583 100

1 | Male 489 #3.88
Female 94 16.12

11 | Total Other Workers 10828 100
Male S164 B4.03
Female 1664 1537

Souree: Conwus 2011
Table 6.3 Amenities:
S.00 Amcnliics Types inits

| Edlwention Focilities
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r—
Primary Schools Ik
Middle schools I8
Secondary Schools 2
Senbor Sevondary Schooiz 1
2 Husprals
Albopaihic Hospatal 3
Ayurverdic Hospital i
Homeopaothic Hospital 1
Allopathic Dispensary !
Avurvedic Dispensary 1
Homeopathic Dispensary |
PHC 1
PHEC |
3 Drinking Water Facililies L.
Variety of purpases Tap 2
Well 19
Tanlk k]
Tudewell 19
Hand pump
4 Communication Facilities
Fost Office 7
Tele Phone 20
5 Trunsportation Focilitics
Bus Servios
Railway Siation 1
i Banking facilitics
Conmercinl banks
Cooperative banks i
7 Ponwer of 21
H Mo, of vﬁ]-m provvided with the fcilifies Seorce: Census 2011
DEMOGRAPHIC COMPOSITION
Population

According to Census 2011, the toial population of the siudy area] T4861. Ag ihere is oo wrban are the
entire populntion belongs to rurnl area. The overall sex ratio hes been worked out to 848 femnales per
1000 males, which is higher than the Aational average of 933 femoles per 1000 males. Furthermire,
mround |7 pereent of the total populstion belongs to Scleadule Cacle community and the Schedule Tribe
population in the stady arca is very negligibleas per Cargus 201 1,

Number of houscholds and household size
The entire population of ihe sudy arca bas been grosped into 12497 houscholds ond the sverage
househald size is & The household size varies between &and 10.
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Literaey and Literacy rate
The total number of ltertes in the study orea his been worked oot o 12497, which i aroud
55,45 percent of the fotal popalation. The Herscy rate of male kas been worked oul 10 6304 percent ax
ngaingt 360 percent for femake, croating o pender pap of 23.06 percent.

Workers and work participation rate

The total number of working persons in the stedy oren = 24050, which b 32| pereen of the total
papalation. Amwoing the totsl workees 6925 percent are main workers wid the reqmining 20,5 percent are
marginal workers: The percentage of mzle in the main workers iz 39,6 pereent, while it 15 only £6.4
percent in the ease of margingl workers, On the other hand, the perceniege share of female in the main
woirkers is only 108 peeeent; il is 536 pércent [n the case of marginal workems, This indicanés thal male
dominates the matn workers and female dominates the morginal workers,

The Table nnd the fpure below indicate the categonzation of workers besed on sceupnlion

Hum!:u of workors

B .l.'n toinl warkers

N

5 Moy Waorker cafegory
{1 : [FA] (3} ()
ST o e 12639 52.55
) | Cultivators 5624 2338
Agricultural labour 018 2917
2 Househald Indusirial
Warkers SR3 143
3 Glhnr_mnim 10828 4502
Tatal 24050 100.0
asis of occupati

| Agricultural Workers
| Culthiaters

m Agriculturad labaar
o Househobd indsgrial

Warkers
B Dther workess

Figure 6.4: Categorizaiion of workers on the basis of occupation
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The classificntion of workérs hased on oceupation revanls that 52-6porcent of tha fotal workers: fire
Agricultyral workers. The shore of collivaiors in the o) workers s 214 pereen) and. that of
Agricultural labours is 292 pereent. Rarcly 4 percent of ioial workers are Household Indusirial Workers
ariel 45 percent are ‘Cihér workers' which includes white collnr workers, profissionn] workers,
shopleepers, raders and businesamen.

LOSSIBLE IMPACT ASSESSMENT
Impaet on population compasition

The impact of the proposed mining project on populitioh compesition will be morginal ae only fiow
shilled and monagerial siaff will be recruited from outside and the rest will be recruited locally, The
impact will be significant if a large number of people from ontside get employed in the proposed
praject. In thet case not only the popalation of the study area will go up ot sko the shewed sex ratio
may malee permancnt social effects like rise in exploimtion of women, higher crime rule, tneneese in
sexunl diseazes and depression smong vouth.

Impact on emplayment gencration

The proposed Gitty/Patthar & Pahpdl Merrum mining projeel i= expected o provide employment
opporunitics 1624 porsons of which three will be skilled workers and the remaining 20 will be
unskilied workers: Tt is understond that all the pevsoes to be deploved For various mining actvities will
be recruited locally and thére ia very linle aoope fior migmtion of people from owtside the stody aren
The employmen! polentiality of the praject 15 expecied (o ameliornle the economic condilion of ihe
Ternilics of those persans who will get employed in the proposed mining propect. Hewever, the mining
projest will provide seasonal cmployment. Further, the project will provide indirect empiovment to
ot 100 people who will be invelved in segregation of extracied mining mterinls, crushing of
boulders, patty business amd service oriented industries,

Impact on Henlih

Extrnction of Gitty/Patthar & Pahadi Morrum may cause serious health risks due to dust generated. The
effects will vary depending upon the nature of the dust particles, silica content in it and the st of the
pariicles. Preumoconinsis is a0 occupational hing disease often consed to miners, due o the inbebation
of dust. Silica content in the Githy/Pakthar & Pahad) Marrum may abso Tead to Silicoais, whic iz again
an oecupationnl long disense. Miners may also suffer with oconpational respiratory ailments, skin
allergies ete. but the same are preventable if exposure is minimized, Further, regular health check-up of
the miners is required (o prevent any negative impact on their health, In te present mining projeet, oo
idverse impoct on bealth s expected i mindmum precautions are taken by the miners,

Impact on income
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o Indin poverty i widespread. According to an estimate made by Workd Bank during 2005, 26 percem
of e total Indian populstion Galls beliw the Tiemetmoe] poverty Loe of USS 125 a doy (FPT, in
nominal terme T 21,6 a day in urban areas and © 143 & roml areas). Uitar Pradesh is one of the wors
peverty fmdden states w Inding with per capila. income of Ba. 26,051, The proposed minng proyéct al
Bard s expected to provide cesunl employment to 42 unskilled workers and 1 skilled workers for o
period of 230 daye in o year. According to Departmeni of laboor, Govermment of Uter Pradesh euch

umskilled worker is efigible 10 geta minbmiom bosie woge of Re 150 per day, b sddinon, they will ger
WD amauntmg bo Rs, 6550 per day, Thus, the total ameunt an unskilled warker i expected 1o et ia
Rs215.50 per day. Fariher, » semi-skilled worker will get a basic wage of Rz 164 snd V.D A amounting
to Rs.74.69 making the total amount of Bs. 238.69 par day. Lastly, & skilled worker can expect to get o
minimum wage of Ra. 176,54 and V.0, A omounting to Bs 8292 muking the totn] amount of Bs, 259,46
per doy. The impact of the proposed mining activity on houschold income in the stady wred is thus
positive since it will provide cployment (o local peepbe, which will result wo an inereake in housélokd
income of those workers whe will be recruited for mining epecation. However, thiz impact will be
.effective for a limited period of 250 divvs in o vear.

Impact on consumption pattern

The ficld survey has revealed that peopke in the stady are poverty ridden, Increased hausehold incoms
may slightly change the consumption patten of few but majority of the people will continue to be
burdened with poverty.

Impact on road development

Movement of trucks and othar vehicles lo and fro the quemy @5 expected to ingrease: subsdimtiol 1, when
mining will starl. The existing roads connecting the quarry with the national and state highweays o
mmeestly murrow mud roade. There will be mud slide and tmffic boatle neck i these roads ure not widened
and thalr sopditons are not Improved by making thern paved ronds. Henes, there fa ample scope for
rond development inend sround the mining nreas,

Imipact em law & Order

As locul peaple will be employed fo mm the quarry, no law & order problem is envisiged. It is expected
that the workers will atbend to their duties from their nesidence and return @ their iomes ofter the doy's
work is aver, There wauld bove been low & order prablen if the workers were milgrants ond lived in
shanties closed 10 the mining ares, However, o meel any untoward incident one police post may be sei
up closed to the project area.

6.9 SUGGESTIONS
Provision of First Ald at mining site
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Extraction poses serious health risks due 1o dusa. The effects vary depending on the nsture of the dust
partiches, silicn content in it znd the gre of the prerticle, To meel any emerpency dunag extracton of i
mincrals: from the Gitty/Patthar B Pahadi Morrum maiing anid subsequent Toading i he imnsport
vehivles, provision for First Aid shoubd be made by the project proponent. Before the affected person is
reached (o a doctor or health institution for necessary medical sid, the miner should be provided with
Firs Aid.

The up with the nearest FHC for medical help

To meer the medical needs of the mine workars 1 5 suggested that tie-ups with nearest hospatal or
Primary Health Center (PHC) nmy be mode. Few beds may be exclusively reserved for the mine
warkers in the above hesalth inktitutions, This will ensure tmely medical sid w the affecied persons,

Supply of Mask, Gloves

The mine workers are subject to respirsiony diseases, muscular-gheleinl and goemo-intestingl disorders
and ghin disenses, For proteciion from dust 0 moy be mnde compuisory for all mne warkors to wear
naia and ghovies wiile working in the mines.

Repular health checkups

The miners mny be encournged 1o undergo health checkups ot regular intervals in order to proleet
themselves from various diseases. The health Department of UP Goversment must Organize Health
Camps at regular intervaly preforably in every quarter. Further, free medical focilities may be made
uveilable w the workers ond their famidly members,

Admlnistration of Anti-venom injections

Provision of Anti-venom thernpy musl be made available at e neor health imstitation, Anti=vendm
injections may be sdministrated to the mine workers in case of snake. spider amd insec! bites, while
working in the mines,

Special telophone number

A special telephone number may be mode evailable to the mine workers. Tn code of emergency the
minem can dial the shove number for medical sssistance, Vehicle may be provided 1o the patients in
shart duration for shifting fo'te health ingtintion.

Special Growp Insurance Scheme
Al the mine workers may be covered undér o Group Insumnce Scheme of LIC or any ather Instrance
compaany, i not so fr.

Distribution of Blankefs and Crullis
During winter season the mine workers may be distributed blunkets and quilis free of con.
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610 CONCLUSHINS

Lol mined sigedficond inineial comributing o the sustainnble devebapment thid 35 *The exiracion or
recovery of the mineral withou! fimdting Uhe nieds ond lives of the surrounding flora, fiuna and the local
willegers/ people residing there as well "

Az per the MoBEF, New Belhd Gnzette dated |41l September 2006 amonded in December 2009 April
211, 16 Jaruary, 2016 and (4 Aupust, 2018, the proposed mining project i celegorized ns calegory
“01™. This mining project has nuamerous benefits mot only on individial fovel bt on o socinl level oo
ie. this progect will not onky benefit the owners but direcily and indirectly will also benefit the people of
tht region.

This will give employment to thousands of people who are the resldents of (he principsl place of
business. Since, manpower is required in every activity and processing from installation of the project o
the final product and marketing. The cquitible disinbution of work necording 1o the skills ond potantial
will be done. Work given will be categorized into skilled, semi-skifled and onskilled employees,
Employmenl preference will be given 1o the local villagers, The labors will be registerad in the district
Lobor Office os per the UP. Govenment Law. Aleo, sccording to the Central governmant poliey of
lnbors, medical insumnee will ba dene of oll the lbors employed, Minimum woge, guarntoed monetary
tenefits under lmw will be ensured (o the workmien. Sofez, healthy, and productive wark eivironment ond
welfare will be provided o the worker. Abolition of child labor and bonded labor, snd rehabilimtion of
those will be ensured,

Zero secident, safe and productive wark places will be: cncoummped ond promaoted. Temparary rest
shelter, frst-nid fecilities along with anti-venoms, safe drinking water for the workessfiminers and
MArrangements for sife and hentthy working conditions and facilitiea of community 1oilets shall be mide
avaitable for the workers, modical comps for workers and nearby villogers shall be corducted ot regular
interval, Workers will be instructed with safiety measures and =afety equipment’s will also be provided.
This will provide the employment and aid In managing and surviving theis Hivelibood, reduce the
poverty of that region and will provide them a better atrmgsphere and a better life.

This project will also contribute in rising e ecomomy of the state and uiimately of the nation ihrough
the taxes collected through this, This 15 olwvious that txes collosted are med in welfare of the nstian and
fis citizen, A sum of 3% fe. 1668257 of the total project (9800.000% i3 also contributed #s Corposate
Environment Responsibility for difforence welfare octivities such a3 voods, plantation, education,
=anifafinn, EwaICnCss CAMpAimS, ele.

Last b ot the least, this project has also |is social impact on the lifestyle, life standands, drinking

personality, ete. of that place. The project will ignite the locals to use their potential and work for
nproving thalr eoonomle vond|ilon and Beiter Il This praject oon be a kel step ln Beitermant of (he
leeal people of that avea,

LAY
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CHAPTER-7

PROJECT BENEFITS
0 GENERAL
The project is being proposed by Shei Lavledh Singh Sfo- Shei Lohian (LLE) The ectimated projcer ol
i Rs. SEOOGDV-. The propocent has spplied for mining lease in the name of Building Stone Khands,
Gitti, Boulder Mining Project, over an area of 2.0 ha. ot Villoge: Jarar, Tehsil: Narsini & Districi-
Bandn, Utnr Pradesh. [t has boen proposed 1o enfiect 20,000 m' per venr annoally as per LOI, Ax per the
MOEF, Mew Delhi Gazetie duted 14th Septerber 2006 amencled in December 2000 and April 2011, the

proposed mining project is categorized as cabegory “B17,

7.1 BENEFITS OF MINING

The required quantity of stone agpregated (a mined outl product of stone mining has o very vital role in
ithe wmimstruciure development of the naton along with other construction materials., Stone mbning =
minor mincral mining & is usually operated for small lemed out srea & for small lessed period lins
therefore lof of importance & need 1o be carried out. There is constant demand of stone aggrogato not
only for making highweys & roads but also in the construction industry as an ingredient of cement
eonerele. The caistence of stone deposits i5-site specilic & mining i o be camried a1 thm locotion fisell
along with the erushing unit 1o meet the demand. Mostof the stone quurries are of small magnitude &
are operaled for the lenss period granted by the Stote Govi. The erushing unit is required 10 siee the
slome for &ifferent applications,

7.2 EMPLOYMENT

The socia-peongmic congditions of the surraunding villages incdicate thot employment generation s
seasonil. The oceupational activities nre agriculture, cattle rearing and employment in mines bul on
dnily wages, The mining setivity will provide employment to jocal poople which will inceeasg socio-
economic sistus of the urea,

T3 IMPROVEMENTS IN PHYSICAL AND SOCIAL INFRASTRUCTURE

The opening of the proposed project will enhanee the socio-economic activities in the ndjoining ancas,
This will result in following benefio -

8. Improvements in physiend infrastracthune.

b. Improvements in Social Infrestrucione.

€. [Increase in Employment Potentinl

d. Contribution to the Exchequer.

¢ Prevention of illegal mining.

f.  During ond Pest-mining ealnncement of green cover.

TA(a) IMPROVEMENTS IN PHYSICAL INFRASTRUCTURE
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The apening of the propesed project will fmpreve the physical infrstnecture of the sdjoining arens. This
will include the fallowing; -

# Impeoved rond communication due to opening of the proposed praject.

= Strengibening of existing communiy foctlitees throogh the Community Development Frogrvmnme,

* Creation o commamity assels (infrastruciune) like provision lor uirlnh:ng walcs, constroction of
school buildings, villsge rosds! linked roads, dispensary & health centre, commumity contr, murket
plooe aie.

» Awareness progrom and eomamunity activities, ke bealth cemgs, medical wids; Gnily welfe
[ArOgEREE, TMLmERton comp sports & culturul setivites, planiation eic,

T.3b) IMPROVEMENTS IN SOCIAL INFRASTRUCTURE

There will be some obwipny changes in various environmentnl pammeters doe fo mining nctivity, There
will b positive mnpact m socio-gednormic and dug 1o thereased cconomic nolivities, cretion of new
employment opportunitics, mfrastructunl development and betier cducationel and health foeilities,
Lessee will absa undertake awareness peogrn and comenunity activities like health, canps. medical
abds, family wellsre camps, AIDS awareness progmm el

T3¢} INCREASE IN EMPLOYMENT POTENTIAL: - There is o possibility of creation of direc
eid Indirect employment apportunities due 1o wocking of this mine

73{d) PREVENTION OF ILLEGAL MINING & CONTRIBUTION TO THE EXCHEQUER: -
Sinee the gquarmries will be lensed out lo sucecasful alloitoes, mining opemtivn in the stnte will gel
begabized and it wall Fetch Income to the state ekchequer,

T3e) ENHANCEMENT OF GREEN COVERS
Plantution/afTorestation will be done a3 per program e, along the road sides and near civie amenities,
which will be-allotted by Government bodies as it is not feasible to plant frees near the mine lease area,

Foar plonation, the eren will ba regularly monitored i every season for evalueation of suecess mie. For
selection of plant specles local people wdll also be Involved. The mansgement will provide free saplings
of fruit and cther trees, efe, (o local during rain for ploststion.

74 HEALTH
Pertodic medical checkups o5 per Mines Act! Rules and other sovinl development and promotions
aetivities will be andertaken. All this will lift the genernd health status of the residents of the areo aroumd

mines.

7.5 CORPORATE ENVIRONMENT RESPONSIBILITY
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Bandn district is one of the districis of  Uiter Pradesh state of  Indis and Bandn town s the disiniel
headguarters, The distict osoupdes an orea of 2884 Jon®, Tt hns o population of 668,063 (2011 census),
Mg ol 2011 it is the beast populous distriet of Uttar Prudesh,

Ome of the greatest probilems faced by peopbe 15 ek of efMicient use of resources. Once atvmdant with
Foresis amd vist agricubiuml londs, now have very linle vegointion, beemise of Eck waler conservathon
schemes. Infertile torratn 15 also one of the mujor causes. Only 45% ol the coop e o any access to
irrgation—ibat oo with gromd water % the primary soornce,

Simee maost of the farmers wre already poor end grow crops by teking loons, their inability of payback,
furces them to toke dmstic actions, Local politcions take advantage of illferacy of farmers inoelecions,
Voles are never casted on the basi of development it casle. creed or religon. Formers ore dying of
diehiz, lands getting berren of over cxploftation, wneven rainfalls: increasimg poverty and literiey, sero
indistrial growth, Ignornce by government, cermption has created such & deep wel that could not be
resalved casily,

The enly way to revive this districe w s glory is by proper planning ot ground level, increase industry
increnses |ndugtrinl devielopment and providing water sonservation metheds on massive senle,

The nearby villuge does not come urder township or urban areas. Sinee the region is rich in misoats
and mainky only undulated land is found, this causes problems fie farmers to grow erops and cam their
livelihoad, The villnge lives in povery and nearly 60% of the total population is uneducated. The
Tactlity of electricity is minimal, lacks in strect lights, if there is no eleotricity, the whole villye sheeps
in dnrk,

Lagks in educationn] sccessory and infrasinicture, poor sanitation and shoriage of wilets thid cnse lol
of problems for females and males oo, These is no sheller for siray animals that destroys agrica it
Innf of farmers.

The part of Corperate: Envirerment Responsibility is one of the major beefits of the project us the 2%
of the toml cost of the project which i= Re. 1668257 (2% of the total Project cost SEODG0O)
conaidernbly n decent amount that will purely go in the welfire of the pearly villages of the project site,
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CHAFTER - &

ENVIRONMENTAL MANAGEMENT PLAN

5.0 INTRODUCTION

To matijgate thie sdverse mmpacts which are likely 1o be caused die 1o the mining operation and overall
seientifie development of local habimt, anvironmental management plon (EMP) has been Gomulated
und imegrated with ihe mine planning. The delails of il antikipated impacts and matigative measures
hnve boen discussed in Chapter 4 of this meport, besed on the results of present envivonmental
conditions and environmental impact sssessment. The EMP has been made considering implementation
ond monitoring of environmental profection memures dunog and - after minmg opermtions. The
Tadtegntion mnsenes which reduce the impact have already been sdetificd carlior in Chaipter 4. To
itinimize the ndverse fmpack, certain additional EMP & soumeraled below for inplemenintian,

£1 ENVIRONMENTAL MANAGEMENT PLAN (EMP)
Proper environmintal management plan (s proposed for “Bullding Stone (Khanda, (it ond Bowlder)
Mining Prajest 1o mitigate the impact during the mining epemiions.
. Building Stone (Khenda, Gitti aod Boulder) Mindng will be restricted up o the approved depth
bevel by the Department of Geolegy and Mines Lucknow, Uttar Pradesh.

b, Mo activities allowed which coused 1o inerease pollution fevel during Mining opertion like
caoking, or buming of woods or open toilet prctice will be allowed in the adjoining aren.

g Prior toomining, shon fenmed swarendss program will be conducied for labours o moke hem
aware [oway of working,

d. I seme injury 1o the Person occurs, |8 will be informed o PMB departvent and First Aid
trestment will Be glven 1o persan of the project Site,

# Mo tree culting, chopping, lumbering, uprooting of shrubs and herbs will be alldwed,

£ Meimtenonce of rgads will be done from time o time.

g Care will be teken that nodse produced during vehlcles movements for carrving a. Bullding
Stome (Khands, Gitd and Boubder) Mining Project are within the permissible nodse bevel,

8.2 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION

Environmental Management Plan serves no purpose if il Is not implemented with true spiril. Some
loopholes. in the EMP can alse be detected afterwands when it is implemented and montiored, The
implementation of penodically monitormg progrmme: prepared and  implemented and review the
resulls
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The major attributes of environment arc not confined w the mining site alone. Implementation of
proposed controd mengures and monilering programime hae an imglication on e serounding nre s
well as for the repwon, Thorefore, mine manapement: should strengithen the existing control mezsures as
elaborated enrlier in thix report and ronitor the efMicacy of the control mensures implenwenied within the
mmhimmg area relnting 1o the following specific nress for eco-friendly mining plon:

m  Collection of mir and water samples ot straiepic locotons with frequency suppested and by
nealyzing thereol. If ihe parameciess exceed the permissible tolemence limits, comective
regulation messure will be taken,

b. Coliechon of soil samples ot strafegic locolions once in every sceson and enabvsis thareol with
regard o deleienous constitucnis, if any

€. Measurement of water level Nuctuations i the nesrby ponds dug wells il bore wells,

d,  Mepsurement of notse levels st mine ate, soalionary and mobile sources, and adjacent villages
will b done quarierly in o yoar.

¢ Plantntion will be dose with consultation of Forest depuriment and gram panchaval whicli
possible avd plantafion made in the gram panchayar band a8 specified aren (becivdo the' mining
side no place aveileble for plamation due to stony nrea. The post plantation, the-orea will be
regularly monitored for survival of the new plantation every six months, Ensitee the plimietion
survivil rate il less than nctsal then replacement of thi: pland by new.

f. Mine-manegement will be in rogular towch with local surrounding villnges 1w update the various
developmeninl sclemes made by fhem. They will slso consider any immeticte requirement,
which could be taken care ol in near future,

The Management hired Environmental Menngement from outgoorcing the Environmental eell of the
hired Environmental Lk a the Cell is envisaged which will be responsible for monitoring EMP and ity
implementation, EMC members should meet penodically 16 assess the progress and analyee the dati
collected durlng the manth, The EMC will function as per Fig. 5.1 (Chupter 5) and results or
savironomenisl monitoriog shered with bead of the Granite Stane, Crusher Unit,

EMC will be in regular touch with consulting to Unit Hend of Emvironmental Manggement Cell and will
conrdinmie with Staie Pellution Contral Board, lndisn Bureau of Mines and send therm any situlory
report if required periodionily. Any new regulations considered by State’Cantral Pollution Contrad
Board for the industry will be token care of by it

.3 PROPOSED SET UP

In view of monitering results in the implémentation of the environmental management progrm wit
consulintion and approvel by anil Besl, The said ieam will be respotisible Tor;

o, Collecting water and nir samples from surounding aren and work zone monltosing for
pollutants,

b, Anualyzing the water nid gir samples.
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=

Implemsnting the contral and protective messies,

Co-coordinsimg the environmend relnied activities within the project e owell as with outside

agencles,

Collecting statistics of healih of workers and population of surmoinding villages

Monitoring the progress of implementation of environmental management program;

The leboratary will be suitably cquipped for sampling/teating for various enviranmental

polluiants,

B4 BUDGET ALLOCATION FOR EMP IMPLEMENTATION
Annual budget for EMP 13 very essentinl for successifol mplementaton of EMP. As there are oo
poflution control systems, no capital cost of Pollution Control systems are envisaped. Costs will be

nrnwal operniing eosts as given below, The fund alloccased sl not be diverted for any other purposes
and the top management will be responsible for thiz The budget will take info considerstion the
following cxpenscs:
Field cost for monitoring of paramelers.
Cost of any defined outsourcing

Cosl of chemicals, consumables ind imnsport For dita gehemation

.
b
-]

i, Man power cost for environmentil cell
e Any other cost s per EC conlition.
Table .1 Cost of EMP
A) Emlrmmmmllnqunnni Flan (EMF)
B, N Partlculars Eatimated Cost "~ Numba uint Totn] Cost
1 ropased Saplings Rs. 80 per Sapling | aaplings = R, &0 1,601,000
| 2 | Required Trec Guard Rs. 400 per unit 113 Saplings = Rs. 400 £5.200
3 Whre Fancing sround - 1887 sapling 42457
the aren of green belt {approx. 1693 m' {1.6982 Ha
development pot.) Il of Cirean Samaj
Mote: Approx 16933 Ha sren required for the  [EE7
-m]llltg plented in L'Panlng of 3x3 m distnnce.
4 Wicr Requirement for | 101 pr KLorl.1 3000 T, Per day = 180 3,905,000
ploniation per hitre {working disys) x
(2000 saplings = (.5 1.1 liter
fitres of water= fwice
= 0 lirs.) i -
5 Sprinkling on houlage | Ra. 1100 per KL or Ra. 1.1 = 2700 litre of 5.3, 600
rese for dust 1.1 per litre water’day = |80 working
suppression (M0 m divys)
length = 6 oo wadth =
1.5 litres of water por
m2= | fimes o day= 2.7
KLD (Rs. 1100 for per
KLD of water/day) e e ——
Average cost of the EMP Budget | Ra 11,78,257-
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B} Budget allocated for Development Project
Sr. No. Particulars Estimated Cost Numbers/Quantity | Total Cast
[ Huul Road Maintenance 20,000 1
2 installation of hand pump | Bs 8 00000 per band | 2 hand puing 1.0, 00
5 Jraap
] Construction of (1 Male & | Fs 40,000 por 2 Tonb HEL(00
I Fesrmie) Toilet Toubet
4 Installaton of solarstrest | Ra. 20,000 persolar |5 solar street Hght 1.0, M
ligght sirest 1i
5 Henlth Check-up canips Twice (of &x manih) | - 1,100, £
for the workess/ocal in o vear
_prediple,
Cost of the Development Budged | s, 490,000

8.5 MONITORING SCHEDULE AND ACTIVITIES

To evalunie the effectiveness of envirenmental manngement program regulir monitoring of e
imporem envirnmental activities 1o be monilored are ghown in Table, 5.1, (Clinpter 5).,

Cluster EMP

With reference to the Clusier Certificnte No: Letier Mo, [TH Khonij=30, Bandia Dae-05010/209 by
milning department, Banda-UP. There i six bease falls under the SM-meter cluster arca s 8,76 Ha.
Deserbed in given mble -

5. Mo Lesnge Detarls (Gota Mo, Ehand Noj Villnge Aren (Hoc)

1 2450 | Kharid No,-01} Jiwriir 2.0

|2 1 2450 | Khand No-03) Jarag 240
3 2450 { Khand Mo.-04) Jirur .60
i 2430 | Khand No.-05) Jnrar FaYy
& 2431 [ Khand Mo.-01 Jorar 2.3
& 2451 [ Khand No.-02 Jomar 1.2
7 2451 { Khand No.-03) Jarar 140
] 2451 d Mo.-(4) Jarar 0.80
] 2451 _{ Khand No.-15} Jarar 175
10 2450 & 2451 [ Khand No-07) Jarar 1.21

For the cluster report issued by DMO Banda, ULP. approx 2000 plants will be propesed for planttion
around the core and buffer zons of nearby project site as per pvailnbility of hasd s per guideling

Water Hi ment & lis
Purpose Requircment
i, Drinking 2B{Man Powes) x 10% = 80 & | () = 340 Ipedd or 0.3 KLD
: e T
b.]  Suppression of dust 00 X 6m * 15 x | /1000 = 2.7 KLD
e, Plantation 2000 " plants % 0.3« 2'/1000 = 2.0 KLD
TOTAL 5,08 KLD approx.
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DW= Amount af deirking warer astunned to be voquired for working personals,
D5 = dwowns of water veed for dart sippreession

P = Mo, of planis e be plested,

IR = Aunians af water reguired (o irrigasion of sapilng,

T = Mo, of vimes,

Water Requirement for the proposesd lease:

Pluntation Detalls for proposed lease:

*  Tonl 20 Seplings of plasts such o3 Modhuca lengifolte (Malie), Mongifera (ndice (Mungol,
Syzwgpiwm cumiii ), buteamane speren (Dhak) ot o distence of 1.0 m with consulstion of grom
Pradhan.

* Sapling shall be planted in the monzoon sesson are suitable environmental conditions and above
merition proposed plan are climatically suilable for bebler survival rate,

*  Planiation shall be made by project proponent on the both side of haul rood amd connecting rood 1o
the village Jirar.

St No. | Number of Saplings Plantation Schedule
(Conecting road to Bhusi ,
I 3 Pothraba village) both side of | 1! Sapiing slull be planted
road in the st wewr afler
2 |RET Gram Semj Land Envisonment Clearance
Total 7600

*  Plamntlon sholl be purposed for the minimization Hkely fmpact of e proposed peojest w0 e
neorhy lense oren

" To Minimize Dust suppression, control of Moise fevel & minimize soil eroglen,
Pit preparation for plantation:
Sapling shall be done on the both side of haul rond ond nearby the proposed lease. Before planning of
the sapling plonteten demaseated apids for pits (distance between twe plants) pits were digged out wsing
Earth auger with dell] bit upte depth o' 5 feet and width of pit 2.5-3 feer. All gony soil digged ow and pit
filled with ore-part agriculiumi feld soll wmd secomd part with micorthiza containing Blo compost
fentilizer for better survival of plants. The pit soil wetted with adequate witer, efter one week selectel
species. of sapling planted followed by tree guards for protection. Then krrigated perodically with
MmoBitoring.

shddEdadihaR el AR

Fage - 115

177



GITTV/FATTHAR & PAILADI MORRUM agﬁmrcr OF DSTRICT BANDA

EINVEMP CHAFTER-% EXECUTIVE SUMMARY

— = — T
CHAPTER -9
EXECUTIVE SUMMARY

0.1 INTRODUCTION OF FROJECT & PROPONENT

The project is being proposed by Shr Loviésh Singh Sfo- Shri Lochan Singh. The estimated peoject cost
15 Fa, 98,00,000/-, The proponent has applicd for mining lease in the name of Building Stone K handa,
Clinti, Boulder Mining Project, over an nren o 2.0 la, ot Jarer, Tehsil: Mamind & District- Banca Utior
Priclesh, [t has been propesed (o collest 20,000 m” per year snnually os per LOI, As per the MOEF, New
Defhi GGazette dated 14th Seplember 2006 amended in December 2009 and April 2001, the proposcd
mining project 8 eategorined as calegory “B1

2.2 LOCATION

The mining project arca is lecated in Gois Mo, 2450 Khand Mo.-06 in Village: Jomar, Tehsil: Naraii,
District: Bando, Uttar Prodesh, The mining bease / proposed project oren Talls in Survey of India

Topoaheet No, 6307, The mine leose area {5 locared between as follows:

Project Site co-ordinates Points. No. Latitudy Langitude
A 250 18'53.47" 80P 21°42.37"
Al 25'18'52 87" 80°21'43.49"
B 25°1852.33* 80° 21'44. 458"
Bl 25°18'51.15" 80°21'45 05"
B2 25'18'50.28" 80°21'45.51"
B3 25°18'49.28" 80°21'46.02"
C 25'18'48.45" 80°21'46.42"
c1 25°18'98.96" §0"21'47.58"
3] 25'18'49.51" 80°21'48.79"
[51 25°18'50.84" 80°21'48.49"
D2 25°18°52.17" 80°21'48.19"
E 25° 18'53.56" 80°21'47.82"
F 25° 18/54.01% 80° 21'48 95"
3 35°18'5490" | B0'21'48.52"
G 25° 18/55.80" BO° 21'48.04"
Gl 25°18'55,19" B0°21'46.61"
G2 25°18'54.62" BO°21'45.20"
G3 25°18'54.06" B0"21'43.81"
Minerals of mine Bullding Stone, Khandas & Giti, Boulder Mining
Project Mining Project
Nearest Railway Station Dingwahi Raflway Statlon about 125 Km North
direction from the project site.
Mearest Airport Kanpur Alrport i 120 Km towards North direction,
Nearest Highway/State Highway MDR-11B about 3.13km towards West direction
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2.3 MINING PROCESS

Propased Minlng Method: The peoposed miming method will include the ol lowing steps:

It shall be opencast semi-mechanized ming. To mest reguired production wagon drlling with deep hole
Blasting shall be enrried out, The blosted matesial will be handelled with excavator & loaded Into
chumpers, The baight & width of bench shall b kept 6m with face slopes 707, Secondary blusting with
Juckhemmer drilling shall be coerved oul if reguired,

Inddicate quantim of development & tonnoge & prade of production expested pit wide o5 im0k e bebow

ver | Ovetbonien | RONE0IS, | SO TR [ o g | et | o000
Fohnmila, . ¥ Wit e
(ue) | Boulder (cum) | Bonbder eumy | MineR R ratio
L] Wil 20004 Nil Hil il
Ind Nil 20000 20000 wil Nil Nil
3rd Wil 000 20000 il Nil Nil
aih Wil 20000 20000 Hil Nil )
Sth il 20000 20000 il Nil il
| Total 100000 100000
Drilling:

The drilling will be done with the belp of compressor and jacklommer, In this mine the diameter of hole
will ba 32-24 mm and depth of hale will be kept from 0.8m ko 3.3m in 0 singls hale,

Elasting:

Thue hinbee will be Sosted by using ANFO.

[“Ammenium Nitmie Fuel 00 Explogive (ANFO) means an explosive mixiure of ammonium nltroie
neted el ol which i Aot cap: sensitive, but does nol inclode emulsion or slurry explosive or sile miged
esiplosive (SMEN}

Loading and Transporiathon:

Londing of stone biock will be done with help of the winch and crane at both face and on fruck, Simal|
stona bloek {patis) is losded in treck with the help of Excovaior. The trucks will b used for
irmansportation of stone block and Ehandas from mine site o destination,

(Noje:Blasting shall be cavried out fter the permission of District Magistrate. Bands (UP.) and
Directoraie CGoneral of Mines Safery, Gwallor (U.P)}

Blasting shall be done under the supervision of blatter and nececsary prevemtive. measures shall be
inken ax per the guliefimes of Direciorate General of Mines Safery, Gwalior (TP

N of Trucks Reguired {mackmum):

Todnl capacity ol mine . 20000 m” per yeur
Toaal no. of working days £ 250 days
Buikding Stone, Klandas & Gini, Boulder extracted i a day 1 80 cum

Buikding Sione, Klwndos & CGlil, Bouhder eximoted In ong truck i 13 vum (appros,
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Mo of treck required per day : Approximalely §-7
Truckiuppors

0.4 WATER SUPPLY

In the projects there is 82 such oo need of waler 1o camy out operalions Witer will be vequired for

drinking purpose and dust suppression, The number of working people is 28 3o the water requited for

drinking purpose for the warkers will be sround 038 KLD. for Plantation will be 2.0 KLD & for the

dhust suppression will be 27 KLD, making the totnl water nequirernent will be 508 KLD This seatar will

be supplicd from the nearby area.

F i
Drily water demond
508 KLD
b S
/'L\ . r"L‘\
Drinking Purpose [nast Suppncssion For Plunistion
(KIS KLD 2TELD 2OKLD

0.5 BASE LINE DATA

This section contnins the deseription of beseline shedies of the 10 km radius of the ares surmounding
lenge, The site annlysis for Air, Water, Molse, Boll, Beology and Bindiversity nnd Socio-Eeonomy s
already under process and the description given below Is the secondury data such that public hearing
coukd be conducted uz soon n5 possrbbe 1o avent the defey of the propect, The itimation of BEIA sdy s
required i Bl Category i olrendy been dome at the Directords SecretareSEAC), Dhvectomte of
Environment, govl of ULP. the Regioml Officer, Regional Pollution Control Board, Disteict Banda,
Utesr Pradesh and Dhstrict Magistrote District Bande, Uttnr Pracesh The dua collected has beon used 10
understond the existing environmen: seenarie around the proposed mining project agaivst wiich the
patential impaets of the praject con be assessed.

Environimentn| dain has been colbecied in relation to proposed mining foe, -

(m)  Air
b} Moise
e} Water
fdy Sell

{¢)  Ecology and Bindiversity

{h Sovio-goonomy
Table 9.1; BASELINE ENVIRONMENTAL STATUS
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Attribute

Baseline shaius

Amblent Alr
Cruality

Ambient Air Quality Monitormg reveals that the minimum &
maximum concentrations of PMID Gr all e 5 AD monitonng
siations were found o be 76,43 pﬂl’nl’ o K4 31 _l,lu."l'lJ & PMLS for
all the 5 location were found to be 2638 peim’ 10dS552pp'm’
respectively.

As far as the gaseons pollutants SO2 and MOx ore concermed, il
prescribed CPCB limit of 20 pg'm® for regidential anid rorl areas hos
pever surpassed at any  stefion. The moximum &  mueskoum
concentrutions of S0 were found 1o be D7.73 pp'm' & 1528 pgim'
rogpectively. The maximum & minimum concentrations of NOx
were found to be 17.47 pgin' & 25,28 pg/m' respeciively, The air
envieonment arcund ths aren is also affected by agrioulture activities
i thee s,

Nolse Levels

Residential Arca

In residential area, nodse bevel is ranging between 302 dB (A} 10
52.4 dB (A) recorded during day time whereas 39,3 dB (A) recorded
o 1.5 dB (A recorded mear project site during night time, During
ibaytime and night time noise level within the residential area e
well within tlee pregeribed limil.

There ore several other sources i the 10 ke radius of study srcn,
which contributes tn the local ooise level of the arci. Traffic
getivities s well ‘a¥ motivities in nearty villages and agriculoral
fielda add to the nmbient nome lovel of the aeeu,

[ Water Quality

Ground Water-
Anitlyals of resul of ground water revoals the following: -
s pH wag [ound 10 be magmg between 6,52 (o 747,
= Teval hardness vorees from LB mg by 324 gl

= Total disgolved solids vary from 461 mg/l o 500 ma'l.
Surface water-

The analysis résults indicate that the pH ringes between 7.34 10 7.67,
Dizsolved Oxygen (DO} was obscrved in the range of 6.6 1o 7.6 mgfl
sgainst the minimum requirement of 4 mgl., BOD values were
obderved 10 be in the eape of 320 10 6.0 mg'l, The chiorides amd

§ o
Ii lﬁm ?_ﬁ'ﬂ i‘ iert
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Sulphates were found o be in the range of $2.71 1o 10646 mg' ond
22,13 10 68.72 mpd| respectively.
Baeterinlogical examination of surfice wiier somples revenbed the
presenes of tolol coliform o rangs of 440 MPFNOOmMD W S0
PN D 0mL,
Based on the results it is-evident that most of the parameters of tha
samples comply with ‘Category 'B” stondords of CPCB indicnting
their suitability foe Curdoor Bathing,
[ Soil Qunlity Monitoring data shows that ihe texiure of soil ot all locations s
Sandy Loam. The monitoring sites have sand rnging from 46.81 %
o 4989 o in soil samples. Sall conlent varies from (485 % o 1543
%, while Clay conlenl varies from 32,78 % 10 38,84 % in the soil
samphes.
® The date shows that value of pH ronges from 7,78 to 535 m
Project Site indicating thal all soil samples are Basic in
naiare.
«  Maximum  conductivity of 2828 umbos'em, . minimum
conductivity of 3 198 pmbnalem,
*  Magnesium values mmges from 40996 meg/ |0 o8 lowest
837 15meq/ 1001 as hights,
#  The average concentration of Phosphonis and Potssium in
the soil samples varies fom Y0029 te TV.04 mgikg ond

11252 to 130,56 ma'kg,

Ecology and Ble- | There bre 1o Beologically Sensitive Arcas present in the study arci.

diversity

Sacio-economy Will throw oppostunities to leenl people for both direct and indirect
cimiployment.
The study arca is still lacking in eduwcation, health. housing. water,
aiogiricily cie. It s expecied ihai same will improve 1o @ groot
extent do 1o proposed mining project and associated Industrial and
buziness activities.

2.4 BIOLOGICAL ENVIRONMENT

The proposed project is 1o mine atl Banda district of U.P. Biological diversity comprises the varabilicy

of genuz, species and ecosystems and is very crucial for maimminmg the basic processes on which the
life deponds, Brondly i ean be divided in two types e, the Naral blodiversity and faunsl biodiversiy. I
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I8 @ key 1o the sustninable development os it nol only provides the food, fodder, medicing prodics of
commercinl and noncommercial wse but also provides essentml environmentnl serviees [Adr, water
qualiy, soil ferility, pest & disense contrl étc), Bislegical components are ane of the mosl importin)
constituent of our environmeni. They are the intcgral pan of our life 25 they provide mw materials for
livelihoods, trade, medicines and indusiral developrsent. Their conservation ond sustainable (se (& very
inach essential in woday's developmentnl process. Developmental processes e today's demand and
caniot be stopped as such. It has been observed in past that miost of our developmenial process cost our
environment. In arder to keep them unaffected or minimum affected while our developmental astivity, it
is dlways necessary o know the background of the aren from biological point of view, Afier gelling
such information we cin estimate the impait on the emvironment by the proposed activitics and mitigate
ihem. Similar approach bos been adopied for conducting the Biotogical Environmem shwdy for the
proposed Project.

General vegetation of the study aren: The proposed profect is to mine at Banda district of LLP. which
lies between the Indo-Gangetic plain 1o the north and the south, Bundelkhand region 15 a gently sloping
upland distinguished by barren hilly terrain with sparss vegetation, Other rivers lying in the district are
Ken River. The district oover by river alluvial soil in the norih and the remaining part of the district arg
coviered by deep binck and sandy red soil.

The proposed project sile ie core aren is the waler channel, which hns few aguatie plants only.
Howwewver, the neorby areas §e. buffer area ia hving difTerent types of planis (herbe, shrabs aned tees),
The Bonda: distriet covered mixed verety of vegetntion mainly bushes: The tress like Shishum, Neem,
Minngo tree and Jamun tree, Eugalvptus and Bebool are also found i saffioies aumbers,

Commanly found Nora in the district:- Dhak [Bulca monespermal, Teak {Tectonn grandis), Mabua
(Madluca Incdien), Babool {Acncia nilollea) and Tendu (Mespyros melenosylon). Sids (Albisn
lebbeekhAnm (Mangifern indica), Jamun {Syzygiam cumini), Bail { Aogle marmeloa), Tut (Mows 2lba),
Bargad (Ficus bengelensis), Neem (Azadirschin  indica), Poopal (Ficos religiosa), Saledo
{Euanlyptud umbelatus), Sisam {Dalbergin sisson), elc.

Commonly found fauna in the district:- Many domestic mammal species wene reported fFrom boffer
zome during the feld survey, Common domestic andmals like Buffalo, cow, gont ete, con be notieed in
open grass ficlds while grazing. Small mammals like Indinn palm squirrel {Fursmbulus palmamm) and
fiekd mouse (Apodemus sylvaticus) are noticed in vicinity of (be village. Inquiry from village people
regarding wild enimols roveals (hat Monkey (Mocaca  mufatn), Indien hare (Lepus nigricollis),
Mongoose (Herpestes edwardsii), fackal (Canis aureus), ete. are oflen seen in the area

Tahie .2 Anticipated impact and mitigation measures for binlogleal environment
Impact predicted Suggestive measures
Disturbance to free movement /| = IF birds are noticed crosing the core sons, they will not be
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E—
living of wild faunn viz Buds, |  disturbed atall;
Roptiles vic. v Labourers will not be allowed to discords food, plastic

i, which g attroct sniinals/binds noar the core sito:
o Only low polloting vehickes hoving PUC will be allowod
for camying riming maberals,
* Moise level will be mainined within permissibde Himit
{sitent wope 50 dB{A) during doy time or residential xone
55 dB{A]) 83 per noase pollution (fegulation ond control),
mules. 2006, of CPCT nomis
The ripapsn ocosystem or the wetlands will pot be

Diswrbance of riparian ecosystem! | =

wetlands destroyed by the mine owners
Monitering  of  upstrcam  and |« Water quality will be monitored from upstresm and
dhownstream water quality downsiresm anea 1o assess the impact on water quality snd

plunktan, The mining activity will be conbralled o

imaiatain the clean water conditions.

Table 9.3 ANTICIFATED ENVIRONMENTAL IMPACTS AND ACTION PLAN PROPOSED

FOR MITIGATION
Environmental | Project Activitics | Impuacts Action Pl Proposed
mpoment
Air Quality Dnilling mnd | Dust (3PM} end | Use of dust aprons on drilling equipment
Blasting geses (NOx) are | and adopting wet drilling maothods.
produced  during
drilling wnd | Limited basting during adverse weathcr
blasting conditions,
aperniinng
Optimized  confinement.  of  Blasding
eharges.
Diovielopment of greenbels,
Overburden Incresse in SPM | Exposed aren will be limited 1o the
remanal, extraction | levels In ambignt | minkmom required for mining operations,
ol dione, Loading / | air due 1o dust
unloading of | poderntion  and | Installstion of sproy systerms for dust
ovorburden nnd | NOx suppreasion of dumping vards  and
stone, disposal of | concentration stockpiles,
averburden af | levels in ambient
fump slte within [ air  due 1o | Minimizotion of drop distance for all
ML ren vitliiculEr materinle-handling  protess  through
EMilssinns. uppropriste design of operations.
Tronaporation.  of | Increage @ SPM | Regular wotering of haul ond aocess roads
overburden  and | level due to o dust | using dedicated water muche.
stone within ML | generation  snd | Madntenance of vehiche.
rES NOx Houl roads will be defined
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concenianon
levels in ambicnt
iy dut I
wghicukir
eTmEsRkons.

Cenernl squipment
opErmions

Elevaned
nnd M
cancenirations  in
arnbiend nir,

All sctivities

G

marker posts 0 that velicke taffic ane
controfled in fhe s

Rasds no looger required will be re-
vepainicd B soon o poasibie.

Houl rosds to b maintained by surfsce
grading o minimige excessive road surlace
Wedr|

Regular maintenance of all equipment 1o
minimize  particialate  mALKRE  emissons
from dicsel engings,

Excessive
occupationad
CXPOSUrEs to
mirhosmne
particulabe matter.

Oceupstional ‘exposares to air pollu@nis
will be aseossed ot regular imtervals, Where
expodures oxeesd the permissible limvies,
spproprinde enginesred eontrols,

Ml Mensures o, a8 o ot resor,
protective
ggquipment will be implemenied,

dodse Levels and
Vibrations

Blasting

impulsive
leveds,
and
vibrations
impacts and nokse
relited
cOmImTily
ANMOYENCE

Tiigh

s

Prior to commencoment of normal blasting
operations (if roquired), o series of irial
blasts will be underinken 1o (cilitane
accurate prediction of impacts from normal
blasting. This will require monitoring of
overpresaire mnd groumd vibmtion in
leasd 1o Jocations surrounding the ming,
The monitoring. will continue throughou
the durstion of the blusting progran,
Where monitoring detenmines a significant
impace, blast designs may need 10 be
miskified and scheduled 1o seour duning

Ceneral setivilies
including machine
operntions and
irnasportatlon  of
overburden e
stoie  within  the
ML ares.

Inérense moroise
bavels
oeeupational
hooard  doe 10
NoisE  exphsiies
and  IncreEse i
ambient NS
lervels,

nor-enhancing weather sonditions,

An amalysiz of measurad noise lovels,
metdorological  parmmeters, and  gite
opemations will be vnderiaken 1o determing
the rizk of excessive nolse Impocts durlng
aperationgs,

A detuiled review of nolse emissions and
impacis from peoject notivities will be
garried out o regulne intervals duning the
project Life:

exposures have the potential 1o exceod BS
dB{A), mitigation through engincered
nolse controfs, Mum@EEMEHt meusures or,
a% o lasl resort, through the provision of

personnl  protective equipment will be
implemented,

Regular nodse monitoring will be cared-
aug.
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Procedures to document nod el tpen
community  comploints  will be

imglemented

Water Resources

Mining will not intersect water uble,

arid Cuality Changes to | Catland  drains will be comstructed to
byrdranlic regmie, | divert the surfuce waler 40 05 not Lo nter
the mine. Diverted witer will bo jained w
the neasest water eowrse g0 that these i
hardly ary charge o by droalie regime,
Deterioeation  in | Mine waler will be collected in the mane
surfnce/ground samp which will act as zeitling tank and
witter quality of | ihen discharged to the surface.
Water required for | Depletion of | Mine sump water will b wtilized for
mine {dust | notoral resource. | indostriel purpoge n e mine ag far os
suppression possible.
RYNICITE, Redugtion in
workshop, Eroumdwaler Water conserlion methods will be
domestic' facilities | aveitability  for | practiced.
ond greenbell | domestic and lor
development) - and | Errigation Rainwater collection and reuse system will
dnmuli:_ PEPOSES. be implemented.
consumption  al
eolany Changes to | The volumes of water supplicd o the sitg
hydraulic regime, | through extraction from dug bore welly
will be monitored to ensure drawdown do
not affect adjacent walcr users.
Hydrogeology Mining activitics hny change | Garlond drams witl be constructed all
and  Drainege regional wround e mine w leud the surfice waler
patem hydredogy  smd | 1o the nearcst water course so that there is
drzinage  poltzen | hardly any change 1o Hydiogeology and
- of the arga. drainage pattern,
Land wse and | Commencement of | Existing landuse | Prior 1o each phase of miming, update and
Buil Mining cpemtions. | of the cone gene | fimplement the relevant EMP o0 ineluce
Characteristics will niter,

[mpact due  to
clearing of
existing
plantations in e
mining arca.

Impact due to
seffling of air

borme dusl,

Land  degradation
due to disposal of
solid wasies,

Exposure of top

phese-specific  control  and  mitgetion
ITHI AN LITEE.

Vegetation clesmnde to occur immediately
prio 1o soil and overbarden stripping.

Install diversion droins and  sediment
fencer prior 1o slorting carhworks

dimimize the area and Ilnl:rnfrmnd
disturhence by progreasively rehabilinniing
disturbed areas

Crust suppression on cxposcd areas using

water trucks and outomatic sprinkling
svElems

soils 1o wind and

Contour_overburden dumps 1o minimize
Pagn- 124
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WHLET ErOYHIA,

Florn and Fauna

Mine development
nnd oporations

loss of cxBling
Fiuna.

Loms of vogatation

Disploceiment o

| erosion 2
Disturbied sress will be stabilized of soon

as posxible, Locolly native species will be
used in landeeoping  works for Ao
hardgiand areas,

Compact fencing around me srco will be
providesd 0 obatrigl unemsal enby of
anmals

_Envh'mmﬂll
Parllution,
Health, Safety

Onverul|

Mining
nperition

Annoyamees, sleep
disturbance, =nd
health  impacts
fram e
CIERNONE that
exceed the aafe
limita,

Cammaminy

nnmsyance  from
dust  deposition.
Potential for risk
of hom bo
personmel and the
lecal community.

‘Contamination of

land and waier
lhmuﬂt_

ote
dizpozal of wase

imcluding sewage
g hamandoms
winstizs, This mny
result in adverse
Impacts on
surfisce waber
Ll

Implementation of noise and fugitive dust
emission  contrels  and inanagement
IMEASUITS.

Implementation  of  walcr  gualily
managomenl, conservalion  snd  control
MCASAnes;

Dovelopment of an emengeney résponge
plan  that  mclodes  dnstaliation of
eMergency response cquipment o vombuo
events sugh es fire. All personng] required
to bandle hozarfous motenuls will be
provided with  personn]l | protective
equipment suitsble  for the hamrdoss
materiol being handled,

Oneslte first aid facilitics will be poovidel
and employess will be extended 1o the
local commainily in emergencics,

Socio-ceonomic

Mining operations

Increase in
:u’q:hyuqt
apportunitics both
direct and indirect
thereby incressing
econemio  stahis
of people of the
PRI,

Increase of direci cmployment will be
progressive during opertional plase of
project wlerens there will ulso be fnancial
inprovement 1o the local population who

-are epgaged ond would eogaged himself in

the sorvices to the tramsport  seciors
beempe of increased transportetion vehicle
und meating the allied facilitics such s

eatries and velicle ropoiring outlets.

2.7 LAND ENVIRDNMENT
This secthon incluwdes the study of natural features like topography, climate cic. Land wef Land cover

map,
Tapography
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The distriol lorgely consists of {rregular wplands with outesops of focks Imermingling mosty with
lowlaris, frequently under warer during raimy. season, The Baghein River traverses the district fram
sguth-west to north-east. The tmict Iving 1o the fght of the river is intersected by numerous smalker river
and sivilats, but to its lefl iz o ol expansa, most part of which is made up of Mor and Kobar soils,
etoded and converted into mvines alang the banks of the rivers Ken and the Yamuna,

Rainfall & Climate:

The everage anpund ramfall e WEL00 mme. The climmeate is typical subtropieol penctrated by long nnd
intense summers. About 80% of the annual minfall is received from southi-west monseon. May s the
hotiest month with mercory shooting upta 47.0°C. With the advance of monsoon by med-Tune,
temperature sinns decreasing. Jonuary is usually the coldest monih with lemperatiore going upto SE°C,
Thie relative humidity is highes in August sboul 5% and lowest in April

Impact on Land Use

The wrea is having undulsing sarface sormounded by agricufium] and baren land. The arey is pantiolly
eoverod by alluvinl soil. An okl working pit is pregent in MW of the aren. The proposed area and
surround aress are mosily private land owned by individual, Presently the existing quarry lics in 1.21 ha
Erea.

The potential sdverse impact of opencest stone mining will be in the form of change in land use panerm.
So reclamntion of mined out land will be given: doe importsnce 05 8 siep for sound land  Tesource
managament in the form of reclaimed lxnd and water body,

Mo adverse impact {s anticipated on land uee of bulfer zone ssmocinied due to the exining sione mine
projest, us ull the vetivities will be confined within the projoct site onby, Stone mined out from the mine
is heing nnd confinued @ be osed o5 boulders of i fferent sizes Tor Dam consieuetion, ambonkmen)
works etc. Afler cshing into diffisent sises of aggregates from Smen 10 €imm, the product con be used
In construction wnd road projects,

9. WATER ENVIRONMENT

881 Impret on Surface Water

Al preseni scenario there 8 no any sensonal or perenninl source of water is passing through the joase
area, During the rainy scazon, there may be accurmmlation of surface water, which 1= proposcd o be
pumped oul 1o keep the working arca dry and it is being wiilized for dust suppresaion,

The stone mineral found in the area i@ non-loxie b namre. There will be no sutside dizeharge of Houdd
efMuent from the mine site, 1t is, therefore, apparent that thee will be negligible impact of mining on the
surfce water negimo.

9.8.2 Impact on Ground Water
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=
leachexd by the precipitstion water and percolate to the ground waler mble thus polluting il. Ay mearby
wells or other sources of walér can be rendered unfit for drinking and even for indusirial use.

This s not {he ease with 1his deposit & (e mineml or iopsoil does not contain any harmiful fgredienis,
Muoreover, sione constitules of fairly inen and chemically non-renciive ngredients,

It ks noticed from nearby dug wells and bare wells that the groumd water mhble iz avallable bolow 30
meters of the normal surinee level, As the mining operation has been proposed fo be camed oul much
absvez the ground water table thame would not be any adverse cifeet on the groand waler,

The ground water available in the neschy well, borewell is analysed and it i fotmd within ibe prescribed
simndord of CPCH and it i3 also being omad will be contimued tor be adapied the remedial measires 1o
keep the water quality within the preseribed standard.

9.8.3 Mitgation Measures for Water Environment

+  Adequate control measures are being and will be continued to be pdopted 1o check ot

= only the wash-off from soll erosion but also uncomrolled fow of mine waler, The mensures 1o
be adopied are Garland drmain will be provided at the toe of the dumps, to channelize the ronof!’
water from dumps into the water reservoir (i,e. mined out pits) & sround the ootive pits: 1o
restriet rainy water from entering in to the warking pit.

# Retaining walls having water holes will be provided along the 10e of the dumps to avaid the soil
wash oot & nround the active pit to provent fall of hsman‘animal in 6 tee warking pit.

*  Dumps slopes are being stabilized fllowed by plintation to avoid sedl eresion.

* Mo waste water is being dischargad from the mining rotivilies.

2.9 AIR ENVIRONMENT
Anticipated Impacts and eviluation

Informntion on aie quality was smodied and vartows modeling techniques predicted thal the mining
wetivity 15 not likely to affect the air quality in o significant manner. However, loading of Granite,
Fohariiss & Gind, Boulder, i transportation and unloading operations may cause some deteriorntion In
ir guality due to handling dry materiols. In the present cse, enly wet materials will be handied. thos
eliminating problens of fugitive dust. Alsoe, the collection and lifting of mineraly will be done manunlly
without any blasting. Therefore, the dust generated is likely 1o be insignificant as compared 1o mining
processes involving drilling. blasting, mechnnized Ioading ete

Adr Modeling

In general, mining operations: generate substantinl quantitics of aithome Resplrble dust, which may
lead to the development of Respirnble disenses in mine workers. The incressing trend of mining o
relesse of huge amoumt of dust. These air bome dust partiches, generally below 100 microns in size, anc
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nuisance pariculntes and couse leahh heimeds 5% an il effect of mining scinities. Extraction aclivities
like drlling, hiasting, materiml handiing and transpart are a potential source-of air pollulion, Therofone, o
detiiled stedy on emivsion soorees snd quantificatipn ufmﬂu:mt conceniration by means of dispersion
madeling is required 1o iceess the environmentsl impact of o mang, On (e biss of the predicted
increments o air pollutant concentrations, an effeciive mifigaten ond environmental plan can be
devised for xensitive arens. bn case of Grnite, Klandas & Ginl, Boulder mining, as thenz 15 no hinsting
gnd drilling activitiea, the inpncts may only be cnised by matesiol bandling and transporiation activities
of mogtly wet Gronite, Khondos & Gl Bailder omd the some wre minimil.

EUGITIVE DUST- MODELING

Air quatity modeling was done wing line source medel pz published by USEPA “Workbook of
Dispersion Modeling™ by Tumer, for tmnsportation though roads and the cmpirical emission facior
cquations from USEPA. Embsshon ficlors b be ussl In Line sounce Dispersion equotion i adopied
from formuls ax given below:

E= K * {L.7) * (W/12)*(5M48) * (W7 * (wid)™* * (365-p365) kg/ VR T—ou-o (1)

Where

E = Emission Rale (kgVET)

k= Particle size mwitiplier = (0.36)

== 5[l Content of the Rond surface material (%) = 10%

8 = Mean Vehicle Spead (km/hr) = 20 km/hr

Wehzan Vehlole Weight flonnes) = [0 1onnes

w= Mean number of wheels = 8

g Numbrer of doys with ot Jeast 0,254 mao of previpitaiion per year = 60

I"= frequency of Viehicle movement in oo per hour = 2 vehicles / hour

Thus wsing equation (1)

E = 0.61766 kg VKT

E=10.0003 ghec’m

Concentrition of the (ugitive dust wos calculated wsing the empineal equations for anpaved moods
published by USEFA- AP42. The Concentration of the fugitive Dust in given below:
C=(2m)'? (E{oxv) Exp- [(b) £ (2 a)] x 10* 2)

Wihere
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€ = Hously Concentration in microgram' m*

E = Emussion Fale = 00003 wsec'm
v = Wind Speed =4 m's
h =0m

Modeling was done for an infinite line source assuming unpaved road, For eonscrvotive enlculation
wind was assumed to blow at a velogity of 4 mfs perpendicular o the rond, The results for 24 hourly
eomcentration values ore given in the Fig 4.1

Mitigation messures

The ouly wir pollution eeerces ore the rond tromapert petwork of the truckelompers, The  dust

suppression micaswres ke the Tallowing will be resoried:

® Weter sprinkling will be done on the roads reguharky. This will reduee dust emission Rirther by 755

= Care will be taken to pravent spilluge by covering the currying vehicles with tnrpaulin and sprinkling
of water, if dry.

= Formightly scraping of mad in order 1o keep ihe mads almost leveled. Thiz will ensure smoath Tow
of vohicles amnd ol 20 prevent apillnge.

« Overloading will be kept under cleck by giving prior awareness,

o [Proper Tuning of vehicles to keep the gns emissions under check.

» Planistion of trees along the rond sides halps to reduee the imgact of dust in the noarby villoges,

2.10 NOISE ENVIRONMENT

Dray and nlght seund pressure levels Ldn is often uzed 1o descrtbe the community nolse exposire, which
includes 10 dB {A) night Hmo pennlty,

The monitored noise level during the base line pericd within the core zone and buffer zone s beem
foviind] 16 be within the presoribed CPCE standands which will also be confined within the Hnit by
undertaking more planiations swithin the mining area ecpecially in the direelion of habiiation lo st a5 a
sound barrier.

20101 Impact duc to Ground Vikratons

Ground wibration, fly rock, alr blast, noise, dusi and fames are the deletetions effects of blasting on
enviranment. The explodlve energy seta up a selamic wave In the ground, which can cause slgnlficant
damage to structures and disturbance to human occupants, 1t causes major damages e the pi
confi gumtion oo,

When nn explosive charge is fired indice the blose hole, it is instantly converted into hot guses, which
exer intende pressare on the blast hole wolls. High intensity shock saves propagute radicully i all
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propoded mining operations using deep hole drilling ded blacting using delay detoniors ure bound o
produce ground vibrations.

Girpurid vibration from mine blasting is expressed by amplitede, frequency wid duration of Blast. The
siiriabiles, which influgres pround vibmtons, are comtrollable and mop-controllable. The non-
contrallnile warinbles include penernl surface terming bype and depth of overburden and wind, Similarty,
the eonirelloble varinbles dnclude (ype of explosives, chorge per delay, deliay interval, direction of blmsg
progression, burden, spacing and apecific charge and coupling mizo,

The oscillation of rock: particles s called Ponicle Velocity ond Hs maximun valoe i called Peak
Partiele Velacity {(FPV), which it meazored in millimster per second,

As the disance inensases, the PV value [s likely to rechece. The ground vibrations generated by blasting
during the mining opemtions will be well within the smodards preseribed by DOME by controllied
blasting. Ground vibrations are not hrikcly 1o affect the structures i the vicknity of mime lense mnen,

By adopting controlled binsting. the problems wall be greatly minimized ol minecs. The impacis are olso
minimized by choosing proper detonating system, optmizng totnl charge and chargedelay.

9.10.2 Measures for Minimizing Adverse Impacts

B Molse Control Messures

# The following control measures are bolng and will be continued to be adopted o keep the
ambient mokse leveln well helow the limite:

o Dirilling iz being carricd out with the help of sharp deill bite whieh will help in reducing noise.

* Secondary blasting is. being totally avoided and Hydrulic rock breaker is being used for
breaking boulden,

*  Controlled blasting with proper spacing, burden, stemming and optimum chargé/deliy is being
madntained.

*  The blesting is being carried cul during favorsble atmospheric condition and less human
activity timings,

= Minimum gquantity of detonating fuse is being consumed by using ahernatively Excel non-
elecirical inifintion system;

# Proper makntenance, obling and gressing of machines dif epular intervals is belng dooe to reduce
generation of nodse,

#  The prime movers'diese] engines are properly maintained;

# PMovision of sound inmdated chambers for the workers deployed on machines (HEMM)
producing higher kevels of noise;
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»  Proper designing of plant & machimery by providing inbuilt mechanism like silencers, mafflers
and enclosures (or noise genemiing parts and shock absorbing pocs o (he foundotion of
vibimating cquipment.

# (reen BelvPlaniotion is being developed armemd the miming activily area and along haul roads.
The plentation mimimizes propagation of nouc

*  Permonal Protective Equipmend (PPE) like ear maifa'enr plugs i being providied to il operatons
of HEMM snd porsong working near HEMM; and

s Reducing the exposure Hime of workers to the higher noise levels:

*  Periodical monitoring of neise will be done.

#  Measures to Coptrol Ground Vibration

The Hesting operations in the mine is cumicd o by deep bole drilling and blosting wsing deliy
detonstoss, which reduce the ground vibrations. The measures that are generally followed and curremly
proposed for abatement of grownd vibmtion, air binst and fly rocks are detailed below:

» Propes quantity of explosive, suliable semming materials and appeoprinte delay sysiem are being
ndopied o avoid overcharging and for sale blasting.

o Adequate safie distenee from blisting is being mairtained,

*  Bipsting opemations 5 carmed out only dunne doy ome.

#  The charge per delay s minimized and preferably moce nomber of delays B vsed per blasts;

& Durng Wasting, other setivitics in the immediate vicinity is temporarily stopped;

#  Drilling parameters like overbrisden, depth, diameter and spacing i propecly designed o give
praper blnst.

%.11 TRAFFIC ANALYSIS

The leaze aren is connectad 1o MDR 1B abbal 3.0 b towards East direction from the praject site

These roeds ore wide encugh 1o focilitne casy nnd smocth movement of heavy duty trucks.
The Detnilee eraffic study has been discussed under Chapter 4,

9,12 SOCTO-ECONOMIC ENVIRONMENT

The implementstion of the Project will generate both dircot and indirec: cmployment.. Besides, it will
provide o check on exstng system of miming operation. Since the quarmes will be allofted on hensi
basis, mining opemtion will be fegally valid and it will Bring incoms to the stabe exchequer. The project
will also provide impetus to industrializstion of the ares. Where tmancfer of boulders into bujri is

necessary crushing wnits will come up. It is expected that intending entrepronewes will veniune 1o set up
mioro and small seate unis in the near fomire making e ares o mined soolety, depondent on indusiry,

trade and business. At present ngriculiure |s the moin occupathon of the people a3 more than half of the
population depends-on ik With the mplementntion of the proposed mining project the occupationsl
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pattern of the people in the aren will chonge moking more people engaged in indusirial and business
netivitios mather 10 igricilture. This there will be & gradual shifting of popitation from agriculivre o
miniog anil indusiey, Further, the imining and industrial setivities in the ans mny lead to mpid ineronse
in populntion snd theveby urbanizmion. Due (o urbontalion of the ane, employment opporuniies will
fiirther increase,

513 ENVIRDNMENTAL MANAGEMENT PLAN (EMP)
Proper environmenial management plam ane proposed for “Cirmnite, Khandos & Gitd, Boulder Mining
Project™ to mitignte the impact during the mining spenition,
8. Proper blasting pottem wall be followed by the blasters For effective rock fragmentation and
peneration of minimul fine dust 10 open amsphere.
b. Megulsr waler sprinkling o dust crangling spurces viz., drilling, blasting nnd Irmnsporistion
through houlnge roads, ete. will be carried out.,
€. Perlodic mainienance of transpor vehicles snd equipment will be carried oul to check emisston
lowels.
d. Greenbelr will be developed that will et us a pollution sink.
e. Overlonding of trucks will be avoided and carrylng the rocks in covered trucks will be iaken up
io minimize pollution level.

214 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION

Envirooments] Manngement Plan serves no purpose if it 8 sot implemenied with wue spirit, Some
Isophaled in the EMP con nlso be detected afteewards when @t is implanied and moniteed, Thus, o
implamantation and monliofing pesgramme hos o be preparsd.

The majec atiributes of envireanment are not confined 1o the mining slte alone. Implemeniotion of
propased contral messures aind monitoring programme has an implication on the surrounding aren os
well as for the region. Therefore, mine mamagément will strengthen the existing control mensures u
elabornted earlier in this report and monitor the efficecy of the control measures Implemented within the
mining area relating to the Following specific aréas for eco-lriemndly mining:

. Colleetion of air pnd water samples o stratepe locations with frequency sugpested and by
wmalyzing thereof, If the parmmeters exceed the permissitde tolerance limits, comective
regulation mizasare will be mken.

b Collection of soil samples a1 strategie Jocations once in every two years and analvsis thercol
with regard 1o deleterious constituents, if any,

e Measurement of water level luctuations in the nenrby ponds dug wells and bore wells,
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d.  Measiresent of poite levels al mine sile, siationary and mobilke sources, nid dacent villages
will be déne in cvery six mwtthe for first two venrs, therenfler ance o year

Flamtation/afforestation will be done as per program ie: road sides and near civic amenities,
which will be allotted by Govermment bodics, Post plantation, the mrea will be regularly
monitaned m cvery twa years for cvaluation ol success mte. For selection of plant species local

people will akss be involved.

2,15 MONITORING SCHEDULE AND PARAMETERS:

Table 9.5 Monitoring Schedule and Farameters

& Mo | Description of Porameiers Schedule and Duration of
Muonktoring Execution
I Adr Cualiy: 24 hourly samples twive o week for ane month
a) In the vicinity of the mine in each scason cAcepl Mansoon Stason
bl In the vicinity of the transpartation
Metarark Remilady in mon-  meonsoon months and
&} Dust sppression on roods whenever oceumrence of fagitive dist tnkes place
Fortnightly
d) Scoaping’ bulldozing of road to shift
poewmilmed dest b the sides
2 Water Quolity near or around the site: (Once in a seagon for 4 sensons inoacyear
) Surface water quality
b} Ciraund witer quality
3 Ambient Noise Lavel Twice n year for two yeurs & then enee & yeor
4 Soil Cuality Onee in two vears on project monitoring ares
§ Inventory of Flora(izee planmtion, survival | Onece in two years en project ménlioring area
b, ) Fiuuna
i Socio-ceonomic condition of beoal, Oinee in 3 yeors
populntian, physical suryvey

W16 BENEFITS OF MINING
i.  Goneroting wseful economic resource for constrzetion,

b

i,
ik,
.
L
Wi
wil,
wiid.
ix.

Crenerabing employment,

Impeavemient in socho ecanomic conditions of the peaple of the study anea,

Improvements i physicad infrastruciure.
Impravements in Social Infrostroctore.
Increase tn Employmient Potentinl.
Cantribution to the Exchequer,
Prevention of illegnl mimimg.

During and Post-mining enhancement of green: cover.
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CHAPTER- 10
DISCLOSURE OF ENVIRONMENTAL CONSULTANTS

Enwitonmenal Comialtant ENVIRONMENTAL  RESEARCH AND  ANALYSIS,
W

Dr. V. K Awadsihi (EJA Cooedinator)
QC1 NARET Accrediled Bmvaronmenial Cooedinglos
Certificats No- MARET/ELA/922 A 0200

Mame of Environmsml Consalinmi

Flal No-203, Ird Floot, Yash Suver Helght (oppositc Badsiah

Address
Mugar Railway sntion} Mehanagst, Lucksow = TDE020, P
E-mail RNVl g, com
Phone D322-9U 78000, +91 TORAAIPI3S, DAGSSUEIT]
Environment erdlnnmrl Functionnal Aﬁ ﬁl Funetional Ares Associnte
DI"- 1'!". H I'IWd'lr ‘;;'Irl""
' SC, WP (EIA Coondinator) .
2 A AR R | Deteteon Benogos =t
3 SHW,NV | Mr. Vikas Pandey »{-_-i_g_
4 SE Dr. Vandans Singh edgia SL,
5 HG,GEQ | Mr Manas N, Mukhopadhyay | "esg-Vittian

& WP Poonem Yedov ,Qayr .
E L Rajveer Singh n,tkf‘.:"

8 EB Dr. Seema Srivastava - __.L:_:E-:;}{?"‘ -

Dreclaration
I'declare that above mentioned experts conndinated 1he preparation of EIAEMP under the supervizion
ol Dr. VK Awisihi, For any details one may conlact iz as a Director of Environmental Research and
Analysis Lucknow,

pot

A K. Tripathi
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CHAPTER-11

CONCLUSION OF THE PROJECT
LO INTRODUCTION

The Building Stone Khanda, Gitti, Boubder Mining is one of most significant mineral contributing o the
mstninoble development that 8 “The extrction or reeovery of the mineral without limiling the needs and
Ives of the surrounding Norn, faunn and the logal villagers! people residing thene ns wel |

It Tvas been propesed 1o collect approximartely 20000 m¥fvear material annually.

As per the MoEF, New Delhi Gusctie dated 14th Seplember 2006 amended in Decemnber 2009 April
011, 16 January, 2016 and |4 August, 2018, the proposed mining project is eategorized ns category
b ;1

Thiz Building Stone Khandn, Gitti, Boulder Mining Project has aumerous benefite not only on individunl
leved but on & social level oo i.e. this project will not only benefit the owners bt directly and indirectly
will alzo benefit the people of that region,

Thiz will give employment to thousands of people who are the residents of the principal place of business,
Since, monpower is required in every activity and processing from installation of the project to the final
product and murdeting. The equitable distribution: of work: sccording to the skills and potentinl will be
done. Waork given will be categorized imo skilled, semi-skilled and unskilled employees. Employment
preférence will be given 1o the local villagers. The labors will be registered in the distrlot Lubor Office as
per the U.P. Government Law. Also, sccording to the Central government policy of labors, medical
ingurance will be done of all the Inbors employed. Minimum wage, guaranteed monatury benefits under
liay will b ensured 1o the workmen. Sifie, healthy, end productive work environment and welfine wil] be
provided to the worker, Abolition of child labor ond bonded labor, and rehabilimtion of those will be
ensured,

Zero accident, safe and productive work places will be encouraged and promoted. Temponiry rest shelier,
first-aid facilities along with anti-venoms, safe drinking water for the workerg'miners and

Amingements for safe and healthy working conditions snd Meilities of community toilets shall be made
available for the workers, medical camps for workers and nearby villagers shall be conducted ut regular
interval. Warkers will be instructed with safety measures and safety equipment’s will alsa ba provided,
This will provide the employment and aid in managing and surviving their livelibood, reduce the poventy
of that region and will provide them a better atmosphere and a better life,
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This project will also contribte in rising the cconomy of the state and ultimotely of the nation theough the
I colleoted through this, This @ obvious Uit iexes eollooted ore psed n welfare of the oatien and 1=
dtien. & sum of R 2% i 16.68,257 of the wel project (98,00.000) is also contributed as Corporune
Environment Responsibility for difference wolfaore activitics such as roads, plantation, edocation,
snitntion, awareness campaigns, e4e.

Last but not the least, this project has also its social impact on the Lifestyle, life standards, thinking.
porsonnlity, etc. of thm place. The project will ignite the focals to use their potential and work for
improving their cconomic condition and better life. This project can be a small step in betterment of the
Ingal people of thot area.

LA LR LA LR DAL LR ALY

Page - 127




Annexurg ig.3
DMinutes of 747" SEAC-1 Medting Dated |1/05/2023

The 747" meeting of SEAC-1 was held in the Directorate of Environment, LLP, Brough dual-
muscbe {physieallyfvirualiy) o 1600 AM on 1082023, Following memibers participalid in the

mesting:

I Shri Rajive Kumar, Chairman, SEAC
3 Br, Ratan Kar, Wemiber, SEAC-|
1 v Bryj Bihord Awasthi, Member, SEAC-]
4, Bliri Uhinegh Chamidrn Sharma, Member, SEAC-
5 Shri Ashish Tewnn, Member-Scerctary, SEAC-|

The Chairman welcomed the members o the 747" SEAC-1 meeting which was conducted via
dunl-mode (virhmlly'physically). Nedal Officer, SEAC- ] informed the ¢ommittes that the agenda hos
been approved by the Member Secretary, SEAC-1/Direcior Environment. Nodal Officer, SEAC-]
pléced the agénda items along with the available file and decumentis before (s SEAC- 1

The Secretarint informed the committes that the sbove project has alresdy been taken in 741°
BEAC meeting dotgd 240472023 and recommended for grant of environmental clearance, Hence, no
mction is required in the malter st SEAC level.

The project praponent or any respansible porson from project proponent side did not oppear
in the meeting. Henee, the commiites direcied 1o defer the maiter fromy the agends. The file shall not
be treated as pending at SEAC, The matier will be discussed only after submission of online requests
from projeel proponent on preseribed online portal,

The cansuftont informed the committes thal they nre sirictly following the rules, regulntions
andl ather instructions of QCI/NABET. A presentation was made by the project proponent along with
their consultant Mfs Environmental Research and Analysis, Lucknow (L), Based on the docements
submiticd anil presentation made by the project proponent along with the consuitant, the foflowing
facts have emerged: -

1. The environmental clearance 8 sought for Building Stone, Khendas & Gini, Boulder Mining
Project at Cata MNo. 2450, Khand Mo, 06, Villege- Jarar, Tehsll: Naraini & District- Bando, ULP.,
{Leased Area- 2.0 ho)

2, The Terme of Reference W the matler were lssued by SEIAA, UP vide Leter No,
46RParyaSEIAA/SNAI/Z009, Dated 131273019,
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3, The Public Hearing was organkzed on 260372023 Final A Report wos submitied by the Project

Proponeat on [0AM/2023.
4. Salient features of the project as submitied by the project propencal:
I On-line propaal 2o, SEAUIYMIN A5 | L2023
1 Fite Mo allobied by SELAA, UP TT70-5043 =3
3. Mame of Propoment 5i's Shiverpan Trding Company
—_— Shei Lavicsh Singh, S¢0-Shri Lochan §
4. Foll correspondence silkdress of proposca o~ Mihalla- Kabakivwan, Babera Rood,
nl mobile Tkl Banda, Diarict- Bamda (U, P)Pin Code2 10001
5 ﬁ of Project 2 Bulliling Stenc (Khands, Giny. Boalder) Mining Projec!
[ 8 location | PlotthaxmGata Mo, (Gatm Mo, 2450 Khand o066
kchamd Ma.
T e ol 2
B, Neww of Village Jarar
9. Tehul Naraimi
[ 10, Disirict = Banda (U.F)
1. Name of Minor Miseral Stone Mising Projest
12 Sunctioned Lense Area (in Ha ) 2.0 Hs. s
| 1 Arga {in Ha ) 1367 Ha {zafety mnrgin (433 Hak
14, Zoro bevel mRL N.A oo
15. Max. & Mhin mrl within leasg arsa Maximum mRL 180,95 mPL Minimum mrl 14510 miL
16, Pillar Coordinmios { Ve fiod by DO Fillar Mo i i
A I IR SVAT, 8 242
Al 25 1B51EY 449" |
] 357185235 TRTYTS
Bl 237|831, 197 %Féﬁg 5"
B 257 | R'S0.2R" 14551
H3 15° 1 4925 BRI
159 B 51" ﬁ]l'{llﬁ'
[ 259 & 50.54" EIPZ148 49"
o2 Eflfﬂ.ﬁ" EP204R 19"
E 257 |53, 56" B0 21°47.82"
F 257 185401 BT 24808 |
Fi %‘: 540" BP0 33"
] 25" 18"55.807 A0 20804
gl 157|855 19" BIPAI4B6]"
2 ST 62" ROP21°45 20"
_ < %]l‘ﬂ.ﬁ-“ BOPZI43 k1"
! I ..m{..'}ﬁ' ical s 4 III‘
b Toul Mineshis Kan 3 [N
%, Toanl Proposed Production (in five yeor) ! For 5 vear
rapeased Prodise !m'ﬁTPF!'ﬂj'
20 Yeors
000 m_For lease peciod of 20 years
Crpen caat, Semi-Mechanized
130
Aoty TS
r
5-6 Vehicles movement/day
3 ROV ETTIReERS & usfulog
%M%-' Mimang 18.0 muh&%uﬁr%m%lph
Hwrean pngeaklod rosd From i MOR-HIA sbout lnn from the
W Heguin *E 1 ENT
- Wicr e FURPOE REQUIREMENT (KLD) _
Divinking NARKLD
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a7 .
Suppression of dusi LTKLD
Plamudiop 0 KLD
I:l'lnmul'm;l]
SR

32, Hame of QLI Accrediled Consmltam with
QCE No and period of validity.

Eﬂwmmd Roesearch and Analysis, Locknow (1,P)
Cetalicate Mo, WABETY ELAY 1922/ RA 0200 (RevO1 ) valid
upio [enuary 21, 2024

3% Ay Htigation pending ngamst the pimject or
Initd tn any o

M

34, Dewils of 300 m Cluster Mip & centificute

Letier o, § 7700 Rivanij - 50 dased 03 V210
(Shewing clustce of 1547 Ha }

it by M i O Tieer
33 Dy i i

5. Defailn of Lense Ao in approved PSR

o Tw awr | 17amto s st R (0 owa0n,

. Br. Mo 15
35 Proposed CER, cost Rs: 1608257
37. Froposed EMT cost/ Towl Project oot Ha QX 04, (-

5
L7
T

B
o,

£ Eﬁ.nuﬂﬂnutﬁm
39, Ma, of Teees (o b Planged

.

300 m kength and 6 m widih
20

it sonsan 1 Oct 2021 10 31_Dex 2021 {post monsoen

e R ] |
The mining would be resiricted 1o unsaturaied 2one only ebove the phrestic water mbie ond will

not ntersect the ground water mble af any point of tdme.

This project doas not attrmet any of the general comditions applicoble on miming projecta spec fied
in EIA Motificiion |4/09/2004,

The mining operation will sol be carried 0wl in safety zone of any bridge or embankment or in
eco-fragile zone such as habimnt of amy wild fauma,

There is no litigntion pending in any count regarding this project,

The project proposul flls under cavegory=1{a) of ELA Notification, 2006 (6 amendod).

The consultant (EIA Coordinmor) aleo submvitied an alfidavit dated (2052023 mentioning i

-5 follgws:

3

P

I Wishou Humar Awasthi Sfo Lt I G Avwasthi iz ElA Coordinntor of M/s Envimonmiental
Research and Analysis, Luckmow (LD}, Accreditation Certificate No, NABET EIAY [922/RA
0200 (Reay 013, valid wll- 21001/2024,

I have prepared ELA project report for the Propos] No, SIA/UPARINAZS4] 12023 (File Na. -
TTT0=5043) Mifa Shivarpnn Trading Compony, Proponent- Shei Laviesh Singh, $/o-Shri Lochnn
Singh, Rfo- Muholls- Bahdorwan, Bobero Road, Tehsil- Bandn, District= Bondn (LLP),Pin Codes
210001, proposed "Building Stone {Khandn, Gitty, Boulder) Mining Project’™ located at Gata Mo,
2450 Khand Mo.-06 (Area 20 Ho) in Villuges Jaror, Tebsil- Namini & Distrct= Banda, Uttar
Prisdesh, ) with my tamm,

| hive personally visited the sile of proposal and certify that no Mining sciivity has heen
pmdertnken on the project gite for the pressnl proposal.

1 have setinfied with that all the necessary drsnfinformation required for EIAJEMP presentaticas
are true and cocnect.

I eertifyr that this project proposal hes been uploaded for the Grseiime on Parhoesh Paral,

I certify that there will be no misninich between mformntion'doin provaded on the online
npplicaticn submitied on Parivesh Portal snd the hard copyipresentation which will be submitted
after neceptance of application.

7. 1 state that all the TOR points hove been complied and ol the issoes raised during public hennng

bave been properly nddressed fn ELA report,

The EFAMEMP report for the Proposal is prepaned by my team as per guidelines lnid down by
QCUNABET,

EESOLUTION AGAINST AGENDA NO, 03

The commiiice discussed the matter and recommonded grant of envirenmenatal

clearanet for the project proposal along with gencral and specific conditions as annexed ai
Annexore=1 to these mineies, The committes alse stipulated the following specifc conditions:

Page 3 of 44
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Project  proponment hes  commiteed to plant 000 number of weeshecinre, The project
proponenteansuliant if desines may approsch o concerned District Forest Amhority to plant 1000
treex’ha on @ land available 1o the Forest Department. The project proponent will deposin the
required pmaunt for this entire plantstion work (inclading its mamienance and sccurity) to the
Forest Depactiment,

The praject proponcit shall mnstall solar light i thar sie office,

Duning the submission of § monthly complisnce repons, te project proponent should inake s
{hat the periodically tnken site photogrophs should also be annexed along with the compliance
e

Preference dould be given 1o indipenous local specics as por the consulintion of the local destrict
Furest Officer.

The mnxinwm height of the bench shoutd be 06 mesers and the widih of the benich should he m
least twice the height of the bench as per the mine plan spproval letier by DGM, U.F

In cane the blosting is proposed during a mining operation, the project proponent noods lo assess
ita impact on the displascement of human beings/wild animals'birds/other specics, and the suitable
measures proposed and tken for their rehabilitation and resetiiement need to be clenrly described
in frxt 6 monthly compliance report.

The project proponent shall submit o finsl mine clasare planxit protoecal for rehobdiation of
miniod-out fand 1o match its somouanding land use Jyears before the closure of the mine o SEIAA,
Uit and Deportment of Mines and Gealogy, UP for approval. The project propoent shall ensure
the implementation of the approved plan under the supervision of the Dept. of Mines and
Geodogy.

Thit project proponent shall plan and implement collection dmin and siltation bazine of ndeguate
size ro amest the silt and sediment {low from the quarry area. The surface runoffl rinwates
harvesting and other waler conkervation measies on 2 long-temmn  basis are to be taken
gansultation with the Contral/State Groundwater Board, The water so eollected shoald be uhilized
for wotering the houlags orea, roads, and green balt development, ete,

The project proponent shall tnke afl syieable meosures o prevent pollution of groundvater and
nenrhy water bodlex In conanltntion with the State Pallution Contral Board and consent 10 opernte
(T apphenbled should be obtnined Trom the State Pollution Control Board before the start of
prodietion fFom the mine

Link Rond fram the quarey site 1o the moin rond shall be constructed s an all-wenther rosd with

blncktopping and muintnined by the project proponeat.

. Mehiculur emissions should be kept under control and regularly mondtored, Sultable mensures

shall b token for proper mainienance of vehicles uied in e quarmy operation and transportation.

. The project proponent should explore the possibilities of minwater harvaating,
. Apreement’ Consent befween praject propoascnt and competznt suthority! landowner for haulage

ol from [ease mite o link road,

. Lntes technolegy (water sprinklers’ tinkers) 1o be adopted for mitigating dust at soures points in

leitse aren and haulnge road during operationa] activity/vehicular movemaont.

.Ma per the proposed plon, plantation with area specific plant species, number of plants to be

Planted nnd report of green belt development to be submitted (o the concerning department

The project proponentconsulinnl did not appenr. The committes discissed ind delibermted

that the project Mle should be closed and be opetied only after request from the project proponeit. The
file shall not be treated o pending nt SEAC. The matter will be discussed only after submission of

emline requests on prescritred online portal.
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The consulient informed the conmitiee thar they are sineily following the rules, rogubithons
nod other instrustions of QCUVNABET. A prowentation wos made by the project proponent ulong with
their consulimni Mé Cognizance Research Indin Pvo Lud Hesed on the documents: sutanitted and
presendation made by the project proponent along with the consultant, the following facls have
emerged: -

I, Thewwvirchmentil cleamnee 15 sought for Sandstone mming project ot Araz Mo, 486, 51, Mo, 21
Village= Partikalan, Tehsil- Chunar, Districts Mirzapur, State-Uttar Pradesh, (Leased 0804 Ha),
M/s Pranjal Stone Work,

2, The Terms of Reference in ithe matter were sswed by SEIAA. ULP wide Letter No
173 Poryn/SEIAAT 12002022, dated 11/082022,

3. The Public Hearing was organized on 3001272022, Fiasd EIA Report was subimiited by the Project
Propenent on 8 342033,

4, Salient features of the projecs as submitted by joct :
.| Onling proposi No, ____ INAZA0T 2023
2. Fils No, allotied by SEIAA, LIP FTTETIA0
A HMame of Propone A5 Penngol Store works ,
Shri 8
i, Full correspandence address of propament Village- Rajpur, Post- Adalhat, Pechegda, Estrict-
and mobile No. Mirzapw, and State-Uttar Pradesh
5, | Mameof Projest Proposed Pate Building Sandstane Mins
i Eﬁ?‘mmm mﬁﬂn-Eéﬁf
T Mame of River -
[ & | Mamoof Vilinge Patibalan
(5. | Tehst Chunnt
(10 Disirler Mirmper
11, Mame of Mince Mincral Baai bellimegr S {Sanechetome
I r..m.l.m H-. 0809 ha
13, Mae & Min mRLL Maxe 117,00 mREL and Min. 104,00 nitL
T4 il ot (Verad by DN Samctioned Mining Lesse Arvo
Pillar Mo Latitade Langliusde
A N BOETE |
B BRI TE
E“ 257 0072115 §201I0TE
147772 Cum
M.270 Cum/yenr
ur
34,270 Cu
Cnst Gem lelhed
360 days
& hre
]
Batse]
17, Mearest matabled road from alio 5 ke
10, Waber Respulremant PURPOSE REQUIREMENT
1 {KLD)
Drinking [FH
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Buppression of dust X7 |
Flanintion 1618
Chens 023
Toul T4 —
1% Narme of QCI Aceredited Consufor with Cepairance Research India Pvy, Lol
QCT Mo and periad of validiy, Certificate no. NABET/ELAY|92LSA (HE6,
i T Validity- 10-09-2023
JIh Amy ligigation pemding ngainat the project or M
el i ey court
. Detabs of S60 m Clister Map & cerfifiente Rof Mo 250Khan(p 2021, Durtead 27052022
igsmed by Mining Officer
| 32, Details of Lerse Arch in approved DISR Yes, given in the DSR at Page No, 62, 51 Mo 143
33, Propused CER cost Ra 100000 aniag
34, Propoved EMP coxt B I Copital Coast =Ilnpantion Cosl + CER
=Mz, k09,000 -+ 100,400
= B 9,005, (00
EMI Recurring Cost- R, 518,000
L b il by b of Haul Rand Lewprhe 0415 kan, widih: o.m
36, Mo, of Trees to be Planicd A0 plants

5. The mining would be restricied to unsatarated zone only above the phreatic water table and will
not intersest ihe ground waier tnble at soy point of ime.

. This project does not oitract any of the genem] conditiona applicable an mining projects speeifiad
in B14 Notifiention 1406/ 2006,

7. Theimining operation will oo be corried out in safety zone of any bridge of embankment or in
coi=fmgile zone such s habiiet of any wild fauna,

B. There is o litigation pending in any eourt regarding this project,

0, The praject propodal falls under category—{a) of ELA Motification, 2006 (as amended).

The consultent { ETA Coordinator) akeo submiitied an affidavit dated 30/03/2023 mantioning is
az followi:

I: ﬁ -"-.n:r:]r Sharma Se Lalit Mohon Sharme s ELA Cooedinator of M/s Cognlzance Rescarch India
vi, !

2. | heve prepared EIA/EMP report of project for the Proposal (SLASUP/MING240072022) of
Sandstone mining project ol Arazl Mo, 456, 5L Neo. 21 Village- Pattvknlan, Tehsil- Chunar,
[Hstrict- Mirzapur, State-Uttnr Pradesh, (Leased 0.80% Ha), M/ Pranjal Stone Work with my
[Eam.

3 1| have pesonally visited the site of proposal and cenify that no Mining activity hes' been
underinken on the project site for the presen) proposal,

4. | wm satisfied with ot all the necessary  dotafinformmtion submitted along  with

Application’ELA/EMP project preparations are trug and corrac.

I wartify that this project proposal has been uploaded Tor Mest thine on Pasivesh Partal,

I cortify thot thepe is no mismatch betecen information/dma provided on the enline application

submitted on Parivash Portel and hard copy which is submitied sfiee ageeptance of applicstion,

7. [ sate that all the TOR points love been complied and all the issues mised dusing puble hoortng
have been properly addressed in ELA report.

8. The BEIAVEMP report for the Propogal will be prepated by my teamas per guideline laid down by
QCLYMABET.

AGATNST A A MO

The commitiee discussed the matter and recommended prant of environmental
elearsmee lor the project proposal along with general and specific condiiions a8 annexed
Annexure=1 to these minutes, The committes also stipulated the following specific conditions:

o

|. Project proponent hos commitied o plame 1000 nomber of treesthectare. The project
propanentfeensulinm if desires may approach (o concemed District Forest Authority to plant 1000




e 2

324

Minutes of 747" SEAC-] Meeting Dated LVES202)

wees'ha on & [and avnilable to the Forest Department. The project proponent will deposit the
reduired amount for this entire plantation work {inclwding its mainterance ol secarity} 1o the
Forest Departrment,

The prajcct propenent shall install sodar light in their siie office.

Droring the submission of & monthly complisnce reports, the project proponent shoukl make sure
that the perodically tnken site photographs should also be annexed slong with the compliance

repon.
Preference should be given 10 indigenous local specics as por the consultation of the tecal districe
Forest Officer,
The maximum height of the bench should be 06 meters and the widih of the hench ghould be m
least twice the height of the bench as per the mine plun approval letier by DOM, LLP
In case the blasting is propased during & mining operation. the prajoct proponent nicads fo fsscss
Hs impael on e digplecerment of human beimgswikl animals®irds'otler specicr, and the suitable
messures propoged and wken for therr rehabilitation and rescitloment necd to be clearly described
in Mrst G moathly complisnee report.
The project proponcnt shall submit o final mine closure plan'Exit prodoco] for rehabilitation of
mined=out land io match its surrownding land use Iyears before the elosure af the mine o SEIAA,
UFP and Depariment of Mines and Geology, UP for approval. The project proponent shall ensure
g:ninm]amtuliuu of the approved plan ider the supervision of the Depi. of Mincs and
logy.
The project proponent shall plan and impéement collection dmin and siliation hasine of adequots
gize 1o -amest the 2l and zadiment flow from the quarry srea. The surfsce runofl minwater
harvesting ond other water conservation measures on a long-term basis are to be taken in
considiution with the Cestral/State Groundwater Board. The water so collected should be utilized
firr weatering the hoolage area. roads, and green bell development, sie.
The progect proponent sholl iske all suitgble measures: 10 prevent pollotion of grousdwaoter aid
neariy water bodies in consuitation with the State Pollution Control Board and ¢onsent (o operate
(i npplicatile) should be obtained from the State Pollwion Contesl Boned before the start of
production From the i,

10, Link Road from the quarry site to the main road shall be constructed as an all-weather road with

12.
3.

L4,
1

blockiopping and maintined by the projest propomsent.

Vehicular enissions should be kepl under control and regularly monitored, Sultable mensures
shall be tnkan for proper meintennnee of vehicles used in @ quarry uperation and trmnaportation,
The project proponent should explors the pessibilities of rainwater harvesting,

Agreament’ Consent between project proponent and competent authority! landewner for houlage
road frem lease site vo link road,

Latest technology (water sprinklers/ tankers) to be adopted for mitigating duse ot source poings in
lease nrew and houlage road during operstions| activityvehicular movement,

As per the proposed plan, ploatation with aréa specific plant specics. nimber of plants 1o be
Plemtad ond report of green balt develapment to be submitted to the concerning dopertrant

The consultant informed the commitiee thai they are strictly following the milss, régulntions

el wiiher instructions of QCINABET. A presentwtion was macde by the project proponent along with
their consultant M Cognizance Resewrch Indiz Pyt Lid. Besed on the docoments submitted and
presentation mede by the projpct proponent slong with the consubtant, the fellowing fecls huve
emerped; -

The enviranmental cleamace ia sought for Building Stone Sandstong mining project at A Na,
703, 81, Mo, 41 Village- Bhagautidei, Tehsil- Chimar, Districs- Mirzapur, State-Uttar Pradesh,
{Leased 1,01 Ha),

Page 7 of 44
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2. The Terms of Reference in the matter were isswed by SEIAA, UP wide Lotter Mo,
4N Paryw SEIAA/GS00/202 | duted 3001 2/2021.
1. The Public Henring vy orgunized on [0/02/2023. Final ELA Report was submitted by the Projeet

Propanent on 13042021,

4. Saliont features of the project as submitied by the

(1. | On-lin proposal No. Emufmm.rumm:m
3 | File No alloted by SElAA, UF ﬂﬂm
3 Muime nfﬁm I'nm: Shri Afay Kumar Singh 5'o Shei Kamla ng‘h
A mmlpnndﬂu acklress of propanent ‘Ria Sheerpur, Bhadbowda, District: Mireapar, (Lo
sl mobdle M. P
Mokl MNo-
Emul-
5. Hame of Project Proposed Bhogautides Buillmg Sandstone Mining
ey — projecl
i, “ﬁgutlmm [PlotfK hasra/Gata Mo, ) Az Mo, W3, BL Noadl
_T. Mame ul‘ll:mt -
X, | Mame of Village Bhagmunde!
0, Tohil Chusmar
0. Diimrict Mizame
Himu of Minor Minemal Building Stone (Sendaone)
_;ﬂm_wch Ha) 101 ha
3. Max & Min mRL witkin lense area Mix- 1 2200 mitL and Min- | 13,00 miLl
4. Pillar Coordinstes (Verified by DhO) Sanctioned Mining Lease Ares
[Fiflar Mo, Latinode Laonisgatades
Pl 255 GF51.0°N ﬁﬁiﬁ"E I
] “_'5351 0] EJE: OFOILAE
€ 25° 0398, 1°N #3* 00l 3'E
n 25 03 4E.1N BITSUSHA'E
5, Todnd Geolnglenl Resarves 545616 cam
16, Toanl Mingable Resorves in L0 1,100 eun/year
7, Totsl P Proshaciion Iﬂ'..l:m cumyear
1 W,[W cam
1%, Sompticned Period of Mine leosa Mnx i 20
20, Method of Mining Cipen Cast Sommi-mechonized Method
2 W 260 day
. Wer ¥ hra
3. No, of w 2R
24, Mo, of vehicher movementifiy {
235, of Lan Govemment waste lund
minte th off Mi 24
Naa ad From si 0.8 km
8, Water Ressrement PLRFOSE REQUIREMENT
=== (KLD)
| Drisking m28
 Suppeession of it 023
Pariancn 200
Cnbers 340
= ol e 338
9. mame of QO Aceredited Conpolinnt with Cognizonee Fesearch Inddia Pl Lid,
01 Mé and poriod of valldity, EH'IIIHIH ni. MABETEIA/I22r5A DIRE,

30, ;ﬂw?ﬂnmﬁmuh project or

31. Dxsnils of 300 m Chaster Map & certificate
immuied by Mining Officer

Reference Mo. 961 Fhanty5l.Na /2021, Dated

24072021

Page 8 of 44
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20, u.c. ,

-3"% Details of Lense A res in appeoved DSR ?ﬂ,[hwihlhmﬂllfg{cﬂu.ﬂﬁl.ﬁnﬂl

33, Proposed CER oo Ers 1,010,000

3. Proposcd EMTP coxl EMP Capilal Coxl =Mlamation Cost = CER
= Ba, 10, 10,008 + 1, 10,000
= 5, 10,200,000

EMP Recustiny Cost- Ry, 4,08 040
33, il brondih af il Hoad Lengrh: (0385 km, widih: & m

36, Mo of Trees m bo Mantod 110 plsnes

5. The mining would be restricied 1o unsaturated zone only sbove the phrentic water wble and will
nok intersicet the ground water table ot any point of time,

6. This project does not mitract any of the general conditions applicable on mining projects speci e
in EIA Motificotion | 40920016,

7. The mining operation will nol be cammied out in sfey mone of my bridge or embankment or in
eco-fmgile zone such = habital of any wild fona,

8 There is o litigation pending in any court regarding this project.

9, The project proposal falls under category=1(a) of EIA Notifeation, 2006 (as amended).

Thie conzulant {ELA Coordinmor) also submitied an affidavie doted | 1/022023 mentioning is
s [ollows:

I L Ankuor Sharma Sfo Lelit Mahan Sharmn am B1A Coordinatar of M/s Cognizance Rescarch Trddin
P, Ll

2, 1 hove prepored ELAEMP report of project for the Propossl (SLATLUPMING2ZSDETZ022) of
Building Stone Sandstone mining project o Arezi Mo 703, SL Mo, 41 Villsge- Bhopoutidei,
Tehsil- Chunar, District- Mirsnpur, State-Uttar Prodesh, (Leased 1.01 Ho) with my tenm

3. I have personally visited the site of proposal snd centify that mo Mining sctivity hes been

undertaken on the project site for (he present proposal.

I am satishicd with that all the necessary data/information submitted along  with

Applecation'CIA/EMP project preparations anc true amd comecl.

I certify that this preject proposal has been uploaded for first time on Parivesh Portal,

I eertify thet there i ao mismatch between information'dsta provided on the onling spplicaton

submitied on Parivash Portal and hard copy which is submitted afler aceeptance of application,

I sinte thod all the TOR points bove been complied and all the issucs roised during public heanmg

huve been properly addrissed in EIA repart,

The EIAEMP repon for the Proposal will be prepared by my tesm as per gadalbes Lald dowin by

QCIVMABRET,

BESOLUTION AGAINST AGENDA NO, 16
The commitiee discussed the matter and recommended grant of eovirenmental

elearnnee for the project proposnl along with goneral and specifie conditlons as anmexed wi
Annexure-1 to these minutes. The commitiee also stipulated the lollowing specific conditions:

I. Project proponent has committed 1o plast 1000 number of treewhectare. The project
propoacnticonsultant if desires may appronch (o coneerned Dastrict Forest Authoriy 1o plant 1000
treesha on o land availsble 1o e Forest Department. The project proponeet will depozit the
requined amoum for this entire pluntation work (including s mointenonce and: security) to the
Forest Deportment.

2. The project proponent sloll install salar lght in their s offfce.

3, During the submission of & moathly compliance reporis, the project proponent shauld moke suns
that the. periodically taken site photographs should wlso be annexed along with the compliance

It
il “anumu phould be glven to indigenous logn] spacied s par the conmaltation of the losal distria
Forest Officer,

i

FoH &

Page 9 af 44
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Minutesof 347" SEAC-] Meeting Dared | LIS2033

5. The maximum height of the bench shoald be 06 meters-and the width of the bereh should be m
keast twice the height of the bench as per the mine plan approval letter by DGM, UP

i In case the blasting iz proposcad during n mining operation, 1the project proponent needs to mEses
iin empoct on the displocement of human bomgs'wild ammalsbirdsiother species, aned the suitable
mengires proposed ond ke for their rebabilitation and rezetlement need 1o be clenrly descnbesd
in firss 6 monthly compiionee reporn,

7. The project proponent shall submit & final mine closure plin/Exin protecol for rebndslieation of
mined=out lumd to mosch i surrounding land vse 3years before the closure of the mine to SEIAA,
TP and Drepartiment of Mines and Geology, UF for approval. The project proponcet shall ensure
the implementition of the approved plan weder the supervizaon ol the Dept. of Mincs sl
Geology.

B, The peoject proponent shall plan and onplement eollestion deain and siltwion badins of ndeguane
size to amest the silt end sediment flow from the quarry eres. The surfece runoff mimvoter
barvesting and other watey coRscrvalion mesiures. on A long-lenm basis nfe (o be (akan 1o
consultation with the Central/Stte Groundwater Board. The water so collected should be utilized
for walering the haulage orew, rombs, and green belt development, et

8. The prgect proponest shall toke all suitnble mensures o prevent poliution of growdwoler and
nearky water bodies in consaltation sith the Btate Pallution Centrol Boasd and consent to eparale
{if applicable) should be obtained from the Sinte Pollution Control Board before the sturt off
production from the mine,

[0, Link Rosd from the guorme site to the moin road shatl be constructed gs an all-weather rood with
blecktopping und muintdined by the project proponent.

I 1. Wehiculnr emissions should be kept under conirol and vegitarly monitored. Suiteble measwres
shall be taken for peoper malntensnee of vehicles vsed In n quarry opérition ard ransportation,

12, Tha projeet propoaent should explore thie possibilities ol minwater harvesting.

13, Agresment! Consent betwoen priject proponent and competent suthesily! landowner for haulage
road from lense site to Imk road.

14. Latest technology (weter gprinkiers tankers) to be adopred for mitignting dust gt source points in
fease aren and haulage roed daring operational activity'vehicular movement.

15. As per the proposed plan, plantation will ires specific plant species, nurmber of plants W be
Planted ond report of gresn belt development o be submmitted 1o the concerning depoctment

7. : : i &l b

l:.“hnnlr‘ DIIMﬂ- mlr’, §hr| MIIIHI Kurnnr, .l'i.r-u: 1 1 Ha., File Fﬂe Mo, TITRITOZT

Eroposal Mo, STA/UPIMIN/YTS105/2023
LUT ]

The project proponent'consulinm did not appear, The commities discussed and deliberuted
That the prafect file should be closed and be opened only afler request from the project propongnt. The
file shall not be trented as pending 0t SEAC, The matter will be discussed only after mubmission of
online requests on preseribed onling portal,

SIA/UD/MIN/423 7052023
The consublat informed the commitiee that they are strictly following the rules, regulstions
and other instyuctions of QCUNABET. A presentation wos mada by the peoject proponent along with
flveir conaulimnt B/ Pacmmorsh (Servicing Environment and Development), Lucknow, U.P. Based on

ihe documents submitied snd presemtation mpde by the projest proponent along with e conaultant,
ihe following e have emerged -
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1. The terms of referenee s sought for Bulding Sionc, (Granite Khanda, Boubiler, Bailust (Gatt))
Mining at Gata Mo~ 356 (Khand Mo.- 05 New, 06 Old), Village- Dhundhanyan, Tehsil- Mahoba,
District- Mahaba, U.P.. {Leased Arca- 1.214 ha.).

2. Satient femtures of the project ns submitiod by the project proponent:
1. | Oneline B, SIATUP/MINHZZ 7032023
" File No, nlloned EE‘EIM. L e
- o of Prapanent Akhil Enteapriscs,
Shei Sutyencem Partep Singh S/o Shri Podmn Smgh
4. | Full correspondones sddreds al profionen Rt Wil Khipttho Kb, Tebwl —wlan, Tisic-
Bindn
5. | Mame of Projocs Building Stove, (Granile Khundn, Buulder, Barks
Sl (€t Mining Projeet -
L3 Fm h:mlm!EWKhm'ﬂhnNﬁl is Mo 356 (Khaml Mo~ 03 New, 06 CHil)
7. | Mumw of Village Dérumdhaiyan
(.| Tehsil Mahola
9. | Diuriet Maboha —
i3, | Nneme of Minor Mincral Bualding Stone, (Granic Kharnda, Bouklcs, Bailas
- (L]
I, | Semetboned Lease Arcp {in Ha) ]n'gllIIFu. =
12, | Mie& MinmBL within lense arca 271 mitL- 254 mRL
3. | Pilar Coordinnles) Ve fied by DO Pillars Latigusde (N} LongEitude. (£
A 25 1= 21L.03N oA B
L] 287 | 1= 2072 '.".‘a-‘l|J dd' [ HATTE
€| 25 115 164N _| 79 44 I800°F
B | 3 ptgenrn | 9 e 1460 | |
L8 oinl Reserves Qo il S
%, | Toinl Minesblc Reserves RIZSE my
(16| Total Proposed Production (in fiv year) 177550 m"
| If.. Mroposcd Frodustion | yenr Yiar Produscioon
Tl IS5 0m'
5 15510 m
il 58 T0m
4% A5 m
- ST
Tl [77550 m
1. | S ol af Wi hene 10 ¥dars
14, | Method of Mini usl Semi-Mechanized
30| Mnad waorking dnys 00 days
21, | Working hours/day Lvars
2, [ Wo.Of warkers 3]
3. ofland Dol revenue land
EI mate ol Bind 2 micier [avers
g meat —w
Drinking & O
-Supression of dod 060
lantation 00
_gmi‘ﬁmﬂ ekt
oial 3,00
T7. | Mame of QCT Accredited Consuiant with QT | MJs Paramassh {Servicing ERvironmer) and
Maand period of validity, Development), Lucknow, LLP,
= LNABET/EIAS 2, Ve CaE202] |
2. | Any Hiigstion peniding against the project oo Mo
Inmud in any vourt
i 'm%mm OB, Mahoba vide Hhm
Vi Mining Officer 23. Dated 03
30 of Least Arca in sppeoved DR Sudhi Patra No.- | C.~30-Rhaniy (Z021-22,
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Minutes of 747" SEAC-| Meeting Dated |1 052028
= Dated | 2-05-2621 01 Page No02, § No- 39
3L CER cosl 148 Laldh i
32 | Propce) EMP com EMP i Fiest Year— 1320 |akh
e EMP (Recurying Yerrs)— 7.05 Laih

3L | Loogth sl beeadih of |Eaw) Roail Lengite- | O, Widih- move thun .00 m
"3, | No.of Trees 1o be [Manied 20001 —
3. The mining would be restnciod 10 unsaturaicd zons only above the phroatic water-table andd will

ol intersect the grownd waler table al any paani of time.

4. Thiz project docs nod imct poy of e generl comditions spplicsble on mining projects specified
in ELA Notification 145092006

5. The mining operation will not be carried out in safety zone of any bridge or embankment or In
ceo-fragile zonc such ax habitat of moy wild fauna,

. There is no litigation pending in any court regarding this priject

7. The prajest propossl falls under catepnry--1(a) of EIA Motification, 2006 {as amended),

The goncuftant (ETA Coordinator) alse submitted an affidsvii deted 2000372023 monfioning =
a5 folkws:

L L Pankaj Srivastava Sfo S V.V, Snivastova am ELA Coordingtor of Paramush Servicing
Envirommeit and Development.

2. 1 will prepared E1A report for EC in the nome of Akhil Enterprises, Prap: Sk Sotyendra Pratap
Singly, Sfo Bhri Padam Singh for the Building Sone, {Granite Khanda, Bowkler, Batlas (G
Mining nf Grats Mo 356 (Khand Mo 05 New, 06 OId), Village Dhundhuiyan, Tehsil- Mahobs,
Digtriet- Mahoba, ULP,, (Leased Aren- 1214 ha ) wath my toam.

3 | have personally visited the site of proposal and centify that no Miniog sctivity has Leen
undertnken on the project site for the present propogal,

4. 1 am sarisfied with that all the necessary dninfinformntion submited along with ElA aee tree 2nd
enerecl.

S, Deertify that this project proposal lus been uploaded for the e tme on Parfivesh Porl,

fo [ eertify that there 8 no mismotch betweon information/date provided on the online sgplication
subinitied on Farivash Portal end hard copy which is submited after acceptance of application.

T, latwte thatall the TOR Poines will be complied and afl the s mized dusing Publle Hearing
will be properiy addressed (n ELA report,

8. The ELA report for the Proposal will be prepared by my eam es per gubdeline laid down by
QCINABET,

RESOLUTION AGAINST AGENDA NO, UE

The committes discussed the matter and recommended to [ssoe the standard terms of

referance for the preparation of ELA aa annexed at annexure=2 to the minubtes. The committie
also stlpulated following additienal TOR Points:

Additional TOR:

1. Original Choster Certificane should be subimitted at the time of EIA presentation.

2. To emsure proper mondtoring, the project proponent'conanltant should provide evidence in
form af (A} Raw Dain (B) Loghaok of their site visl along with netivities arried out during
minitormg (C) Real time photogrphs shawing monitoring moching, public, Inb person o,
Proprctor/proprictor  representative should be present o the tme of monitoring aod
monitoring should be conducted as per CPCB SOFNABET/AQCT guidelincs. Lab responsible
person shoull be present at the tme.of EIA presentation,

Paire 12 of 44
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3. ElA coordmator & FAE should give o notarged affidavie during ELA presemtation thil they
lmve personally visited il site & they have nlso token all the mifizating messures for any
eritienl issues involved in the project,

4, The prajeet propopent will hove tw inform the schedube of moniorngdatn eolleetlon
progranune o the SELAASGEAC, UP before star of data coblection. In case of fuilore, the
coltected baseline monitoring dats will be treated as null snd void.

5, The details of equipment used for baseline monitoring alongwith is photmgraph mantioning
dute, lime nnd geo coordinates for preparation of EIA report should be elearly displayed to the
peaple present during public heasing and the complete detadls related 1w monitoring period
metsst be merticaed n the minwtes of pablic bearing,

i Original tnb unalysis report of the profect proposal along with EIA repori shoohd be uploaded
an Parivesl) Postal,

7. Combined KML of all mines in & cluster shoule be submittesd ot the tine of ELA.

B. The project proponent’Consultnnt should identify the core & buffer zone (2.5 lom) of the
mining site,

9. Agreement Congent bemweéen project proponent and competent authority!' limdowner for
haulnge rowd from lease site 1o link road o be submitted o he time of ETA presentation,

10, Proponent/Consultani  should submit the planfinformation  nlong  with  1echnology
iphotopraphs of waier sprinklers’ tneskers) w0 be implementcd Tor miligating dust an soupce
poinls in lease aren ond haubige ropd dupng opermtion octivibySvehicolar  movemenl,
Technology should be displaved wt the time of ELA presentotion.

1. Proposed plantation plan with nrea specific plant speeies, number of plonis 1o be plantad and
place of planiation aleng with a proper map to be submitted at the time of E1A preseniation,

12, Waler requirement detnils along with source of water end the permission’ agreement with tlie
conceming suthority’ person (o be submitted at the time of ELA pressntution,

13; Proponentconsultant  shall presemt TOR  specificadditional  conditions  complianee,
oheervation'snggestions reised during the public hearing and commitment made by the projoc
proponent i & tabular form with a time bound plan o1 the time of BIA presentation.

14, Corporate Social Responsibillty (CSR) (o be prepared &9 per the MoEF guidelines and presen
it ol the time of EIA prescmintion.

The consuliont informed the commiltee that they are sirictly Tollowing the rles, regulations
and other instructions of QCYNABET, A presentailon was made by the project proponent aleng wilh
their eonsultant bis Parnmarsh (Servicing Envirenment and Development), Lucknow, U.F. Baged on
the decwnents submitted and presentation msde by the project propanemt afong with the consultant,
the following fcts have emerged: -

I, The terms of reforence 18 sought for Building Stene Gittl’ Bonlder (Sesd Stone} Mindng ot Gata
M.~ 294/1/2 {Khand No.- 03), Village- Sukrit, Tehsll- Robertsgen], District- Sonbhadsa, U_P.M/s

A:K.S. Highway Project Pyt Ld., (Leased Ares- 1.2210 ha,),

2, Salicnt features of the project as submitted by the praject preponenl;

I On-line proposal No. = s&@ﬁmm:nm&n

1| FileNg, uﬁ?ﬁm uP 7120

1| Momg af Prapanest Mis AK.5. Highway Project Pyt Lid.,
Cro- Shei Ajny Fumar Singh Sio Shri Baijesth Singh

4. | Full correspondence mddress of propencet Rr= .0, Upewidre Bai Yordavan Colony, Mgl
Sazsram, Rohins i

+ Mo of Project Buikling Stene GH' Bowlder [Ramt Soneh Mining
Project

[ Em !ﬂﬂlimiEE&MHn.f atn M- o001
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Minutes of T4T"SEAC-1 Meethng Pated 110873023
7 Hm:ﬁ’vngE Sukrit =
B | Tohsi Roberignmj T
9. | District Sonbhadru =

fl. | Name of Minor Minersl

Huildng Stone Gitn/ Boukler (Sand Stone|

1._| Ssnctoned Lease Area fin Ha )

1EZE( bua,

12 | Max.& Min mRL within lease aiva

258 mPL- 249 mRL

13 | Pillar Coordimates) Vesified by DMO) Fillass Ltk (M) Lomipgitude (E}
A 2455 24.83°N &1 03 10.68°E
B | 24 552021°N | %3 031000
T T T e .
C 34 ST TN | 8N 03 ISI0E
D 24 5523671"N | 81 OFI5STE ||
4, | Todnl Geologicnl Reserves 18ITHI
.| Totl Mineahle Reserves A2 m"
15| Toul Proposed Production (in five year) Tasism
17 | Proposed Production / year ¥ear Trogaction 1
" S48 m
g 54853 m)
5450
i SABAG M
= 54655 m’
"Tatal AT W

1%, | Ssnetioned Period of Mine beses

1%, | Meihod of Mini

20, | Mool warking dovi

E“Eﬁg
i

2L ngm; howrsday
21, | No.Of warkers
23, | Typeal Land Ciavt, revenue land
M, | Utimate Depih of Minmg 6 meler {averape]
13 earept mednlled rosd toen aite. 4
6. | Water Requiremeni PLURIMISE REQUIREMENT {KLD)
H% & ﬂu?m 40
Buppression of dust ,-?110'
Planisticn 200
[ Othees{ i any) e
s . " - Toinl = = A5l
T, | Mome ol Q01 Acergdited Consultant with QCT /s Parnmarsh {Servicing Envimament el
Mo anil pesiod ol valiabily, Development), Lucknow, 1)1,
QULNABETEIATE AADLID, Validn-0 L83
28, | Ay litigntion pending agoinst ihe projoct o Nao
Land in n%gwu.'l i - .
. | Dewile of 300 m Cluser Mep & certificale DM, Sonbhadm vide Letier o, (437K hanip 2022,
Yerilled by hﬂn{niﬂiﬂwi Dnterel 21" Juily, 2022
20, | Dreinils of Lense Area in opproved DER o DER ledier M- DO33M- 2202007 Khnnsn

Bely=D08 B dabed 31.10.2022 Pg Mo- 3 Br. Mo~ |4
wide letler

31, | Propoacd CER cos

A Lakh

32 | Prepesed EMP cont

BMP in Fira1 Year = 1380 Lakh
EMIP (Recurring Y ears) — 7.05 Lakh

Lengih- 400m, Whdth- mare than 6.0 m

EB ung#mhmnrmunm
34, | Mo al Troes o be Plarded

2000

3, The mining wouolil be restricted 1o unsaturated zone anly ahove the phinantic waber febile ond will

nol intersect the ground water table ot ony poing af lime.
4. This project dogs not attract any of the genernl conditions applicable on mining projects specified

in ELA Motification 14/09/ 3006,

5. The mining operstion will not b enrrbed out in eafery sone of any bridge or embankment or in
oco=fmglle zono such o habitar of any wild fauss,

Page L4 of 44
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Minures af 747" SEAC-§ Megting [hated § LS 2n3 3
There is no litigaion pending in any coun reganling this praject,

7. The project proposal falls under eategory—1{a) of EIA Notifleation, 2006 {ak pmended),

The consultam {EIA Coordmator) also submitied an affidovin doted 20032023 mentioning

as follows:

2,

I Pankaj Srivistova Sl S V.V, Srivasva am EIA Coordingtor of Pammargh Servicing
Enviranment and Development,

[ sl prepared ELA repot for the name of Bullding Sione Gty Boulder (Sand Stonc) Mining ot
Gata Moi- 29571/2 (Khend Moo~ 03), Village- Sukrit, Tehsil- Robersgani, Disirict- Sonlildea,
UL MAs AR5, Highway Project Pt Lid,, (Leased Area- | 8210 b} with my tcam,

| hove persondlly visied the sie of proposal nnd cenify that no Mining activity hos beet
undeniaken on the prodect site for tie present proposal,

I nm gatigfied veith that all the necessary datafinformation sabmitted along with ELA are irue and
cormet,

| certiffy Ut this project proposal his been uploaded For the Greo time on Parivesh Poral,

I centify that thers is no mismatch between information/data pravided on the onling application
submitted on Parivash Porial ond hard copy which is submitted after acceptonoe of application.

| tate: that all the TOR Paints will be complied and a1l the issues raised during Tublic Hearing
will be properly sddressed in Eia neport,

The ETA report for the Proposal will be prepsred by my team as per guidelime lnid down by
QCLMABET,

RESOLUTION AGAINST AGENDA NO. 09

‘The enmmiitee discussed the matier wnd recommended o isue the standard terms af

reference for the preparallon of ETA a3 annexed at annexure=2 (o (he minofes. The commities
ulso stipulated followlng additonal TOR Palnts:

Additinnal TOR:

1. Origined Cluster Certificnte should be submitted st the tme of ELA presemtation,

1. To ensure proper monitoring, the project proponent/consultant. should provide evidence in
form of (A) Baw Daw (B) Loghook of their site visil -atong with activities carried oul Suring
manitoring (C) Real fime photographs swesing monlering machine, public, lab person e
Proprictorproprictor  repesentative should be presémt m the time of monitoring aod
manitoring should be sonducted us per CPCB SOMMABETQCI guidelines. Lab responsible
person thould be prosent at the tme of ElA presenteton.

3, ELA coopdinater & FAE should give o potarized affidavit during ELA presentation (hat they
bave personally wisited the site & {hey hove nleo taken all the mitgating mensures for any
eriticn] issies invialvod in the praject.

4, The project proponent will have to lnferm the schedule of monlioring'dwa collestion
p me 1o the SEIAASEAC, UP before start of dota collestion. In ¢ose of filare, the
collected baseline monitoring datn will be treated as null and void.

5. The details of equipment used for baseline monitoring alongsvith itz phatograph mentioning
dane, Ume and geo coordinnies for préparation of EIA veport should be cleary disprlagred 1o the
people present during publle begring and 1he complete details related 1o monitoring period
muzt be mentioned in the minutes of pablic hearing,

6, Origingd Inb annlysis report of ihe project proposal along with ELA report should be wploaded
en Partvesh Portal, ;

7. Combiped KML of sll mines In 2 cluster should be submitted ot the time of ELA.

B, The project proponent/Consultant should identify the core & buffer zome (2.5 km) of the
mining site,
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Mimates of 747 SEAC-1 Mesting Duted 1IAS2023

% Agreement/ Consent between project proponent amd comperent authority! landowner for
houilage rood from lensa site to link rood oo be submined at the time of E1A presestathon,

10. Proponeat'Consultant  should submit the planfinformation aloag  with technology
iphimographs of water sprinklersf tankers) 1o be implemenied for mitigning dust of source
poinis i lease aren and houlage road dering operstion activinevehicolor movemant,
Techmology should be dispiayed ar the time of EIA presesiation,

Il Propoged plastation plan with aren specific plont species, number of plas o be plonied and
place of plantstion along with o propes mop to be sebmitied g the e of ELA preseniation,

12, Water requirement detibs along wit=ouree of water and the permizzion’ agreemeant with the
concerning suhorityd person 19 be subnuticd st the bime of EiA presenision,

13, Proponentcongsltont sholl  present  TOR  spocifictadditional  conditions comphiance,
observeton'suggestions mlsed during the public hearing md commitment made by the project
proponent in e inbuler form with & fime bound plin at the thve of ELA presentation,

14, Ewpmu Soclal Responsibility (CSRY 10 be prepareil as pér the MoEF guldelines and present
it ot the time of EIA presentation.

The consubiant informed the commitiee that they ore strictly following the mies, mgalations
and other instructiom of QCIMNABET, A presentation was made by the project propancnt along with
their conmultant M/s Paranarsh (Servicing Environment snd Developmient). Lucknow, ULP. Based on
the documents sibmitied and presenmation made by the project proponent elong with the consuliang,
the following fects have emengad; -

I. The terms of reference s sought for Building Stone (Khanda, Boulder, Batkast (G} Mining a
Catn No.- 288 (Khand No.- 06), Villuge- Majhol, Tehsil- Charkhari, District- Maboba, LLP,
{Applied Areas 1619 hn)

2. Salient fostures of the project as submined by the

B URNac prOpODaR:
1, | Coeline SIAURMA TN I3 202N
2. | Tile No, allat AR, UP L2 T
3.
)

Hnme af Proponony Shri Amor Chendrs B

Full carrespondonas address of prapanent Rip= 24, Vitlige = Kok, Milchaia,
- Hamirpur, ULP.
5 | Mameof Project Building Stone { Khanda, Boalder, Baitst (Gitti)
£ - Mining Freject
&, | Projest Jocugion (Piot’ Kinery /Gnta B Gl Mip - 288 [Khang] M- B
7. | Mame of Villy Mnghal
% | Tehsil S hark e
9| Dis Minkobu_
A 357 37 43 K" 3
B 252V A9ASN | 79 46 I66TE
4 25 37 W 24N T 46 3L THE
D 22T A9 I N T & 3] I6°E
14.| Total Geological Reservcs TO20RTS m°
15, | Ttal Mincable Reserves — MI::
16, | Toasl Proposed Production (in (e year) 259040
I7. Produciion ! HET m_’
18.| Sanch Mine lease 10 Years
19.] Metl Dpencast Seini-Miechanizod
L2 37 (nppros.)
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Mimntes af 747" SEAC-E Meethg Daed T1125H133

31| Type af Land

Gow, revenue lond

L 2% Ultimate Depth of Minmg

1E meler (nvermpe)

21, | MNeorest metalled road From site

10X

24, | Waer Reguincment

PURMOSE REQLIREMEMT (KL
Dirinding & Others [{RRH
Suppression of disl LL60
["hbatinny 200
[ Othens it any] -
Totnd 200

25;) Mame af QC1 Accredited Consulinm whih Q1
Movamd period of validi.

M5 Paramarsh [SBervickng Envitenment and

Development), Locknaw, L,
QCINABETEIAS 124/RANLI4,

26| Any litigstion pending ngainet the praject or
lend in ny cosn

Validity-0 11052034
Mo

27:| Deetmils of 500 m Cluster cemificats
Werified by Mining Offlcer

DM, Mahoba vide Letier No, T8 1M, M.C.-
30072.23, Dinted 17 Jannary, 2023

28, Dhemils ol Lease Aron im approwcd DSE

Sucthi Partra Mo 705N M C- 20K hanly/2022- 23

Dted 08-06-2022 at Paye No-02, § Na.- 27

1.40 Lakl

EMP in First Year— 13,80 Lakl
EMP {Recursing Veurs) - 7.05 Lakh

L3

—

3

]

0. | Propoded CER cos
30| Proposed EMP cost

I.-l:nﬂ’; andd Breadib of Houl Road Lenpehe 100, Widik- more than 6.0 m
E M, of Trees 1o be Manted 206000

The nuntng world be restricted o unsaturated zone only above the phreatic wneter teble and will
fiil anigtsect the grownd waler table ot any point of time.

This praject does not atirect ony of the goncral conditions applicable on wdning projects specified
m ELA Netification 14/09/2006.

The mining operation will not be enmicd out in safety one of any bridpe or embankment oc in
ceo=fragile zone such 15 habita of any wild fiuna,

Thaere in no litigation pendlng |n any sowrt regarding this project

The project proposal falls under category=1(2) of E1A Notificntion, 2006 {as amended).

The consultant {EIA Coordinater) alse submitted on effidavit datod 204032023 mentiening is

ns follows:

b

I, Pankaj Srivastavn Sfo Sri VW, Srivastova om ElA Coordintior of Poramorgh Servicing
Environment end Development.

| will peepared EIA report for EC in the neme of Building Stone (Khandn, Boulder, Batlast
(1YY Mining at Gatan Mo 288 (Khend No.- 06), Village- Majhol. Tehsil- Chaskbarl, District-
Mahaba, LLP, (Applied Aren- 1619 ha.) with my team.

I have personally wvisited the site of proposal end cerify thet no Mining aotivity has bean
undertaken on the project site for the present proposal,

1 am satisfied with that all (e necessary data'infermntion submiltied dlong with EIA are trug and
COSTeEt,

I certifty that this project proposal hos been uploaded for the first time on Parivesh Poral,

I certify that there is no mismatch between informotionddata provided on the anling application
subrmitted on Farieash Portal and hasd copy which is submitted alter socaptanee of application,

| state that all the TOR Points will e complied and nll ihe issues raised during Public Hearing
will be properly oddressed in E1A pepart,

The ELA report for the Proposal will be prepared by my team as per guideling (nid down by
QUIMABET.
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Misutes of 747" SEAC-| Mecting Dated 11/052021
LUTION AGAINST AGEND

The eommittee disenssed the motter and recommended 1o issue the stundard lerms of
reference for the preparation of EIA as anncxed al aonexure-2 fo the minube The conimitiee
aln stipulated following sdditional TOR Poinis:

Additional TOR;

I. Onginal Closter Contificate should b submitted ol the time af EIA presenindion.

4. To cnegre propor momionng, the project proponenticonsuliant should provide evidence in
form of (A) Raw Duia (B) Loghook-of their site visit along with sctivities carriod out during
manitoring (C) Real time phoagraphs showing monitodng imacline, public, b person eic,
Proprictorpropactor representative. should be present 81 the time of moniosisg and
manitoring should be conducted as per CPCB SOPNABETIOCN guidelines, Lab responsitile
person showld be present a1 the time of EIA pressniation.

3. EilA coordinator & FAE should give a notarized aifidavit during EIA presentotion thal they
have personally visited the site & they have alss taken all the mitigating messures fos any
critical e invelved in the project.

4, The project propopemt will hiave 1o nform the schedule of monitoring/daa collection
pragramme to the SEIAA/SEAC. UP before stare of dsa collection. In casc of failure, the
collected baseling monitoring data will be trepted as narll and void,

& The detailz of equipment ased fir baseling mondonng alongwith its photogroph mentioning
date, Ume and geo coordinates for preparation of EIA repart should be clearly displayed 1o the
people presenl duning public hearing and the complete details reluled 1o moniwaing period
st bie mentioned in the minies of public hearing,

fi. Original lab analysis repor] of e projecl proposal along with ELA report should be uplosded

on Parivesh Portal,

Combined KML of all mines in o cluster should be submitted st the time of LA,

The project proponent'Consultont should identify the core & boffer zone (2.5 kmb of the

minkng site

& Agreement’ Conseni betwesn project proponent and competent authority’ londowner for
haulnge rond from lends fite to link rond to be submitied ot the time of BIA presentotion,

10, PropenentConsulnnd  should  submil  the  plondnformition  along  with  technology
iphotogrophs of wiier sprinklers’ tankers) to be implemented for mitigoting dust 8t source
points 0 Jende arga and hoologe road during operathen activityfvehiculor movement,
Technalogy shiuld be displayed st the time of ELA presenation,

Il Proposed plantation plan with aren specific plant species, number ol plants o be plinied ond
place of plantolion slong with n proper map (o be submited at the tine of ELA presentation,

I2, Warer requirement details along with source of witer and the permission’ agreement with the
concerning suthority/ pergon (o be submited at the time of ELA frosentation.

13, Proponentfconsulimnt  shall  presemt TOR  specificfadditione]  eonditions  complinne,
abservalion/suggestions mised during the public bearing and commitment made by the project
preponent in o tabular foron with 8 tme bound planat he time of E1A presentation.

14. Corporate Socinl Responsibility (C2R) to be prepared ts per the MeEF guidelines ind prasent
it ot the time of ETA presentmtion.

=l
L ne ]

The consultant informed the committes that they are stirictly following the rales, regulations
and ather mstructions of QCIMABET, A presentation was made by the project proponent along with
their comsultant M's AWS Envirotech (OPC) Pvi. Lid, Based on the documents submitted ond
presenitation made by the project proponent along with the consuliant, the following e have
emerged: -
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1. The terms of reference iv soughi for Ordinary Sand Mining from Riverbed of Gisnga River [rom
AradiGata no-= 02, Village - Gag Barar Tasi, Tehsil- Zamania, District- Cihneipor, Diar Prodest,

{Leased Ares- | L0 hiu),

2. Salicnt features of the project as submitied by the project propoment:

On-line B,

SIAUPMINGZIZ11/2023

L. | File Mo, allotied by SEEAA, UIP

A

_ A | Mame of Proponeri Shei Arvind Kumar Sinph/175724
14, | Full corresprmedence adibness of propancn Tfo- Deesnapur, Cihaipar,
mnd E-papn [d Liviar Prodesl
E-rrail - srvindkomars 1 il e
5. | N of Mrogeot SOrdimary. Sl mine® from Riverbed of Gangs River
leeabed af Gala Mo, 2, Area- 1.0 Ha, Villageo - Gag Pas
Tari, Tehsil - Zamania, Eﬁﬂricl.-l’ﬂmnpl.l’, Llnar Predech
= Advind Kumar Singh'375724
6. | Project Localion (Mol Khatra'Cata Mo, ArmyifCata mo- 2, Village - Gag Barar Ton, Telisil -
e Famania, Districl - Gharipar, Ubae Prodech
7. ﬁmﬂiﬂiw Gapgs Tovr-Adface
| B e of Villa 5; Barar Tor
|9 | Tehsil .
16, | Disrict ﬁu
11, | Name of Minor Mimcral Spnd
| 12 | Sanctioned Lease Ases (in Ha.} |:|.M1q.
I3, | M, & Min mitL within leuse anea Highest mtL i 58 & Lowest is 56 mRL
14, | Piliar Cooedinnes | Verified by m-!ur Coordinntes of the sapctloned lense area-
(Plla [N g

| A 25754/ 10 BE"N BA"i531 467E
B 25%342] ‘.-‘il'}I #1°3515. 048 E
[ LT A58 04E
3] AEERATS S0V E3TIETTAGE
Werknble Area
A Pl LN BI"3521 46VE

E i

Avrea Under Active Water Clianmel

A L8N i3] 46 L
B 25°3423.79"N BAPIE 5,24 R
L. E ek b 1 e T L B335 34 SOE
PR | Mokl Gicoliglosl Roserves : Rﬁ.ll!-ﬁmI
it E:m?m Rescrve (ns per Approved 116,000 m
;~ Tela) Frapon] frodostiie 5,50,000 m' (in 3 years)
.-, Tr- sLail
] . L
% ! ]
2 ?_j
1. Mo nrwm mavameniiliy 41
"3, | Typaof La %' landRiverbel
pr ol IEAm
Moarest metalles road from siee 300 m
g. Waler Reguirement PURPOSE REQUIREMENT (kLD
Drinki .55 K LD

1255 10 L —
B of st LI
Plantation 0.50KLD

Total ATEKLD
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Misuirs of 747" SEAC-1 Meeting Dated 1152023

26, | Nameof QO Accredited Congalimin with AWSE Emviroeeeh (OPC) Pec Lid,

O Noand period of validiy, Cemficne no, MABET/EIARIISA G Rev.01)
Walid Till July 14, 202¢

24, | Ary lilgation ponding againd the prajectar | No

| | loed i mny coun *,

0, | Details of 5K m Claster Cenmifiears verified | side betier no, S04

by Mimang CHTicex Dimbed om 04, 03,2023

31, | Beseline dsta collection period March to May 2027

31, | Dotalls of Lense Area in approved TSR L0 he —_—

32| Proposed CER cosi Hs. 1.8 lakhs o=

33, | Proposed EMT cont EMP cost- 5.0 lokls a5 Capital Costand 5.0 lakha as

Rocarming Cost

34, | Distance of Hiul Road 500 m

35. | Mo, of Trees to b Planked 50

3, The mining would be restricted 10 unssturiied xone only abeve the phreotic waler table nnd wall
ol imerseol the grownd warler mble ol any poinl of fime.

#, This projecs does not mitract any of the general conditions applicable on mining projecis specified
I ELA MNotification 140972006,

5 The miniog operation will not be camed out in safety zone of any bridge or embankment or in
ooo-fragils zone such as hobitat of any wild fauna,

fi, There is na liligation pending In any court cegurding this project.

T The project proposal fnlls urder category—=1{a) of ELA Notification, 2006 (as amended ),

The censultam (E1A Coordinator) elso submitted sn alfidavit dated (40372023 mentioning i4

s follows:

1. 1, Sandeep Komar, Blo BE, Yerma fs ELA Coordinator of Mds AWS Envirotech (OPC) Pyl Lud,

2 | have propered TOR report for the proposal  Ordinary Sand Mining [rom Riverbed of Gengn
River from Ampi/Gats no- 02, Village = Gag Barar Tan, Tehsil- Zamome, Dhstrict- Ghazipuir,
Utenr Pradesh, { Leased Area- |10 ha) with my team,

X 1 have personally wisited the site of proposl snd certify thit no Mining netivity hos been
undartiken on the project site for the present proposal, '

4. 1 bave satisfied witl: that all the necessary datnfinformation submined along with TOR application
fare true and earrect,

5. [ certify that this project propasal hos been uploaded for the fiest time an Parivesh Portal,

6, [ eertify that there will be no mismotch betwean informationfdals provided on the onling
npplication submitied on Perivesh Poetal and the lnrd eopywipresentation which will be submitied
after nceeptance of opplication.

7. 1state that all the TOR points have been complied and all the issves mised during public hearing
Tz bigen properiy addressed in E1IA repor,

8. The TOR spphicuson for the Proposal is prepancd by wiy team as per guidelings lad down by

QCINABET.
The projest proponedi alse subiiiied s letier deted 28023022 1o Direstorat of Brvirenmeni

thraugh which they have informed that the collection of baseline monitoring dato for the =id prosect
bns already boen started for summer seasom (March 2023 1o May, 2023} as per provision of MaEFCC,
Gl alatel GRI0G22 for your kind considemtion,

RESQLUTION AGAINST AGENDA N©. 11

The commlttee discmssed the matter and recommended to isse the standard ferms of

reference for the preparntion of ELA ns nnnexed at annexure-2 to the minotes. The committes
slse stipulated following sdditional TOR Pointa:
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Alimites e t uped 1]

Additienal TOR:

11,
12,

13.
I4.

I3

. Project proponent should present latest drone videogrophy of the project site mentioning the

tlate, time and g=o coordinates at the time of ELA presentation.

Original Chuster Cenificate should be submitied & the time of ETA presentation.

NOC from Trrigation Department/Concerning Authority regarding river bed mining o be
subimitied ot thi time of ELA presentation.

To cnsure proprer maniloning. the project proponent/consultant: showdd provide evidence
form of (A) Raw Dota (B) Loghook of their site visit nlong with nctivities carriod out during
manitoring (C) Real time photographs showing moniloring machine, public, lab person etc.
Proprielorproprietor representalive should be present o the nme of moniloriog and
monitering should be conducted a5 per CPCB SOPMNABETAQCT guidelines. Lab responsible
person should be present af the time of ELA preseniation

E1A coordinntor & FAE should give a notarized affidavit during ELA prescvation thal they
have personally visited the site & they have nlso taken all the mitigating measures for any
eritical issues involved in the praject

The project proponent will have 10 inform the schedube of momtonngidatn collecton
programme 0 the SETAASEAC, UP before stan of data-eollection. In cace of fuikure, the
ellected baseline monitoring dath will be trented as null and woud,

The details of cquipment used for baseline monitoning aloagwith s photograph mentioning
dite, time and geo coordinates Tor preparation of EIA report shoald be clearly displayed 1o the
people present during public hearing and the complete detsils related 1o monitorsig period
st be mentioned in the mimstes of pulilic bearing.

Ovigenal Inb anabyeis seport of the project proposal slong with ELA report should be uploaded
on Marivesh Portal,

Combined KML of all mines in o clwcor should be submbted st the time of Bl

. The project propenentConsultnnt should identify the core & boffer zone (2.5 km) of the

mining zite.

Agreement’ Consent between projeet propanert and competent authority! landawner For
Isnulnge road fram lease site to link road to be submitted at the time of EIA pressntation,
Propovent’  Consuliont  should = submit the planinfoomotion  alowg  with  technologry
{phumgrm of wuter speinklers’ wakers) 1o be implemented for miligniang dust o) source
points in lemse aren ond houlope road during operation sctivityfweliculor movement.
Technalogy should be displayed at the time of EfA przunluinn.

Proposed plantasion plan whh area specific plont spesies; number of plants to be planted and
place of plantation along with & proper mnp te be submited at the time of E[A presentation,
Water requirement details along with source of wiler and the permission’ agreemenl with the
gongerming mithorityy person to be submitted at the time of ELA, pressntation,
Proponentconsuliant  shall present TOR specificaddiionel conditions  complinnce,
observnlion/suggestions raised during the public hearing and commitment mnde by the project
propoment in o tabulsr form with & time bound plan ot the time of ETA presentatioon.

16, Corporate Socind Responsibiling (CSR) (o be prepared as per (the MoBEFR gl delines and prosent

it it the time of ELA presentation.

17, Submit the hydrologienl study report of lease aren thnd the quantity given in Lol will be mined

without uffecting the geo-hydrelogy of tha River,

The consultant informed the committee that they are strictly fallowing the rules, regulations

enil ather istructions of QCYNABET, A presentition was made by the project pmponenl along with
their consultant MY AWS Envirotech (OPC) Pvi. Lid Based on the documents submiitted and
presentntbon made by the project proponent along with the consultant, the following fucts have
emerged: -
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2T = 202

The terms of refevence is sought for Oedinary Seod Mining from Riverbed of Gangs River from

Getn neuBhand Mo,
Pradests, {Leased Area- 4.047 ha),

103, Villoge — Ibrnbimpur, Tehsile Gynopar, Districi- Bhadobe, Uttor

& Salient features of the projeot &s submitted by the project propoet;

[1._| On-line proposal Na. SLAJLIPAINAZINIT2023
(2. | File No allored by SEIAA, UP 1726

3, | Mame of Propencul Shwi Rina Prusap 5i

4,

Full eorrespandeace address of proponent
uneh E=mnil Tef

o= Village- Halongur, Post- Jongigon). Tehsil- Giynngur,
CHzriet- Bhndahi, LT
E-mail 1d- ranapraopsinuhid |8

|.eam

| 5, | Mumie of Progect “Ordinory Sand Mining” froem Riverbed of Ganga River
feum Ehomd NosGam M, 103, Village — [seahbnipoar,
| Tehsil- Gyoopur, Disirieli-  Bhndohi, Uhwr  Prodesh;
| Samctronml Aveas 4147 |, develaped by Shei Rana Pritap
L e
[f | Project Location [PloLKharasCatn No.) Khand MoJCata Mo, 113, Vilkage = Thenbsimpur, Tehsil
Gyanpis, Digirid- Bhadohl, Uitar Prasdoeh
7. | Mumie of River Ginnga River
8 | Mame of Village Ihrahingsr
9. | Tehail Ciyenpue
0| Diswriet______ hadoni
» | Mame of Minor Mineral Oedinary Sarwl
2, | Benglioned Lesse Area [in Hi) EXFT
12 | B, & Min mitL within fepsc ares H!Mﬁyﬁ?l ?ﬂ&].u-ms[gﬁ?jﬂmlﬂ.
14. | Plllar Coordinates {Yerified by MO Conrdinntes of the sanctloned lease area
1Pl | Latliede Langiidy
A 11730 | B2RI0ES.60TE
B ..t J12A0°N. | 820210880
C ST 01 L7PN_ | #2°21108,
O 2571 3N2.00°N | H2TI0°EAS0°E
| 15, | Total Geologionl Reserves 021650 m"
13 Eﬁ!lﬁlmhhkmu'mpuw L2LAI0m’
[ 11} e
7. | Tolal Propused Production I.I1,III:IF_E'
. | Proposed Production £, 21410 m fyear
b9 | Sanctiored Period of Mine lease 4 years [Remalning bease periocd)
AL | Method of Min Oipencast, Semi-MMochanized
21, | Working hoursday B
12, | Mo, of worker 11
23| Mo, of vehiches movementikly 43
| 14, | Twpe of Loedl (ol Ll
25, | Ultimabe of Dgg: of Mining Upto 3.0.m
26 | Menrost metalled from slte S50 m
37, | Waier Requirement PURPOSE UIREMENT (KLDY
Drinking i,
| Chibiors (iF mny) - =
i deita. T-utul | setKLD
28, | Mame of QU Accredited Consubtnnt with AWS Enviratech {OPFC) Pel Lid.
Q1 M and period of valldiy, Certificate mo. NABET/ELAJIZISTA 0007 (Hev.01)
Wailld TI0 Juby 14, 2025
2 | Amy lidgation ponding agome the projecl or | Mo
land ln any couny
30 | Deutls af 500 m Clasor Cenificee verdficd | wade lettor no. 36K henan Hpik! 2023
by Mininp Offoer Duied on 03.022023
31, | Beeeline datn eallection perlod - Mnrch to May 2023 (intimssiion bovier submiiied
|22, | Dienils of Leate Ared in LER In approved DERL Blodohi denils on Page Mo, 11
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Mimrtes of 747 SEAC-1 Meeting Dated | 853033
(33, | Proposed CER cost R, 276 Lakhs ]
34, | Propoyed EMP cosi EMP Cost s Bs, 10062 Lukhs ax caphial cost sl Ry, 24.50
lakhs 5= rooarmng eodl
35, | Distance of Haul fload 980 m
36 | Mo of Trees to be Planied 250

3, The mining would be mestricied to unsdiurated wone only shove e phreatic water able and will

not (ntergeet the ground water table ot any point of Hme.

4, This project does not aliroct uny of the general conditions applicable on mining projects spegificd
in EIA Mofification 1A 2006,

5. The mining operntion will no1 be carried out in safety zone of any bridge o envbankment or in
eeo-fmgile zene such as hebiat of ww wdld G

fr.. There is no litigation pending i any conrt reganding (s project,

7. The praject proposal falls under ewegery=1{n) of ETA Mofification, 2006 (ns smendexd).

The zovsultan (ELA Coordinator) also submitted an affidavi dated 1403/2023 mentioning is
s fallovws:

I L Sandeep Kumar, Sfo K- Yermn = BIA Coordinater of M AWS Envirotech (OPC) Put, Lud,

2. | have prepared TOR repom for the proposal Ondinary Sand Mining from Riverbed of Ganga
River from Gatn noJKhand Mo, 103, Villasge — Ibrabimpar, Tehsil- Cyanpur, District- Bhadobi,
Lttar Pradesh, (Leased Arci- 4.047 ba), with my seam.

3. [ hove personnlly wvisited the sitle of proposal and certify thal no Mining aclivity hos been
umderinken on the project site for the present propasal.

i, 'have satisfied with that all the necessary detainformetion submined along with TOR apphcation
are nbe amd corracl.

% Teenify thot this project proposal has been uplonded for the first time on Parivesh Portal,

. 1 cerdily that there will be no mismateh between nformation/dats provided on the onling
applleation submitted on Paclvesl: Pornd and the hard copy/presentation which will be submibiied
aiter scceptance of application.

. 1 stabe that all the TOR points hove been complied and all the issues mised during poblic hearing
have been properly addressed in EIA report,

B The TOR application for the Proposol is prepared by my team as per guidetines lnid down by
QCIMABET,

The praject proponent alss submitied o letier doted 01/03/2023 o Direetorale of Enviramment
through which they have nformed that the collection of baseline monitering dots for the safd project
hiks atready been started for summer season (Morch 2023 to My, 2023} ss per provision-of MoBEFCC,
O dated 8062022 for your kind eonsidemtion,

RESOLUTION AGAINST AGENDA NO, 12

The committee discussed the matter and recommended to issne the standard terms of

reference for the preparntion of EIA ss anpexed ot mnnexure-2 to the minutes. The commitice
ilum bl Fadlevwing e diianil TOR Palnin

Additional TOR:

I, Project proponent should present lalest drone videography of the project site mentioning the
s, time and poo coordinaies ot the time of ELA presenistion,

2. Onginal Clugter Certificate shoulbd be submatted s the time of ELA preseniation,

Y WNOC from irigation Depanment/Conceming Authority regarding river bed mining o be
submitied at the time of ELA presentation.

4. To ensure proper monitoring, the project propopenticonsultant should provide evidence in
form of (A) Rew D {(B) Logheok of their site visit along with sctivitics carvied oul during
miomitering (C) Real time photographs shewing monitoring machine, public, lab person ere.
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Proprictorproprietor represeniztive should be present st the time of molmcing. and
manitoring should be conducied s per CPCR SOMMNABETIOC guidelines. Lab responsible
person should be present ot the tme of BIA presentation,

5. EIA goordinator & FAE should give a notarized affidavit during EIA preseniation that they
have persomally visibed the site & thiy have also taken all the mitignting mensures for any
eritien! ismnes involved in the praject,

6, The project proponent will hove o0 inform the schedule of moniterime’doln oellection
progromme (o the SELAASEAC, UP before @art of datn collection, In ense of filune, the
exllected baseline muonsitoring duts will be rested as nul] and voidl.

T The details of equipment used for baseline monitoring shongwith its photograph mentioning
dnte, time and geo coordinates for prepurmtton of ELA report should be clearly disphved to the
people present dusing public hearing and the complete details related te monitoring pevind
misd be mentioned in the minuies of public Bearmg.

#. Original Inb analyyiz report of the projest propesal along with E1A report should be uploaded
on Parfvesh Portal.

8. Combined KML of oll mincs in a clester should be submitted at the time of EIA.

10 The project. proponentCorsultant should identify the core & buffer zone (2.5 kn) of the
mining site.

1. Agreement/ Consent betwoen project proponent anl compeient outhority! lmdowner fur
haulage road rom lease site 10 link rond to be submitted at the nme of EIA presentation.

12, Proponent! Consulint showbd submit the plenfinfonnation  along with  technology
iphotogrphs of water sprinklers’ tankers) to be implemented for mitigating dust ol source
points in lespe area and hoaulage vond during opertion acivity/wehiculor movement.
Technology showld be displayed a1 the time of ELA presentaticn.

13. Praposed plantation plan with area specific plent specics, mumber of plants 1o be planted and
ploce of plantation alang with a proper map to be submitted ot the timte of ElA pressntation,

14, Wister requirement defrids nlong with source of water and the permission/ agreement with the
coacerning outhority! persoa to be submitted at the time of EIA presentation

15, Proponenticonsultant  shall present TOR  specificfodditional  conditions compliance,
ohservation/suzgestions raised during the public hearing and commiinwent made by the project
proponent in o abilar form with a time hound plan &0 the tme of B4 presentation,

16, Corporate Social Responsibility (CSR) 1o be prepored as per the MoEF mudelines and presem
it at the timie of EIA presentation.

17. Submit the hydrologlenl study report of lease area that the quantity given in Lol will be mined

withouwl affecting the geo-hydrolagy of the River,

LAY S| EXCRYIon oot ot Lents .

The consulunt informed the committes it they are strictly following the rules, regulanons
and other instructions of QUI/NABET, A presentwtion was made by the project proponent along with
their consultant M/ Environmesntol Research and Anlysis, Lucknow (UL PL Based on e documents
submitted and presentation made by the praject proponent along wilh the consultont, the folloving
focts have emcrged; -

B T envieriivien il ol sarares (s snughn nee Srivlinary Bedl REuay i ian Braleert @ CIai M. - ne,
Villnge - Rawan Bujurg, Tehsil & District - Sambhal, U.P., {Lesed Arca (U865 Ha. ),
2 Salicnt features of the project s submitied by the project propanent:

L STAMIPAITH AR I0T 53003
allotied b [1] 7707

3. Mame of Pro S Siitgh S50 Shri Purman Simgh

4. Fall cormesponsente adiliess off propsodenl 100242, Busddha Avas Vikas phase 2, Disirict -
— Moradabad (ULP.)

5. Homa ol I — Cdinary Sai] Excavotion Projoect

i E Togstinn |Pl=|.|’h'.hn"l]lh M. / Cimta No- 363
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Minutes of 747 SEAC-] Meeting Daed | |(052013
[ Khand Mo.)
7.  Mame of River H;‘ﬁ
K Hnu-:ul"'n‘ihs Rawan
3. Tehmul am
10, Ditrect Sambhal(L} P}

11, Mame of Minor Mineral
|12, Sanctionad Lease Area (in Fin] 0.865 Ha. &

[ 13, Mingable Area (in Ha) 0, 604H Ma (eafety margin (2602 Ha)

14 Em!wuln‘lL A

l5.. Bnx, & Min el wilhin lease anca nqmmnudmﬁ'mqmmumm

1k, Pillar Coordinntes (Verifled by DMO) Caarln Poard Lalilode Lumgitide

M i ek o
A 204054 35N T30 7TE

Ordnary Seal Excavation Projest

B SR SN 065N TRk 2rE
a6l C FRAANAD, LU B A28 76" E
O | ZHA0S0.00°N | TECINE PR
17. Total Geologicsl Reserves [9030 )
I8, Towl Mireshle Quanticy Hﬂ;ﬂ]ﬂp three rlqutln
19, Talul wedl Produe a3 ,lmjirnjﬂg i s

3
L20 Sanetioneid Pﬂrlﬁﬁ Flnu lenie 3 manths
21, ion of NA

22, Nelh Alimi
{23 No i
L 24, Working bours/day
i .15, Wa, l'.'lPulhﬁ
| Ne, DF velicles
e % Land

|28 of

19, Wearest incialbsd road site

30, Water Regquirement FURFOSE REQUIREMENT (KLD)
Drinking____| 0.30
| Suppréession of dust 1,98
Flnmtation .01
et (iFnny)
“Tak] 29 Ku‘.-

31, Name 0t QC1 Accredited Consubinnt with
QCT Mo And period of validity.

32 Any lirlgation persling ogalnat the prajest

| or lend n sy eourt 2
33. Details of 300 m Cluster Map & cortificnte | Letter No, 470/ Khanij2022-23 on dated DIy 2023
Eswed by Mining Offcer

34, Detnils of Lease Area in spproved DSR__ | MA
3. EMT cou | Rs 7,30, Kil-{mone than 2% of the toial Prajoct cost) ]

s Environmental Ressanch and Anolyaly, Lul:knu'w {LLF}
Cerfificete No. NABETY E1a/ [922/RA 0200
gl{ﬁrl}l!&hmrim Walidity Till: 21.00.3024

otz Project cost

and bresdeh of Haul Road
Mo, of Troes to be Planied

20 e length and & m widkh

[[1]

Ti:uﬁihg;uutdhmhud 1o wnsatieriied wong only sbove the phreatic water table and il
nol interseet the ground waler whle al any point of tme.
This projoct doss not altret oy of the general conditions applicable on nining projects speeificd

in EIA Notification |

A0S 200,
The mining operition will not be carrled out In safisty zone of any bridge or embankment or In
exp-lrigrile wone zoch as habitat of any wild founa,
Thera s no litigation pending in nay court regarding this proj
The project propasal fulls wnder category—1{a) of E1A Nuuﬁnhnn. 2006 (as amended],
The consultant (ElA Coordinnior) also submitted an affidavit dated 08032023 mentioning i3
i follows
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1. 1 Widhny Kuomar Avashi Sfo LU I G Awssihi is EIA Coordinsior of M Envdrominenial

Rescarch and Analysis, Lucknow (UL}, Accreditation Certificate No- NABET/ ElA/ 1922/RA

0204) { Ry 01}, valid all- 21012024,

I have peepared EC (B2)-repod for the Proposst Mo, STAUYMING220TS N3, File Mo, 7707,

Prop, Shn Choman Singh Sfo Shn Faram Singh Re 10:242, Buddhi Vikar, Avas Vikes phose 2,

Dristrict - Moradabad (L.} proposed “Ordinary Soil Excovation Project™ of Ciata Mo, 562, {Total

nren (L8635 Ha.) locaed in villsge- Rawan Bujurg, Tehsil & DEtnc! - Sambhal, Uttar Pridesh with

my leam.

3. 1 bave personnlly visited the sile of propasal and certify (hul no Mining sciivity has been
underiaken on the project site for the present proposal,

4. 1 have satisfied vith thet all the necessury dotn'information required for EC (B2) presentations sns
g and cormect.

5. Leenily that this praject proposal has not been previogsly uploeded on parivesh paral,

fi. | centify thai there will be no mismaich betwoen information’dma provided on the online
opplicotion submitied on Parivesh Poral and the hard copy/prosentation which sill be submiied
alter aceeptance of applicalon.

7. The EC (B2} report for the Propossl s prepired by my leem as per gusdelings lujd diwn by
QCUNABET,

RESOLUTION AGAINST AGENIUA NO, 13
The committee discussed the matter and recommended prant of environmental

clenrance for the project proposnl slong with gencral and specifie conditinns as annexed ot
Anmexiere-3 to these mineies.

Cal Meeting Drat

I_'_I

The onsulin) informed the commttee thot they are sirictly following the rules, repulsions
ardl ather instroctions af QCUNABET, A pressntation was made by the project proponent slong with
their conaultant M's Green Envire Engineers Pyt Ll Based on the documents submiticd and
presentation moda by the project proponent along with the consulinnl, the following facis have
emerged: -

I, The environmental eleamnce i3 sought for Tennery Unll Raw to Finished Leather (Capucity: 800
Hies per doy ¢ 16,00 MT per day) at Plot no, [E54 & 1402, LIDA Banthar, Districts Unneo, ULE.,
M5 Everest Exports,

-2 The teems of referemce in the moder wene fsued by SEIAA, L. wvide letier po,
195/ PaeynSEALCTSI0Z01 B, dated DEAOT2020.

3. Publie hearing was organized on 260112022 and finm] E1A report submilied by projest proponen
on 1 T032023,

4, The land hns been allotted by Lucknow industrinl Development Authocity in favour of project
proponent vide letter dated 22/04/2014,

3, Plre NOC obtained by profect proponent M/s Everes: Bxports on 07/08/2020,

f.. Consent lo operate for dry shoe unil hos been issued by UPPCB vide letier no,
161363 UPPCE Unnao{ UPFCBRONVCTOBothUnneo 2022, doted 20082022,

7. Project brief:

|_Particulars Detnils
Mo of project Everest Exporta-Leasher Linit {mw hide to finish leather)
Location of aibs Mot no, 1154 & 1402 of Village Banthar, Distriet Unsas, Ltior
Proclesh
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MRy of 747 SEAC-1 Mesting Dated | IISR0EY
[ Giee-Coardinptes of the s
Licaiion | Latitude Longitucla
Fi ToHaE VN BIF2TI5 IVE
] 26T 04 N e T
3 k] 42N ROP2T 2L 9a L
[ 26°284.9T"N 2726 36°E
[ 672K BT B2 728 4 E
iz 26°IRA6, 1N W21k
| | New/uxpaimaiondmadernizaison New Project
“Toul prepared Capacily Copasity B0 Hided per day !/ 1600 MT por diy
“Lend requirelavailaite 18,009, 60 s | Appron. 4.4 Acre)
TGireenbielt 7 Flasintion 33%% of the wial tand area (OO0 sqm. | Approx)
Area [haj
Estimated praject cosl INR 609 crote
Mnepower Requirement During Constroction phase: 100-150 Nos.
During Operation phase: 300 Nes.
Nearest kighway MNH-25 (Locknow ~Kanpur): 017 km W
Wearest milbead ¢ Railway satwon Magarwars shout 4.28 km NW from the project she and Unnao
Jurction, about 6,80 km N/NE from the propesed project site.
MWeanest brpon Kanpur Military Airport, Kanpor. 9.5 km 8/5W from the site.
[ instalntions Bome
| Archacalogicsl lmpormal places !Lhu = .
ild 1ife sanciuarics Chandm Shekhar Azsd/ Nawabyan Bird Sanctusry approximate
| 25.0 Km NE. e
Menrest major cily Ui wbout 7.0 Km NE,
Rivers in 05-km radius o (Canga Tver approximale 6.5-7.0 Kni SWiS)
Draim Cinnds Mala 1.5 10 2.0 Km W/SW
Hill mrges Maie i
Sewemle zone Selamic zone-1IT o per. UEVRP (Urban Bacthgmbe Valnorabilily

Teduction Progran) Ssismic zooe map of Iodin and Uttar Proslesh
& (15 15952002 (Par-1}

£ Land use datnils)

Lo Llae

T ol Towl Plat

A under ot

100

"Raud nnd Prrking area

16

Common  Faslliiien  plant  end

e linery
| Groen Spaces

34

ETP, Salt recovery and chroms
reegvery ul

12

equipment/machinery delaits:

5%?

Hmﬂmm

Salt shaker (Rotary Drum)

Soaking and liming drums

machine

Wt Bl drums

4] oo o s | =] g}

Wes bloe ssmmying machine

Splitting machine
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E'

PR

H. Shaving mseline 3
3 Eﬂnhiumﬂ D:}'Inuflt Heur Thrum ]
Ik Dy faf liquonig drums s
Ll Setting cnchine [17]
2 Drying unit 1]}
[ Finishing reschine [1%]
. Wmurrnquirununt detnils:
ETAE Tlmblil"m-r Wiler usend KL Per win of row hides
processed
] ﬁ? fa
] s
[ i il Bastin :
5 F
] TMeatrallzation al 4
r ﬁ%ﬂmWMF Liquuring
B Washi
Totnl 28 KL/ Ton (16 MT per Day |
L] Totn] water requircment i the manuficiermg | 498 KL/ Day
i autrind
1] Total water requirement for manufociaring / indusirial | $08 KL/Day
procoss amd other aciivilics
11. Waste waler detasks:
Si. N, | Tanming Processes. Wastcwsler gencration in the faw hidcs
| — E:gnﬁmdﬂ. Per ton
; Liming, Delining and Mating, Plokling. Neumlizslion, | 21,25
MT‘;MFI.B. Dyeing end Fat Liquoring, Firdshing,
i
3 nming 0.
23,13 KL/ Tom (16 MT per Day )
Tind warie waicr generation 355 KLy
IE. Solid / huzardous waste generation: =
Sr. "I‘;rpu of Waate Catepgary o5 Per | Cunntity Utilization ! Dispotal Pian
M, Rule Gﬂiﬁ:ﬂﬂ:'l.
o
I Coul Ash [CRancrited - :@H ) Uil zation for as per Ny ash nile.
E_.W 353 23 Dispase TSDF aite.
1. Used Ol ] 100 Partial used in Boller are parti
['u“;lﬂ:aﬂ'l'ﬁ“.lh hiarManih ol to register recyoler.
] Small pioces of leather | —— 23 * Smallcr parficic (saver dust) will
sell to feeder and fertilizer industry,
= S | i = Bigger part wikl ackl to onel user,
3. BﬂﬂrhmMEE EFE] 1-4MTper | Dispose threugh TSDF it

b L
13, The project proposal falls under category—4( 1) of E1A Motification, 2006 {as amended).

The project proponent also informed that EC apped for your kind consideration does not
eover exiating constructed arco. The prea adjocent to (he proposcd land s for carrying oul other
operatisns and hed achieved CTE for iy #hoe wnil from UPPCE which does nod roguire
environmenisl cleamnee. The proposed =ie applicd for EC i5 nol having constrsction and lying
viscani, geo coordinates are provided for your kind consderation and 1his land will have separie
boumdaries,
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Minites of 747 SEAC-1 Mesting Dated 11052023

The congiilint {EIA Coonlinator) alse submitted an affidavil deted 052023 mentioning i

n Follows;

[. L Hiri Om Sharm Dwivedi, 50 Shree A8, Dwived i ETA Coosdisatoer of Mis Green Envim
Engingers Pvi. Lid

2. | have prepered ihe EIAEMP report for the proposal in Mamie of Everest Exports with my tenm.

3. [have personnlly wizited the site of proposal and certify that no Mining/oonstruction achivity has
been undentaken on the project site for the piresenl prapesal,

4, | have gatisficd with that pll the necesmry dsta'mformetion submilted along  with
applicntionETAEMP are troe wnd correct.

5. Veertify thot this project proposal lies not been previously uplosded an parivesh porial,

fi. | cemify that there will be mo mispmich hotween information’data provided on e online
epplication submitted on Panvesh Portal and the hand copy/prescatation which will be sabmitted
alter ncceptance of application.

7. bmmte that all the TOMR points bave been complied wnd all the issves mised durmg public hearmg
have been properly addressed in ELA nepart

. g EWEHmPi'q'm‘I for thie Propesal is prepared by my team as per guidelines laid down by

IINABET.
BESOLUTION AGAINST AGENDA NO-14

The commiitiee discuseed the matter on the basis of documents and afMidavit submitted

by the profect proponent, consultant and presontation made before SEAC, the committer
recommended grant of environmental clearanee for the project proposal along with following
envirenmuntal clearance conditions:

M.

Wi,

The project proponest shall ol dischargs any chroms bearing eMose outside e premises and
maiitain the ooncepl o’ Zero Liguid Brschorge. In cose of foilure, this envirenmenm] clearancs shall
autarrulically degm to be cancelled,

T progeet propencal shall colbecl, harmdle and stone chomse bearing wadhe propeily n ihe premisa 1o
i e pareslolion insel and digpose as pes the guidelines of CPCIUTTCH,

The privect proponent shall esabiish o separele Environment Masagomond Cell heided by well
winlifieil persan with suppiriing aoff and labocatory o menHor and mige cnviremest mamgemen|
plin na propossd by proponcel.

As por proposel of projest proponent, lke projest prepenent shall follow all ibe pessible tsehrologies s
ingorparnted in fimel drift guldelings of CPCE (Mareh-2019) numesl “Guidelines for Envirenmental
Imprevemin in Lesthar Tannery Sectie™, Further they sall nkso adopt sult frea piekling teshs e
The projec! propament shioll irseall continuous emisgion monitoring svatom on the smek of bailer to
mionitir e prrumeter rumed P, S02, RO2 & Temp and Onfine monitoring system will be mstailed
st the autbet of ETT ax per CPCE guldetine to monitor the parumeser named PH, BOD, OO0, TSS, DO
end will be comnesied with CPCH server.

fantibory compliznee

Iy The project proponemt shall obinim forest clearsnue onder the provisions of Foresl
{Congorvallon} Act, 1986, in ease of the divarsion of Torest lond for non-foros) purpase
imvalved in the projec.

1 The prajeei proponeni shall obinkn cleamncs fom dhe Mathonal Fownl for Wildiife, 11
apphicable,

3. The project proponest shall prepere & Sie-Spectfic Conservation Plan & Wikl
Management Plen and opproved by the Chigl Wikdlife Warden. The recomimendati o of the
spproved  Site-Specifle Conservation Plin 0 Wikdlife Managemen! Plin shall  be
implemented in comsuliation with vhe Suale Forest Departmont. The implementalian repoft
shall be furnished along with the six-menthly complisnce repurt, {in case of the presence of
schedube- species in the study anca)

4 The praject proponct shall obtain Comsend o Establlsh / Operaie inder the provisions of Alr
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Minwigs of 747" SEAC-1 Mevting Duted | 1/S2023

iProveniion & Comdtal 6f Pollotion) Ace 19R1 aod die Waicy (Prevoiion & Coniiod of
Podluthony Act. 1974 from the concerned Site pollughon Contred Bosnd' Commifies

Thee pasyect proponeni shall obiain the necessary penmission om e Cemmd Grownd Weier
Authorlly, in case of draswd of ground sester ¢ fromm the compedond amhaiiy concemed i cise
af drawl ol surfoce waler requsiredd S the proges).

Air qual iy maniieing snd pesvation;

1

fi,

The project proponent shall siall cmbsion monieng sysienm pl process siocks 1o mamsibin
wlnck emission with respect o dndands prescribed in Environmsent (Protectiond Bibes 19848,
The prajeet propeecit ahall mansiar fegitiee ensgians {foe PRM25 PMID, NHS s YOO in
tho plom premiises of leas omee inon wesr through laba recegnized wmider Environment
(Prodeetion) Acy, 1986

The project propotsnt siull gubmin menthly swmumary report of moalioring of aic ganlity /
fugitive emisions to Regional CMice of MaEFECE, Tonnl office of CPCE and Reglonal
Cilice of BPCH in the slx-momthly moniarng ropon,

The projest propanchl shall previde appropenic Al Pollation Contral {ARC) svstem Toe all
1l ooission genernting point: so o tocmmply prescribed sisck emiszion stamdards 13 noy
sinck i3 proposed].

Adequeiz method shall besdopsed te contrl edour omd o report submuted 1o the Minmtry's
Regianal (fTice.

The Company shall provede stacks of adequate height to the DG, Sots alimg witle scouane
enelosines fof nolse control a8 per guidelings The D0 Seis shocld comply with the morns
notified.

Waler quulity monitoring and preservation:

%

The project proponent shall iretall 2457 contingeus elfluer monlioring Sytenm o discharpe
puiniz fiar effluents with respect (o smndands. prescribed in Envimomen {Froection) Rules
1955 and gonnect 1o SPCH and CPCE anling servers ond ealibmee thepe syseom from time o
time scooeding o squipment supplier specification trough kabs recognised usiler Envircnment
{Profectiom) Act, 1586 or NABL nccrediied Inborstories.

The efluent shall moniter mammlly with respect e stondards prescribed o Environment
{Protection) Bules |986 ol lesst once BVEry uarier llITI:II,I:_Eh lubss recognmid nder
Emviromment {Prosection] Act, |95,

‘The praject propoment slall monller regulady ground waler guolity 01 Teasl twice @ yair
{pre and pow mondosi) al sulfclest runbers of plesamecters | sampling wells i the plant and
edjacein srens (hrough lobs recegnived inder Envireniment  (Fretectioa) Act, 1986 and MABL
poerediied Inbaratmme

Grounsd vater menEosing soound the solid waste Bepors] sibesecuned lnadfil {SLFL i ony.
ghuat|d b curvied gus nepalary

The projest proposens-shnll submit mombly senmmary report of centiruous 2Fucet nioafoning
urdl rewuilts of nmnusl efMuent lestimg and mongnl moenijoring  of ground waler quality e
Regiona| Odffice of MoEF&CC, Zonnk: office of CPCE and Regiondl Office of SPCH along
with sixsmonthly monitoring report .

The prajeet propoaont provide e ETP for efflient to mced the stendonds  prosenbed inider
the Enviromment | Proteciion) Rulas, 1986 a8 amended fram s 1o Eie.

The . project proponent allows the frealed efffuent to be discharged n the smbient
environment only after exbausting options for retse in onder o mivimise freshwitler oenge,
(i easn of the karge scube fmpreries 0 semmitive | entical ards-mplement Zere Liguid
EHschngge)

Provelde Sewage Tregtmont Plant  for  domedtic  wastewater m case ere i3 Ao
munigipal gewer line (o convey sewags for Iresimam of Muskcipslly sewzge treatmenl

plant,
Ciarlomdl alvning gndd collesifon pits sholl be provided Por each stech pile io prrest e oei-
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IX.

X,

Xl

X1

KL

RV,

e T—

ol s thve event of bewvy mains and o cleek the warer polhumem due to sasloee v o,

It The propeet proponent shall proctice ruimwater hrrvesting W meeslmuan posdiblile eyen

il Warer meters sholl be provided as the mlet tooall unit processes in the steel jlanis.

I The project proponce) shall make efforts for reduetion m apeeific wiler sl power
consumpiion and merense in the reevclbmp of the roated oM.

Mol meonilming und provenlion:

I The smibiens nokss favels shoil! conform 1o the atandards prescrabed under B A Rules,
1486 vie 15 dRIA) durimg day time and 70 dB{A} during naght lime

Erergy Congrvaiion meamires:

I, Pravide wler power gengration on rool tope of butldimgs, for solar bghi sysiem For all
comelon arcss, atresd lights, parking oreimd propd orea and mainiein ibe e
regularly;

L Provide LED lghis i gheir oflices and resldential ancas,

Winle manageyveni:

I Speni chrame liguor should be segregaied al the maimery premises and eollecied separately
an prowecsed for recovery and rewse of ehromiim in the masericr, The procdss mlopied
should be the one velving pregipiaiion of chromivm with the belp of & suitaldle atkali.
Design af the propased contingous Chrome Beeovery plant should be opproved by a Govi,
irarute such = NEERI, CLRI HTs NITE

i In-house vaniows el eonirol messurcs shall be sdopred by nanerien such as moechanizal
desulling af hide, counter current sonking and recyeling of pickle liquor w reduce TDE,

1 The company shall digpoee of solid waste in the gecured double fincd landfill siic. The
NMeshings from the wnnery shall be supplied 10 1be manofocterers of dog chew nisd glhee o
prrapery dispace of in environmen-lriendly monner,

& The waste sholl be dispoxed of as per the Hozaedous & Other wagte (Monngemem &
Trumsbawindory Movement) Rale s, 201 & and Solid Wasie Mansgement Rules, 2ila

Gireen Bele:

I Green balt shall be developed in an ares equal w 33% of the planl oeca wih o netive
iree specias.in necardinee with CPCB guidelines. The greéubelt shall inster alin cover
thet wntire periphery of the plund

Puibilic hearing and Human healih ignees;

b Emergency preparedness plan based on the Hazard identification md Risk Assessment
CHIRAY and Disaster Managemént Plan shall be implemented,

L |k Oceupations! bonlih survellipnce of the workers ghall be done on o regular baels snd
reards maininined e per the Factories Act.

Corpornts Bavisomeitt esponsibiliog

I The project propanes shall comply, with the provisions. contained in this Minisiry's
OM vide FNo, El-h.ﬂiﬂ'.l T BT dated 17 May 2008, as applizable, reganding
Corpine Eavironmenl Rosponsibilisy,

1. The zompony shall have o well laid down environmenial policy dely spprove by the
Boord of Diregtors, The envirenmentul golicy shauld preseribe for standord operating
procedures io have proper checks snd balsnces and 1o bring bnbe  Tocus  smy
infringementa/deviation /violsticn of e envirmamental ¢ feresn Swildlife nosms
cuniditions. The company shall have defined system of seporiing infringementa |
devlathond vinlation of the environmemal [ forest / wildlife norma / gondithons and o
shureholders ¢ siake holders, The eopy of 1he board resolution in this regard shall be
submitied 1o the MoEF&CT s o part of six-monthly report,

b | A peparete Environmentodl Ceil both @ the project and compsiny head  quanes

level, with qualified persoonel shall be set wp wnder the contol of senior
Bageutive , who will direcily to the head of the organization.

£ Agilon plen for imploventing EMP and  emviremmenial  conditions abseg  with

rexponsibility matrix of the company shall be prepared ond shall be duly spproved by
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ciunpetant anthority. The year wise funds cormorked for envitonmeantal motection
mansures shall e kept in separaie accound mnd ool o be divencd far vy other
purpose, Year wise progress of implementation of action plan shall Be reperred 1o e
Ministry R eglonal OTiee aleng with the Sk Monthly Complinnee Repord,
Selfenvirammentnl madi shall be condicied annunlly, Evory three yoors dhird pay
envirosumienal avdl shall be corried oul.

All the recommendations made i the Charter on Corporme  Responsibility for
Envioment Provection (CREP) For the tannery secior ahall baimplemanted,

gt - | Meeting 0

Misceilanesus:

1w

P
£

4

The project proponent ahall make public the ewvarénrmenthl ¢learmpee grutted lof heir
prijeet along with ibe envizormentnl condidons nmd safogusrds. o1 thoir cost by
priminently pdvertising i o lemst in bwo local newspapers of the Disirler or Stage, of
which one shall be in the vemsculer longusge within ssyen duys and in oddivon this
_l|1u.l'| alsn b shisplioyed in the project proponent's website permisnently

The copies of the envifonmental clearmee shall be submitted by the  project
propanents to the Flends of locdl bodies. Panchayats and Municipal  Bodies in
wdilition 1o the relovam offices of the Gobemment who s oem hos to Gidploy the e
Teir A0 diyn Froun thee date of rece|pl.

The project proponent shall upload the stnus of complianee of e stipuloed
cnvireament clenmnce epmliiions, including nesulis of moniboad  dotn oo thelr
wehsite and update the same on half-yeidly basis,

The project proponent shall submit. sixqnmonthly  reparts on e smus ol e
complisaee of the stipulatcd environniental conditions on the website of the ministey
of Envirapment, Farsd and Climate Changs o savianment ¢léimpie puctal,

The project proponent  sholl  submit the envicormmental  skitememl. For ocach
finnncial yeur in Form-M fo the concemed Stte Pollution  Control  Boasd as
preseribed  under tie Environmet {Proteciion) Rules, 1946, mnmq_lu:lmhguqmuﬂ}r
and piel of e websile of the company,

The prajeet proganent shall infoem 1he Regronsl Cifice os well ag the  Mindscey, e
dnti of finaneial closire and ol opprosval of the prapect by the concerod authosles,
commaonging fw lapd development work and start of production opermbion by the
projoct.

The project authosicles must sercely adbere 1o the atpalations made By the B
Pollution Comtrol Boord and the Seate Goverminienl.

Ther progeet praponent shall sbids by all the contmitments cad recommandations mnde
in the BLAEMT roport, commiiment mide durding Public Heardng and also thit during
thelr presenation w the Bxpon Appoaisa] Commitse.

Mo further expansion o mosdifcations in e plant sholl be carried out withoul prior
gpproval of the Mindstry of Enviromnent, Forests and Climate Change ( MoTF&CC),
Concenling feetun] dotii or submiasion of Ml Tabncaled dogs may resall i revoootisn
of this enviropmeipal ¢lesrnnee pngd stiract action wnder the provizions of Enviremnent
(Protootion) Act, | 986,

The Ministry oy revolee o suspend the elonmnee, (F implaneitation of mny ol the
abgve conditlons [ not sanisfciory.

The Minksiry reserves the rght to-stipulaie additional sapditbons if Found necersury,
The Compnny ina ime Bound manner shall implement these conatlstom. The Reglonal
Qffice of thie Minletry shall monitor somplinnée of the sthpulated condifiong. The
praject authotiies should extord Mill cooperntion do the officer () of the Reglonal
Ciffice by fumishing the requisite data / nfermotionimoniteriing reparts,

The above conditions shnll be enforced, Intor-alia wnder the provistons of the Waber
| Prevention & Contmod of Pollution) A, 1994, the Adr [Prevention & Conirol of
Pollution) Act, 1951, the Environment (Prteetion) Acl, 1986, Hozardous and Other
Wastes (Monogement ond Tramsboundary Movement) Rules, 2006 and the Publie
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Linbdtiy Insarnnee Ack, 1991 along with their mmendments amd Rules and sy other
ordier puased by the Hon'hle Sopreme Cor of Indln + High Courts and sy other
Courtof Law telating o the subject matier.

1 Any appeal ugainst this BC ghabl lie with the Matonal Green Tribimal, o profermsd,
willdn o period of 30 doys as prescribed under: Seetion 16 of the Maionsl Groen

Tribmend Act, X
(D, Birlj Bihari Avwaxthi) {Umnesly Chandra Sharma) {Dr, Ratan Kar)
Member Member Member
{O'm Prakash Srivastova) (Ashish Tiwnri) {Rafive Kumar)
Member Member-Secreiary, SEAC Chalrman

ok propancd by Secrstaree im s seuladion with
Ealnrvse & dembers i be bints of deonaan
telign by BEAC: durny fse meeting.
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Minstes of 747" SEAC-1 Moeting Dated |1/05/202%
Annexure|
| amid Spech onditlons i nim i

A General Conditions:

This environmental clearance ks subjéct to aflomnent of mining lense in favour of project

propoment by District AdminsirationMining Departmicnt.

Forest elearnce shall be taken by the proponent a5 necessary under the faw,

Any sddition of the mining aren, change of Khegm numbers, enhancement of capacity, change

in mining technology, modernization, and =cope of working shall again vequire prior

cnvirenmental clearanee ox per ElA notification, 2006,

!I':l:dchm:in the calendar plon mcluding cxcavation, the quantum of mincral and wagie slall be
.

Mining will b corried oul as per the approved mindng plan, In case of my violmion of tha

mining plan, the Envirenmental Clearnnee given by SELAA will stand cnncelled,

Four ambiend air quality monitoring stations shinll be established in the core zone &s well &% in

e buifer zone for RSP, SPM, 50, NO, monitoring, The location of the siations should be

docided based on the metecrologion] date, topopraghical features, and environmentally and

conlogically sensitive targets md frequency of monitoring shonld be underaken in consuliation

with the Swmte Poliution Control Bosrd. The monitored dotn for criterin: pollutants sholl be

reguiarty uploaded on the company's website and also disployed on the website.

Data on ambient wir quality {REM, SPM, 50, NO,) should be regularly submined o the

Integrated Reglonal OfMice, MoEF&CC. Gol, Lucknow and the State Pollution Control Board /

Cantrnl Pallution Centrol Board onee In six montha,

Ambient air qualtity at the boundery of the mine premises shall confonm to the nonms peesceibed

in MoEF notifieation no, GSRE26(L) doted 16.11.09.

Fugitive dust emissions from all the sources shill be controlled regularly, Water spraying

grrangement on haul rodds, loading and unloading, ned &t trensfer points shall be provided and

propecly maintained,

Mensures shall be taken For comtrol of nowse bevels below 8BS dBA in the work environmient,

Workers engoged in operations of HEMM, cie. shall be provided with eamplugeimufis and

bealtls records of the workers shall be mamtained.

Indusarial westewiter (workshop mnd wastewater from the mine) thould be properly collecied,

treated to conform to the standards prescribed under GSR 422 (E) dated [%h Moy 1993 and 31*

Drzcember 1993 o a5 amended from time 1o time. Oil and grease traps sholl be installed before

the disdhirge of workshap elffluenis

Personnel working in nrees shall be provided with protective respiratoy devices like masks and

they shall alsa be imparted adequate tsaining and information on safety ond health nspeces.

Specinl messuress shall be adopted to prevent the nearby settfements from the impacts of mining

netivities,

The transportation of the malerials shall be limited to the day hours® time only.

Provigion shall be made for housing the Inborers within te site wilh all necessary infrastruclurs

and facilities such as fuel for cooking. mobile tilets, sefe drinking weter, medical health ¢sre,

eriche, efc. The housing may be in the form of temporary structeres to be removed after the

completion of the praject.

M separote Environmental Management Cell with suftably qualificd personnel shall be sstup

under the contrel of a Semsor Execwtive, who will reporl directly to the Head of the

Organization,

The Prajest Proponent shall inform the Integroted Regionad Office, MoEF&CC, Gol, Lucknow

and Stte Pollution Cantrol Board the date of financial closures and final approval of

the peotect by the concerned mihorities and the diste of atirt of land development work,

The funds sarmorked for environmeninl protection messures shall be kept i 8 separale sceoun

nrid shall not be diverted for Gther pusposes. The yenr-wise expenditure shall be reported w0 the

Integrated Regional Office, MoEF&CC, Gol, Lucknow and State Pollution Control Board
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The lntegrated Regional Office, MoEF&CC, Gol, Lucknow and State Pollution Coatrol Board
shall monitor compliance with the stipulated conditions, A complete st of documents incluling
Environment |mpact Assessment Bepor, Emdronmental Management Plan, Public hearing, and
other documents infonmation should be given lo the Intcgmicd Regional Office, MoEF&CC,
Ciol, Lucknow end St Pollution Contmo] Bozrd

A copy of the environmental glearnnoe shall be submitted by the Project Propanent (o the Heads
ol thi Logal Bodies, Panchayan, aod Municipal Bodies as applicable in the mntiec;

The Project Proponesd shall advertise at least in two local newspapers widely circubnied, one of
which sl be in the vernnoular languuge of the lecality concemed, within T days of (he e
of the elearance lotier informing tha tie project hes besn sccorded enviranmental clearance nngd
i copy of the clenrunce letter is avalinble with the Siante Level Environment Impact Assesimen
Auithordty (SELAA),

The Project Proponent lns to subrmit o cegular halByeady complisiee report of the stipalased
prioe environmentn] eleormnee werms and conditions in hord and soft copy 1o the SEIAA, LLP,
on 1% June ond | st December of each enlendar year.

The SEIAA may alter'modify the ubove conditions or stipafate amy further condition m ihe
inlerest of environmental protection.

Concealing factual dia o7 submissien of fise/fabricated date-and Gailure o comply with any of
the condithons mentioned sbove may nesult i withdsiwal of this clearance and altract actian
under the provissons of the Environment (Protection) Act, 1986

B. Specific Conditions:

1.
'

At the thime of eperatian, the praject proponent will comply with all the guidelines msued ky ihe
Government of lndin'Seaie Govt Distrier Admindstmtion relnted to Covid-19.

This environmental clearance docs nol create or verifly any claim of the applicant on the
proposed sitefsetivity,

In case it has been found that the BE.C. obinined by providing incorrect imformation, submitting
that the distance between the two adjoining mincs is grester than 500mi, and the ores s les
than 05 ha, bul fecounlly the disance 15 less than 500 mt, ond the mine ia becated in the cluster
of ared equal 10 or mone than 05 ha, the E.C issued will stand revoked.

Thik environmental cleirance shall be subject 1o 0 walid lesse in favor of the project proponent
for ilve proposed mining proposals. Tn case, the project proponent does mol have & valid leose,
this environmental clearange shall automatically beoome null and vaid,

Tlie Environmentsl elearange will be co-terminps with the mining lease period™ining Plan
whichever i3 [es. The Mining plun approved by the Dept. of Mines and Geology ahall be

sirbetly implemented end shall not be opermted beyond the walidity pericd,
Explosive anninot by stored on the site, Tha Project mpnmﬂ?hﬂl ke approval from Chiel

Controller of Explosive, if applicable for use ar stovage of explosive or any such moferiats,

& comprehensive E1A ineluding mining areas within 15 BLM, 1o nssess the impact of the mining
agfivity on the surrounding nrea shall be undertaken and a report submitied to this Anthority
within one year.

Mo two plis shall be simublancously worked be. before the firsd ix exhousled and reclamotion
work completed, no minem! bearing nrea shall be worked.

Alter exhausting the firsl mine pit and before staring mining operalions in the next pil,
reclamation and plonmtion work i the cxhoested pit sholl be completed 1o ensure tho
reclamation, forest cover, and vepetntion are visible during the first year of mining operations in
the next pit. This process will follow fill the last pit is exbausted.  Adequate rehabilitation off
mined pit shall be completed belone any new ane-bearing area is worked for expansion,

An adequats. buffer zone shall be maintained between twa consecutive mineral-bearing

deposiz,

The sprinkling of water on haul roads 1o control dist will be ensured by the project propomant,
Green belt development shall be carried out considenng CPCB puidelines necluding the
selection of plant dpecies end in congulion with the local DFO [ Agriculiure Deparmcnt,
Herbe anil shribs shall also foem a part of die afforestition programme besides tree plintotion,
The compuny shall invalve loval people in the plantation programme. Details of year-wise
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afforestation progranme ieluding rehabilitatlon of mined-out aren shall be submitted o the
Integmied Regional Office, MoEF&CC, Gol, Lucknow eviery year,

Binat vibrotions study shall be conducted dand an cbservation report sobmitied o e Integrated
Regronal Office, MoEFRCC, Gol, Lucknow and UPPCH wathin six months, The report shall
also include messires for the prevention of blasting sssocmted impact on nearby Bouges nod
agricultural ficlds,

Cimtrolled bosting technigues with sequentinl blastiog shall be adoped. The Blosting shall be
carmicd oul in the duytime only. The project proposent shall ensure prevention of disploccinent
of hueman beigswild onimulshinds ete. and in case any sech displacement is cansed due (o
binsting/mining operalion by any chance the project proponent slall take sulinhle mesunes for
tyeir rehabiliation and reseitlement,

Approprioie aresngemenl for shelier ond dnnking wiler for the mining workers hax 10 b
ensured at the mining sie.

Paintemance of willage roads used for wensportation of minerals b to be done by the
compasny regulntly at its own expenses. The link roads from mintng area 10 maln road shall be
consincled as ollsweather read with black topping and muintained by the project propaneild,

The surfioe ranolT min water hnn-mnnpfmn witer necharge and waler conservalion measures
will ke token by project propenent in consultation with cenire] /State ground wolgr Board | The
proseet proponent shall plan and implement eollection draimn and silution basies of sbegunie siee
1o wrres) the silt and sedimant flows from ihe minine sres. The supornatant of the silmgion basin
ond rin water harvested water shall be utiliesd for watering the haulage oren, ronds and green
bielt development etc.

Stams of Implersentation shall be submitted 1o the Integrated Regional Office, MoEF&CC, Gol,
Lucknow and UP Pollution Control Board within six months and thereafter overy year from the
nexl consequent year

mlﬂFﬂm-ﬂlmﬂllthhmdmuw Ewvery three yoara third-porty
environmental nudit shall be cerried out.

Measures for prevention and control of soil erosion and management of silt shall be underiakes,
Protection of dumps agabnst crosion shall be carried oul with geotextile maning or ather suitable
mnterind, snd thick plantations of notive trees aned shrubs shall be cormied oul at the domp slopes,
Dumps shall be protoctod by ratnining walis.

Trepchos/gerlam dening shall be constructed ot foot of dumps and coco filters insialled o
regular intervats to-armes sill from being caried 1o waler bodies. An adequate number of Check
Damg and Gully Pluge shall be construgted sorss sensonalfperarninl nallals 11 any Mowing
through the ML nres and sills wrrested, De silting at regular istervals shall be carried oul
Ginrland dmin of sppeoprinte size, gradient, and lengih shall be consiructed for both mine pit and
wiste dump and samp cepacity shall be designed koepimg 50% safety mangin over and ohove
peek suddan reinfll (bused on 50 yoars dein) orsd mocimum dischargs in the aren sdjoining the
mine site, Sump capacity shall olso provide an adeguate retention period 10 pllow proper seiling
ofsilt matcrial. Sedimentation pits shall be constructed at the comers of the gasland drains ancd
e silted ot regular |ndervals,

Crroning sl surfice waler, iF any in and near the core sone (within 5.0 kin of the loase) shall b
regularly monitored for cortamimmtion amnd depletion due to mining sctivity and records
mainiained, The monitoring datn shall be swbmitied fo the Imegraied Hegional Office,
MoEFRCC, Gol, Lucknow amd U.P. Pollution Control Bosrd regulady. Funher, monitoring
poinis sholl be located between the mine, and drainage in the direction of Tow of groundwaier
shall be zet up and records mainained.

Fugitive dust generation shall be controlled. Fugitive dust anission shall be regularly monitored
st focations of neancst human habittion (inchedng schools and other public amenitics located
noorest to sources of dust gonemtion us sppliceble) and rocords submitted to the Integrated
Regional Office, MoBEF&CC, Gol, Lucknow and LLP. Pollution Contral Board regulary.
Bascline dsta for ambiesd nir qoality shall be generated and maintained and RSPM lovel in
wmbaent air in the neorby buman habiation (villages) shall also be monitored along with other
purtimeters.

Corporate Environmental Regansibility (CERY shall be by (he praject proponent und the defails
ol the various hends of expendituie are to be sthmittod as per the guidelines provided in the
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recent CER notification Mo, 22-657201 7-14, 01 dmed 01052018, Wark o be executes) with ibe
knstal latinn of five hand pumps for dnnking waser, solar light e villages of sircels, constriction
of two numbers of loikels st the pranary school with name displayed and address amd delnily of
the beneficiary and gram Prodhan slong with phone number, photographs should be submitted
ts Dircctorate a5 well a8 to the District Magistrate / Chief Development officers.

Transportation of mingrals shall be done by covesing the trucks with tarpaulin or other suitable
mechanizms = thal no spillage of mineral/dust nkes plece,

Occupationnl heulih and safety mensures for the workers mchiding sdentificniion of work-
relared health hacards, trining on malacin crdication, HIV, end health offects o cxpadure 1o
mimerel deed, et shall be camiad sul.  Periodic manitoring for exposiine to respinble mineril
dust on the workers shall be conducted and records maintained including the health records of
the workers, Awnreness propmmmes for workers on the impact of nuning on their heabth and
precantionsry meapires like the use of personsl protective equipment eie. sholl be carried out
periodically. A review of the impoct of various health measures shall be conducted followed by
follow-up aciion wherover required,

The project propoacat will ensure for employing kecal people as per feguirement, necessary
profection messures around the ming pit and wrste dump, and garland dein around the mine pit
and waste dumgy

Topesil /oeolid weste shall be siacked properiy with proper skope and adequote safegumrds i
ihall be wiilized for backfilling {(wherever applicable) for reclamation and rehabilHation of the
mined-oul nren. Topsoil shill be sepornely sacked for wiliation laer for reclimation and
shall nat be stacked along wilh everburden,

Owerburden (OB) shall be stacked ot the carmnrked dump siiefs) only and ghall not be kept
sctive for lotg period, The muximum height of the dump shell wot excesd 20 m, cach stape sholl
prefarably be of & maximum of 10 m snd the overall slops of the dump shall #ot eroped 357,
The OB dump shell be backfilled. The OB dumps shall be scientifically vegeated with suitable
notive species 1o proveat erosion ond surface runoff,

Mionitoring snd manegement of rehabilitated arcos shall contimue writil the vegetation beconies
aelfsuatoining. Complimnes status shall be submitied w the Regional Office, Minlstry of
Epvironment & Forests, Gol, Luckoow, and ULP, Pollution Contred Bonrd on o six-monshly
baais,

The sbope of the muning bench and ulimeate pin lmitahall beos per the mining scheme approved
by the Indian Buresu of Mines,

Permission for the sbstruction of groundwater shadl be taken from Central Cround Water Board,
Regular monitering of grownd and surfice vaier sources for level and quatity shall be carried
aut by muhll.ﬂﬂuj g network of existing wells and mmu-tmg mew plezometers during the
mining operstion, The monitoring shall be carvied out four times In & I.&, premunscon
[ApTIL My, monsool [Augustl, posl-tanvsaon [MNovimbaer), and whﬂngﬂr nuslyY, und the daa
thus collected shall be regulardy sent to MoEF&CC, Central Oround Water Authority, ond
Regionnl Directer, Contral Grownd Water Board,

The wostewnter from the mine sholl be treated to conform e the prescribee standisds before
dlischnrging into the nutural seewm, The discharged weter from the Toiling Dom, iF any sl be
regulurly monitored arad report submitted o the [ntepmeed Regional Office, MoEF&CC, Gal,
Lugknow, Central Pollutlon Cantrol Board, and the State Follutien Control Boarl,
Hydrogeological study of the anen shall be reviewed by the project proponent annually. In case
the adverse effiect on groundvater quality and guantity is observed mining shall be stopped and
resumeid only afler mitigating sleps 0 Coninin any adverse impact on proundwater is
implemented.

Vehicular emizssiona shall be kept under control and regularly momtoreid. Vehsles used For
mransporiation of minerals sand others shall have valid permiisslons as presrited undar Central
Motor Vehicle Rules, 1989 and its amendments. The vehicles tramiporting minerals shall be
eovered with & tarpulin or other suiteble enchosures 5o thet no dust pamcles | fine matters
escape during the period of transpocation. Mo overloading of minerls for transportation shall
be commitied. The wrucks: transporting minerals shall not pass theough the wildlife sanctuary if
any in the study nren.
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Prior permission from the Competent Authority shall be obtamed fur the extemction of
groundwater if any,
A final mine closure plon, along with dowils of Compus Fund, shall be subinitied o the
Integrateed Reglonal Office, MoEF&CC, Gol, Lucknow and LLE. Pollubon Control Board 5
years in advance of final mine chsaire for spproval,
Project Propancnt shall explone the possibility of using solar encrgy whens ever possilile,
Commitment towards CET has 1o be lollowed siderly.

henlihy clicckup record of the mineworkers bas 1o be maintauscd at e site in a proper
register. [1 should be made available for inspection whenever aaked,
Project Proponent has to strictly follow the direction/guidelines tssoed by MoEFECT, CPOB,
and other Grovt, Agenches from time to time.
The blasting will be done oaly afier gelting permission fram the Mining Deparirent.
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Yonrwise procuction dewlz since (994 ahould be goeen, clemry autmp the highest produstion schisved i

ey oM your prioT i 1994, 11 may alse be cofegoncally infarmed wiiher there tind bean any ImcreRse |y

procluctian alker b E1A Nolifcation 19948 came into Toree, wort, thke highest production aulnevesd prisr o

JRUEE

A copy ol the document in suppon of the fict thud te proponent & the nghtinl lasee al the mine shansdd s
givem,

All decumertd including upproved mine phen, EIA snd Public Hearing should be compntible with one
avalher in derme ol the wdre lesse ars, produciion levels, wiste genemiion pmd 5 manogemen, minmg
technology ete, and ehoald be in the name of the lesee,

All comer eonrdinies of the ming [sde smon, - superimpeaed on o High Resolution bmogery’ Toposleel,
Tapagmphic sheet, gromorphology snd geology of the arcn-shoold be pravided. Such an [nmpueey of the
proposed ures shauld elearly show (he lend ose end othor eoologionl fsitpres of the sy sreo (eore end
Iaftiar o),

Infarmation shald be provided in Sareey of Indie Tepoaheet in 150,000 seals mieaiing geological map
of dhe nren, geamorphodogy o lond Forme of e afva, existing mincals ond maming history o e prew,
impaortant water boclics, strenens aml rivers and sodl charseterstics.

Dioluits ahout the land proposed for mining aetivities shoald be given with infoemation a5 1o whether ninmg
conforms 1o the losd use policy of the State; tand diversion for mining shoubd have spproval from Stare
land use boord or the comcerned sushorizy.,

it should be elenrly siated whether the propanens Company has & well loid down Environment Polley
approved by, 5 Beard of Directors? IF se, 11 niny be spelt out io the ElA Repors with deseription of the
predcribed opernling peocess/procodunes o bring inte focus any mfrngement'devianon’ violadon af tho
ervironmeninl of Moeest nonmad condiblons! The hivearehicl syoiem o administrative oniler ol e Campany
bir eleal with Che emvironmenin) issmes and For crsering compliance: with the BE conditions may also be
given, The system ol eeporiing of non-complizrees ¢ victutdons of environmenel norms to the Baard of
Pirectars af the Canpany wmltor sharchelders ot sakeholdors ai farge, may alse be detsiled in the 1A

Repart.

fastoen retaling do Minc Safety, including subsidence snuly In case of urdarground mining smd slope siudy in
s ol epen cosl mining, blasting sady ete, ibould be dealled The propased sofopuard measured in cach
caic dbauld also be prosvided

The study aven will comprise of 10 km zone aroued the ming lvase from leose perphery and the ducs
eihained (0 the F1A gach asowiste ganoration ete. should b Toe che Hie of the mine ¢ lonse pariod,

Lard wise of the study ares defineating foresl aren, sgrieuliurel Band, grocng loed. wildiife soseunry,
antlenel park, ndgraiory routes of Mund, wiler hodies, himat selilements ind oiber ecologlol feuiures
showld by infexied. Land wee plan of the mine tesre nreg should e proparsd to crcompiss proopcralonsl,
operationnl aned post operatisnal phaded snd submmidied, Tmpast, if any, of change of Innd use should be
giwen,

Dewils af the fand for any Over Burden Dunips outside the mine lease; such spextent of fond nre, disiance
From mine lepse, its tand sise, RE&R msues, if any, should be given,

A Cortifiente from the Competenl Authority in he State Forest Depurtment should be pravided, eanfirming
the involvernent of fores land, il sny, i the project aren, In the ovent of ary contrary clamm by the Project
Propanoit roganding fhe #intus of forests, the sile may be inspocted by the State Forost Department slong
with the Reglors] (HTice of the Ministry 1o nscertain the status of forests, based an which, te Certiflcae in
1hits regand o5 menlioed above be issoed In all such eases, |1 wouald be desirable (ar roprisenisgive of the
Mg Faresl Departneni 12 naslat the Eapert Appmlssl Conmitos

Squtus af forealry clanmuee for e bk up e and virgin forssthnd ivvolves in e Project inclsling
depigitian of net present vabug (MPY) and compensatory afforestation {CA Y shaulil b mdiczied, A copy ol
the furestry ehcimince abodll &l be furmishedl,

Implemeiiation ssius of eeognition of foreel rglis mader the Schedufed Trbes opd ather Traditoml
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Minied of 747" SEAC-1 Meeting Dated | 10272033

Fores Dweeibors (Recogaiimn af Fonea Rights) Aot 2008 sl be indidated

The vegeution ln the BEF ¢ PF arcas in the study arca, wilh necessary detnils. should be given

A abucly slsall e got done b ascertan the fmpact of the Mzing Projeet ens wildlife of the wiody area uiod
dhelnils Puemished, Tmpsct of the prsgest an tiewildlile in he saesanding and any oiher proteied aren uml
pecomdingly, defufled mitigative mensires roquined. should be worked e wish cost Inphicaiions ol
sibwmied,

Locntion of Motloral Parks, Senctunrkes, Biosplere Reserves, Wildble Corrdors, Romar site Tiger!
Elephnnl Ruschasateniating nx well o progesed ), a0 sng; within 10 km ol the mine lease should be gy
Indicatel, supporied by o loestion map duly nibeaticnied by Chicl Wikllife Wekden, Nevessary elenrnee,
0% muy be applicable 1o sach projodts due o proximity of the coologically: seiafive arcus s mesgioned
aibae, houdd be abmined from the Staniding Commitize of Maionst Boand af Wikilifeom) copy furmished
A denidled Wologheal swly of the stisdy srea [eone gone and bulTer sore (10 kin radivs of the peripbary off
th mikne lense)] aball bo corrod o, Bhetuils of fom ond i, codangensd, endeimic anid RET Speches duly
ethenticated, reparsiely For vore apd buffer 2006 should be fumished based on sich primary Rekd sorvey.
clemly indicaning the Schedule of the fauma, presenl. In et of amy schediled- | Esuna Townd im the sedy
arch, the mecensary plan plengwith bulgetasy provisions fer lwir congervaibn skould be propensd in
cosubation with Staie Forea need Woldlale Deparmsont snd detoils farnisied. MNovtssary allocaron of funmds
Tor implementing e mme shou bl be made a5 pan el the projocy cest,

Proximaty to Areas declared os ‘Criically Pollwed’ or the Projecs aneas fkely b come usder the "Amiah
Range’, (atirociing count restrsctions For mining oporabons), shoukd alse be indecied ond where o requiral,
cleamanee cortificalions rom the prescribed Awihorives, such s the SPCB or Stale Mining Departisen
shnsld e securcd am furmished to il effeet that e proposcd mining activilies coubd be comidered,

R&R Pln/cospensation detafls for the Projoct Affecied Peoople (PAP) should be famidied. While
preparing ilve RER Plan, ibe selevim SaeMNational Rebolhliation & Resshibement Policy slwnald Be kepl in
vigw, In respect of BCs /5Ty ond other weaker sectivm of e spebely in the sy neen; i need baed sanple
suvey, fmiby-wige, thould bo underizken b asans thelr roquircinents, and alion progranimes repaned
pad sabmiited sccordimgly, intograting the scctoral programites of lng depastments ol ihe Siae
Givvernmsent, 11 may be elearly bioupghl it whcilbor the willage(s) locabsd in the mine lease dres will be
Aldfed o nof, The issases relating (o shifling of villuge(s) meluding thewr R&R pnid sodie-soononde aipectd
ahaoisld b dizsumed in the Repo,

Ome sutisen (non-moeeoon) (e Morch-May (Sumnee Season); Ootaber-Decerm ber fpost monzann stison )]
December-Pelwunry (winler ssison]prindsy Baseline dibn on ambicn wir qunlity & pee CICE Matificulion
ol 2009, water guolity, sodse lovel, sl and fMora ond Faung shall be coblected amd the AR and other dol
o compiled presenied doge-wiss T the E1A amd EMI* Repon. She-apeilic aescondogleal deto slaald alas
b galbeciel. The locution of the monkaring sintien snonll e sich e to sepresent whole of the study e
anel Jupified keeping in view the pre-dominnnl dewnwind direetion and locatlon of sevsitiva recepion,
There should be ot least one monitoring siation within 500 m of the mine leose in the pre-domim
iberwmeiiad divection, The mincralogical composibon of PMIQ, partieularly for froe ailica, showkd ba given.
Adr-nuabiny modeling siould be carrhed ot for prodiclion af impact of the praject on ke air quality of the
wre, i sl aleo imko Inio seeonns the impeet of movement of velylobe for ransporisilon of minensl, The
iletalls of the mode] wod and |nput parmmeters used for modeling should be providedl. The alr qualicy
coalnirs may be shewn o o localivn map chearly indicoting the location of the site, Tosition of semilive
recepéors, IF sy, and the hildintion, Tho whnd ross showing prevdomingm wind direction’ inoy also e
inadfczibedd wn e map.

The water reduisvment for the Profoo its svillabdbny mml source: should be fumbabod A dealled wake
balsnce should slso be provided. Fredh waler requirement For the Project should be indicated.

Fecemary chearance from Ehe Competent Autboniy for dmwl of reguiaie quaniiny of waler for ihe Project
alsoirld B pruovicled.

Deseriplion of waler conscrvation mensmes prapsd o be adopnsd in the Project sl be given,

ctails of rimwitor harvesiing proposed [n the Praject, i7 any, sioald be provided,

impbet of the Frogect bn e water quality, bath serfacs and groandwabern, shoolkl he ssesied dnd reccwsory
safeguand measunes. i any roguined, should be provided

Bated on schal moalicrod dua, it may ciearly be shown whither werking will imersst grousdiser,
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hecessary ot omd decumenmsion i thes regard may be provided. In ome the working will idemsect
groandwatnr fuble, » detniiod Hydro Geoloeal Sady shookd be snchertaken sod Report farmisked. The
Report imber-alis, shull inclule detnild of the aguifens prewent ond ympset oF miming activitkes om theve
nxjuifers. Necessiry permission from Central Groomi Wates Axthorily for working beleaw graml waler gl
fior parmiping of greund water dhould 2leo be obtaimed ané copy fumished,
Deetails of amy streem, seasonal or oberwise, pasing through the lease sren and modification | diversion
proposed, (any, and the impodt of tie same on the bydoelopy shasld be heought omt.
Infarmalion oa site elevidion, working depth, groundsaier inbile et Should be providad bath in AMSL and
Bglh. A schematic disgron may also be provided for the sarme,
A time bonnd Progresave Greenbelt Development Flan skall be pregiared s & tabular fosv fisdscating e
Emgur wnd quamiiative coverage. plant spacicn nnd tane frme) amd submitted, kecping in mimd, e e
will have 0 be execwted up front on commencomont of ibe Progect, Phae-wise lan af plenisinm sad
compensitory afforesiation shoobd be chaniod clesry midcaiing the wres o be eovensd e planttion snd
Ulse wpesies fo be planted. The detatls of plamation olrendy done shoubd be given, The pland speics sclecied
for greea belt should have greater ecological vabs mndd sbould be of pood wtility value i e ool
population with empliasis on local and native species and the spreics which are olerm 1o pollsfim,
Impact on local ranspon indmsiueture die to the Project sheuld be mdicated. Progected incrsase in ek
imnilic ana reall of she Profect (0 the present rosd network Cimcleding wme outside the Prgeet arca) sheisld
be worked out, indicating whether i iy capable of handling. ibe incrementsl boad. Anmngement fior
naprovieg the infrastructime, i conpemiplaied {inclisdimpg netion 1o be aken by othier ogencies sachas Sate
trevernmentl should be covered. Projpeet Mropanent shull conduct tmpact of Trampeortation study as per
Indinn Rowd Corgross Guidelings,
Dromdle of the omsie alwelor and focilmos to be proveded 16 the mse wockers sliould by included 10 the E1a
Heport.
Concepranl post mining lond vse and Reclomareon mmd Kesiomtion of mmed out areas fwich plics and with
nidequarte number of sections) should be given in the EIA report.
Cecupatbonsl Health impacts of the Project should be aneicipased and the proposcd peevemive mensires
wpell out In detail. Deisils of pre-plecement medicsl examinntlon and perfodical medieal examiiigbon
schedules slwuld be incorparatod in i EMP. The prajest specific ogcupational lealth mistgation measures
with required fheilitbes poopossd In e nielng aren may be delsiled.
PMublic heallh lmplicatians 0f the Project and celated aetivitses for che populathon in the fmpast zooe should
be syelematicnlly evaluaied and the proposed remediel messures shoubd be detatted along with hadpctary
allsentions.
Meaures of sicio ceonambe signlfcance oml nffuesee o the local communtity proposal o be povided by
the Prapect Propoacol shiald s indicaiéd. As fir s poasible, quantitative dimenciong nay be glven with
time lemms for impemseniition.
Detutled enviconmental menagement phan (EMPM o mitigeie the envicosmengal lmpacts which, ghaild
mier-glin incliwde the impacis of change of land we loss of agricooral and groing Tnod, (0 oy,
sesnipations ] hoalil mpeces besides other Impacts speelfic 1o the proposed Praject.
Public Hearing pofics rdied and commiiment of e Project Proponent o the same nkisg with me bound
Authon Mon with Bodgetary provisions to Imglemant the same shoild he provided ond obso ncorpomied in
I fnud EIAVEMP Report af the Progest,
Dietalls of litigntion pending agaimsd the projest, if any, with direetion foeder paased by any Caun of Linw
aningt the Project shoald be given,
Thea ¢ost of the Prajoct (cpiind cost end recieming cost) e well s ihe cost wards mglenrenintion of k(P
shoald ba cbonly ipall oud,
A Dianster managenent Mo shall be preparesd one inchodied (0 the ELATENTP Repoct.
Benzfits of the Project i ihe Project b implemented showld be spelt our The benelits of ihe Projeot shull
clearly wmlicate environmsial, sechul, economc, employment potensizl, o,
Besides the above, the telew mentioned geeral polstis are afso to be foblowed:-

A} Exceutive Swmnary of the BIAEMP Report

b) Al dosuments to be properly roferesond with indes and contimious page mmbering.

€ Whene dota sre presciied [n e Repoi cipocilly in Tobles, the periad i which the ik
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wore callevied and the sources should e indicnte],

Mozt Proponent shull enclose bl the anslvelaicsing reparts of waer, alt, soll, polie o
using e MoEF&CCMABE aeeredited Lebarataries, Al il arigmnl amalyils'iesting reports
shaild be avoilehle during appraisal of the Projecr

Whave the documents provided s in s languape other than English, an Enghisdy tanslation
shauhl b provile, '

Tha Queatinnanirg Fur snvieonmieial sopaiisal of memeg proeeln as dewsed carler by the
Mimiarry ahall lsa be filad ond submisd

While preparing tie E1A nepart. the instractan fon ibe Progronents aid insiiucioas for the
Consulinaln ased by MoEFSCOC vide ©OM Mo, 1= 1000412000 LA daed il
Angund, 2008, which are gvailebde on (b wohsite of his 8Ministry, showll T volloves]
Chunyes, ‘il"m,I mide in the besic scape und project prometers (i submined i Form=1 aml
the PFR. for scowring the TOR) shoold be hrought 1o tho arcmion aof. Moli 8T with
rensans [or such changes and permissson should be souph. as 1he TEH may also bave 1a be
alterod. Post Public Hesring chamges in strecture snd cantent of the deaft EIAEME (other
thean iniwfiications arising out ol the P H. process) will entail comdueting the PH sgmim with
Al revisedd documentxiion,

As per the cwcalar na, L300 VEERT0I0-EALR LY dused 30,5200, wertified report of the
siyus of complence of the conditiens stipulnied in e emvisarisent ¢lensanze foe the
exishing operotand of the projeat. should be shiaived irom the Regicanl Offioe of Minsisy
of Envituisient, Forest sid Climaie Choage, as nsay be spplicohbile,

The ELA repon shoubl obso inchde; (1) sarfice plan of the anca indicating comours af midin
fepngraphic featyres, drainage and mining acea, (i) geological maps and sectivns aml {51
sections of the mine (o0 and extemnn] dungs, 17 ony, clearly showing the Tned fencuces of the
ndjoining arci.
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Thiz envirenmental clearanve dees not cidate of verify any chiim of apphcant on e
proposed sitefachivily,

Any mining wefivity sholl be mleroken only sfter volid permission frem Mining
DeportmentDastrigt Adminisiention and wiitten agreement with fand owner from where
corfh axenvition i proposec.

Mo change is mining technology ol scope-of working shall be made without spproval of
Autharity,

Perzonnel working in dusty arcas shall be provided with protective respimatory devices and
they shall also be impanod adequate training and information on salety s bealth aspeets,
The Authosity reserves the right o revoke the clearmree of conditions stipulnied ane mot
implemonted. The Authority will slso be entitled to impose odditioanl enyireameantal
contitions or modilly the existing oncs, il necetsary.

In <aee of any deviation or alteration n the project proposed from those submitied 1o this
Anthority for clearance, a fresh refercnce should be made o the Authority to aasess 1he
adequacy of the conditionls) Imposed and to add additional epvironmental protection
Measures reguired, iF any.

Concealing factual dnta or submission of False/fabricated data ond filure 1o comply with
any of the cowditions mentioned sbove may resall in withdrawal of this cleommvcs ond
attract ncthon under the provisions 'of Environment {Protection) Act, 19586

Specific Conditions;

=3 S Sois ot

12
13,
14,
-
1

7.
18

1%,

The Environmenial clearance will be co-terminas wah the agresment/mining plan

whichever is lasy,

Environment management phould be in accordance with the present environment siaiug of

the project.

Appronch keceha road should be made motorsble and maintained periedicaily.

Trungportstion of soll shouki be undertaken in covered containers.

Rehabilitation plon with planting of trees to be submitted along with the closure plan.

Lantl ta be leveled and hinded over to the owners after completion of exenvation work,

A valid NOC from State Pollution Control Board shall be obtained for e Brick Kiln prior

to operntion ax per aw snd all guidelines must be followed, 1f applicable.

The mining operations sholl be strictly limited to the proposed mining sites and proposed

purpoae,

Top soil should be ndequately preserved and should be usil for landscaping,

Excavated sobl should be properly stered in s monner not to increasa ssirrounding ole

pollution leval, .

Water sprinkling should be excrcised during excovation snd storage of soif for suppression

of fugitive dust,

Excavated arce should be properly recluimed and ensured that no open bore bole is left,

Salety measures for the people working at the site shall be duly taken care of as per luw,

The excavation work shall be done in day tine only,

The prajest boundary shall be properly covered (o restrict. dust dispersion.

Precautionnry messures during =oil excavation for conservation ond protection of rore ond
flora and fauns found in the stody area.

Molse level shall be maintidned as per standards for both day and night.

The route map for soil Uransporiation rom exenvation plots 1o work sile should be finmed

up mmd necessary permizsions shall be sought from District Adminkstration,

Wehicles hired for the transportation shouwld be in good condition and shoald have Pollution

Check Cenificate and should conform o applicable air and noise emission standards,
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21,

22

23,

361

Personnel exposure monitonng for respirable mincral dust shall be corried out lor the
workers anal reconds mmntoined meluding . heolth recornds of the workers, Awnrencss
program for workers on smpict of mengg on their kealth nnd precautionary ewsares ke
wie of personal prolective equipments ete. shofl be corrled oul periodically. Fimt id
faeitities and adequate sandtary fecility in the form of temporary toilets/septic tanks.

Solid waste material vizguikhn rappers, plastic bags, plasses ete. 1o be penerated during
project netivity will be separsicly stored in bing and managed ax per Solid Waste
Manngement Kules

Project proponent - should mainiain daily régister For information of (a) collection of
soil/clay, (b) manpower & () trnsporialion piurpaese,

Soil minmg sholl sinctly be anderiaken o5 per rules and regulations’permissions obtamed
from Distriet Administration/Mining Deparsment

Corporate Environmental Responsibality (CER) shall be peopared by the project proponent
ond the detafls of the yirious beads of expenditure to be submited az per the guidclines
provided in ihe recent CER notifcation Nao. 22.65201 7-1A, 11 dated 010372018, A copy of
resolution as above shall be submitted to the ambority along with kst of beachiciaries with
their mabile nos. faddress.

Tha borrowing/éxcavation sctivity shall be restncted 10 0 maxemiam depth of 2 m, below
general ground level ai the site,

The borrowing/excavation activity shall be restricted 10 I m. above the ground water table
1 the s,

The borrowing/excavation activity sholl novaler (e natural drainage patiern of the area,
The borowed/excavated pit shall be restored by the project proponent for useful
purpose(s),

Approprinte fencing all sround the borrowed/exeavated pit shall be made 10 prevent any
mishap.

Measures shall be ken to prevent dust emizston by covering of bormowediexcavated earih
during irnnsponation,

Sofeguards shall be sdopled sguinst health risks on aceaunt of breeding of vecters in the
wiler bodies crepted dus to bormagwing/excavation of earth,

Workers/lnbourers shull bo provided vith fuoilities for drinking water ond sanlintion.

A berm aball be le0 from the boundury of sdjoining feld having o widil egual ool leas
il the dopih of proposed excavalion.

A minimum distance of 15 m from any civil structure shall be kept from the periphery of
NNy exeavolion sren,
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State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, U.B.
Vineet KRand-1, Gomti Nagar, Liscknne - 238 01
Fhooe : ¥1-572-3900 541, Fex - 913212500 547
E-madl ; doraplic@yahon rom
Tiebwite : wwe seinaupLomn

The meeting of 734" State Level Environment Impact Assessmant Authority, UP (SEIAA)
was held on-line on 30.05.2023 the Directorate of Environment. The following were present in

the meeting:-
1. Shri Paras Nath Member, SEIAA, U.P
2. Shri Ajay Kumar Sharma Member Secretary, SELAA, U.P

huﬂmruhmrn heid in SEIAA meeting no. 597 dated 05.05.2022. SEIAA opined to
accept the recommendation of SEAC-1 and grant EC to the sald project along with all the
genaral and specific conditions as suggested by SEAC but EC to be kisued only after
submission of NOC from bank. SEIAA replaces the specific condition regarding cluster
certificata as “If in future during the progressive mining this isase ares becomes part of eluster

L. arfea equal to or more than 5 ha., limited to B-1 category, then additional conditions based

an the £1A conducted by the concerned lrase holders shall be imposed and joint EMP shall be

implemented, The lsase holder shall mandatority follow all the Imposed conditions otherwise

It will amount to violation of E.C. conditions. If the certificate refated to cluster provided by

the competent authority Is found false or incorrect then punitive actions as per the law shall

bemmm against the autherlty lssuing the cluster certificate” and adding following
(-

1. Valldity period of this EC Is 3 manths from the dote of Issue as the Lol has been [ssued for
a period of 3 months or co-terminus with the validity of current mina plan or current lease
period whichever is earfier. After this period the EC will become null and void.

2. Acertificate from Forest Department shall be abtained that no forest land is involved in
nﬂrﬂummwumw-mﬂ-mﬂmﬂnmw
clearance and permission of Central and State Government as per the provisions of Forest
(consarvation) Act, 1980 and submit before the start of work,

3, The mininglease holders shall, after ceasing mining operations, undertake re-grassing the
mining area and any other area which may have been disturbed due to their mining
activities and restore the land to a condition which is fit for growth of fodder, flora fauna

ate.
4. If the proposed project Is situated in notified area of ground water extraction, where
creation of new wells for ground water extraction |s not allowed, requiremant of frosh
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water shall be met from alternate water sources other than ground water or legally valid
source and parmibsion from the competent authority shall be abitained (o ue it

5. Project Propanent should submit action plan for carrying out plantation at least ©1,000
plants { ha of lease area. In this case, PP should prapare a plan, duly approved either by
Forest Department or Horticulture Department, for planting ot least 2,000 plants, elther
on government land or community land, within a periphery of 5 km from the boundary
af the lease area slong with provision for maintenance for 5 years. Survival of plants
should not be less than the survival rate notified by Uttar Pradesh Forest Department
otherwise it will be treated as violation of EC condition.

B In consultation with District Environment Autherity or an Authority nominated by
mmmn praponent will prepared a conservation and management plan
for rejuvenation and maonagement of water bodies having total surface ares of mare than
10- ha, Funds for the same will be kept In 2 separate bank account and six monthly
compliance status will be presanted by project proponent before the nominsted
muthority in the District.

7. Department of Geclogy and Mines, Government of Uttar Pradesh and / or concermad
district adminhstration, before releasing the security deposit to Project Proponent will
ensure that Project Proponent has fully complied with the EC conditions. Non-
compliarce, If any, should be reported to UPSPCB for appropriate legal action and
récavery of compensation.

8 wm&muﬁlmmnlmwmmhhmw:
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IR0, MOEFCC, Got, Lucknaow,

8, If the alr quality deteriorates dus to mining, then District Administration & Directorate
of Mining should ensure that mining be stopped immediately. Adequate measures be
taken for restoring air quality and mining should commence only when alr quality attains
the prescribed standards,

nmdﬁuﬂmmmmmrm 597 dated 05.05.2022, SEIAA opined to

accept the recommendation of SEAC-1 and grant EC to the said project along with all the

mmmmnwymmmmmm
condition regarding clustar certificate as " in future during the progressive mining

area becomes port of cluster |.e, area equal to or more than 5 ha,, limited 1o B-1 category,
then additional conditions based an tha EIA conducted by the concerned lease holders shiall
be imposed and Jalnt EMP shall be implernanted, The lease holder shall mandatorily follow
ail the imposed conditions atherwise It will amount to vialation of £.C. conditions. If the
certificate related to cluster pravided by the competent autharity 15 found false or incorrect
then punitive actions as pec the Jaw shall be Inftiated against the authority Issulng the chuster
certificate™ and adding following conditions:-

1. Validity period of this EC is 3 months from the date of issue a3 the Lol has been issued
for a period of 3 months or co-terminus with the validity of current mine plan or current
Izase period whichever is earlier. After this period the EC will become null and void.

2. Acertificate from Farest Department shall be obtained that no farest Iand i invaived
I mining or as 3 route and If forest fand is ifvolved the project proponent shall abtain
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lorest clearance and permission of Central and State Government as par tha provisions
of Forast (conservation) Act, 1980 and submit bufore the start of work,

3. The mining lease holders shall, after ceasing mining operations, undertake re-grassing
the mining area and any other area which may have been disturbed due to their mining
activities and restore the land to o condition which Is fit for growth of Todder, flora fauna
.

4. if the proposed project is shuated In notified area of ground water extraction, where
creation of new wells for ground water extraction is not allowed, requirement of frash
water shall be met from alternate water sources other than ground water of legally valid
source and permission from the competent authority shall be obtained to use it.

5. Project Proponent should submit action plan for carrying out plantation at least 1,000
plants [ ha of lease area. In this case, PP should prepare a plan, duly approved either by
Forest Department or Horticulture Department, for planting at keast 1,000 plants, either
an government land or community land, within a periphery of 5 km {rom the boundary
of the lease aren along with provision for maintenance for 5 years. Survival of plants
should not be fess than the survival rate notified by Uttar Pradesh Forest Department
otherwise it will be treated as violation of EC condition.

6. hmﬂnﬂﬁmmm“mmmh
concirned DM, project proponent will prepared a conservation and management plan
for rejuvenation and management of water bodles having total surface area of more
than 5- ha. Funds for the same will be kept in & separate bank account and six monthly
compliance status will be presented by project proponent before the nominated
autharity In the District,

7. Department of Geology and Mines, Government of Uttar Pradesh and / or concerned
district administration, before releasing the security deposit to Project Proponent will
ensure that Project Proponent has fully complied with the EC conditions. Non.
compliance, if any, should be reported to UPSPCE for appropriate fegal action and
racavery of compensation.

8. Any application for transfer of this EC, during its validity period unless It s cancelled by
a competent authority, has to be necessarily accompanied with status of compliance of
EC conditinng duly certified by IR0, MoEFCC, Gol, Lucknow.

9. IIhmmmmmmmumunmum-
of Mining should ensure that mining be stopped immediately. Adequate measures be
taken for restoring air quality and mining should commence anly when air quality attains
the prescribed stendards,

mmﬂdhﬁn uuhnmmum.m dated 05,05.2022. SEWAA opined to
acoept the recommendation of SEAC-1 and grant EC to the said project along with all the general
and specilic conditions as suggested by SEAC but SEIAA replaces the specific condition regarding
cluster certificate as “If in future during the progressive mining this lease ares becomes part of
cluster i.e. area equal to or mone than 5 ha., limited to B-1 category, then additional conditions
based on the ElA conducted by the concemed lease holders shall be imposed and joint EMP shall

be implemanted. The lsase holder shall mandetorily follow all the iImposed conditions atharwise
It will arnount to idolation of E.C. conditions. If the certificate related to cluster providad by the
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competent authority ks found false or incorrect then punitive actions a1 per the law shall be

initiated against the authority tssuing the cluster certificate™ and adding following conditions:-

1. Validity period of this €C Is 3 months from the date of issue as the Lol hos been lssued for a
perind of 3 months or co-terminus with the validity of current mine plan ar current lease
periad whichever s earflar. After this periad the EC will become null and void.

2. A certificate from Forest Department shall be obtained that no forest land is involved in
mining or a5 a route and If forest land is invoived the project proponent shall obtain forest
clesrance and permission of Central and State Government as per the provisions of Forest
(conservation) Act, 1980 and submit before the start of work.

3. The mining lease holders shall, after ceasing mining operations, undertake re-grasing the
mining area and any other area which may have been disturbed due to their mining activities
and restore the land to a condition which Is fit for growth of fodder, flora fauna etc.

4. I} the proposed project is shvated in notified area of ground water extraction, whers
creation of new wells for ground water extraction i not sllowed, requirement of fresh water
shall be met from altenate water sources other than ground water or legally valid source
and permission from the competent authority shall be obtained to use It.

5. Project Propanent should submit action plan for carrying aut plantation at least 91,000
plants / ha of lease area. In this case, PP should prepare a plan, duly spproved elther by
Forest Department ar Herticulture Department, for planting at least 1,000 lants, either on
government land or community land, within a periphery of 5 km from the boundary of the
lease area along with provision for maintenance for § years, Survival of plants should not be
less than the survival rate natified by Uttar Pradesh Forest Department otherwise it will be
treated as violation of EC condition.

6. Inconsultation with District Emvironment Authority or an Authority nominated by concerned
DM, project proponent will prepared a conservation and management plan for rejuvenation
and managemant of water bodies having total surface area of more than 5- ha. Funds for
the same will be kept In 2 separate bank account and six monthly compliance status will be
presented by projact proponant before the nominated authority in the District.

7. Department of Geology and Mines, Government of Uttar Pradesh and / or concarned district
administration, before releasing the security deposit to Project Proponent will ensure that
Project Proponent has fully complied with the £C conditions, Nan-compliance, if any, should
be reported to UPSPCB for appropriate legal action and recovery of compensatien,

8. Any application for transfer of this EC, during its valldity period unless It is cancelled by a

Wuhwm%m#mum

9. If the air quality deteriorates due to mining, then District Administration & Directarate of
Mining should ensure that mining be stopped immediately. Adequate measures be taken
for restoring air guality and mining should commence only when air quality attains the
prescribed standards,

lnhﬂﬂMnMHmmMﬁum 597 dated 05.05.2022. SEIAA opined 1o
sccept the recommendation of SEAC-1 and grant EC to the sald project along with all the general
and specific conditions as suggested by SEAC but SELAA replaces the specific condition regarding
clustor certificate as “H in future during the progresshee mining this lease orea becomes part of
cluster i.e. ares equal to or more than 5 ha., limited to B-1 category, then additional conditions
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based on the EIA conducted by the copcerned lease holders shall be imposed and joint EMP
shall be implemented. The lease holder shall mandatonly follow all the imposed conditions
atherwise it will amount to violatlon of E.C. conditions. If the certificate refated to cluster
provided by the competent authority Is found false or incarmect then puritive actions as per the
law shall be initiated against the authority issuing the cluster certificate” and adding following
conditions:-

L

2.

4,

Valldity period of this EC is 3 months fram the date of lssue as the Lol has been issued for
a period of 3 months or co-terminus with the validity of current mine plan or current lease
period whichever is arlier. After this pericd the EC will become null and void.

A certificate from Forest Dopariment shall be obtnined that no forest land i Invelved in
mining or as 8 route and If forest land Is lnvolved the project proponent shall obtain forest
clearance and permission of Central and State Governmaent as per the provislons of Forest
[conservation) Act, 1980 and submit before the start of work.

The mining lease holders shall, after ceasing mining operations, undertake re-grassing the
mining area and aty other arsa which may have been disturbed due to their mining
activities and restore the land to o condition which Is fit for growth of fodder, fiora fauns
iy .

Project Proponent should submit action plan for carrying out plantation at least &1,000
plants / ha of lease area. In'this case, PP should prepare a plan, duly approved elther by
Forest Department or Horticulture Depariment, for planting at lzast 1,000 plants, either
on government land or community land, within a periphary of 5 km from the boundary of
the lease ares along with provision for maintenance for 5 years. Survival of plants should
not be less than the survival rate notified by Uittar Pradesh Forest Department othenwise
it will be treated as violation of EC condition.

In consultation with District Environment Authority or an Authorfly nominated by
conterned OM, project proponent will prapared a conservation and management plan for
rejuvenation and management of water bodles having total surface area of more than 5.
ha. Funds far the same will be kept In 2 separate bank sccount and six monthly compliance
status will be presented by project proponent before the naminated authority in the
Distriet.

Department of Geology and Mines, Gavernment of Uttar Pradesh and / or concerned
district administration, before releasing the security deposit to Project Proponent will
ensure that Project Proponent has fully complied with the EC conditions. Non-compliance,
if any, should be reported to UPSPCE for appropriate legal action and recovery of

compensation.

Any application for transfer of this EC, during its validity period unless it is cancelled by a
competent authority, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by 1RO, MoEFCL, Gol, Lucknow.

if the air quality deteriorates dus to mining, then District Administration & Directorate of
Mining should ensure that mining be stopped immadiately, Atequate measures be taken
for restoring air guslity and mining should commence anly when air guality attaing the
prascribed standands.
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Lallk i'-.":':.'i'.'.-l"".“

In Night of discussion held in SEIAA meeting no. 597 dated 05.05.2022. SEIAA opined to
accept the recommendation of SEAC-1 and grant EC to the sald project along with all the
general and specific conditions as suggested by SEAC but SEIAA replnces the specific condition
regarding cluster certificate as “If In future during the progressive mining this leate orea
becomes poart of cluster Le. ares equal to or more than § ha., limited to B-1 category, then
additional conditions based on the EIA conducted by the concerned lease holders shall be
impased and joint EMP shafl be implemented. The lease holder shall mandatorily follow all
the Imposed conditions atherwise it will amount to violation of E.C. conditions. If the
mmmmmwmmmumm false or Incorrect
MMumuwﬁmwhmwmmmmmﬂqu
cortificate” and adding following conditions:-

1. Validity period of this EC is 3 months from the date of issue as the Lol has been issued
fora period of 3 months or co-terminus with the validity of current mine plan or current
lease period whichever |s earlier. After this period the EC will become null and vald,

2. Acertificate from Forest Department shall be obtained that no forest land is Involved
in mining or as a route and if forest land is involved the project proponent shall obtain
forest clearance and permission of Central and State Government as per the provisions

- rﬁw{wlﬁrﬂ:ﬂmm“ﬂﬂﬂm "

mining holders ceasing mining operations, undertake re-grassing
the mining area and any other area which may have been disturbed due to their mining
activities and restore the land to a condition which is it for growth of fodder, flora fauna

At
4. [f the proposed project Is situated in notifled area of ground water extraction, where

creation of new walls for ground water extraction is not aliowed, requirement of fresh

water shall be met from alternate water sources other than ground water or legally valid
nmwnmhnmmumtmmﬂhmwmh

5. Project Proponent should submit action pian for carrying out plantation at least @1,000
plants / ha of lease area. In this case, PP should prepare a plan, duly approved elther by
Forest Department or Horticulture Department, for planting at least 3,000 plants, either
mmmwmmmnwﬂ:mmwm
of the area for malntenance Survival of plants
Iﬂlwhhl HM““H m Forest Departmant
otherwise it will be treated as violation of EC condition,

6. In consultation with District Environment Authority or an Authority nominated by
concerned DM, project proponent will prepared & conservation and management plan
for rejuvenation and management of water bodies having total surface ares of more
than 15- ha, Furds for the same will be kept in 0 separate bank account and six monthly
compliance status will be presented by project proponent before the nominated

autharity in the District.

7. wﬂmﬁmﬁm:.MﬂUﬂ'mlﬂﬂﬁm“ *
district adminkstration, before Mnnﬂnmm
ensfure thet Project Proponent has with the EC conditions. Non-
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compliance, i any, should bo reported to UPSPCE for appropriate legal action and
recovery of compensation,

8. Any application for transfer of this EC, during its validity period unbess it Is cancelled by
o compatent authority, mwhnﬂmwmmmrmn{
EC conditions duly certified by 1RO, MoEFCC, Gal, Lucknow.

9, IF the alr quality deteriorates due to mining, then District Administration & Directorate
of Mining should ensure that mining be stopped Immadiately. Adequate measures be
taken for restoring air quality and mining should commence anly when alr quality attains
the prescriboed standands.,

SHM“ﬂlthﬂu mmmmﬂmthw ﬂenﬂuwﬂiﬂﬂ
proponent did not appear and open only after submission of online requaest on prescribed
anline portal.

' mwmm RS daR of SENC % chod N the e 4 e i
mﬂmtmm-mmwmmmm of anline request on prescribed
o portal,

SEIAA agreed with the recommendations of SEAC to clasa/delist the file as the project
propanent did not appear and open only aftér submission of online request on presciibed
online portal,

ﬂbﬁmmmmummmm“u

accept the recommendation of SEAC-1 and grant EC to the said project along with all the

‘9? Page 7 of 23
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peneral and specific conditions as suggested by SEAC but EC to be lisued only after
submission of original notarized agreement between land owner and lease holder. SELAA
replaces the specific condition regarding cluster certificate as "I in future during the
WMﬂﬁhummpﬂqﬂmu.mwﬂmwmmlni
ha,, limited to B-1 category, then additional conditions based on the EIA conducted by the
concerned lease holders shall be impased a0d joint EMP shall be implemented. The lease
holder shall mandatorily follow all the imposed conditions otherwise it will amount to
viglatidn of E.C. conditions. If the certificate related to cluster provided by the competent
authority is found false or Incorrect then punitive actions as per the law shall be Initiated
against the authority lssuing the cluster certificate” and adding following conditions:-

1. Validity period of this EC is 3 months from the date of issue as the Lol has been issued for
a period of 3 months or co-terminus with the valldity of current mine plan or current lease
period whichewver is earfier, After this period the EC will become null and void.

L Actertificate from Forest Department shall be ohtained thet no forest land is invalved In
minbng or 85 a route and1f forest land is Involverd the projett proponent shall obtain forest
clearance and permission of Contral and State Government as per the provisions of Forest
(enservation) Att, 1980 and submit befors the start of work,

3 mmmmmmmmmnmw“m

"F'rﬂﬂlﬁ!ﬂﬂ#mhl’kh have been disturbed due to thelr mining
.and restore the land to -mmnmmmnrm flora fauna
et

4. Project Proponent should submit action plan for carrying out plantation at least @1,000
plants / ha of lease area. In this case, PP should prepare a plan, duly approved either by
Forest Department or Horthculture Departmant, for planting at least 1,000 plants, either
on government land or community land, within & periphery of 5 km from the boundary
of the lease area along with provision for maintanance for 5 years. Survivel of plants
should not be MMHNMWMMHUMFHMWWt
IIHH'I‘HIIII.'HMI be treated as violation of EC condition,

5 h%%n%hﬁmnﬂmmmmmw
concerned DM, project praponent will prepared a conservation and management plan
for rejuvenation and management of water bodles having total surface area of more than
5. ha. Funds for the same will be kept in 3 separate bank sccount and sin monthly
compliance status will be presented by project proponent before the nominatad

authority in the District.
6. mﬁmmm.wﬂmrwm;wm
district administration, befors nl.uw% Proponent wil
ensurs that Project Proponent has !ﬂth Hll mﬂﬂml Man-
mm*m,mhﬁhmhdm B for appropriate legal action and
recovery of compensation,

7. Any application for transfer of this EC, during its validity period unless [t is cancelled by 3
eompetent autharity, has to be necessarlly accompanied with status of compliance of EC
conditions duly certified by IRO, mﬂm

8. If the air quality deteriorates due to mining, then District Administration & Directorate
al Mining should ensure that mining be stopped iImmediately. Adequate measures be
taken for restoring air quality and mining should commence enly when air guality attains

the prescribed standards. :
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In light of discussion held in SEIAA meeting no. 597 dated 05.05.2022. SEIAA opined 1o

accapt the recommendation of SEAC-1 and grant EC to the said project along with sl the
general and specific conditions as suggested by SEAC but SEIAA replaces the specific condition
regarding cluster certificate as “If In future during the progressive mining this lease area
becomes part of cluster L.e. srea equal to or more than 5 ha,, limited to B-1 category, then
additional conditions based on the EIA conductad by the concerned lease holders shall be
IWHM“HIHWW“HM“" mandatorily follow all the
imposed conditions otherwise it will amount to vielation of E.C. conditions. If the certificate
mumwwwmﬁmmummm
actions s per the law shall be inttiated against the suthority lssuing the cluster certificate™ and
adding following conditions:-

L

-5

Validity perlod of this EC Is 3 months from the date of issue as the Lol has been lsued for
a petiod of 3 months or co-terminus with the validity of current mine plan or current lease
period whichever is earlier, After this period the EC will become null and void.
Acertificate from Forest Department shzll be obtained that no forest land is involved in
mining or as & route and If forest lond is nvobeed the project proponent shall obtain forest
clearance and permission of Central and State Government as per the provistons of Forest
{conservation] Act, 1980 and submit before the start of werk.
The mining lease holders shal, after ceasing mining operations, undertake re-grassing the
mining area and any other area which may have baen disturbed due to their mining
nothities and restore the land to a condition which is it for growth of fodder, flarn fauna
i1
If the proposed project is situated In notified ares of ground water extraction, where
craation of naw wells for ground water extraction Is not allowed, requirement of fresh
water shall be met from alternate water sources other than ground water or legally valid
source and permission from the competent suthority shall be abtained to use it,
Project Proponent should submit actlon plan for carrying out plantation at least 81,000
plants / ha of lease area. hmmnmﬂm.mmwwumw
Forest Department or Harticulture Department, for planting at least 2,000 plants, either
mw“wmmmm-mﬂsmmmw
ares along with provilon for malntenance for 5 years. Survival of plants
shauld not be less than the survival rate notifled by Uttar Pradesh Forest Department
otherwise it will be treated as viotation of EC condition.
in consultation with Distriet Environment Authority or an Authority nominated by
concerned DM, project proponent will prepared 2 conservation and management plan
10~ ha. Funds for the same will by kept In e separste bank account and six monthly
compliance status will be presented by project proponent before the nominated
authority In the District.
Department of Geology and Mines, Government of Uttar Pradesh and / or concerned
district administration, before releasing the security deposit to Project Proponent will
ensure that Project Proponent has fully complied with the EC conditions. Nen-

b
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compllance, if any, should be reported to UPSPCE for appropriate legal action and
recovery of compensation,

Amy application for transfer of this EC, during its validity period unless it Is cancelled by a
competent suthority, has to be necessarily actompanted with status of compliance of EC
conditions duly certified by IR0, MoEFCC, Gol, Lucknow.

I the air quality deteriorates due to mining, then District Administration & Directorate
of Mining should ensure that mining be stopped immediately, Adequate mensures be
wmmwmmm mining should commenca only when alr quality attaihs
the pr-mﬂ:ummd-rd:

nmaﬂmﬂnmmmmﬂuxmmm
accept the racommendation of SEAC and grant EC 10 the sa¥d project along with all the
penoral and specific conditions as suggested by SEAC adding following specific conditions:-

1

Validity period of this EC1s 5 years framn the date of lssue as the Lol has been Issued for a
perlod of 5 years or co-tarminus with the validity of current mine plan or current lease
period whichever is sartier After this period the EC will become null and void.

2. Directions/suggestions glven during public hearing and commitment made by the project

T

proponent should be strictly complied. .
A certificate from Forest Department shall be obtained that no forest land is involved in
mining or as a route and If forest land is Invalved the project proponent shall obtain forest
clearance and permission of Central and State Government as per the provisions of Forest
{conservation} Act, 1980 and submit before the start of work.
The mining lease holders shall, after ceasing mining operations, undertake re-grassing the
mining area and. any other area which may bave been disturbed due to thelr mining
activitles and restora the land to a condition which ks fit tor growth of fodder, flora fauna
aic.
Three tier green shelter belt of 7.5m width should be developed on the periphery of mine
lease ares. Local and native specles should be planted In consultation with
Plan for using the mine vold for productive use in consultation with local administration
and
If the proposed project ks situated in notified area of ground water extraction, where
w&mﬂhpﬂm mmuwmmum
mumtmmlummm ground water or legally valid
rity shall be obtained to use it.
mmmwmmhmmmnmmm
plants / ha of lease area. In this case, PPshould prepare a plan, duly spproved either by
Forest Department or Horticulture Department, for planting ot least 2,000 plants, either
on government lond or cammunity land, within a periphery of 5 km from the boundary
of the lease area slong with provision for maintenance for § years, Survival of plants
should not be less than the survival rate notified by Uttar Pradesh Forest Department
nmuﬂhmumﬂmm
In consultation with District Environment Authority or an Authority nominated by
concerned DM, project proponent will | & conservation and management plan
for rejuvenation and manasgement of wat having total surface aren of more than
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10 ha. Funds for the same will be kept In 3 sepirate bank account and six monthly
complionce stotus will be presented by project proponent before the nominated
suthority In the District.

10. Dopantment of Geology and Mines, Government of Uttar Pradesh and [ or concerned
district administration, before releasing the sscurity deposit to Project Proponent will
ensure that Prolect Proponent has fully complled with the EC conditions. Non-
compliance, if any, should be reported to UPSPCE for appropriate legal action and
recovery of compansation.

11. Army application for transfer of this EC, during its validity period unless It Is cancefied by a
compatent autharity, has to be necessarily accompanied with status of compliance of EC
conditions duly certified by IRD, MoEFCC, Gol, Lucknow,

12. Rumber of mining projects are coming up In district. Department of Geology & Mines,
GoUP to carry out regional EIA-EMP report Including carrying capacity of environmental
components to assess the capacity 1o further bear the poliution load for such areas within
2 pariot of 1 year and submit the same to SEIAA, UP for evaluation,

13. Department of Geology & Mines, GoUP in consultation with UPSPCE will estabiish
required number of CAACQIMS In district within a period of ane year and submit geo-
referenced map of these stations along with data. Detalls of existing CAACIMS, If any, be
submitted within a period of three months.

14. Large number of mining prajects are ongoing as well as new mining leases are coming up
in the district. A reference be sent to DGM and MS, SPCH for preparing mitigation plan
for contralfing air pallution in the district especially In mining areas,

15. I tha alr guality deterioraties due to mining. then District Administration & Directorate of
Mining should ensure that mining be stopped immedlately, Adequate measures be taken
for restoring alr quality and mining should commence only whan air guality attains the

hmnmmmnmmmmwwu smwm
accept the recommendation of SEAC and grant EC to the sald project along with all the
general and specific conditions as suggested by SEAC adding following specific conditions:-

1. Validity pericd of this EC is 5 years from the date of issue as the Lol has been ssued Tora
perkod of 5 years or co-terminus with the validity of current mine plan or current lease
period whichever is eatiier After this period the EC will bacome null and void.

2. Directions/suggestions ghven during public hearing and commitment made by the praject
Mﬁwﬂhﬂ:ﬂym

3. Acertificate from Forest Departmant shall be obtained that no forest lond is involved in
mining or as a route and if forest land Is involved tha project proponent shall cbtain forest
clearance and permission of Cantral and State Governmant as par the provisions of Forest
{conservation) Act, 1980 and submit before the start of work.

4. Themining lease holders shall, after ceasing mining operations, undertake re-grassing the
mining area and any other area which may have been disturbed due to their mining
activities and restore the land to a condition which & fit for growth of fodder, flora fauna
L1 !
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5. Three ter green shelter belt of 7.5m width should be developed on the periphery of mine
lease orea. Local and native spoecles should be planted In consultation with
Forest/Horticulture Department/Agriculture University.

6. :::hrmmmmmuhrprmmhmmmmmmmm.m

7. H#Wﬂmhmlnmmmmﬂmrmmmm
creation of new wells for ground water extraction is not allowed, requirement of fresh
water shall be met from alternate water sources ather than ground water or legally valid
source and permission from the competent authority shall be obtained to welt.

8. Project Proponent should submit action plan for carrying out plantation at least @1,000
plants / ha of lease ares. in this case, PP should prepare a plan, duly approved either by
Forest Department or Horticulture Department, for planting at least 2,000 plants, #ither
on government land or community land, within a periphery of 5 km from the boundary
of the lease area along with provision for maintenance for 5 years. Survival of plants
should not be less than the survival rate notified by Uttar Pradesh Forest Department
otherwise it will be treated as violation of EC condition.

- NMMMMMHMMlew
concerned DM, praject proponent will prepared a conservation and management plan
for rejuvenation and management of water bodies having total surface area of more than
10 ha. Funds for the same will be kept In & separate bank account and six monthily
compllance status will be presented by project proponent before the nominated
authority In the District,

10. Department of Geclogy and Mines, Gowernment of Utter Pradesh and / or congerned
district administration, before releasing the security deposit to Project Proponent will
ansure that Project Proponent has fully complied with the EC conditions. Non-
compliance, if any, sheuld be reported to UPSPCE for appropriate legal action and
recovery of compensation.

11. Any application for transfer of this EC, during Its validity period unless it Is cancalled by o
competent authority, has to be necessarily accampanied with status of complianice of EC
conditions duly cartified by IRD, MoEFCC, Gol, Lucknaw.

EdeﬂuwﬂImmmﬁuwhmmmﬂm&mm

GolP to carry report including carrying eapacity of environmental
ﬁ:ﬁhmumlﬂﬂﬁMIMMNﬂmm

lnrhdﬂlmmdnhnlhmhmwmmum

13. Department of Geology & Mines, GolUP in consultation with UPSPCE will establish
required number of CAAQMS in district within @ period of one year and submit geo-
referenced map of these stations along with data. Details of existing CAAQMS, if any, be
submitted within a period of three months.

uhrmnhﬂnmmtlmuﬂumnmu“nmw
in the district. A reference be sent to DGM and MS, SPCB for preparing mitigation plan
for controtling air pollution in the district especially in mining areas,

15. f the air quality deteriorates due to mining; then District Administration & Directorate of
Mining should ensure that mining be stopped immediately. Adequate measures be taken
for restoring alr quality and mining should commence only when alr quality attains the

prescribad standards. ;
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SEIAA agreed hﬁemnﬂnﬂpnﬂ!ﬂ:hﬂn nﬂrﬂmnl*l’nnumﬂﬂ-
proposal for condicting EIA studles. SEIAA added following polnts to ToR:

1- Since no Intimation has been submitted regarding available monitaring data, hence data
will be collected after Issuance of ToR.

2- Al pages of technical documents/EIA/EMP etc. should be signed by the consultant and
praject proponent both.

3 The lease area its address and production per annum should match with as mentioned in
DSR and Lol In case there is any difference clarification/ smendment leiter from
competent authority shall be submitted along with EIA. EIA and public hearing shall be
conducted as per the lease area i3 address and production per annum mentionied in DSR
and Lo,

4- Public hearing shall be conducted as per EIA notification, 2006 (as amended).

5 mnhmmﬂmmmwmmhmumWMMnm

and gram-panchayat,

& mwwmmﬂnmmumhmmmmmm
for alternative scurce of fresh water.

7. KML file for the area and mining lease area should be provided.

8- Status of leazes granted/to be granted in various mining khands along with production
since the formulation of DSR, duly certified by the competent authority should be
submitted.

8- In cose project proponent intends to temporarily store mined out material or any tools,
equipments of other material outside mine leass area then NOC from competsnt
MMHMEMHWINMdMMﬂmW
mentioned during public hearing.

10- ioad network to be used by the project should be clearly shown on Survey of India
toposheet in 1:50,000 scale. In case road network invalves forest road, permission should
be obtained from Forest Department and a copy of the same should be submitted ot the
time of appraisal of EIA-EMP report.

11~ The project proponent should cleady spell out whether it iz a green fleld or brown feld
project. in case it ks o brown feld project and -

(1) If the earlier and present lease holder are same then compliance report of previous

mﬂmﬁhm
hmlMMmthm in EIA-EMP repart,

12-In mﬂm;mumnmmmmmuhmw
8. Status of compllance of earlier EC conditions by Integrated Regional Office,
b, Copy of T8 and CTO nauesd by PCH.
€. Status of submission of sik-manthly compliance report to EC granted earller
d. Courtcases, if any.

13- Observations raised in public hearing, replies submitted by project proponent, suitable
modifications carried out in EIA-EMP report.

14- Project mmmnmmﬂrmm plantation at least @1,000
plants f ha of laase aréa. In this cass, PP should prepare a plan, duly nporoved either by

o o
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Minutss of the 7347 Mesting of the SEIAA, UF heid on 30.05.2023

Forest Department or Hortloulture Department, for planting at least 2,000 plants, elther
on government land or community land, within a periphery of § km from the boundary
of the lease area along with provision for maintenance for 5 years. Survival of plants
balow Uttsr Pradash Forest Department’s survival rate will be treated as violation of EC
condition.

15:In consuitation with District Emvironment Authority or an suthority nominated by
concerndd DM, Project Proponent will prepare a conservation and management plan for
the refuvenation snd management of water bodies having a total surface area of not less

. than 5 ha. Funds for the same will be kept in a separate bank account and six-monthly
Implementation status will be presented by the Project Proponent before the nominated
authority in the district.

16- Number of mining projects are coming up in district. Department of Geology & Mines,
GolP 1o carry out regional EIA-EMP report including carrying capacity of environmaental
components to assess the copacity to further bear the pollution load for sucharess within
a period of 1 year and submit the same to SEIAA, UP for evaluation.

17- Departmant of Geology & Mines, GoUP in consultation with UPSPCE will establish
required numbar of CAAQMS In district within 8 period of one yoar and submit geo-
Mwﬂmmﬂtmm Datalls of exiiting CAAGMS, If any, be
mhﬂhﬂwﬁﬂninmﬂmm

18- Along with the EIA-EMP report, PP / consultant will also submit In tabular form as to how
they have sddressed entire ToR while preparing dratt EIA-EMP report for PH. Further, PP
/ consultant will submit in tabuler form as to how they have addressed issues ralsed
during public hearing and have Incorporated the same in final EIA-EMP report. A
presentation to this effect should be made before SEAC at the time of EIA-EMP
presentation.

19-Project Proponent in consultation with UPSPCB will establish required number of
EAACIMS within a. ;-:hddmi'ﬂrudmmmdﬂmiuﬂm:
along with data on sté-manthly basks,

mwﬁ the recommendations of SEAC to close/delist the file as the project

proponent did not appear and open only after submission of online request on prescribad

mmmmumumummmmmmmm
méntioned in termi of referonce letter dated 13/03/2023 shall remain the same.
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SEIAA agreed to amend the name of District a4 Ayodhvya instead of Gorakhpur in EC latter
dated 24/03/2023. All the other contents mentioned in ervironment clearance letter dated
24/03/2023 shall remaln the sama.

SEInA agreed with the recommendations of SEAC to close/delist the file as the project
proponent did not apgedar and open only after submission of anline request on preseribed
online portal,

SEIAN agreed with the recommendations of SEAC to close/delist the file as the project
proponent did not appear and open only after submission of online request on prescribed
online portal,

In Hight of discussion held In SEIAA meeting no. 597 dated 05.05.2022. SEIAA opined to
accept the recommendation of SEAC and grant EC to the sakd project along with all the general
and specific conditions s suggested by SEAC adding following specific conditions:-

1. Validity period of this EC s 5 years from the date of issua as the Lol has been lssued for a
parlod of 5 years or co-terminus with the validity of current mine plan or current lease
period whichever is earller After this period the £C will become null and void.

2. Difections/suggestions given during public hearing and commitment made by the project
proponent should be strictly complied.

3. A cenificate from Forest Department shall be obtained that no forest land ks involved In
mining or as a route and If forest land is involved the project proponent shall obtain forest
clearance and permission of Central and State Government as per the provisions of Forest
{conservation) Act, 1980 and submit before the start of work.

4. The mining lease holders shall, sfter ceasing mining operations, undertake re-grassing the
mining ares end any other ares which may have been disturbed due to thelr mining
activities and restore the land to a condition which is fit for growth of fodder, flora fauna
elc.
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5. Three ther green shelbor balt of 7.5m width should be developed on the pariphery of mine
lease area. Local ond native spocies should be planted In consultmtion with
Forest/Horticulture Department/Agriculture Unbeersity,

6. Plan for using the ming vold for productive use in consultation with local administration
and gram-panchayst.

7. If the proposed project Is situated in notified area of ground water extraction, where
creation of neéw waells for ground water extraction is not allowed, requirement of fresh
water shall be met from alternate water sources other than ground water or legally valid
source and parmission from the compatent authority shall be obtalned to use it

8. Project Proponent should submit action plan for carrying out plantation at least @1,000
plants / ha of leasa area. In this case, PP should prepare a plan, duly approved either by
Forest Department or Horticulture Department, for planting at lsast 1,000 plants, either
on government land or community lend, within a pariphery of § km from the boundary of
the lease area along with prevision for malntenance for 5 years, Survival of plants should
not be less than the survival rate notifled by Utter Pradesh Forest Department otherwise
It will be traated as violation of £C condition.

8, !nmﬂﬂﬁmﬂhﬁﬁh%mﬂunﬂﬁwnmmw
‘concerned DM, project proponent will prepared a conservation and management plan for
rejuvenation and management of water bodies having totel surface area of more than 5
ha. Funds far the same will be kept in a separate bank account and six monthiy compliance
status will be presented by project proponent before the nominated authority in the
District.

10. Department of Geology and Mines, Government of Uttar Pradesh and / or concemned
district administration, before releasing the security deposit to Project Proponent will
ensure that Profect Proponent has fully complied with the EC conditions. Non-compliance,
If any, should be reported to UPSPCB for appropriate legal action and recovery of
compansstion,

11. Any application for transfer of this EC, during its validity perlod unless it is cancelled by »
MMH.MM“MMWﬂMﬂH
conditions duly certified by 1RO, MoEFCC, Gol, Lucknow.

12. Number of mining projects are coming up In district. Department of Gealogy & Mines,
Wuﬁumnﬂmﬂw report including carrying capacity of environmental
components to assess the capacity to further bear the pollution load for such areas within
a period of 1 year and submit the same to SEIAA, UP for evaluation.

13. Department of Geology & Mines, GoUP in consultation with UPSPCB will establish
required number of CAAQMS In district within a perfod of one year and submit geo-
referenced map of these stations along with data. Detalls of existing CAAQMS, if any, be
mﬂwnumﬂmmm

of g well a3 new Inanps are
wdhh‘lﬂ-ﬁ hllﬂt'm muﬂﬂf&mﬂ“ Mm;
m'lm!luﬂr mmmmmwmummmmm

15, If the alr quality detericrates due to mining, then District Administration & Directorate of
Mining should ensure that mining be stopped immediately, Adequate measures be taken
for restoring alr quality and mining should commence only when air quality attains the
prescribed standards.
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mmuhmmmﬂl-mm;mmmm 597 dated

05.05.2022. SEIAA opined to sccept the recommendation of SEAC and grant EC to the said

project along with all the general and specific conditions as suggested by SEAC but SEIAA

replaces the specific condition regarding cluster certificate as “If In future during the

progressive mining this lease area becomes part of cluster L.e. area equal to or more than 5

ha., limited to B-1 category, then additional conditions based on the EIA conducted by the

concomed Inase holdars shall be imposed and joint EMP shall be mplemented, The lease
holder shall mandatorily follew all the imposed conditions otherwise it will amount to
violation of E.C. conditlon. If the certificate rélated (o cluster provided by the competent
authority Is found false or incorrect then punitive-actions as per the law shall be inltfatad

mm:mmmmmmmmmm

1. Validity period of this EC 1s 6 manths from the date of issue as the Lol has been issued for
a period of & manths or co-terminus with the validity of currant mine plan or current lease
period whichever is sarfier After this period the EC will become null and void.

1 District Mining Officer shall ensure that if mineabie quanitity mentioned in LOI s amended
35 per replenishment study report the project proponent shall seek amended/fresh EC.

3. Acertificate from Forest Department shall be obtained that no forest land is Involved in
mining or as a route and If forest land I involved the project proponent shall obtain forest
clearance and permission of Centeal and State Government a5 per the provisions of Forest
{conservation) Act, 1980 and submit before the start of work,

4. The mining lease holders shall, after ceasing mining operations, undertake re-grassing the
mining ar¢a and any other area which may have been disturbed due to their mining
activities and restore the land to a condition which Is fit for growth of fodder, flora fauna
ehes

5. If the proposed project |s situated in notified area of ground water extraction, where
creation of new wells for ground water extraction is not allowed, requirement of frash
mwmﬂhmﬁmmm“mmﬂurummmdmarhﬁwuhﬂ
source and permission from the competent authority shall be obtalned 1o use It

6. Project Propanent should submit action plan for carrying out plantation at lesst @1.000
plants / ha of leass area. In this case, PP should prepare a plan, duly approved either by
mmmntumrﬁummnmmﬂnm;nmmm Bither
on government land or community land, within a periphery of 5 km from the boundary of
the lease area along with provistan for malntanance for 5 years. Survival of plants should
not be less than the sunvival rate notified by Uttar Pradesh Forest Department otherwise
it will be treated as violation of EC condition.

7. In corsultation with District Environment Authority or an Authority nominated by
mmmmmmm.ummmmmmmm
rejuvenation and management of water bodles having total surface area of more than 10
ha, Funds for the same will be kept in a separate bank account and six monthly compliance
status will be presented by project proponent before the nominated authority in the
District.

8. Department of Geology and Mines, Government of Uttar Pradesh and concerned
distriad adminiuiration, balore rtleasing the security Beposit (o m;l:umm

ensure that Project Proponent has fully compiied with the EC conditions. Non-compliance,
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It any, should be reported to UPSPCE for appropriate legal action and recovery of
compensation.

Any application for transfer of this EC, during its validity perlod unless it is cancelled by a
competent autharity, has to be necessarily accompanied with status of compllance of EC
conditions duly certified by IRD, MoEFCC, Gol, Lucknow.

|nmﬂmmhmmmmmmnm 2022, SEIAA opined o

sccept the recommendation of SEAC and grant EC to the said project along with all the general
ond specific canditions s suggested by SEAC adding following specific conditions:-

1.

3
3.

Vailidity period of this EC 15§ yéars from the date of issue as the Lol has baen issusd for o
mﬂﬂ!mwm-mm the mﬂmtmnmummm
period whichever is earfier After this period the EC will become null and void.
Directions/suggestions ghven during public hearing and commitment made by the project
proponent should be strictly complied.

Acertificate from Farest Department shall be obitained that no forest land is involved in
mining or as a route-and if forest land Is involved the prolect proponent shall obtain forest
clearance and parmission of Central and State Governmaent as per the provisions of Forest
(conservation) Act, 1980 and submit before the start of work.

. The mining lease holders shall, after ceasing mining operaticns, undertake re-grassing the

mining area and sny other area which may have been disturbed due to their mining
MNWMWHnMnMHMMMﬂW,MMM

Thnhrmﬂmh!ﬂ?ﬂmmhﬂhmmHHdem
lease area. Locsl and native specles should be planted in consultation with
Forest/Horticulture Department/Agriculture University,
mmwummmmhMmmmmmmummm
and gram-panchayat.
Project Proponent should subenit action plan for carrying out plantation ot least @1,000
plants / ha of lease area. in this case, PP should prepare a plan, duly approved efther by
Forest Department or Horticulture Department, for planting at least 1,000 plants, either
on government land or community land, within a periphery of 5 km from the boundary
ﬂmmmmmmmmmmsm Survival of plants
should not be less than the survival rate notified by Uttar Pradesh Forest Department
otherwlse It will be treated as violation of EC condition,
In consultotion with District Environment Authority or an Authority neminated by
concerned DM, project propanent will prepared a conservation and management plan
for rejuvenation and management of water bodies having total surface area of mere than
5 ha, Funds for the same will be kept in a separate bank account and six monthly
compliance status will be presented by project proponent before the nominated
avthority In the District.
wﬂmﬂmmdmmqum
mnmnmmmmwmmmrmmmn
that Project ni: has fully with the EC conditions, Mon-
m—wm,m be roported to “for appropriate legal action and

recavery of compensation,
y 1!‘ Paga180f 13
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10, Any appfication for transfer of this EC, during its validity period unless it is cancelled by a
competent suthority, has to be necessarily sccompanied with status of compliance of EC
conditions duly certified by IR, MOEFCC, Gol, Lucknow.

11, Number of mining projects are coming up in district, Department of Geology & Mines,
GoUP to earry out reglonal EIA-EMP report including carrying capacity of environmental
components o assess the capachty to further bear the pollutlon load for such arsas within
a period of 1 yedr and submit the same o SEIAA, UP for evaluation,

12. Department of Geology & Mines, GolP in consultation with UPSPCE will establish
required number of CAAQMS in district within a period of one year and submit geo-
referenced map of these stations along with data. Detalls of existing CAAQMS, if ary, be
submitted within a perfod of three months.

13 mnmﬂmm;nﬁmunmuwﬁnm milning leases are coming wp
In the district. A reference be sent to DGM and MS, SPCE for preparing mitigation plan
for controlling air pollution in the district especially In mining areas.

14, If the air quality deterlorates due 1o mining, then District Administration & Directorate of
Mining should ensure that mining be stopped immediately. Adequate measures be taken
for restoring air quality and mining should commuence only when alr quality attains the
prascribed standards,

T4/ Proposal No, SIASUP/MIN/420111 /203

n light of discussion held In SEIAA meweting no. 597 dated 05.05,2022. SEIAA opinad to

nccept the recommendation of SEAC-1 and grant EC to the said project along with all the

general and specific conditions as suggested by SEAC but EC to be lssued only after
submission of original notarired agreement between land owner and lease holder. SEIAA
replaces the specific condition regarding cluster certificate as “If in future during the

prograssive mining this lease ares becomas part of cluster Le. area equal to or mare than 5

mlmﬂwhlm,MHMMlmﬂmhuﬂ on the ElA conducted by the

mmhddmﬂulh and EMP shall be Tha. iease
M“w“imm mmmmm to
thTullhmemmm?;mm

-miﬁnﬂqr hl.pn‘ of Incorrect punitive ctions as per the law initiated

 Issuing the cluster certificate” and adding following conditions:-
wmvwwﬂfﬁhmnmmﬁmnﬂ:mmm-mmmmm
for a period of 3 months or co-terminus with the validity of current mine plan or cusrent
lease perlod whichever Is earller. After this perlod the EC will become null and void.

i Aﬂﬂ'ﬂﬂuﬂﬂmhm Departmaent Mhuhkﬂhtmfmhﬂhlmﬂud
in or a3 & route and If forest land i Involved the project proponent shall obtain
forest mmﬂmdmmﬂmmmnwmm
of Forest {conservation) Act, 1980 and submit bafore the start of work.

3. The mining lease holders shall, after ceasing mining operations, undertake re-grassing
the mining area and any other anes which may have been disturbed due to their mining
mﬂ%ﬂ restore the land to a condition which is fit for growth of fodder, flora fauna
ete.

4. If the proposed project |5 situated in notifled area of ground water axtraction, whire
craation of niew wells for ground water estraction i nat allowed, reaulrement of fresh
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water shall be met from alternate water sources ather than ground water or legally valid
source and permiision from the competent authority shall be obtained to use it.
Project Proponent should submilt action plan fior carrying aut plantation ot least @1,000
plants / ha of lease ares. In this case, PP should prepare a plan, duly approved sither by
Ferest Department or Horticulture Department, for planting at least 1,000 plants, either
mmmwmhmm;mmﬂamwﬁmmmw
of the lease srow along with provision for maintenance for 5 years. Survival of plants
should not be less than the survival rate notified by Uttar Pradesh Forest Department
atherwise It will be treated as violation of EC condition.

in consuitation with District Environment Autharity or an Authority nominated by
concerned DM, project proponent will prepared & conservation and management plan
for rejuvenation and management of water bodies having total surface area of more
than 5 ha, Funds for the same will be kept in 3 separate bank account and six monthly
compfiance status will be presented by project proponent before the nominated
authority In the Dlstrict.

Department of Geology and Mines, Government of Uttar Prodesh and / or concerned
district adminisiration, befare reieasing the security depasit 1o Project Proponent will
ensure that Project Praponent has fully complied with the EC conditions. Non-
compliance, If any, should be reported to UPSPCB for appropriate legal action and
recovery of compansation.

Any application for transfer of this EC, during its validity period unless it is cancelled by
a competent authority, has to be necessarily accompanied with status of compliance of
EC conditions duly certifled by IRD, MoEFCLC, Gol, Lucknow.

if the-air quality deteriorates due to mining, then District Administration & Directorate
of Mining should ensure that mining be stopped immediately. Adequate measures be
taken for restaring air quality and mining should commence only when air quality attains

;:Hnﬁi for canducting EIA studies. SETAA added following points to ToR-

>

1. Since no intimation has been submitted regarding available monitoring data, hence data
will ber collected after lssuance of ToR,

All pages of technical documents/EIA/EMP etc. should be signed by the consultant and
project groponent both.

Thie lease area its address and production per annum shauld match with as mentioned in
PSR and Lol In case there Is any difference clarification/ amendment letter from
competant authority shall hmmmu EtA and public hearing shall be
mﬁumﬁnwmhumhmmmhﬂﬂrmum mantioned In DSR

Hﬁhhw'h'umlhwndumd as per EIA notification, 2006 (as amendad).
Plan for using the mine vold for productive use In consultation with local administration
and gram-panchayat.

6- SEIAA opined that the project proponant shall submit permission of CGWA or propesal

for plternative source of fresh water.
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T KML file for the orea and mining lesse ares should be provided.,

8- Status of leases granted/to be granted in varlous mining khands along with production
since the formulation of DSR, duly certified by the compatent authority should be
submitted.

9- In case project proponent intends to temporarily store mined out material or any tools,
equipments or other material outside mine lease area then NOC from competent
nuthority for doing %o should be submitted and detalls of such area and assoclated
Environmental impacts should be Included in ELA-EMP repart. This should also be ciaarly
mentioned during public hearing.

10-Road network to be used by the project should be clearly shown on Survey of india
toposhoet in 1:50,000 scale. In case road network involves forest road, permission should
be obtained from Forest Department and a copy of the same should be submitted at the
time of appralsal of EIA-EMP report,

11- The project proponent should clearly spell out whether It s o green fleid or brown feld
project. In case it [sa brown (eld project and -

(1) tf the earlier and present lease holder ane same then compliance report of previous
EC should be submitted.

{i}If the earller and present lease holder are different then environmental footprint of
the site and mitigation measures should be Included in EIA-EMP report,

12- In case of expansion / renewal of earlier EC, following Information should be submitted
a. Status of compliance of eadler EC conditions by Integrated Reglonal Office, MoEFCE,

Gol, Lucknow.
b. Copy of CTEand CTO issued by SPC8,
€. Status of submission of sx-moanthly compliance report to EC granted earlier
d. Court cases, Ifany.

13- Observations raised in public hearing, replies submitied by project propanent, sultable
modiflcations corried out in EIA-EMP report.

14- Praject Proponent should submit action plan for carrying out plantation at least ©1,000
Mlhﬂmmlnmm.#mm-mmwmw
Farést Department or Horticultuire least plants, either
mmmummm- m#ﬂsﬁnmnm
of the lease area slong with provision for maintenance for 5 years. Survival of plants
befow Uttar Pradesh Forest Department’s survival rate will be treated as violation of EC
condition,

15-In consultation with District Environment Authority or an authority nominated by
concerned DM, Project Proponent will prepare a conservation and managemaent plan for
the rejuvenation and management of water bodies having & total surface area of not less
than 10 ha. Funds for the same will be kept In @ separate bank account and skx-monthly
implementation status will be presented by the Project Proponent before the nominated
suthority in the district.

16~ Along with the EIA-EMP report, PP / consultant will slso submit in tabuler form as to how
they have addressed entire ToR while preparing draft EIA-EMP report for PH. Further, PP
[ consultant will submit in tabular form as to how they have addressed lssues ralsed
during public hearing and have Incorporated the same in final EIA-EMP report. A
presentation to this effect should be made before SEAC at the time of EA-EMP

prisentation,
Gf Page Ilaf 23
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SEIAA noted that the above project was taken in Its 730th meeting in which SEIAA found that

ToR Is more than 3 yeats old and nothing has been mentioned regarding extension of ToR,

Sienilarly, LOI has slso been revised which is not mentioned in the MoM, Inl.h'tn!dhnm

held in SEIAA meeting no. 547 dated 05.05.2022. SEIAA opined to accept the recommendation

dﬂﬂmﬂﬂmhnﬁmﬁmwhﬁrﬂhnﬂﬂmﬂﬂcmﬁ
suggested by SEAC adding following specific conditions:-

1. Validity perkod of this EC Is § years from the date of issue as the Lol has been issued for a
period of 5 years or coterminus with the validity of current mine plan or current lease
period whichever ks earlier After this periad the ECwill become mull and void.

2. Directions/suggestions gheen during public hearing and commitment made by the project
proponent should be strictly complied,

1. A certificate from Forest Department shall be obtained that no forest land is invalved in
mining or as a route and If forest land ks involved the project praponent thall abtain forest
clearance and permission of Central and State Government as per the provisions of Forest
{conservation) Act, 1980 and submit before the start of work.

4, The mining lease holders shall, after ceasing mining operations, undértake re-grassing the
mining area and any other area which may have been disturbed due to their mining activities
and restone the land to a condition which |x fit for growth of fodder, flara fauna etc.

5, Three tier green shafter beit of 7.5m width should be developed on the periphery of mine
lease area, local and native species should be plantad In consultation with
WWH‘MM

6. Plan for using the mine vold for productive use In consultation with local administration and

7. i tha propased project s situatad in notified ares of ground water axtraction, where creation
of new wells for ground water extraction i not allowed, requirement of fresh water shall be
met from alternate water sources other than ground water or legally valid source and
permission from the competent authority shall be obtained to use it.

8. Project Proponent should submit action plan for carmying out plantation at least $1,000
plants / ha of lease area. In this case, PP should prepare a plan, duly approved elther by
Forest Department or Horticulture Department, for planting at least 2,000 plants, elther on
government land or community land, within o periphery of 5 km from the boundary of the
hn-m“mm&:mn-ﬂ-lw:fmmmh
“Mm:mmmwmmwmmmmMuuﬂuu
tréated asviolatlon of EC condition.

9. In consultation with District Environment Authority or an Authority nominated by concerned
uﬁl,wqhﬂmﬂmmdawm-ﬂ management plan for rejuvanation
and management of water bodies having total surface area of more than 10 ha. Funds for
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the same will be kept in 2 separate bank account and six monthly compliance status will be
presented by project proponent before the nominated authority In the District,

10. Deparimeont of Geology and Mines, Government of Uttar Pradesh and / or concerned district
administration, before releasing the security deposit to Project Froponent will ensure that
Project Proponant has fully complied with the EC conditions. Non-compliance, If any, should
b= reported to UPSPCE for appropriate legal action and recovery of compansation,

11. Any application for transfer of this EC, during its validity period unless it is cancalled by &
competent authority, has to be necessarily sccompanied with status of compliance of EC
conditions duly certified by 1RO, MoEFCC, Gol, Lucknaw.

12. Numbor of mining projects are coming up In district, Department of Gealogy & Mines, GolP
to carry out regional ELA-EMP report Including carrying capachty of environmental
components to assess the capacity to further bear the poliution load for such areas within a
pariod of 1 year and submit the same to SEIAA, UP for evaluation.

13, Department of Geology & Mines, GoUP in consultation with UPSPCB will establish required
number of CAAGMS in district within a period of one year and submit geo-referenced map
of these stations along with data. Details of existing CAAQMS, If any, ba submitted within a
period of three months.

14, Large number of mining projects sre ongoing a3 well a3 new mining leases are coming up In
the district, A reference be sent to DGM and MS, SPCB for preparing mitigation plan for
controlling air pollution in the district especially In mining areas.

15. If the air quality deteriorates due to mining, then District Administration & Directorate of
Mining should ensurs that mining be stopped immediately. Adequate measures be taken
for restoring air quality and mining should commence enly when air quality attains the
prescribod standards,
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